
Trade Marks Journal No: 1872 ,   22/10/2018           Class 39 
 

3384927    10/05/2016
[International Registration No. : 1304713]
ACE RENT A CAR RESERVATIONS, INC.

4529 W. 96th Street INDIANAPOLIS IN 46268 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Automobile rental services.
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Priority claimed from 21/09/2017; Application No. : 017231283 ;European Union 

3967149    20/03/2018
[International Registration No. : 1425736]
Dania Ship Management A/S

Tuborg Havnevej 15 DK-2900 Hellerup Denmark

Proposed to be Used
IR DIVISION
Cl.39;Transport, including management of the operations of chemical and oil tanker ships and other types of ships; 
ship bunkering; storage of oil, chemicals and/or other goods on ships; ship bunkering services; shipbrokerage; 
chartering of marine vessels; vessel rental; leasing of ships; arranging the shipping of goods; freight forwarding; storage 
of goods; transport logistics; shipping agency; shipping agency services; booking of transport by ships; piloting of 
ships; stevedoring; container stuffing of ships' cargo; salvage of ships; ship rescue services; rescue of ships in distress; 
port services [docking services]; transportation of passengers by boat; arrangement of transportation of passengers by 
aircraft; information, advice and consultancy relating to the aforesaid services.

8302



Trade Marks Journal No: 1872 ,   22/10/2018           Class 39 
 

 

3968286    02/07/2018
[International Registration No. : 1426617]
Dongying Port Group Co., Ltd.

No. 99, Hong Kong Road, Dongying Port Economic Development Zone, Dongying Shandong Province China

Proposed to be Used
IR DIVISION
Transport reservation; water supplying; transport of travellers; transport and storage of waste/transport and storage of 
trash; removal services; transport brokerage\transport services for sightseeing tours; freight brokerage [forwarding 
(Am.)]/freight brokerage; transportation information; transportation logistics.
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3970342    02/07/2018
[International Registration No. : 1426616]
Dongying Port Group Co., Ltd.

No. 99, Hong Kong Road, Dongying Port Economic Development Zone, Dongying Shandong Province China

Proposed to be Used
IR DIVISION
Car parking; storage/warehousing; ice-breaking; pleasure boat transport; refloating of ships; transportation logistics; 
shipbrokerage; transport by pipeline.
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3970347    13/12/2017
[International Registration No. : 1425987]
Oceanic Group Pte. Ltd.

456 Alexandra Road, 15-02 Fragrance Empire Building Singapore 119962 Singapore

Proposed to be Used
IR DIVISION
Arrangement of travel; arranging travel tours and cruises; cruise arrangement; transportation of passengers by cruise 
ship; provision of information relating to tourism; provision of information relating to travel; tourist travel reservation 
services; organisation of travel tours; organisation of cruises; pleasure boat cruises; transport; provision of travel 
services from customer loyalty and frequent buyer schemes; transportation services provided in relation to a customer 
loyalty or frequent buyer scheme; travel booking and reservation services provided in relation to a customer loyalty or 
frequent buyer scheme.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 40 
 

3968160    08/08/2018
[International Registration No. : 1426052]
SHANDONG HANXIANG TONGDA IMPORT AND EXPORT CO., LTD.

ROOM 301, BLDG 3, DESHUN ROAD, DONGYING COMPREHENSIVE BONDED ZONE, DONGYING CITY 257000 SHANDONG 
PROVINCE China

Proposed to be Used
IR DIVISION
Production of energy; destruction of waste and trash; recycling of waste and trash; incineration of waste and trash; 
decontamination of hazardous materials; sorting of waste and recyclable material [transformation]; water treating.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 42 
 

Priority claimed from 26/01/2016; Application No. : 86887397 ;United States of America 

3433988    25/07/2016
[International Registration No. : 1318291]
IP.COM I, LLC

370 Woodcliff Drive, Suite 301 Fairport NY 14450 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Platform as a service (PAAS) featuring computer software platforms for providing electronic searching and analytics of 
patent and technical data for use in the field of inventions and patents.
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Priority claimed from 01/06/2017; Application No. : 87472371 ;United States of America 

3852705    30/11/2017
[International Registration No. : 1404670]
Boundless Immigration Inc.

240 2nd Ave S, Suite 300 Seattle WA 98104 United States of America

Proposed to be Used
IR DIVISION
Hosting a website that gives computer users the ability to review and prepare forms pertaining to the federal immigration 
process.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 42 
 

Priority claimed from 20/03/2018; Application No. : 1912244 ;Australia 

3958575    02/08/2018
[International Registration No. : 1424702]
WebBeds Limited

21 Fullwell Avenue, Barkingside Ilford, Essex IG6 2HA United Kingdom

Proposed to be Used
IR DIVISION
Data security services (firewalls); data security consultancy; internet security consultancy; computer virus protection 
services; network security services (test and risk assessment of electronic networks); security assessment services for 
computer networks; security risk assessment services relating to computer systems; computer security services (design 
and development of secure computer hardware, software and systems); computer security services (programming and 
software installation repair and maintenance services); computer security services (testing and risk assessment of 
computer networks); software as a service (SaaS); hosting of software as a service (SaaS); computer software advisory 
services; computer software consultancy; computer software design; computer support services (computer hardware, 
software and peripherals advisory and information services); computer support services (programming and software 
installation, repair and maintenance services); all of the foregoing in relation to data security.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 42 
 

Priority claimed from 02/04/2018; Application No. : 87859161 ;United States of America 

3962332    31/07/2018
[International Registration No. : 1425051]
Benefitfocus.com, Inc.

100 Benefitfocus Way Charleston SC 24942 United States of America

Proposed to be Used
IR DIVISION
Providing on-line non-downloadable applications for content management in the fields of employee benefits and for the 
creation of an on-line marketplace for the purchase of employee benefits; providing on-line non-downloadable 
applications for the management of a marketplace for insurance and non-insurance employment benefits, utilized by 
consumers, brokers, employers, insurance companies, and other benefit and service providers for the marketing and 
enrollment of employees and affiliated individuals in benefit programs including insured and non-insured service 
providers, and communication of benefit related messages and information to employees; providing on-line non-
downloadable applications to research insurance and non-insurance employment benefits, quotation of rates and fees, 
comparison of terms and conditions, and the purchase and enrollment in benefits programs and electronic delivery of 
enrollment elections, premium payments, payroll deductions, and benefits documents.

8310



Trade Marks Journal No: 1872 ,   22/10/2018           Class 42 
 

Priority claimed from 26/06/2017; Application No. : 584590 ;Portugal 

3968184    13/12/2017
[International Registration No. : 1426327]
NAUTA - SOLUÇÕES DE SEGURANÇA LDA

CACIA PARK LOTE 11 P-3801-903 AVEIRO Portugal

Proposed to be Used
IR DIVISION
Hosting of databases; hosting platforms on the Internet; hosting computer sites [websites]; rental of database 
management software; analysis and evaluation of product development; electronic data storage for others; design of web 
portals; design, development and programming of computer software; project management; design and development of 
systems for data input, output, processing, display and storage; design and development of data processing systems; 
design and development of computer software for process control; design and development of energy management 
software; consultancy in the field of computer system analysis; consultancy relating to the design and development of 
computer-hardware and computer-software architecture; design consultancy and developing computer software; design 
consultancy, programming or maintaining of computer software; consultancy in the hardware sector, software; 
programming; consultancy in the field of computer system integration; consultancy relating to software maintenance; 
computer software consultancy; consultancy in the field of security software; technological consultancy; consultancy in 
the field of energy-saving; creating and maintaining websites for cellular phones; computer software design; providing 
information relating to computer software design; providing information relating to computer-software development; 
providing information relating to computer-software development; providing information relating to design and 
development of computer hardware and software; providing computer programs according to the specifications of 
others; conducting technical project studies; information technology project management; research and development of 
computer programs and software; research relating to the development of computer software; advice and consultancy 
relating to computer software; advice and development of software; software engineering services for data processing 
programs; engineering services in the field of environmental technology; software as a service [Saas].
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Priority claimed from 06/10/2017; Application No. : 87636854 ;United States of America 

3970160    03/04/2018
[International Registration No. : 1426573]
REBIOTIX, INC.

2660 Patton Road Roseville MN 55113 United States of America

Proposed to be Used
IR DIVISION
Diagnostic services for others in the fields of science and research related thereto; medical research; scientific research; 
scientific research for medical purposes in the fields of gastrointestinal and infectious diseases; pharmaceutical research 
services; pharmaceutical drug development services; research in the fields of gastrointestinal and infectious diseases; 
scientific laboratory services; medical laboratory services; laboratory research services in the fields of gastrointestinal 
and infectious diseases.
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3966820    10/04/2018
[International Registration No. : 1425903]
The Heart of Joy e.U.

Franz-Josef-Straße 3 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Restaurant services for the provision of vegetarian food.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

2858926    14/04/2014
[International Registration No. : 1217814]
OXFORD BIOLABS LTD

The Oxford Science Park, Robert Robinson Avenue Oxford OX4 4GA United Kingdom

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toiletries; makeup; concealers, including hair loss concealers; non-medicated soaps; perfumery; 
aromatherapy preparations, essential oils and essential oils blends; anti-perspirants and deodorants; talcum powder; hair 
removal preparations; hair care preparations, including but not limited to shampoos, conditioners, waxes, styling gels 
and hair dyes and colorants; skin care cosmetics including but not limited to cremes, emulsions, oils, gels; colouring 
lotions for the hair; hair lotions; hair styling lotions; hair sprays; hair thickeners; nail care preparations; potpourri; bath 
salts, bubble bath; dentifrices; cosmetics for animals; shampoos for animals; deodorant preparations for use on animals.

Cl.5;Pharmaceutical preparations; medicinal hair growth preparations; cosmetic preparations for the hair and scalp; 
dietetic substances for medical use; diabetic foodstuffs; herbal preparations for medical purposes; herbal supplements 
and herbal extracts; herbal beverages for medical purposes; minerals, mineral preparations; mineral food supplements; 
food supplements; dietetic foods for use in clinical nutrition; food and beverage products for medically restricted diets; 
medicinal hair growth preparations; amino acids for medical purposes; amino acids for veterinary purposes; supplements 
for foodstuffs for animals; supplements for foodstuffs for human consumption; animal care products for veterinary use; 
animal washes.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

Priority claimed from 25/09/2013; Application No. : VR 2013 02177 ;Denmark 

2871459    17/09/2014
[International Registration No. : 1201161]
PANDORA A/S

Havneholmen 17-19 DK-1561 Copenhagen V DK

Address for service in India/Attorney address:
POOJA DODD

LEX ORBIS, INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys;goods of common metal not included in other classes, namely, boxes, 
buckles,jigures, works of art

Cl.14;Jewellery; paste jewellery; goods in precious metals and their alloys or coated therewith (not included in other 
classes); precious stones and semi-precious stones; ornaments of precious metals or coated therewith (not included in 
other classes); cuff links; ornamental pins; watches; watch straps; watch chains; cases for jewellery and watches.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

2877562    27/11/2014
[International Registration No. : 1180555]
KEELINGS GROUP LIMITED

Reedham House, 31 King Street West Manchester, M3 2PJ GB

Address for service in India/Attorney address:
LEX ORBIS

INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.3;Cleaning and polishing preparations, laundry preparations; soaps; detergents; non-medicated toilet preparations, 
cosmetics, perfumes, pot pourri, deodorants, perfuming preparations for the atmosphere, essential oils

Cl.4;Candles; fragranced or scented candles, candles for scenting or perfuming the atmosphere; illuminants, tapers, 
nightlights and wicks.

Cl.5;Disinfectants (other than for laying or absorbing dust); sanitary preparations; antiseptics; preparations for repelling
and/or destroying insects; germicides; deodorants (not for personal use); room deodorants, preparations for neutralising 
odours.
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Priority claimed from 12/11/2014; Application No. : 30 2014 007 961 ;Germany 

3182243    23/04/2015
[International Registration No. : 1265321]
ROMACO INNOJET GMBH

Daimlerstraße 7 79585 Steinen Germany

Address for service in India/Attorney address:
INTTL ADVOCARE.

F-252,WESTERN AVENUE SAINIK FARMS NEW DELHI-110 062

Proposed to be Used
IR DIVISION
Cl.7;Machines for the pharmaceutical and food technology industry especially for coating, granulating, agglomerating 
and vortexing of pharmaceutical or chemical products and food; fluidized bed apparatus (machines) and parts thereof; 
spray nozzles, especially multi-substances spray nozzles (parts of machines) for spraying of liquids gazes and pulverized 
dry substances.

Cl.11;Drying apparatuses and installations for the pharmaceutical and food technology industry for drying of 
pharmaceutical products and food; climate control apparatuses and installations for the pharmaceutical and food 
technology industry for climate controlling of process-air in pharmaceutical and food technology installations; machines 
for the pharmaceutical and food technology industry for drying of pharmaceutical or chemical products and food (terms 
too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulation).
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Priority claimed from 31/07/2014; Application No. : 30 2014 005 395.0/07 ;Germany 

3258381    20/10/2014
[International Registration No. : 1276639]
MASCHINENFABRIK ALFING KESSLER GMBH

Auguste-Kessler-Strasse 20 73433 Aalen Germany

Address for service in India/Agents address:
REMFRY & SAGAR

MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.6;Materials of metal for railway tracks; locks and goods of wrought iron; small items of metal hardware; drop-forging 
and open-die forging parts other than parts of motors and engines; rolled and cast building components; forged parts 
(unprocessed) and processed forgings and castings, included in this class; cast steel; cast iron, raw or semi-worked; tool 
chests of metal, empty; tool boxes of metal, empty.

Cl.7;Crank shafts; connecting rods for machines, motors and engines; induction hardening machines.

Cl.9;Electric and electronic controls and measuring and testing apparatus for machines, for machine parts, for crank 
shafts and for machine tools, in particular for induction hardening machines; electric and electronic controls and 
measuring and testing apparatus for special-purpose machines for metalworking, for belts for motors and engines, for 
agricultural implements; electric and electronic controls and measuring and testing apparatus for motors and engines for 
boats, ships, aircraft and air cushion vehicles; electric and electronic controls and measuring and testing apparatus for 
motors and engines, for connecting rods for machines, for milling and drilling machines, for mechanical tools and for 
manually and numerically controlled indexing devices, namely apparatus being parts of machines for adjusting and 
setting up workpieces to be processed; electric and electronic controls and measuring and testing apparatus for 

8318



individual parts and fittings for the aforesaid machines, namely mechanical tool clamping devices, tool changers, tool 
magazines being parts of machines, mechanical handling apparatus, work piece magazines being parts of machines, tool 
spindles, industrial robots, mechanical conveyors, automatic processing and handling machines; apparatus and 
instruments for physics; chemistry apparatus and instruments; optical apparatus and instruments; nautical apparatus 
and instruments; electrotechnical components; weighing, signalling, checking (supervision) and photographic apparatus, 
instruments and equipment; measuring instruments.

Cl.12;Vehicles for locomotion by land, air, water or rail; cars; bicycles; automobile and bicycle accessories included in 
this class; parts of vehicles included in this class; motors for land vehicles; connecting rods for land vehicles, other than 
parts of motors and engines; inner tubes for pneumatic tires.

Cl.37;Repair, maintenance and installation of machines, parts of machines, crank shafts, machine tools, induction 
hardening machines, special-purpose machines for metalworking; repair, maintenance and installation of belts for motors 
and engines; repair, maintenance and installation of motors and engines for boats and ships; repair, maintenance and 
installation of motors and engines for aircraft and air cushion vehicles; repair, maintenance and installation of motors and 
engines; repair, maintenance and installation of connecting rods for machines, motors and engines and of milling and 
drilling machines; repair, maintenance and installation of mechanical tools and manually and numerically controlled 
indexing devices, namely, apparatus being parts of machines for adjusting and setting up workpieces to be processed; 
repair, maintenance and installation of individual parts and fittings for the aforesaid machines, namely, mechanical tool 
clamping devices, tool changers, tool magazines being parts of machines, mechanical handling apparatus, work piece 
magazines being parts of machines, tool spindles, industrial robots, mechanical conveyors, automatic processing and 
handling machines; repair, maintenance and installation of electric and electronic controls and measuring and testing 
apparatus for machines, parts of machines and crank shafts; repair, maintenance and installation of electric and 
electronic controls and measuring and testing apparatus for machine tools, induction hardening machines, motors and 
engines; repair, maintenance and installation of electric and electronic controls and measuring and testing apparatus for 
physical, chemical, optical, geodetic, nautical and electrotechnical weighing, signalling, checking (supervision) and 
photographic apparatus, instruments and equipment; repair, maintenance and installation of electric and electronic 
controls and measuring and testing apparatus for measuring instruments.
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3259060    19/03/2015
[International Registration No. : 1276662]
PIAGGIO & C. S.P.A.

Viale Rinaldo Piaggio, 25 I-56025 PONTEDERA, PISA Italy

Address for service in India/Agents address:
REMFRY & SAGAR

MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.3;Personal care products; perfumery; colognes; eau de toilette; bath and body care products; body wash; body 
lotions and creams; soaps; toiletries; deodorants; shaving preparations; grooming preparations; haircare and hair styling 
products; cosmetics; essential oils; home fragrances and ancillary products, namely, fragrance sachets for eye pillows, 
room fragrance refills for non-electric room fragrance dispensers, refills for electric room fragrance dispenser, essential 
oils as fragrances for laundry purposes, essential oils as fragrances for laundry use.

Cl.9;Electric accumulators; electric batteries; sirens; chargers for electric batteries; flashing safety lights; radios; speed 
checking apparatus for vehicles; speedometers for vehicles; vehicle breakdown warning triangles; safety goggles; face 
shields for protective helmets; protective helmets; safety helmets; articles of protective clothing for motorcyclists for 
protection against accident or injury, irradiation and fire; gloves for protection against accidents; safety boots for 
motorcyclists; fireproof motorcycle racing suits for safety purposes; computers; mouse pads; computer mice; USB flash 
drives; electronic pens [visual display units]; magnetically encoded credit cards and payment cards; wireless headsets 
for use with mobile telephones; diagnostic software designed for maintenance and repair of motor vehicles; video game 
cartridges; computer game programs; mobile phones; portable media players; covers for mobile phones; covers for 
portable multimedia players; covers for sound reproduction apparatus; covers for hand-held computers; covers for 
electronic agendas; covers for cameras [photography]; covers for film cameras; cases especially made for photographic 
apparatus and instruments; eyeglass cases; spectacles; spectacle frames; eyeglass chains; eyeglass cords; chains and 
cords for sunglasses; optical lenses; correcting lenses [optics]; lenses for eyeglasses; video game cassettes; video game 
discs; memory cards for video game machines; satellite navigational apparatus.

Cl.12;Two, three, four wheeled vehicles; bodies for vehicles; brakes for vehicles; caps for vehicle petrol [gas] tanks; 
luggage nets for vehicles; seat covers for vehicles; shock absorbing springs for vehicles; suspension shock absorbers 
for vehicles; vehicle chassis; vehicle seats; pneumatic tires; casings for pneumatic tires; non-skid devices for vehicle 
tires; adhesive rubber patches for repairing inner tubes; pumps for bicycles, cycles; repair outfits for inner tubes; rims for 
vehicle wheels; valves for vehicle tires; air bags [safety devices for automobiles]; electric cigarette lighters for land 
vehicles; anti-theft devices for vehicles; anti-theft alarms for vehicles; horns for vehicles; safety seats for children for 
vehicles; bells for cycles; stands for bicycles, cycles [parts of bicycles, cycles]; mudguards; direction signals for 
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vehicles; frames for bicycles, cycles; luggage carriers for vehicles; pedals for cycles; rearview mirrors; saddle covers for 
bicycles or motorcycles; saddlebags adapted for bicycles or motorcycles; saddles for bicycles or motorcycles; engines 
for land vehicles; electric motors for land vehicles; motorcycle bags namely tank bags, sissy bar bags, tail bags, side 
hardbags, topcases.

Cl.14;Watches and clocks; pendulum clocks; chronographs and chronometers; rough gemstones; precious stones; 
diamonds; coral, emerald, sapphire, ruby, opal, topaz, aquamarine jewellery; earrings; rings; necklaces; bracelets; 
ornamental pins made of precious metal; shoe ornaments of precious metal; pearls; boxes of precious metal; jewels 
cases of precious metal; brooches; pins; tie clips; cuff links; watch straps.

Cl.16;Diaries; notebooks and exercise book; pens; fountain pens; rollerball pens; pencils; felt pens; writing pens; pen 
holders not of precious metal; adhesive labels; stickers and decalcomania transfers; flags made from paper; calendars; 
catalogues in the field of motorcycles and motorcycle accessories; paper atlases; brochures about travels, lifestyle and 
entertainment; booklets about travel, lifestyle and entertainment; document folders for cards and documents; albums for 
stamps, stickers, coins and photographs; magazines about travel, lifestyle and entertainment; lithographs; photographs; 
newspapers; printed periodicals in the field of travel, lifestyle and entertainment; books in the field of travel, lifestyle and 
entertainment; photographic prints, posters, postcards; erasers; cardboard boxes; agendas; note papers; photo albums; 
greeting cards; note pads; printed tickets; envelopes; business cards.

Cl.18;Bags; handbags; travelling bags; briefcases; leather briefcases; leather credit card holders; wallets; key cases 
[leatherware]; purses; trunks [luggage]; suitcases; cosmetic bags sold empty; bags for sports; shoulder bags; leather 
shopping bags; school bags; rucksacks; travelling sets [leatherware]; garment bags for travel; shoe bags for travel; 
beach bags; duffel bags; bags for climbers; vanity cases, not fitted; animal hides; cases of leather or imitation leather; 
boxes of leather or imitation leather; furniture coverings of leather; umbrellas; parasols; leather leashes.

Cl.21;Napkin rings; bottle openers, electric and non-electric; cutting boards for the kitchen; drinking glasses; tankards; 
bottles; coffeepots, non-electric; shoe horns; decanters; window-boxes; flasks; signboards of porcelain or glass; 
majolica; table plates; powder compacts; knife rests for the table; soap holders; napkin holders; salt cellars; piggy banks; 
coffee services [tableware]; coolers [ice pails]; liqueur sets; tea services [tableware]; spice sets; cruet sets for oil and 
vinegar; baking mats; cups; kitchen utensils; utensils for household purposes; toilet utensils; tableware, other than 
knives, forks and spoons; cabarets [trays]; sugar bowls; pepper mills, hand-operated; corkscrews, electric and non-
electric.

Cl.25;Clothing, namely, coats, mantles [clothing], raincoats, dresses, suits, skirts, jackets [clothing], trousers, jeans, 
waistcoats, shirts, tee-shirts, blouses, jerseys [clothing], sweaters, blazers, cardigans, stockings, socks, underwear, night 
gowns, pajamas, bathrobes, bathing suits, sports jackets, wind-resistant jackets, anoraks, sweat suits, neckties, scarves, 
shawls, bandanas, foulards [clothing articles], sashes for wear, gloves [clothing], belts [clothing], waterproof clothing, 
footwear, footwear for motorcyclists, boots, shoes, sport shoes, headgear for wear, hats, berets, visors [headwear].

Cl.28;Games and playthings, namely, board games, parlour games, ride-on toys, scale model kits [toys], scale model 
vehicles, miniature models of motorbikes, automobiles and other vehicles, building blocks, building games, dolls, dolls" 
clothing, accessories for dolls, plush toys, toy vehicles, toy full-size motorbikes and automobile replicas for decoration, 
entertainment and exhibition purposes, jigsaw puzzles, hand held units for playing video games, portable games with 
liquid crystal displays, arcade video game machines, radio-controlled toy vehicles, plastic race tracks [toys].

Cl.35;Wholesale and retail store and distribution of advertising material in respect perfumery, cosmetics and toiletries, 
eyewear, protective clothing for motorcyclists, protective helmets, computers, computer software, electric apparatus and 
instruments, apparatus for recording, transmission or reproduction of sound and images and accessories thereof, 
vehicles, parts and fittings thereof, watches and jewelry, stationery and writing instruments, printed matters, leatherware, 
household and kitchen utensils, clothing and accessories thereof footwear, headwear, games and playthings.

Cl.37;Repair, installation and maintenance services of two, three, four wheeled vehicles, bodies for vehicles, brakes for 
vehicles, caps for vehicle petrol [gas] tanks, luggage nets for vehicles, seat covers for vehicles, shock absorbing springs 
for vehicles, suspension shock absorbers for vehicles, vehicle chassis, vehicle seats, pneumatic tires, casings for 
pneumatic tires, non-skid devices for vehicle tires, adhesive rubber patches for repairing inner tubes, pumps for bicycles, 
cycles, repair outfits for inner tubes, rims for vehicle wheels, valves for vehicle tires, air bags [safety devices for 
automobiles], electric cigarette lighters for land vehicles, anti-theft devices for vehicles, anti-theft alarms for vehicles, 
horns for vehicles, safety seats for children, for vehicles, bells for cycles, cycle stands, mudguards, direction signals for 
vehicles, frames for bicycles, cycles, luggage carriers for vehicles, pedals for cycles, rearview mirrors, saddle covers for 
bicycles or motorcycles, saddlebags adapted for bicycles or motorcycles, saddles for bicycles or motorcycles, engines 
for land vehicles, electric motors for land vehicles, motorcycle bags namely tank bags, sissy bar bags, tails bags, side 
hardbags, topcases.

Cl.39;Transport; packaging and storage of goods; travel arrangement; escorting of travellers; hauling; freight [shipping 
of goods]; storage of goods; delivery of goods; packaging of goods; storage; storage information; traffic information; 
transportation information; car rental; rental of vehicle roof racks; vehicle rental; rental of motor racing cars; 
transportation logistics; car parking; vehicle breakdown assistance [towing]; taxi transport.

Cl.41;Organization of meetings, conferences, conventions, exhibitions and fair for cultural, sports and educational 
purposes; club services; education; providing of training; entertainment; sporting activities.
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Priority claimed from 04/06/2015; Application No. : 014198048 ;European Union 

3319299    01/12/2015
[International Registration No. : 1287600]
FLEXICON LIMITED

Roman Way Coleshill, Birmingham B46 1HG United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH NAIR

C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Electrical conduits; flexible electrical conduits; pliable electrical conduits; conduits for electric cables and wires; 
ducting for electric wires and cables; conduits used to protect electrical cables parts and fittings therefor; connectors, 
couplings, elbows, clips, seals, adaptors and fittings for electrical conduits; flexible sheaths for electric wires and cables; 
apparatus and installations for electric wiring and cable management; parts, fittings and accessories for all the aforesaid 
goods.

Cl.19;Ducting (non-electric, non-metallic); non-electric conduit installations; non-electric ducting installations; non-
electric non-metallic conduit; parts, fittings and accessories for all the aforesaid goods.
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Priority claimed from 18/07/2013; Application No. : 011995032 ;European Union 

3319301    23/12/2015
[International Registration No. : 1207279]
TEREOS

11, rue Pasteur F-02390 ORIGNY SAINTE BENOITE France

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS

4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products; ethanol such as alcohols for use in the spirits, pharmaceutical and perfumery industries; bio-
ethanol for direct incorporation in fuel or ethyl tert-butyl ether; artificial sweeteners; native starches, modified starches; 
glucose and sweeteners derived from starch substances; industrial crystallized sugar, liquids and fondants for the food-
processing and pharmaceutical industry; all these products for use in the chemical, pharmaceutical, food and animal feed 
industries; alcohol and derivatives of starch substances for incorporation in the composition of perfumery, cosmetics and
dentifrices; excipients, namely saccharose; glucose and sweeteners derived from starch substances, all these products 
intended for use in the pharmaceutical industry.

Cl.5;Alcohol and derivatives of starch substances for incorporation in the composition of perfumery, cosmetics and 
dentifrices; excipients, namely saccharose; glucose and sweeteners derived from starch substances, all these products 
intended for use in the pharmaceutical industry.

Cl.30;Sugars derived from the processing of beet and sugar cane; table sugar for household use; fructo-
oligosaccharides; natural sweeteners; stevia-based natural sweeteners; sweeteners derived from starch substances.
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3320402    18/09/2015
[International Registration No. : 1288628]
THE RITZ HOTEL, LIMITED

14 South Street Londres W1K 1DF United Kingdom

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP

A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.20;Bedding articles except bed linen; mattresses (not for medical use); mattresses included in this class; air 
mattresses not for medical use; bedsprings; spring mattresses, adjustable bases for beds; pillows, bolsters; cushions; 
Japanese floor cushions (zabuton); furniture, sofas, settees, divans, tables, armchairs, chairs.

Cl.33;Alcoholic beverages (except beers); wines, still wines, sparkling wines, wines protected by the appellation of 
origin Champagne; digesters (liqueurs and spirits); spirits; cognacs; vodkas; rums; whisky; ciders.
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Priority claimed from 19/02/2015; Application No. : 86539982 ;United States of America 

3320482    05/03/2015
[International Registration No. : 1288387]
DUN & BRADSTREET INTERNATIONAL, LTD.

103 JFK Parkway Short Hills, NJ 07078 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.35;Providing sales and market reports to the order and/or specification of others; providing general business 
information concerning sales, size and position of businesses; conducting marketing studies and surveys; providing 
business information services pertaining to marketing, demographics and statistical fields; supplying sale and marketing 
information concerning the business community according to the requirement of customers; computerized marketing 
consulting services rendered to businesses, namely, providing information that identify corporate lines of business and 
relationships between national and international companies; providing demographic information on different businesses 
in specific geographic areas, preparation of lists of companies for others; evaluation of suppliers of goods and services 
with regard to overall financial, operational and risk level; business consultancy services; advertising services; cross-
price analysis; business appraisals; business management assistance; business investigation; business and commercial 
information services; marketing services; information and data compiling and analyzing relating to business 
management; distribution of publicity materials, namely, flyers, prospectuses, and brochures; business consultation 
services in the field of customer service to improve sales person effectiveness; providing business information in the 
field of general company profiles including financial data, trade payments, years in business, company size as well as 
sales and employee information; providing predictive business information regarding a company"s future; business risk 
assessment services, namely, providing an on-line business assessment tool in the nature of an online business profile 
for providing insight into health of companies; assigning and supplying identification numbers for use by business 
enterprises for the purpose of facilitating the automation of the payment of accounts payable and other business 
purposes and the obtaining of business statistics and information; mailing lists preparation services; collection and 
dissemination of information on individuals for general business, sales and marketing purposes; providing business 
information in regard to business suppliers in the field of business profiles and analysis of suppliers, supplier 
evaluations, supplier management information, information on product availability and offerings, and supplier operation 
information; supply management services, namely, procurement and purchasing management in the field of suppliers, 
product supply, ongoing supply based optimization for the benefit of others; business services, namely, business 
information, advice and consultation in the field of supply lifecycle management processes, and functional needs in the 
area of management.

Cl.36;Providing financial information on credit and collections of businesses; furnishing credit rating reports; preparing
financial reports for others including collecting and reporting credit, sales, financial and credit and financial analysis; 
collection agency services; providing credit recovery and collection services; providing credit rating and financial 
reporting and analysis; providing financial credit history information services; credit risk analysis; online credit services, 
namely, providing online credit reports; business credit risk information services; financial research.

Cl.45;Business compliance consulting services concerning business requirements for businesses to meet regulatory 
requirements such as know your customer obligations, identifying higher risk parties in customer and supplier 
onboarding, third party anti-corruption and anti-bribery due diligence and monitoring services, and other tax and 
regulatory compliance services.
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Priority claimed from 30/03/2015; Application No. : UK00003101755 ;United Kingdom 

3323074    22/09/2015
[International Registration No. : 1289706]
ECSTASE LIMITED

c/o Ecstase @ Truestart, Francis House, 11 FrancisStreet London SW1P 1DE United Kingdom

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.18;Handbags, rucksacks, purses, travelling bags, gym bags, yoga bags.

Cl.25;Activewear, sportswear, gymwear, yogawear, swimwear.

Cl.35;Retail services connected with the sale of clothing and bags; electronic shopping retail services connected with 
the sale of clothing and bags; information, consultancy and advisory services relating to the aforesaid.
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3324356    14/01/2016
[International Registration No. : 1289477]
KONINKLIJKE PHILIPS NV

High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.

No. 120 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.7;Small electric apparatus, machines and articles for household purposes, not included in other classes, including 
food processors, electric blenders, mixers, hand mixers, stick blenders, tin openers, electric fruit presses and juicers.

Cl.11;Electric cooking appliances and devices, for domestic purposes, including electric grills, toasters, bread-making 
machines, stone grills, sandwich makers, toasted sandwich makers, coffee makers, filter coffee machines, electric kettles, 
steamers (for cooking), rice cookers, ovens and microwaves.
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3326700    23/12/2015
[International Registration No. : 1290835]
TEREOS

11, rue Pasteur F-02390 ORIGNY-SAINTE-BENOITE France

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS

4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products; ethanol such as alcohols for use in the spirits, pharmaceutical and perfumery industries; bio-
ethanol for direct incorporation in fuel or ethyl tert-butyl ether; artificial sweeteners; native starches, modified starches; 
glucose and sweeteners derived from starch substances; industrial crystallized, liquid and icing sugars for human 
consumption for use in the food and pharmaceutical industry; all these products for use in the chemical, pharmaceutical, 
food and animal feed industries; alcohol and derivatives of starch substances for incorporation in the composition of 
perfumery, cosmetics and dentifrices; glucose and sweeteners derived from starch substances, all these products 
intended for use in the pharmaceutical industry.

Cl.5;Alcohol; native starches for dietetic or pharmaceutical use; modified starches for dietetic or pharmaceutical use; 
food supplements, namely vegetable proteins for human consumption; sugar for medical use; excipients, namely 
saccharose.

Cl.29;Vegetable proteins for human consumption.

Cl.30;Sugars; sugars derived from beet and sugar cane transformation; table sugar for household use; fructo-
oligosaccharides; natural sweeteners; stevia-based natural sweeteners; sweeteners derived from starch substances.
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3328629    20/01/2016
[International Registration No. : 1290109]
PHILIPS LIGHTING HOLDING B.V.

High Tech Campus 45 NL-5656 AE Eindhoven NL

Address for service in India/Attorney address:
CANTWELL & CO.

No. 120 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and software for lighting purposes, as far as not included in other classes; electronic ballasts for 
lighting purposes; light emitting diodes (LEDs), laser diodes and zener diodes; electronic circuits, optical sensors and 
thermal sensors for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; electronic lighting components, 
including led modules in whole or in part consisting of integrated LEDs, OLEDs or polymer emitting diodes; parts of the 
aforesaid goods.
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Priority claimed from 17/12/2015; Application No. : 1742411 ;Australia 

3330936    22/12/2015
[International Registration No. : 1291755]
Kmart Australia Limited

Fl11 Wesfarmers House, 40 The Esplanade PERTH WA 6000 Australia

Address for service in India/Attorney address:
SUJATA CHAUDHRI, IP ATTORNEYS

2106 EXPRESS TRADE TOWERS 2, FIRST FLOOR, B-36, SECTOR-132, EXPRESSWAY, NOIDA 201301, UTTAR PRADESH, 
INDIA

Proposed to be Used
IR DIVISION
Cl.14;Jewellery including costume jewellery; watches; accessories and components in this class for jewellery and 
watches; precious metals and their alloys and goods in precious metals or coated therewith, not included in other 
classes; precious stones; horological and chronometric instruments; parts, fitting and accessories for the 
aforementioned products in this class.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; trunks 
and travelling bags; luggage and carrying cases; umbrellas, parasols and walking sticks; bags in this class; handbags; 
sports bags; school bags; tool bags (empty); purses; wallets; card cases; key cases; attache cases; vanity cases; 
backpacks; brief cases; satchels and suitcases; toiletry bags; clothing for pets; parts, fitting and accessories for the 
aforementioned products in this class.

Cl.25;Clothing, footwear and headgear.
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Priority claimed from 15/12/2014; Application No. : 86481204 ;United States of America 

3335254    15/06/2015
[International Registration No. : 1293194]
Jacob Stern & Sons, Inc.

P.O. Box 50740 Santa Barbara CA 93150 United States of America

Address for service in India/Attorney address:
LALL LAHIRI AND SALHOTRA

RCY HOUSE, PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA, GURGAON-122001 (HARYANA)

Proposed to be Used
IR DIVISION
Cl.1;Waterproofing agents for use on building materials; oleo chemicals used in the manufacture and processing of a 
wide variety of consumer and industrial products; palm oil and palm oil derivatives for use in the manufacture of 
surfactants, paints, lubricants, personal care products, plastics, rubber, soap, waxes, adhesives, and for general 
manufacturing purposes; castor oil and castor oil derivatives for use in the manufacture of surfactants, paints, lubricants, 
personal care products, plastics, rubber, soap, waxes, adhesives, and for general manufacturing purposes; tallow and 
other animal fats for use in the manufacture of adhesives, surfactants, fabric softeners, sizing agents, lubricants, paints, 
inks, drying agents, nutritional supplements, personal care products, pharmaceuticals, plastics, rubber, soaps, 
detergents, waxes, concrete, and for general manufacturing purposes.

Cl.4;Industrial oils and fats, namely, vegetable-based oils, and organic oils for use in the manufacture of adhesives, 
surfactants, fabric softeners, sizing agents, lubricants, paints, inks, drying agents, nutritional supplements, personal care 
products, pharmaceuticals, plastics, rubber, soaps, detergents, waxes, concrete, and for general manufacturing 
purposes.
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Priority claimed from 18/06/2015; Application No. : 30 2015 043 071 ;Germany 

3335999    18/12/2015
[International Registration No. : 1293926]
MAN DIESEL & TURBO SE

Stadtbachstr. 1 86153 Augsburg Germany

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.7;Turbogenerator plants and components, generators and transmissions, except for land vehicles; turbines (except 
for land vehicles) and turbomachines; parts for above turbines and turbomachines, included in this class, steam turbines, 
in particular housings, bearing housings, control elements, valves, seals, blades, rotor blades, guide blades, blade 
carriers, rotors, rotor blade carriers, guide blade carriers, shrouds, blade fastenings, condensation plants, oil supply 
systems, consisting of hydraulic control elements, heat protection systems, consisting of insulation coverings, sound 
protection systems, consisting of dampening coverings, base frames and steel foundations.

Cl.9;Control and regulating devices, electrical control apparatuses and instrument and control devices for 
turbogenerator plants and components compiled from these, generators, transmissions, turbines and turbomachines.

Cl.37;Repairs, namely repair, maintenance and upkeep of turbogenerator plants and components, generators, 
transmissions, (steam) turbines and turbomachines as well as of control and regulating devices, electrical control 
apparatuses and instruments and control devices for turbogenerator plants and components assembled from these, 
generators, transmissions, turbines and turbomachines; installation of turbogenerator plants and components, 
generators, transmissions, turbines and turbomachines as well as control and regulating devices, electrical control 
apparatuses and instruments and control devices for turbogenerator plants and components compiled from these, 
generators, transmissions, turbines and turbomachines; carrying out of performance increasing conversions for the 
modernisation of turbogenerator plants and components, generators, electrical control apparatuses and instruments and 
control devices for turbogenerator plants and components compiled from these, generators, transmissions, turbines and 
turbomachines.
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3338683    12/10/2015
[International Registration No. : 1293563]
LIGA NACIONAL DE FÚTBOL PROFESIONAL

Hernández de Tejada, 10 E-28027 Madrid Spain

Address for service in India/Attorney address:
MISSION LEGAL ADVOCATS

NO.12, CANAL BANK ROAD, GANDHI NAGAR,ADYAR,CHENNAI-600020

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; metallic materials 
for railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; pipes 
and tubes of metal; safes [strong boxes]; ores of metal; badges; metal badges.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; fire extinguishing apparatus; spectacles; helmets; CDs; computer game software for use on mobile 
and cellular telephones; computer game programs downloadable via the Internet [software]; computer game programs 
[software]; downloadable interactive entertainment software for computer games; electronic game software for mobile 
phones; computer game software downloadable via a global computer network and wireless devices; computer game 
software downloadable from a global computer network; anti-glare glasses; chains for pince-nez; footwear for protection 
against accidents, irradiation and fire; bulletproof, swimming and life-saving jackets; contact lenses; cords for pince-nez; 
dressmakers" measures; spectacle glasses; cases for spectacles, pince-nez and for contact lenses; fire protection suits 
and clothing; frames for spectacles and lenses (pince-nez); spectacles (optics); sunglasses; diving gloves; gloves for 
protection against accidents; diving suits; pince-nez; optical lenses; magnetic cards; magnetic identity cards; suits for 
protection against accidents and irradiation; protective suits for aviators; electronic agendas; telephone apparatus; 
scales (weighing apparatus); directional compasses; accounting machines; protective helmets; telescopes; 
chronographs (time recording apparatus); measuring spoons; pedometers; compact disks (audio-video); optical compact 
disks; mirrors (optics); swimming floats; binoculars (optics); computer printers; temperature indicators; instruments for 
spectacles; game programs; cassette players; bar-code readers; compact disc players; optical character readers; optical, 
magic and signal lanterns; magnifying glasses (optics); dictating and invoicing machines; mechanisms for counter-
operated apparatus; weights; batteries, electric, solar and galvanic; computer programs (recorded programs); recorded 
computer operating programs; computer mice; electronic pocket translators; transistors (electronics); thermometers not 
for medical use; receivers [audio, video]; intercommunication apparatus; video cassettes; animated cartoons; school 
apparatus; portable radio-telephones (walkie-talkies); electronic publications (electronically downloadable); egg timers 
[sandglasses]; teeth protectors; pocket calculators; video cameras; data storage devices; video game cartridges; music 
headsets; abacuses; loudspeakers; computer mouse pads; antennas; apparatus and instruments for astronomy; 
telephone receivers; scales; life-saving rafts; barometers; electric batteries; flashlight bulbs (photography); answering 
machines; graduated glassware; protective helmets for sports; goggles for sports; transparencies; transparency 
projection apparatus; reflecting discs for wear, for the prevention of traffic accidents; dissection kits [microscopy]; 
dosage dispensers; covers for electric outlets; socket housings [electricity]; luminous fire escape signs; exposed films; 
filters for respiratory masks; flash-bulbs [photography]; stands for photographic apparatus; holograms; magnets and 
decorative magnets; ear plugs for diving; ear plugs for divers; electric switches; lasers, not for medical use; luminous 
signs; neon signs; megaphones; computer memories; meteorological instruments; rules [measuring instruments]; 
microphones; microscopes; peepholes [magnifying lenses] for doors; modems; objectives [lenses] [optics]; shutters 
[photography]; recorded computer programs; computer programs [electronically downloadable software]; ozonizers; 
projection apparatus and projection screens; dog whistles; weighing apparatus and instruments; nose clips for divers 
and swimmers; prisms [optics]; push buttons for bells; light-emitting electronic pointers; radios; radiotelephony sets; 
radiotelephone apparatus; rulers [measuring instruments]; knee-pads for workers; vehicle breakdown warning triangles; 
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sirens; electronic notice boards; computer keyboards; telescopes; word processors; rods for water diviners; video 
telephones; anti-glare visors; photographic viewfinders; screens for protecting eyesight; voting machines; buzzers.

Cl.16;Paper, cardboard; printing products (printed matter); bookbinding material; photographs; stationery; adhesives 
(glues) for stationery or household use; artists" materials; paintbrushes; typewriters and office requisites (except 
furniture); instructional material or teaching material (excluding apparatus); plastic materials for packaging (not included 
in other classes); printing type; printing blocks; printing products (printed matter); publications; photographs; stationery; 
adhesives (glues) for stationery or household purposes; artists" materials; paintbrushes; typewriters and office requisites 
(except furniture); instructional or teaching materials (except apparatus); plastic materials for packaging (not included in 
other classes); printing type; printing blocks; engraved works of art; boxes of cardboard or paper; patterns for 
dressmaking; paper makeup remover wipes; cases for embroidery designs; labels not of textile; table linen of paper; table 
napkins of paper; handkerchiefs (of paper); pen cases; checkbook holders; writing cases (sets); inking sheets for 
document reproducing machines; small bags (envelopes, pouches) for packaging (of paper or plastics), tailors" chalk; 
face towels of paper; hatboxes; tracing cloth and paper; bookbinding cloth; canvas for painting; hand towels of paper; 
albums; almanacs; hand-labeling apparatus; loose-leaf binders; writing articles and instruments; transfers (decals); 
calendars; posters; document files; passport holders; catalogs; trading cards; drawing sets; newspapers; newspapers; 
magazines (periodicals); books; lithographs; wrapping paper; toilet paper; paperweights; mats for beer glasses (disks); 
book markers; bookmarkers; bookends; inks; inkwells; bibs of paper; drawing materials; graphic prints; school supplies 
[stationery]; writing slates; comic books; trays for placing and counting coins; adhesive models [embroidery patterns]; 
garbage bags of paper or of plastics; geographical maps; Earth globes; office moisteners; plastic modeling materials; 
plans; stencils (stationery); paper or cardboard placards; cards; steel letters and nibs; aquarelles; adhesive tape 
dispensers; adhesive tapes and bands for stationery or household purposes; stickers (stationery goods); cigar bands 
(vitolas); files (office requisites); modeling clay; arithmetical tables; drawer liners of paper (perfumed or not); architects" 
models; atlases; paper flags and pennants; tickets; pads (paper and writing materials); ball-point pens; bags for 
microwave cooking; writing board erasers; rubber erasers; erasing products; bottle packaging and sleeves of cardboard 
or paper; painters" easels; song books; charcoal pencils; letter paper; advertisement boards of paper or cardboard; 
booklets; ink sticks; modeling wax not for dental use; sealing wax; thumbtacks; paper tapes and ribbons; inking ribbons 
for computer printers; typewriter ribbons; paper clip surfaces (office requisites); cabinets for stationery (office requisites);
compasses for drawing; paper clasps (paper clips); paper knives (cutters) (office requisites); patterns for dressmaking; 
writing or drawing books; paintings (pictures), framed or unframed; finger-stalls (office requisites); book binding 
materials; bookbinding apparatus and machines (office equipment); gummed cloth for stationery purposes; ink pads; 
square rulers; shields (paper seals); cards for special occasions; filter paper; book covers (stationery); photograph 
stands; rubber bands for office use; staplers (stationery); staples (paper clips); loose leaf paper (stationery); pencil 
sharpeners (electric or non-electric); pencil holders; luminous paper; palettes for painters; silver paper; waxed paper; 
modeling paste; office perforators; painters" brushes; house painters rollers; postcards; rosaries; blotters; envelopes 
(stationery); metal clips for banknotes and files

Cl.25;Ready-to-wear clothing for men, women and children, footwear (except orthopedic footwear), headgear; clothing 
for motorists and cyclists; bibs not of paper; headbands (clothing); bath robes; bathing suits; bathing caps and sandals; 
boas (necklets); underwear; scarves; footwear for sports and beach shoes; hoods (clothing); shawls; belts (clothing); 
money belts (clothing); water ski suits, namely clothing for skiing; neckties; corsets (girdles); mufflers; fur stoles; girdles 
(underwear); scarves; caps [headwear]; caps [headwear]; gloves (clothing); raincoats; underwear, mantillas; stockings; 
socks; Ascots; pocket squares; furs (clothing); pajamas; soles for footwear; heels; veils (clothing); suspenders; paper 
clothing; clothing for gymnastics and sports; collars (clothing), jerseys, mittens; ear muffs (clothing); inner soles; bow 
ties; pareus; cuffs for wear; dress shields; fancy-dress costumes; sundresses; cap peaks; overalls; pockets for clothing; 
sock suspenders; stocking suspenders; petticoats; tights or leotards; aprons (clothing); head dresses (headgear); 
wooden shoes; caps; garters; coats; esparto for shoes or sandals; non-slip devices for footwear; bath gowns (bathrobes);
bath slippers; birettas; blouses; body suits (underwear); berets; footmuffs, not electrically heated; lace boots; boots; boot 
uppers; studs for football boots; half-boots; fittings of metal for footwear; tips for footwear; welts for footwear; heelpieces 
for footwear; underpants; shirts; shirt yokes; shirt fronts; T-shirts; bodices [lingerie]; vests; jackets; fishing vests; stuff 
jackets; combinations (clothing); slips (underwear); detachable collars; collars [clothing]; clothing of leather; clothing of 
imitation leather; shower caps; slippers; skirts; ready-made linings (parts of clothing); top coats (clothing); gabardines 
(clothing); gymnastic shoes; jerseys (clothing); jerseys (pullovers); jerseys (sweaters); liveries; muffs (for clothing); 
footwear uppers; parkas; pelerines; pelisses; spats; spats (leg protectors); knitwear [clothing]; knitwear [clothing]; 
clothing for gymnastics; outerclothing; sandals; saris; underpants; hats; bras (brassieres); toques; togas; trouser straps; 
suits; turbans; dresses; slippers, footwear for sports.

Cl.28;Games and toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
fishing tackle; rods for fishing; toy masks and theatrical masks, dolls" houses; climbing harnesses; party novelties; 
gloves (game accessories); baseball, boxing, fencing and golf gloves; puppets; automatic games, neither coin-operated 
nor designed for use with a television receiver only; apparatus for physical exercises; Christmas trees of synthetic 
material; bladders of balls for games; elbow and knee guards (sports articles); kites; rattles; kaleidoscopes; rocking 
horses (toys); building games; coin-operated amusement machines; card games (playing cards); teddy bears; dolls; 
dolls" clothes; air pistols [toys]; chess games; flippers for swimming; ring games; Christmas tree stands; archery 
implements; practical jokes [novelties]; balls for games; dolls" feeding bottles; building blocks [toys]; body boards; 
bowling games; stationary exercise bicycles; golf club bags, with or without wheels; dolls" beds; marbles for games; 
dolls" houses; butterfly nets; swings; confetti; cups for dice; dice; checkers [games]; checkerboards; darts; discuses for 
sports; frisbees [toys]; dominoes; counters [discs] for games; skis; bags especially designed for skis and surfboards; 
tables for table football; appliances for gymnastics; horseshoe games; hockey sticks; soap bubbles [toys]; board games; 
toys for domestic pets; scale models of vehicles; skateboards; mobiles [toys]; ammunition for paint guns [sports 
articles]; artificial snow for Christmas trees; billiard cues and golf clubs; billiard tables; skating boots with skates 
attached; inline skates; ice skates; roller skates; scooters [toys]; stuffed toys; spinning tops [toys]; piñatas; swimming 
pools [sports or play articles]; punching-balls; puzzles; conjuring apparatus; rackets; parlor games; sail and surf boards; 
chessboards; slingshots [sports articles]; slides [games]; trampolines [sports articles]; sleighs [sports articles]; vehicles 
[toys]; radio-controlled toy vehicles; steering wheels [games]; apparatus for games adapted for use with television 
receivers only.

Cl.35;Advertising; business management; business administration; office functions; advertising services; office 
functions; retail sale and wholesale in stores, via global computer networks, catalog, by mail order, by telephone, via 
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radio and television, and via other electronic media of common metals and their alloys, metal building materials, 
transportable buildings of metal, metal materials for railway tracks, non-electrical metal cables and wires, ironmongery 
and small items of metal hardware, pipes and tubes of metal, safes, metal ores, scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signaling, inspection, life-saving and teaching apparatus 
and instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity, apparatus for the recording, transmission or reproduction of sound or images, magnetic data 
carriers, recording discs, compact discs, DVDs and other digital recording media, mechanisms for coin-operated 
apparatus, cash registers, calculating machines, data processing equipment, computers, software, fire extinguishers, 
paper, cardboard, printed matter, bookbinding material, photographs, stationery, adhesives (glues) for stationery or 
household purposes, artists" materials, paintbrushes, typewriters and office requisites (excluding furniture), instructional 
or teaching material (excluding apparatus), plastic materials for packaging (not included in other classes), printing 
typesets, printing blocks, clothing, footwear, headgear, games and playthings, gymnastic and sporting articles not 
included in other classes, Christmas tree decorations; marketing management and consultancy; advice on the operation 
of franchises.

Cl.38;Telecommunications; consultancy and connection to a global computer network by means of 
telecommunications; broadcasting material via the Internet; communication services via computer networks; 
communications by computer terminals; communications by telephone; electronic messaging; computer-assisted 
transmission of messages and images; teleconferencing services; transmission of short messages [SMS], images, 
speech, sound, music and text communications between mobile telecommunications devices; wireless transfer of data 
via digital mobile telephony; broadcasting of radio and television programs, electronic messaging, electronic publications 
(downloadable), electronic bulletins; communications by computer terminals; computer-assisted transmission of 
messages and images; electronic messaging; communications via global computer networks; broadcasting of radio and 
television programs; telecommunications.

Cl.41;Education; training; entertainment services; sports and cultural activities; publishing of texts other than for 
advertising; organization and conducting of conferences and congresses; sports training services, organization of shows 
and sports competitions; editorial services for publishers; education; training; entertainment services; sports and cultural 
activities.

Cl.43;Services for providing food and drink; temporary accommodation; self-service restaurants, cafeterias, hotels, day 
nurseries; services for providing food and drink; temporary accommodation.

Cl.45;Legal services; security services for the protection of property or individuals; online social networking services; 
legal services; security services for the protection of property or individuals.
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Priority claimed from 23/11/2015; Application No. : 30 2015 108 174 ;Germany 

3339081    15/12/2015
[International Registration No. : 1293922]
BOMBARDIER TRANSPORTATION GMBH

Eichhornstrasse 3 10785 Berlin DE

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.

AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic devices and components thereof for inductive energy transfer for electric and hybrid land or 
water vehicles; frequency converters; alternating current converters, commutators, transformers, power rails, circuit 
breakers and power lines for the power supply of electric and hybrid land or water vehicles; electric accumulators, 
batteries, electric capacitors and flywheel accumulators for electric and hybrid land or water vehicles; apparatus and 
instruments for conducting, switching, converting and controlling electricity for the power supply of electric and hybrid 
land or water vehicles; pick-up coils for receiving magnetic fields and producing electric voltage by induction; charging 
pads, namely units comprising an electric conductor for producing electromagnetic fields; onboard sending device and 
vehicle detection system; sensors for metal and foreign object detection; sensors comprising optical waveguides for 
foreign object detection; sensors for receiving and evaluating acoustic or electromagnetic waves for foreign object 
detection; telecommunications apparatus; apparatus for computer communications, including modems for wireless 
information transmission; data processing equipment and computers; programs recorded on data carriers of all kinds; 
electric and electronic apparatus for the monitoring and display of electric and hybrid land or water vehicle functions, 
included in this class; electric and electronic apparatus for diagnosing the condition of an electric and hybrid land or 
water vehicle and for ascertaining maintenance information; electric and electronic measuring, signalling, information, 
checking (supervision) apparatus and instruments, in particular for the receiving, processing and display of information 
concerning public transportation, rail freight traffic, rolling stock or systems consisting of the aforesaid goods for the 
recording and transmission of operational parameters, and in particular radio location equipment, all for locating electric 
and hybrid land or water vehicles; apparatus for monitoring and display of passengers and goods on board of electric and
hybrid land or water vehicles and in proximity of public transportation or rail freight vehicle areas; all aforementioned 
goods in particular included in this class.

Cl.12;Electric and hybrid land or water vehicles, in particular those with an inductive charging system for power supply 
for electric drives or on-board supply systems and/or with a battery system or electric or flywheel accumulators or 
electric capacitors and/or with a propulsion, control and/or communication system.

Cl.37;Maintenance or repair of electric and hybrid land or water vehicles or parts of those vehicles; installation, 
assembling, maintenance, routine servicing, supervision of installation and assembly (construction supervision) and 
repair of electric and electronic apparatus and instruments for track systems, rails, roads, driving routes, stations, 
buildings and technical plants for a transportation company.
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Priority claimed from 25/06/2015; Application No. : 676919 ;Switzerland 

3341814    24/12/2015
[International Registration No. : 1295079]
UNITED GRINDING GROUP AG

Jubiläumsstrasse 95 CH-3003 Bern Switzerland

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.9;Software; application software for smartphones, tablet computers for access to information online.

Cl.35;Advertising in periodicals, brochures and newspapers; advertising services provided via the Internet.
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Priority claimed from 30/11/2015; Application No. : 4229838 ;France 

3342478    04/12/2015
[International Registration No. : 1295006]
INVIVOO SOFTWARE

13 rue de l'Abreuvoir F-92400 Courbevoie France

Address for service in India/Attorney address:
POOJA DODD

113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Software for facilitating, accelerating and securing the creation and maintenance of an application landscape.

Cl.42;Software design, development, management and sharing services for facilitating, accelerating and securing the 
creation and maintenance of an application landscape.
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Priority claimed from 30/07/2015; Application No. : 15 4 200 648 ;France 

3343889    26/01/2016
[International Registration No. : 1295384]
AMPLITUDE

11 Cours Jacques Offenbach, Zone Mozart 2 F-26000 VALENCE France

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.

AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceutical, sanitary preparations for medical purposes, chemical preparations for medical purposes, plasters, 
materials for dressings, bone cement for surgery and orthopedics, surgical tissue; alloys of precious metal for surgical, 
orthopedic or dental purposes; disinfectants.

Cl.9;Computer software, recorded, and computer hardware for surgery and orthopedics, namely, computer keyboards, 
video screens, scanners, printers for use with computers, interfaces for computers, readers (data processing equipment), 
monitors (computer hardware), computers, computer peripheral devices, processors (central processing units); data 
processing equipment and computers, computer peripheral devices, magnetic data carriers, digital recording media, 
apparatus for the recording, transmission, reproduction or processing of sound or images.

Cl.10;Surgical, dental and medical apparatus and instruments, artificial limbs; orthopedic articles, prostheses, artifical 
implants, furniture especially made for medical purposes, surgical cutlery; auxiliary equipment for surgery, computer-
assisted.

Cl.44;Medical and surgical services, medical assistance and surgical assistance.
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Priority claimed from 21/09/2015; Application No. : 014574974 ;European Union 

3344796    01/03/2016
[International Registration No. : 1295867]
SIEMENS HEALTHCARE GMBH

Henkestraße 127 91052 Erlangen Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for electromedical apparatus, equipment and instruments for medical imaging.

Cl.10;Medical and electromedical apparatus, equipment and instruments for medical imaging.
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3346571    01/02/2016
[International Registration No. : 1296506]
AMORPHICAL LTD.

Att. Yossi Ben 86830 Moshav Tzofar Israel

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.5;Food additives for medical and therapeutic use.

Cl.41;Online electronic newsletters delivered by e-mail providing news and information relating to health matters.
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Priority claimed from 31/07/2015; Application No. : 86711097 ;United States of America 

3349309    22/01/2016
[International Registration No. : 1297354]
OOYALA, INC.

4750 Patrick Henry Dr. Santa Clara CA 95054 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, a software platform allowing for the distributing, managing, streaming, delivering, 
publishing, sorting, compressing, viewing, displaying, personalizing and storing of audio, video, images, and multimedia 
content; computer software platform enabling content providers, content aggregators and advertisers to optimize and 
monetize video marketing campaigns through online behavioral profiling and targeting; software platform allowing 
product and service providers, content providers, content aggregators and advertisers, to selectively target specific 
online consumers based on an analysis of aggregated individual consumer data or video consumption data; computer 
programs for measuring, managing, syndicating, tracking, and/or monetizing videos.

Cl.35;Advertising services; placement and distribution of advertisements via computer, telecommunications, and 
broadband networks on multiple platforms and devices; advertising serving services, namely, managing the serving, 
targeting, monetization, tracking and reporting of advertisements; matching buyers of advertising with sellers of 
advertising; dissemination of advertising for others via the internet; marketing services, namely, conducting consumer 
tracking behavior research and consumer trend analysis; market research services relating to advertising and marketing, 
namely, providing business information, via websites, relating to application, and video consumption metrics, statistics, 
user activity data, and marketing and advertising reports of users" activities; advertising and promotion services; 
advertising by transmission of on-line publicity for third parties through electronic communications networks; audience 
rating determination for audio, video, and multimedia multicasts; advertising and business management services, namely,
services in connection with measuring, managing, syndicating, tracking, and/or monetizing videos.

Cl.38;Electronic transmission and streaming of digital media content for others via global and local computer networks;
streaming of audio, visual and audiovisual material via a global computer network; simulcasting broadcast television over 
global communication networks, the Internet and wireless networks; mobile media services in the nature of electronic 
transmission of entertainment media content.

Cl.42;Non-downloadable software platform allowing for the distribution, streaming, sorting, compressing, viewing, 
displaying, and storing of audio, video and multimedia content over the internet; application service provider (ASP) 
featuring software for use in online video delivery, online advertising and online marketing; application service provider 
(ASP), featuring computer software used for the dissemination of advertising via the Internet; providing temporary use of 
an on-line non-downloadable software platform for use by advertisers and audio and video content publishers for the 
purpose of managing the serving, targeting, tracking and reporting of advertisements and for maximizing advertising 
revenue; providing temporary use of on-line non-downloadable software and applications for enabling product and 
service providers to optimize online consumer monetization, marketing, and satisfaction; providing on-line non-
downloadable software platform for enabling product and service providers to optimize online consumer monetization, 
marketing and satisfaction through dynamic user profiling; application service provider (ASP), featuring software for 
tracking user activity, and for managing, monitoring and optimizing the performance and effectiveness of online 
marketing campaigns; providing an online non-downloadable software platform for managing, collecting, integrating, and 
sharing a wide variety of data and information from various sources about video viewership, viewing trends, viewer 
behavior, and related metrics and analytics; online non-downloadable software platform allowing product and service 
providers and third-party advertisers to selectively target specific online consumers based on an analysis of aggregated 
individual consumer data.
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3349338    03/11/2015
[International Registration No. : 1297783]
THEMOON AS

Hoffsveien 4 N-0475 Oslo Norway

Address for service in India/Attorney address:
ANUATION

422, KAKROLA COMPLEX, DWARKA MOR, NEW DELHI-110078

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management and administration services; office functions; marketing of goods and 
services in shopping centers; arranging a selection of goods for others in order for customers to adequately view and buy
the goods in the form of clothing, footwear, headgear, articles of leather and leather substitutes, belts, wallets, purses, 
bags, umbrellas, jewelry, watches, hair band, hair clip, general merchandise and general consumer goods to customers in 
a timely manner can view and purchase these goods, retail distribution services provided via global computer network; 
retail distribution services, including mail order trade, distance selling and trade over the Internet; shop window dressing; 
online advertising on computer networks; presentation of goods on communication media for retail purposes; rental of 
advertising space; rental of advertising time on communication media.

Cl.36;Insurance affairs; financial affairs; monetary affairs; real estate affairs; real estate management; rent collection; 
rental of offices (real estate).

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; architecture; host services for digital content on 
the Internet, online Web portals; industrial design; creating and maintaining Web sites for others; construction drafting; 
providing of search engines for the Internet; Web hosting services.
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Priority claimed from 09/07/2015; Application No. : 86688478 ;United States of America 

3355998    07/01/2016
[International Registration No. : 1299038]
STRATASYS, INC.

7665 Commerce Way Eden Prairie, MN 55344 United States of America

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120, Velachery Main Road, Guindy, Chennai - 600 032

Proposed to be Used
IR DIVISION
Cl.7;3D printers.

Cl.9;Computer software for use in receiving and manipulating 3D model file data for fabrication of 3D embodiments on a 
3D printer; software for operating and controlling 3D printers.
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Priority claimed from 26/06/2015; Application No. : 1313053 ;Benelux 

3356503    23/12/2015
[International Registration No. : 1299390]
PHILIPS LIGHTING HOLDING B.V.

High Tech Campus 45 NL-5656 AE Eindhoven NL

Address for service in India/Attorney address:
CANTWELL & CO.

No. 120 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and computers; software; wireless communication systems; wireless data network 
products; communication hubs; lighting for use as communication hubs; communication software; communications 
networks; communications processors; communication devices; wireless communication apparatuses; electronic 
communication devices; electronic communication installations; optical communications instruments; two-way (wireless) 
communication systems; antennas as communications apparatus; apparatus for transmission of communications, 
namely lighting installations, lighting apparatus and lighting devices; computer software for communicating purposes 
between microcomputers; point-to-point communications equipment; electronic devices and electronic lighting apparatus 
and lighting devices used to locate articles, objects and persons; electronic devices and electronic lighting apparatus and 
lighting devices indicating localization.

Cl.11;Apparatus for lighting, electric lamps, lighting armatures and lighting installations; lighting armatures and 
lighting installations, fitted with led light sources; parts of the aforesaid goods.

Cl.35;Retail or wholesale services for apparatuses used for navigating, positioning and localization; advertising; 
marketing services; online or internet marketing or advertising; distribution of advertisements, compilation of data in 
computer databases for commercial purposes, demonstration of goods, demonstration of products.

Cl.38;Telecommunication services; electronic communications services; wireless communications services; digital 
communications services; communication services provided electronically; online communication services; mobile 
communication services; telematic communication services; advisory services related to communication; leasing of 
communications apparatus; transmission of data by communications satellite; electronic communications consultancy; 
communication by electronic means; communications by fiber optic networks; communication by lighting and lighting 
apparatus; provision of online communications services; advisory services relating to communications; communication 
by hertzian wave; advisory services relating to communications equipment; information relating to communications; 
communications via analogue and digital computer terminals; providing information about telecommunication; 
communications by fiber optic networks; communications by networks and optical fibers; transmission of information by 
electronic communications networks; information services relating to electronic communication networks; providing 
access to electronic communications networks; provision of communications facilities via radio; provision of 
communications facilities via lighting installations, lighting apparatus and lighting devices; provision of communication 
facilities for the interchange of data by electronic means; provision of communication facilities for the interchange of data 
by lighting installations, lighting apparatus and lighting devices; exchange and transmission of data for navigating, 
positioning and localization; providing access time to a computer, as well as advice in this regard; providing access time 
to the internet, as well as advice in this regard.
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Priority claimed from 22/07/2015; Application No. : 30 2015 047 346 ;Germany 

3356658    29/12/2015
[International Registration No. : 1299367]
KÖRBER LOGISTICS SYSTEMS GMBH

In der Hub 2-8 61231 Bad Nauheim DE

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP

A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.7;Machine-driven conveyors and conveying machines, in particular roller conveyors, belt conveyors, chain 
conveyors and vertical conveyors; production lines for transport of pallets, unit loads and containers; material role 
replacing devices (machines); automatic palletizers; palletisation machines, in particular with corresponding feeding and 
removing technics; pallet shuttle cars (machines); pallet lifts; palletizing robots (machines); transport systems consisting 
of machine-based roller conveyors, transport and conveyor bands, transport and conveyor rolls, transport and conveyor 
chains and/or transport and conveyor straps; transfer units and turntables for goods to be conveyed (machines), in 
particular for pallets; packaging machines, in particular with corresponding feeding and removing technics; parts of the 
aforementioned apparatus, machines and machine-based apparatus.

Cl.9;Control cabinets; software, namely for control of industrial working processes and for processing and visualisation 
of business data in the field of control, automation and drive technology and of overall logistics facilities, of material, 
storage, transport and storing position management and of flow of goods.

Cl.16;Printed matter, in particular printed publications, books, brochures, manuals, loose-leaf binders, newspapers, 
information leaflets, magazines, operating instructions and periodicals as well as webpages in printed form; teaching 
materials [except apparatus], in particular printed lessons and lectures; all aforementioned goods in particular as written 
accompanying materials and information materials of software/data processing programs.

Cl.35;Efficiency experts; marketing services; market research; opinion polling; public relations services; compilation of 
statistics; organisational project management in the fields of EDP, of control, automation and drive technology and of 
overall logistics facilities; business consultancy; business organization consultancy; business management consultancy; 
business consulting services and organization consultancy, especially in the areas of warehouse management and 
warehouse control, the control and coordination of material flows, manufacturing and delivery processes as well as 
selection and use of software in the aforementioned areas; data processing for others (as far as contained in this class); 
computerised file management.

Cl.37;Installation, maintenance, updating and repair of computer hardware and of machines, apparatus and 
installations in the fields of control, automation and drive technology and of overall logistics facilities; maintenance, 
repair, reconstruction, service, namely, upkeeping, monitoring, rental, technical inspection for all aforementioned goods 
in class 7; maintenance, repair, reconstruction, service, namely upkeeping, monitoring, rental, technical inspection for all 
aforementioned electric controls in class 9.

Cl.41;Organizing and conducting of educational courses, training courses and seminars, particularly in the areas of the 
use and application of software.

Cl.42;Engineering services; research and development with regard to new products, for others; design, development, 
improvement (by updating and adapting) and updating of programs for text and data processing and for process control; 
technical and application consultancy relating to computer and data processing programs, particularly for collection, 
visualisation and processing of business data in the control, automation and drive technology and of overall logistics 
facilities; computer programming for solving trade-specific problems on the Internet; drafting, developing, technical 
planning and updating of software; creating, designing, maintenance and updating of software, especially to support the 
corporate management in the areas of warehouse management and warehouse control, the control and coordination of 
material flows as well as manufacturing and delivery processes; installation and repair of computer software; planning of 
installations for the flow of materials in production operations and for commissioning and storage devices, including 
software planning for control and data processing; technical planning of facilities for material transfer as well as for 
consignment and stocking devices; technical project planning; construction drafting; engineering project management 
services; technical surveys; technical testing, particularly in the field of the automation, control and drive technology and 
of overall logistics.
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Priority claimed from 18/08/2015; Application No. : 014484315 ;European Union 

3357211    16/02/2016
[International Registration No. : 1299426]
AUTOMATION, PRESS ANAUTOMATION, PRESS AND TOOLING, A.P.& T. AKTIEBOLAG

Rönnåsgatan 3A SE-523 38 ULRICEHAMN SE

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.37;Installation, repair, maintenance and servicing of machines and machine tools; installation, repair, maintenance 
and servicing of machines, machine tools and apparatus for metalworking; rebuilding machines that have been worn or 
partially destroyed.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software development, programming and 
implementation; software creation; software design and development; creation of control programs for automated 
measurement, assembly, adjustment, and related visualisation; computer software research; consultancy, maintenance 
and installation of computer software; services in the field of science and technology and related research and 
development services; testing, authentication and quality control; metallurgical testing; safety technological testing 
services; research and design relating to industrial processes; research and consultancy relating to research and 
development in the field of machines, machine tools and apparatus for metalworking and sheet metal working; research 
and consultancy relating to research and development in the field of metal, metalworking and sheet metal working; 
technical advice relating to safety; technological advisory services relating to machine engineering analysis; engineering 
services; technological services relating to manufacture; engineering services relating to metal handling systems; 
programming of electronic control systems; information technology IT consulting services; research relating to the 
computerised automation of industrial processes; design services; design of metalworking machines; design of 
metalworking presses and sheet metal working presses; design of metalworking tools and sheet metal working tools.
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Priority claimed from 17/12/2015; Application No. : 1742405 ;Australia 

3358875    22/12/2015
[International Registration No. : 1299944]
KMART AUSTRALIA LIMITED

Fl11 Wesfarmers House, 40 The Esplanade PERTH WA 6000 Australia

Address for service in India/Attorney address:
SUJATA CHAUDHRI, IP ATTORNEYS

2106 EXPRESS TRADE TOWERS 2, FIRST FLOOR, B-36, SECTOR-132, EXPRESSWAY, NOIDA 201301, UTTAR PRADESH, 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Protective clothing, footwear, headgear and eyewear; high-visibility protective clothing, footwear, headgear; 
protective goggles; protective eyewear; protective ear wear, including, ear protectors and protective respiratory masks 
and other protective respiratory products; protective work gloves; arm bands (reflective) for protection against accident 
or injury; armbands (reflective) for protection against accident or injury; clothing incorporating reflective material for 
protection against accident; protective steel-capped footwear; safety boots; safety footwear; protective headgear; knee 
pads for protection against injury (not adapted for use in playing sports); protective clothing incorporating knee pads for 
protection against injury; protective clothing incorporating padding for protection against injury; reflective vests; parts, 
fitting and accessories for the aforementioned products in this class.

Cl.25;Footwear, including, boots, gum boots, hiking boot, gusseted boots, lace up boots; waterproof boots; clothing, 
including, waterproof clothing, weather proof clothing; pants, shorts, shirts, t-shirts, pullovers, sweat shirts, sweat pants, 
hoodies; sweaters; singlet; underwear, briefs, boxer shorts, sports bras, dresses, skirts, sweaters, jackets, polo shirts; 
socks, gloves, belts, hosiery, parka, coats and vests; headgear, including caps; parts, fitting and accessories for the 
aforementioned products in this class.
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3360010    05/02/2016
[International Registration No. : 1299592]
IMERYS REFRACTORY MINERALS GLOMEL

154 rue de l'Université F-75007 PARIS France

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS

4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.1;Industrial minerals and mineral aggregates with a base of andalusite, in particular for the foundry, refractory 
material and ceramics industries; andalusite, mineral ores not of metal.

Cl.19;Refractory materials, namely refractory molding sands, refractory molding mixes, and refractory shapes and 
linings
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Priority claimed from 09/10/2015; Application No. : 684925 ;Switzerland 

3362271    04/03/2016
[International Registration No. : 1301862]
WILLY A. BACHOFEN AG

Junkermattstrasse 11 CH-4132 Muttenz Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Sintered bronze, sintered iron, sintered magnesium, sintered metals.

Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements other than hand-operated; mixing 
machines; mills (machines) for dry and wet grinding; mills (machines) for dispersing in suspension; grinders and mixers 
for making varnish, paints, plant protection products, medicines, ceramics, abrasives, sintered metals, chemicals, 
minerals, food, materials for batteries, plastics, ores and microbiological products; machines for grinding and dispersing; 
mixers (machines), in particular for dry and wet grinding; mixers and shakers (machines) for chemical, pharmaceutical, 
food and precision engineering industry; pumps (parts of machines, engines or motors); pumps (machines); electric 
pumps; pneumatic pumps; hydraulic pumps; tube pumps; filtering apparatus for chemical, pharmaceutical, food and 
paper-making industry and for the treatment of waste water; gluing presses (machines) for food industry, production of 
food for animals, fuels industry and waste recycling; machines for the production of precision parts.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; magnetic recording media, sound recording disks; 
compact discs, DVDs and other digital recording media; data processing equipment, computer; software; control panels 
(electricity); distribution consoles (electricity); switching apparatus (electric); all the aforesaid goods in particular in the 
fields of mechanical construction, grinding technique, mixing technique, industrial technology and engineering.

Cl.19;Building materials, not of metal; non-metallic rigid pipes for building; asphalt, pitch and bitumen; transportable 
buildings not of metal; ceramic elements; sintered glass.

Cl.35;Retail sale and wholesale.

Cl.37;Machine maintenance and repair services, in particular mixers, grinders and technical process machines; 
construction; repair; assembly; rental of machines for building and industry; rental of mixing machines and grinding 
machines for the production of paints, varnishes, plant protection products, medicines, abrasives, minerals, ceramics, 
sintered metals, food, chemicals, plastics, materials for batteries, ores and microbiological products, rental of mills and 
mixers and their component parts, accessories and spare parts.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; elaboration, development and maintenance of computer hardware and software; services provided by 
consultants in the fields of science, engineering and information technology; electric and mechanical engineering 
services; development, conception and design of machines, mills, mixers and grinding machines for the production of 
paints, varnishes, medicines, plant protection products, abrasives, ceramics, sintered metals, chemicals, minerals, food, 
plastics, materials for batteries, ores and microbiological products.
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3364302    08/06/2016
[International Registration No. : 1183097]
GRANAROLO S.P.A.

Via Cadriano 27/2 I-40127 BOLOGNA Italy

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats.

Cl.30;Sugar, rice, tapioca, sago; flour and preparations made from cereals, bread, pastry and confectionery, ices; 
honey, treacle; yeast, baking-powder; mustard; vinegar, sauces (condiments); spices; ice.

Cl.32;Beers; beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices.
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Priority claimed from 28/07/2015; Application No. : 524177 ;Czech Republic 

3377416    26/08/2015
[International Registration No. : 1302784]
INSTAR TECHNOLOGIES A.S.

nám. Tomáše Bati 419 CZ-391 02 Sezimovo Ústí Czech Republic

Address for service in India/Attorney address:
ANUATION

422, KAKROLA COMPLEX, DWARKA MOR, NEW DELHI-110078

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceutical preparations and products for human use; pharmaceutical drugs; biogenic and bactericidal 
products and preparations; sanitary preparations for medical purposes; pharmaceutical drug delivery agents in the form 
of capsules in conjunction with antibiotics or chemotherapeutic agents.

Cl.10;Elastic bandages; bacteriological filters for medical purposes; implants for surgical use; surgical, medical, dental 
and veterinary instruments and apparatus; orthopaedic articles; sprayers for medical purposes.

Cl.35;Business organisation consulting; provision of business and commercial information; advertising and marketing; 
conducting market surveys; public relations services; administrative services; import-export agencies; arranging of 
exhibitions, trade fairs and promotions for commercial and advertising purposes relating to pharmacy.

8352



Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

Priority claimed from 24/08/2015; Application No. : 30 2015 105 462 ;Germany 

3393287    19/02/2016
[International Registration No. : 1308008]
PFAUDLER GMBH

Pfaudlerstrasse 68273 Schwetzingen DE

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Common metals and their alloys; steel containers for the chemical and pharmaceutical industries, in particular 
enamelled steel containers for the chemical and pharmaceutical industries, as well as their parts, like flanges, pipes, 
tubes, nozzles, covers and valves; metal building materials; in particular each enameled.

Cl.7;Machines for the chemical and pharmaceutical industries as well as parts thereof, like agitators, baffles and control 
devices; compressors or condensing installations; motors (except motors for vehicles); mixing machines and parts 
thereof.

Cl.9;Electric and electronic control devices for apparatus of the chemical or pharmaceutical industry, as well as parts of 
all the aforementioned devices.

Cl.11;Apparatus for heating, steam generating, cooling, evaporating, distilling and drying and heat exchangers, not 
parts of machines; as well as parts of the aforementioned devices.
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Cl.37;Installation and maintenance services, namely, installation and repair of machines, tools and/or containers as 
well as parts thereof, namely, installation and repair of enamelled or otherwise coated machines, tools and/or containers, 
as well as parts thereof.
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Priority claimed from 05/10/2015; Application No. : 014641732 ;European Union 

3394709    29/03/2016
[International Registration No. : 1307915]
HEALY INTERNATIONAL AG

Darritzer Str. 6 16818 Kränzlin DE

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; software and computer programs; information technology apparatus; 
electronic, magnetic and photonic signal appliances; measuring, detecting and monitoring instruments, indicators and 
controllers; parts and accessories for all the aforesaid goods, included in this class.

Cl.10;Physical therapy equipment; sex aids; medical apparatus and instruments, including medical analysers, parts 
and accessories for all the aforesaid goods, included in this class.
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Priority claimed from 17/06/2014; Application No. : 013005616 ;European Union 

3396325    26/08/2016
[International Registration No. : 1220611]
DELTA MU

48 rue de Sarliève F-63800 COURNON D'AUVERGNE France

Address for service in India/Attorney address:
CHADHA & CHADHA IP

F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; measuring instruments; software [recorded 
programs]; computer software; computer hardware and software for data processing; graphical user interface software; 
computer hardware and software for database management; application and integration software for databases; software 
and computer hardware enabling data searches and connection to databases and the Internet; interface software; 
computer programs [downloadable software]; software for access directories to information that may be downloaded on a 
global computer network; computer software for image processing, document management, printer management, the 
transmission and reception of networks, document creation, database management and document and image processing; 
data search software; computer software for creating databases used for searching for information and data; apparatus, 
instruments and media for the recording, reproduction, support, processing, storage, handling, transmission, 
broadcasting, recovery and reproduction of computer software, information, data and codes

Cl.37;Repair, maintenance installation of measuring instruments.

Cl.41;Education; training; entertainment; information on education; arranging and conducting of workshops, seminars, 
conferences and training; publication of texts other than advertising texts; publication of printed matter (also in electronic 
form), except for advertising purposes.

Cl.42;Audits provided in the computer field for company requirements as regards measuring, conditions and 
restrictions of use of measuring apparatus; business consultancy as regards measuring [services of engineers]; 
computer programming in connection with measuring instruments; design and development of software; installation, 
maintenance and updating or rental of software; software as a service [SaaS]; technical software support services; 
computer software consultancy; computer software research; information, advice and support of in the field of measuring 
software; upgrading of computer software; integration of computer systems, computer hardware and software; computer 
system design; creation of data-processing programs; hosting web sites for others on a computer server for a global 
computer network; research, development and project analysis, in particular in metrology.
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Priority claimed from 09/11/2015; Application No. : 40201519590T ;Singapore 

3398812    04/05/2016
[International Registration No. : 1310177]
OTG ENTERPRISE PTE. LTD.

138 Cecil Street, 12-1A Cecil Court Singapore 069538 Singapore

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES

74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
Cl.29;Raisins; dried pitted prunes; dried cranberries; dried figs; dried guava; dried mango; raisins; prunes; processed 
raisins; dried fruit; dried fruit products; food products made from dried fruits; cocktail onions; broad beans; prepared 
cashew nuts; salted cashew nuts; green split-peas; preserved peas; processed peas; prepared nuts; prepared snacks 
made from nuts; processed nuts; prepared peanuts; processed peanuts; bacon flavoured snack products; banana based 
snack food products; fruit-based snack foods; potato based snack food products; potato products in the form of snack 
foods; potato snack foods; prepared snacks made from cooked fruit; prepared snacks made from cooked vegetables; 
prepared snacks made from dried fruit; prepared snacks made from dried vegetables; prepared snacks made from fresh 
fruit; prepared snacks made from fresh vegetables; snack food products consisting of chicken meat; snack food products 
made wholly or principally of potatoes; snack foods consisting principally of meat; snack foods consisting principally of 
vegetables; snack foods made from dehydrated vegetables; snack foods made from dried vegetables; snack foods made 
from eggs; snack foods made from extruded vegetables; snack foods made from meat; snack foods made from potatoes 
and wheat (potatoes predominating); snack foods made from pre-cooked vegetables.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
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(condiments); spices; ice; cereal-based snack foods; biscuits; candy; chips [cereal products]; flour preparations for food; 
non-medicated sweets; cookies; crackers; nut confectionery; rice cakes; rusks; popcorn; roasted corn; cereal 
preparations; peanut confectionery; candy bars; cream crackers; prawn crackers; rice crackers; rice-based snack food; 
snack foods made from corn; snack foods made of wheat; snack foods prepared from grains; snack foods prepared from 
maize; cereal snack foods flavoured with cheese; potato flour based snack food products; snack food products made 
from cereals; snack food products made from rice; snack foods consisting principally of bread; snack foods made of 
whole wheat; snack foods prepared from potato flour; snack food products made from soya flour; flavourings for snack 
foods (other than essential oils); wafers (biscuits); rolled wafers (biscuits).
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3399217    04/08/2016
[International Registration No. : 1309802]
WET-GREEN GMBH

Erwin-Seiz-Strasse 7 72764 Reutlingen Germany

Address for service in India/Attorney address:
CHADHA & CHADHA IP

F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.18;Leather and imitation leather; animal skins, hides.

Cl.40;Treatment of materials.
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3399252    23/05/2016
[International Registration No. : 1310646]
HEILAN HOME CLOTHING CO., LTD.

(No. 8, Huaxin Road), Huashi Town Industrial Zone, Jiangyin City Jiangsu Province China

Address for service in India/Attorney address:
ADITYA & ASSOCIATES

HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

Proposed to be Used
IR DIVISION
Cl.24;Textile material; non-woven textile fabrics; wall hangings of textile; tapestry [wall hangings], of textile; printers' 
blankets of textile; towels of textile; diaper changing cloths for babies; quilts; sheets (textile); table linen, not of paper; 
door curtains; fitted toilet lid covers of fabric; marabouts [cloth]; banners; shrouds.

Cl.37;Building construction supervision; construction; mining extraction; upholstering; burner maintenance and repair; 
kitchen equipment installation; vehicle service stations [refuelling and maintenance]; shipbuilding; photographic 
apparatus repair; clock and watch repair; safe maintenance and repair; retreading of tires [tyres]; furniture maintenance; 
cleaning of clothing; dry cleaning; disinfecting; elevator installation and repair; shoe repair; restoration of works of art.

Cl.45;Security consultancy; clothing rental; embalming services; lost property return; opening of security locks; dating 
services; rental of fire extinguishers; adoption agency services; rental of safes; planning and arranging of wedding 
ceremonies; releasing doves for special occasions; intellectual property consultancy.
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Priority claimed from 14/10/2015; Application No. : 30 2015 056 137 ;Germany 

3399961    03/02/2016
[International Registration No. : 1309948]
GLATFELTER DRESDEN GMBH

Composite Fibers Business Unit Pirnaer Str. 31-33 01809 Heidenau DE

Address for service in India/Attorney address:
SUDESHNA BANERJEE

K&S Partners, 4121/B, 6th Cross, 19A Main, HAL II Stage (Extension), Bangalore 560038, India

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard, especially paper for producing wallpaper and floor covering; neutral paper and fleece paper 
with grammage ranging from 20g/m2 to 200g/m2 for digital printing; digitally printed paper and fleece, especially for the 
manufacture of paper and fleece wallpapers, advertising banners, billboards, displays, photo enlargement, pop-up/roll-up 
displays, posters; paper for use in the manufacture of wallpaper and floor coverings.

Cl.27;Wall and ceiling covering; wallpaper and floor coverings, especially digitally printed wallpapers and floor 
coverings, made of paper or fleece; digitally printed paper and fleece wallpapers and floor covering; wallpaper and floor 
coverings made of paper or fleece.
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Priority claimed from 08/06/2015; Application No. : 2015/04045 ;Sweden 

3400638    24/11/2015
[International Registration No. : 1309896]
TRUE SOFTWARE SCANDINAVIA AB

Kungsgatan 15 SE-111 43 Stockholm Sweden

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS

4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software, including software downloadable via the Internet; application software for 
computers and mobile communication devices; communication software; software for information search, filtering and 
blocking of telephone calls and electronic messages, identification of telephone numbers and senders of electronic 
messages and for social networking on-line; software for processing, transmission, sending, collection, forwarding and 
reception of data, information, video, messages, text, calls, audio, graphics and images; communications equipment; 
mobile devices for data- and telecommunication; software platforms.

Cl.38;Data communication and telecommunication; electronic, mobile, computerized and on-line communication 
services; provision of access to computerized, electronic and on-line databases; transmission, sending, collection, 
forwarding and reception of data, information, video, messages, text, calls, audio, graphics and images; audiovisual 
transmission services; provision of forum, chat rooms and bulletin boards for transmission, sending, collection, 
forwarding and reception of data, information, video, messages, text, calls, audio, graphics and images; chat room 
services; provision of access to telephone directory services.
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Priority claimed from 23/03/2016; Application No. : 86950581 ;United States of America 

3401770    03/06/2016
[International Registration No. : 1311315]
LUTRON ELECTRONICS CO., INC.

7200 Suter Road Coopersburg PA 180361299 United States of America

Address for service in India/Attorney address:
KOCHHAR & CO.

11TH FLOOR, TOWER -A DLF TOWERS JASOLA,JASOLA DISTRICT CENTRE, NEW DELHI-110025

Proposed to be Used
IR DIVISION
Cl.7;Motor drive units for window treatments, drapery tracks and projection screens.

Cl.9;Electric lighting controls, namely, dimmers, switches and accessories therefor, namely, electrical wall switch 
plates, electrical receptacles, telephone wall jacks, coaxial cable wall jacks, replacement knobs, namely, electrical rotary 
and linear slide dimmer knobs; electrical connectors; lamp dimmers, remote controls for controlling lights and 
accessories therefor, namely, tethers, to hold a remote control for controlling lights and specialty holsters for carrying 
remote controls for controlling lights; master controls, namely, electronic controllers for electrical dimmers and window 
shades and screens; electronic transmitters for electrical dimmers and window shades and screens; electronic receivers 
transmitters for electrical dimmers and window shades and screens; interfaces, namely, electrical load switching 
interfaces, and electrical load dimming interfaces for incandescent, magnetic low voltage, electronic low voltage, 
fluorescent, window treatments, and projection screen motors; electrical control interfaces, namely, RS 232 interfaces, 
contact closure interfaces, timeclock and programmer interfaces, infrared interfaces, telephone interfaces, and zero to ten 
volt interfaces, all for use to allow lighting systems to communicate and interact; occupancy sensors, namely, electronic 
devices which detect the presence of occupants and control the lighting system accordingly; daylight sensors, 
photosensors, infrared partition sensors, namely, remote sensors for use in measuring infrared radiation energy waves; 
light dimming controllers, power boosters, namely, power amplifier; electrical lamp debuzzing coils; transformers; low 
voltage electrical cables; repeaters for radio frequency signals; infrared repeating kits comprising connector block, 
namely, electric connectors, infrared receiver and transformer and an infrared emitter; processors, namely, a central point 
of control for residential and commercial lighting systems comprising sensors, dimmers, switches and keypads; 
computer keypads; power distribution panels; enclosures for lighting controls; power supplies; electrical dimming 
control panels; electrical switching control panels; electric switching relays; electrical keyswitches; electric control 
panels; theatrical stage board electrical receptacles; switching modules, namely, independent switching modules and 
modules within lighting control panels for turning entire circuits on and off; fluorescent dimming ballasts for gas 
discharge lamps; fluorescent lighting ballast modules, namely, an interface that allows fluorescent ballasts on different 
protocols to communicate; electrical fan speed controls, namely, to control ceiling fan speeds; electric window treatment 
and projection screen controls, namely, keypads, contact closure input boards, power supplies, remote controls, 
transformers, transformer panels, receivers, and integrators for communication between building systems; computer 
software for the design, integration, installation and management of lighting systems and window treatment systems.

Cl.11;Lighting fixtures.

Cl.20;Window shading systems consisting primarily of window treatments, namely, roller shades and roman shades 
and also consisting of remote controls, keypad controls, power panels, transformers, transformer panels, receivers, 
power supplies; drapery hardware, namely, drapery tracks, roller tubes, mounting brackets, facia, and side channels sold 
together as a unit and sold separately.

Cl.24;Window shading systems consisting primarily of window treatments, namely, drapery and also consisting of 
remote controls, keypad controls, power panels, transformers, transformer panels, receivers, power supplies.

Cl.37;Installation, maintenance and repair of lighting control and window treatment control equipment.

Cl.42;Lighting control system and window treatment system design for buildings; engineering services for the design, 
installation and maintenance of lighting control and window treatment control systems; computer software development 
for the design of lighting control and window treatment control systems.
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Priority claimed from 23/02/2016; Application No. : 015138456 ;European Union 

3407788    01/07/2016
[International Registration No. : 1312868]
BALVER ZINN JOSEF JOST GMBH & CO. KG

Blintroper Weg 11 58802 Balve Germany

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.1;Flux for brazing and soldering; deoxidisers.

Cl.6;Metal alloys of non-ferrous metals, in particular of tin, zinc, aluminium, copper and lead and their alloys, and 
additives of other metals for the production of technical alloys; soldering materials; solder paste, solder wire, solder 
preforms, solder beads, solder ingots of metal; solders, in particular lead-free electronic solders; wire of common metal, 
in particular for surface finishing using thin film technology, electroplating, thermal spraying.
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Priority claimed from 17/02/2016; Application No. : 015119241 ;European Union 

3407946    16/08/2016
[International Registration No. : 1313739]
EYED PHARMA, S.A.

Avenue Hippocrate 5 B-4000 Liège

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical, veterinary, medicinal products and preparations; ophthalmic preparations for the treatment of eye 
diseases and conditions; topical antiseptic substances for the treatment of infections of the eyes; lotion for eyes and 
ophthalmic ointment for medical purposes; eye packs, pads and plasters for medical use.

Cl.10;Medical and veterinary apparatus and instrumentation, intraocular implants and devices for slowly dispensing 
ophthalmic, pharmaceutical preparations; artificial lenses.

Cl.42;Scientific research and technological development in the field of ophthalmic, pharmaceutical preparations, 
devices and instruments.
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3412413    29/07/2016
[International Registration No. : 1313358]
AYSE SEMA RANDOLL

Franzstraße 9 82140 Olching Germany

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.10;Apparatus for physical medicine, in particular physical therapy; physical therapy equipment for the human body, 
particularly the musculoskeletal and nervous systems.

Cl.41;Providing of training, in particular in the fields of medical care, hygienic and beauty care, veterinary medicine, in 
particular in the field of physical medicine, in particular physical therapy; providing of training in the field of services for 
providing food and drink.

Cl.44;Medical, hygienic and beauty care, in particular in the field of physical medicine, in particular physical therapy.
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Priority claimed from 21/07/2014; Application No. : 14/4.106.836 ;France 

3414661    23/06/2016
[International Registration No. : 1239926]
VTEC Limited

Office B, 21F Haven Commercial Building, 6-8 Tsing Fung Street Tin Hau - HONG KONG China

Address for service in India/Attorney address:
LITMUS LEGAL

405, MERCANTILE HOUSE, K.G. MARG, NEW DELHI-110001

Proposed to be Used
IR DIVISION
Cl.5;Food supplements; dietetic substances and vitamins; nutritional supplements for cosmetic use.

Cl.9;Spectacles; sunglasses; protective goggles; earphones; protective helmets for combat sports; scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-saving 
and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording media; data 
processing equipment, computers; software.
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Priority claimed from 17/09/2015; Application No. : 30 2015 053 299 ;Germany 

3415626    18/02/2016
[International Registration No. : 1314369]
JBL GmbH & Co. KG

Dieselstrasse 3 67141 Neuhofen Germany

Address for service in India/Attorney address:
SUJATA CHAUDHRI, IP ATTORNEYS

2106 EXPRESS TRADE TOWERS 2, FIRST FLOOR, B-36, SECTOR-132, EXPRESSWAY, NOIDA 201301, UTTAR PRADESH, 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Chemicals used in industry, science and photography as well as in agriculture, horticulture and forestry; manures; 
salts of alkaline metals; bactericides [other than for medical and veterinary use]; bentonite; expanded clay for hydroponic 
plant growing [substrate]; guano; humus top dressing; mixtures of chemicals and microorganisms for increasing the 
nutritional value of animal fodder, other than for veterinary use; plant growth regulators; substrates for soil-free growing 
[agriculture]; peat pots for horticulture; adhesives used in industry; gluten [glue], other than for stationery or household 
purposes; chemicals for use in aquariums, terrariums, garden ponds; activated carbon; chemicals for use in the treatment
and clearing of water; fertilizers; chemical preparations in the nature of filtering materials, mineral substances in the 
nature of filtering materials, vegetable substances in the nature of filtering materials, unprocessed plastics in the nature 
of filtering materials and ceramic materials in particulate form, for use as filtering media for water treatment, in particular 
for aquariums, aqua-terrariums and garden ponds; water softening and hardening preparations; chemical substances for 
analyses in laboratories; chemical reagents; sensitized paper; photographic sensitizers; photometric paper; reagent 
paper, in particular test strips and papers for quick determination of water parameters; chlorides; bleaching preparations 
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[decolorants] for industrial purposes; alkaline-earth metals; salts of alkaline metals; iron salts; carbon for filters; 
flocculants; carbonates; purification preparations; chemical preservatives for foodstuffs and fodder for animals; 
preservatives for pharmaceutical purposes; lanthanum; magnesite; magnesium chloride; sodium bicarbonate; 
hypochlorite of soda; sodium salts [chemical compounds]; neodymium; nitrates; percarbonates; persulfates; sulfates; 
additives, chemical, to fungicides; additives, chemical, to insecticides; reagents for testing water; universal reagents for 
automated test systems [laboratory]; chemical, biochemical and biological products and preparations for water treatment; 
soil additives; humus; bacterial preparations not for medical and veterinary use; liquid co2 for fertilizing aquarium plants; 
rock flour elutriated in water for removing pollutants from water, in particular in ornamental ponds and aquariums; 
potassium salts, other than for medical purposes; salts from rare earth metals; rare earths; hydrogen peroxide; zeolites 
and zeolite material, in particular for aquariums, ponds, terra-aquariums or terrariums.

Cl.3;Soaps; cosmetics; cleaning agents for household purposes; cleaning preparations, soaps, shampoo and 
cosmetics for animals; soaps, shampoo and preparations for body and beauty care for animals; cleaning agents for 
household purposes (included in class 3) as well as cleaning and buffing compounds for aquariums, terrariums or for use 
with domestic animals; cleaning preparations for aquariums, terrariums and for use with domestic animals; soaps, 
shampoo and cosmetics for animals.

Cl.5;Pharmaceutical preparations; veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use; dietary supplements for humans and animals; plasters, materials 
for dressings; disinfectants; preparations for destroying vermin; fungicides; herbicides; biocides; insecticides; 
bactericides; antiparasitic preparations; pesticides; veterinary preparations for small animals as well as preparations for 
small animal healthcare; pharmaceutical preparations for health protection; feed supplements for veterinary use; 
medicated supplements for foodstuffs for animals; vitamin preparations; preparations for controlling weeds and pests 
(herbicides); veterinary preparations for small animal health care; reagents for use in diagnostic tests for veterinary 
purposes; test strips for veterinary purposes; algicides; slug exterminating preparations; cultures of microorganisms for 
medical and veterinary use; lotions for medical and veterinary use; vermifuges; potassium salts for medical purposes; 
therapeutic preparations for the bath; protein supplements for animals; linseed and linseed meal for pharmaceutical 
purposes; lecithin for medical purposes; mineral food supplements; albuminous foodstuffs for medical purposes; 
nutritive substances for microorganisms; preparations of trace elements for human and animal use; propolis for 
pharmaceutical purposes; dietetic substances adapted for veterinary use; dietetic foods with a balanced protein-fat ratio 
for medical use; aloe vera preparations for pharmaceutical purposes; non-medical food supplements for animals; food 
supplements for animals; animal feed supplements for veterinary purposes.

Cl.7;Aquarium pumps, garden pond pumps; incubators for eggs; vending machines; air pumps for aquariums, aqua-
terrariums and garden ponds; pressure reducers; valves for pressure reducers; aerating pumps for aquariums, terrariums 
and garden ponds; pressure reducing valves; pressure reducer, non-return, safety and magnetic valves for use in dosing 
systems for precise measurement release of co2 from pressure gas cylinders into water in aquariums; pumps and water 
sprayers [machines]; pump diaphragms; regulators [parts of machines], sludge pumps; vacuum pumps [machines]; 
hydraulic turbines; circulating pumps for aquariums, aqua-terrariums and garden ponds as well as accessories and spare 
parts for all goods mentioned above.

Cl.8;Hand tools and implements [hand-operated]; cutlery; scissors; tongs; spatulas; irons [non-electric hand tools]; 
penknives, tweezers; pruning knives [small]; secateurs; garden tools, hand-operated; instruments and tools for skinning 
animals; apparatus for destroying plant parasites; sickles; scraping tools [hand tools]; shovels [hand tools]; hair clippers 
for animals; pliers.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments, not related to audio or video products; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, not related to 
audio or video products; data processing equipment; computers, not related to audio or video products; computer 
software, not related to audio or video products; aerometers; testing apparatus not for medical purposes; computer 
software applications, downloadable, not related to audio or video products; software for analysing water samples; 
testing and quality control devices for terrariums, aquariums and garden ponds; incubators for crustacean larvae; data 
processing apparatus, not related to audio and video products; dosing systems for precise measurement release of co2 
from pressure gas cylinders into water in aquariums as well as measuring and control devices intended therefore; light-
emitting diodes [led]; measuring and control devices for determining and adjusting ph levels, temperature, oxygen 
contents of the water in aquariums and garden ponds; regulators [controllers]; printed circuits; hygrometers; 
commutators; electric apparatus for commutation; as well as accessories and spare parts for all goods mentioned above.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; irrigation sprinkler systems; germicidal burners; swimming pool chlorinating apparatus; disinfectant 
apparatus; special lamps, spotlights, lamps and lighting devices for keeping domestic animals as well as the 
corresponding fixtures; infrared and ultra-violet radiators; light diffusers for terrariums, aquariums and aviaries; light-
emitting diode underwater lights for aquariums, aqua-terrariums and garden ponds; apparatus for aquariums and 
terrariums, in particular for lighting, heating, cooling, ventilating and filtration; water conditioning installations for use in 
terrariums, aquariums and garden ponds; filters for aquariums, terrariums and garden ponds; air filters; heat exchangers; 
cold steam generating installations; regulating and safety accessories for water apparatus; ornamental and decorative 
water fountains; water softening apparatus and installations; water filtering apparatus; water sterilizers; whirlpool-jet 
apparatus; filter cartridges for water conditioning units; waterfalls for terrariums and vivariums; animal toilets; as well as 
accessories and spare parts for all goods mentioned above; filters for use in aquariums, terrariums or garden ponds.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; instructional and teaching material [except apparatus]; plastic materials for packaging (not included 
in other classes); printers' type; printing blocks; filtering materials of paper; bags made of paper or plastic for packaging; 
envelopes and packaging bags of plastic; books and pamphlets on keeping and feeding animals; catalogues; stationery 
folders and paper notebooks; stickers and labels; note pads; posters.

Cl.17;Plastics in extruded form for use in manufacture; sealing materials; packing materials, insulating materials; 
flexible pipes [not of metal]; watering hoses; hose pipes made of rubber or silicone for use in aquariums, terrariums and 
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garden ponds; as well as accessories and spare parts for all goods mentioned above.

Cl.19;Aquariums and terrariums [structures]; decorative stones for aquariums and terrariums; decorating materials for 
aquariums, terrariums and ponds made of mineral materials; stone, rock, clay and minerals; aquarium gravel, aquarium 
sand, gravel, sand; mineral soil granulates for aquariums and terrariums; porphyry [stone]; decorative figures and stones 
for aquariums, terra-aquariums and ponds made of synthetics, wood, wax or gypsum, plastic; decorative stones for 
aquariums, terra-aquariums and ponds made of glass or terra cotta; accessories and spare parts for all goods mentioned 
above.

Cl.20;Furniture; mirrors; picture frames; furniture for indoor terraria or aquaria or terra-aquaria.

Cl.21;Utensils and containers for household and kitchen; combs; sponges; brushes; articles for cleaning purposes; 
steelwool; glass, unworked or semi-worked, except building glass; glassware, porcelain and earthenware not included in 
other classes; in-door aquaria and terraria; food containers for animals; mangers and feeding bowls for animals; combs, 
currycombs, sponges and brushes for animal care, aquariums, terrariums and aviaries; litter boxes [trays] for pets; bird 
cages; rings for birds; feeding devices for self-feeding animals; cleaning rags, leather for cleaning purposes, cleaning 
sponges and gloves; decorative figures for aquariums, terra-aquariums and ponds made of glass or terra cotta; hand-
operated cleaning devices for aquariums and terrariums; as well as accessories and spare parts for all goods mentioned 
above.

Cl.24;Textiles; textile articles not included in other classes; bed covers; table covers; filtering materials of textile.

Cl.31;Sowing seeds; agricultural products not included in other classes; horticultural products not included in other 
classes; forestry products not included in other classes; live animals; seeds; natural plants; flowers; foodstuffs for 
animals; fodder for animals; malt; fodder for domestic animals, small animals, fish, birds and reptiles, among others as 
litter, powder, flakes, granulate, beads or tablets, as sticks or in liquid form; bedding and litter for animals; nesting 
material; lime for animal forage; plants, dried, for decoration; live plants used as aquarium and terrarium landscapes; 
algarovilla for animal consumption; algae for human or animal consumption; aloe vera plants; aromatic sand for pets; raw 
barks; distillery waste for animal consumption; nettles; peanuts, fresh; peanut meal for animals; peanut cake for animals; 
fishing bait, live; fish meal for animal consumption; grains for animal consumption; meal for animals; foodstuffs and 
fodder for animals; foodstuffs for animals, including  tonics as well as beverages for animals; straw [forage]; beverages 
for pets; cereal seeds, unprocessed; yeast for animal consumption; hay; locust bean; edible chews for animals; seed 
germ for botanical purposes; bran; bran mash for animal consumption; rough cork; cork bark; strengthening animal 
forage; crayfish, not live, for animal consumption; agricultural, horticultural and forestry products as well as grains, to the 
extent included under class 31 and in particular as decorative materials for terrariums and vivariums; preparations for egg
laying poultry; linseed for animal consumption; linseed meal for animal consumption; corn for animal consumption; 
animal fattening preparations; stall food for animals; menagerie animals; by-products of the processing of cereals, for 
animal consumption; pollen [raw material]; rice meal for forage; salt and fodder for breeding crustacean larvae; cuttlefish 
bones for birds; silkworms; silkworm eggs; cuttle bones; cuttle bones for birds; products for animal litter; bred stock; 
foodstuffs and fodder for terrarium and vivarium animals; salt for cattle; wheat; wheatgerm for animal consumption; roots 
for food; chicory roots.

Cl.35;Advertising; business management; business administration; clerical services; wholesale and retail services in 
relation to chemicals used in industry, science and photography as well as in agriculture, horticulture and forestry, 
manures, salts of alkaline metals, bactericidal preparations [other than for medical and veterinary use], bentonite, 
expanded clay for hydroponic plant growing [substrate], guano, humus top dressing, mixtures of chemicals and 
microorganisms for increasing the nutritional value of animal fodder other than for veterinary use, plant growth 
regulators, substrates for soil-free growing [agriculture], peat pots for horticulture, adhesives used in industry, gluten 
[glue] other than for stationery or household purposes, chemical products for use in aquariums, terrariums, garden 
ponds, activated carbon, preparations for use in the treatments and clearing of water, fertilizers, chemical preparations in 
the nature of filtering materials, mineral substances in the nature of filtering materials, vegetable substances in the nature 
of filtering materials, unprocessed plastics in the nature of filtering materials and ceramic materials in particulate form, for
use as filtering media for water treatment, in particular for aquariums, aqua-terrariums and garden ponds, water softening 
and hardening preparations, chemical substances for analyses in laboratories, chemical reagents, sensitised paper, 
photographic sensitizers, photometric paper, reagent paper, in particular test strips and papers for quick determination of 
water parameters, chloride, bleaching preparations, alkaline-earth metals, salts of alkaline metals, iron salts, carbon for 
filters, flocculants, carbonates, purification preparations, chemical preservatives for foodstuffs and fodder for animal, 
preservatives for pharmaceutical purposes, lanthanum, magnesite, magnesium chloride, sodium bicarbonate, 
hypochlorite of soda, sodium salts [chemical compounds], neodymium, nitrates, percarbonates, persulfates, sulfates, 
additives, chemical, to fungicides, additives, chemical, to insecticides, reagents for testing water, universal reagents for 
automated test systems [laboratory], chemical, biochemical and biological products and preparations for water treatment, 
soil additives, humus, bacterial preparations other than for medical and veterinary use, liquid co2 for fertilising aquarium 
plants, rock flour elutriated in water for removing pollutants from water, in particular in ornamental ponds and aquariums, 
potassium salts, other than for medical purposes, salts from rare earth metals, rare earths, hydrogen peroxide, zeolites 
and zeolite material, in particular for aquariums, ponds, terra-aquariums or terrariums, cosmetics, cleaning agents for 
household purposes, cleaning preparations, soaps, shampoos and cosmetics for animals, soaps, shampoos and 
cosmetics for body and beauty care for animals, cleaning agents for household purposes (included in class 3) as well as 
cleaning and buffing compounds for aquariums, terrariums or for use with domestic animals, cleaning preparations for 
aquariums, terrariums und for use with domestic animals, soaps, shampoos and cosmetics for animals, aloe vera 
preparations for pharmaceutical purposes, pharmaceutical and veterinary preparations, sanitary preparations for medical 
purposes, dietetic food and substances adapted for medical or veterinary use, dietary supplements for humans and 
animals, plasters, materials for dressings, disinfectants, preparations for destroying vermin, fungicides, herbicides, 
biocides, insecticides, bactericides, antiparasitic preparations, pesticides, veterinary preparations for small animals as 
well as preparations for small animal healthcare, preparations for health protection, feed supplements for veterinary use, 
medicated additives for animal foods, vitamin preparations, preparations for controlling weeds and pests, insecticides, 
veterinary preparations for small animal health care, reagents for use in diagnostic tests for veterinary purposes, test 
strips for veterinary purposes, algicides, slug exterminating preparations, cultures of microorganisms for medical and 
veterinary use, feed supplements for veterinary use, lotions for medical and veterinary use, vermifuges, potassium salts 
for medical purposes, therapeutic preparations for the bath, protein supplements for animals, linseed and linseed meal for
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pharmaceutical purposes, lecithin for medical purposes, medicated supplements for foodstuffs for animals, mineral food 
supplements, albuminous foodstuffs for medical purposes, preparations of trace elements for human and animal use, 
propolis for pharmaceutical purposes, non-medical dietetic substances for animal use, dietetic foods with a balanced 
protein-fat ratio, machine tools, motors [except for land vehicles], machine coupling and transmission components 
[except for land vehicles], agricultural implements other than hand-operated, aquarium pumps, garden pond pumps, 
incubators for eggs, vending machines, air pumps for aquariums, aqua- terrariums and garden ponds, valves for pressure 
reducers, aerating pumps for aquariums, terrariums and garden ponds, pressure reducers, pressure reducing valves, 
non-return, safety and magnetic valves for use in dosing systems for precise measurement release of co2 from pressure 
gas cylinders into water in aquariums, air filters, pumps and water sprayers [machines], pump diaphragms, regulators 
(parts of machines), sludge pumps, vacuum pumps [machines], heat exchangers, hydraulic turbines, circulating pumps 
for aquariums, aqua-terrariums and garden ponds as well as accessories and spare parts for all goods mentioned above, 
hand tools and implements [hand-operated], cutlery, scissors, tongs, spatulas, irons [non-electric hand tools], penknives, 
tweezers, pruning knives [small], secateurs, garden tools, hand-operated, instruments and tools for skinning animals, 
apparatus for destroying plant parasites, sickles, scraping tools [hand tools], shovels [hand tools], hair clippers for 
animals, pliers, scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking [supervision], life-saving and teaching apparatus and instruments, not related to audio or video products, 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, not
related to audio or video products, data processing equipment, computers, not related to audio or video products, 
computer software, not related to audio or video products, aerometers, testing apparatus not for medical purposes, 
computer software applications, downloadable, not related to audio or video products, software for analysing water 
samples, testing and quality control devices for terrariums, aquariums and garden ponds, incubators for crustacean 
larvae, data processing apparatus, not related to audio and video products, dosing systems for precise measurement 
release of co2 from pressure gas cylinders into water in aquariums as well as measuring and control devices intended 
therefore, light-emitting diodes [led], measuring and control devices for determining and adjusting ph levels, temperature, 
oxygen contents of the water in aquariums and garden ponds, regulators [controllers], printed circuits, hygrometers, 
commutators, electric apparatus for commutation, as well as accessories and spare parts for all goods mentioned above, 
lighting apparatus, heating apparatus, steam generating apparatus, cooking appliances, refrigerating apparatus, drying 
installations, ventilation installations and apparatus, water supply apparatus and installations for sanitary purposes, 
irrigation sprinkler systems, germicidal burners, swimming pool chlorinating apparatus, disinfectant apparatus, special 
lamps, spotlights, lamps and lighting devices for keeping domestic animals as well as the corresponding fixtures, infrared 
and ultra-violet radiators, light diffusers for terrariums, aquariums and aviaries, light-emitting diode underwater lights for 
aquariums, aqua-terrariums and garden ponds, apparatus for aquariums and terrariums, in particular for lighting, heating, 
cooling, ventilating and filtration, water conditioning installations for use in terrariums, aquariums and garden ponds, 
filters for aquariums, terrariums and garden ponds, air filters, heat exchangers, cold vapour generating installations, 
regulating and safety accessories for water apparatus, ornamental and decorative water fountains, water softening 
apparatus and installations, water filtering apparatus, water sterilizers, whirlpool-jet apparatus as well as accessories and 
spare parts for all goods mentioned above, paper and cardboard, printed matter, bookbinding material, photographs, 
stationery, adhesives for stationery or household purposes, instructional and teaching material [except apparatus], 
plastic materials for packaging [not included in other classes], printers' type, printing blocks, filtering materials of paper, 
bags, envelopes and packaging bags of plastic, books and pamphlets on keeping and feeding animals, catalogues, 
stationery folders and paper notebooks, stickers and labels, note pads, posters, plastics in extruded form for use in 
manufacture, sealing materials, packing materials and insulation materials, flexible tubes [non-metallic], hose pipes made 
of rubber or silicone for use in aquariums, terrariums and garden ponds as well as accessories and spare parts for all 
goods mentioned above, filter cartridges [plastic], building materials [non-metallic], non-metallic rigid pipes for building, 
asphalt, pitch and bitumen, non-metallic transportable buildings, aquariums and terrariums [structures], decorative 
stones for aquariums and terrariums, decorating materials for aquariums, terrariums and ponds made of mineral 
materials, stone, rock, clay and minerals, aquarium gravel, aquarium sand, gravel, sand, mineral soil granulates for 
aquariums and terrariums, porphyry [stone], decorative figures and stones for aquariums, terra-aquariums and ponds 
made of synthetics, wood, wax or  gypsum, plastic, waterfalls for terrariums and vivariums as well as accessories and 
spare parts for all goods mentioned above, furniture, mirrors, picture frames, furniture for indoor terraria or aquaria or 
terra-aquaria, utensils and containers for household and kitchen, combs and sponges, brushes, articles for cleaning 
purposes, steelwool, glass, unworked or semi-worked, except building glass, glassware, porcelain and earthenware not 
included in other classes, in-door aquaria and terraria, food containers for animals, mangers and feeding bowls for 
animals, devices for livestock, combs, currycombs, sponges and brushes for animal care, aquariums, terrariums and 
aviaries, litter boxes [trays] for pets, bird cages, rings for birds, sifters for use in aquariums, terrariums or garden ponds, 
feeding device for self-feeding animals, cleaning rags, leather for cleaning purposes, cleaning sponges and gloves, 
decorative figures and stones for aquariums, terra-aquariums and ponds made of glass or terra cotta, waterfalls for 
terrariums and vivariums, as well as accessories and spare parts for all goods mentioned above, textiles and textile 
articles not included in other classes, bed covers, table covers, filtering materials of textile, sowing seeds as well as 
agricultural, horticultural and forestry products not included in other classes, live animals, seeds, natural plants and 
flowers, foodstuffs and fodder for animals, malt, fodder for domestic animals, small animals, fish, birds and reptiles, 
among others as litter, powder, flakes, granulate, beads or tablets, as sticks or in liquid form, animal feed supplements for 
veterinary purposes, bedding and litter for animals, nesting material, bait [artificial], lime for animal forage, plants, dried, 
for decoration, biological water treatment preparations for sweet and saltwater aquariums and garden ponds, namely, 
water fleas and natural plants for water treatment, live plants used as aquarium and terrarium landscapes, algarovilla for 
animal consumption, algae for human or animal consumption, aloe vera plants, aromatic sand for pets, foodstuffs for a 
balanced protein-fat ratio for human or animal consumption, raw barks, distillery waste for animal consumption, nettles, 
peanuts, fresh, peanut meal for animals, peanut cake for animals, fishing bait, live, fish meal for animal consumption, 
grains for animal consumption, meal for animals, foodstuffs for animals, including non-medical food supplements and 
tonics as well as beverages for animals, straw [forage], beverages for pets, cereal seeds, unprocessed, yeast for animal 
consumption, hay, locust bean, edible chews for animals, seed germ for botanical purposes, bran, bran mash for animal 
consumption, rough cork, cork bark, strengthening animal forage, crayfish, not live, for animal consumption, agricultural, 
horticultural and forestry products as well as grains, to the extent included under class 31 and in particular as decorative 
materials for terrariums and vivariums, preparations for egg laying poultry, linseed for animal consumption, linseed meal 
for animal consumption, corn, cornmeal for animal consumption, animal fattening preparations, stall food for animals, 
menagerie animals, by-products of the processing of cereals, for animal consumption, salt and fodder for breeding 
crustacean larvae, cuttlefish bones for birds, silkworms, silkworm eggs,  cuttle bones, cuttle bones for birds, food 
supplements for animals, products for animal litter, bred stock, foodstuffs and fodder for terrarium and vivarium animals, 
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salt for cattle, wheat, wheatgerm for animal consumption, roots for food, chicory roots.

Cl.39;Arranging of excursions.

Cl.41;Education, educational instruction as well as arranging and conducting of workshops, training, seminars relating 
to natural habitats of aquarium, aqua-terrarium and terrarium animals and plants, on conserving wildlife, on pet care, 
fishkeeping, on keeping terrarium animals; entertainment and cultural services, namely, arranging and conducting guided 
tours of native habitats of aquarium and terrarium animals and plants.

Cl.44;Veterinary services; animal healthcare services; beauty care for animals; agricultural, horticultural and forestry 
services; veterinary advisory services relating to the diagnosis and treatment of disease for animals in aquariums, 
terrariums and garden ponds.
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Priority claimed from 13/08/2015; Application No. : 17663565 ;China 

3418968    05/07/2016
[International Registration No. : 1289749]
AURA FRÄSTECHNIK GMBH

Raiffeisenstr. 6 35236 Breidenbach-Oberdieten Germany

Address for service in India/Attorney address:
OBHAN & ASSOCIATES

N-94, SECOND FLOOR, PANCHSHILA PARK, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.7;Blades for milling cutters; cutting machines; drilling machines; blades for broaching cutters; milling machines; 
hand-held electric drills (excluding electric coal drill); hand-held tools, other than hand-operated; knives, electric; tools 
(parts of machines); holding devices for machine tools; machine tools; shrink chucks (parts of machines); tool extensions
(parts of machines); indexable inserts (parts of machines).

Cl.8;Hand tools (hand-operated); hand tools and implements (hand-operated) for the treatment of materials, for the 
construction of machines, apparatus and vehicles, and for structural engineering; milling cutters (hand tools); drills; bits 
(parts of hand tools); cutting tools; edge tools (hand tools); shrink chucks (hand tools); extensions for tools (hand tools); 
indexable inserts (hand tools).

Cl.35;Retail and wholesale services via the internet in the fields of machines, tools and metal goods; online or 
catalogue mail order services in the fields of machines, tools and metal goods.

Cl.37;Installation, maintenance and repair of tools and machines; sharpening of blades and tools.

Cl.42;Technical consultancy in relation to research services relating to tools and machines; creating and updating of 
machine tool control programs.
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3420775    12/05/2016
[International Registration No. : 1315255]
WSCAD GMBH

Dieselstraße 4 85232 Bergkirchen DE

Address for service in India/Attorney address:
CHADHA & CHADHA IP

F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;CDs, DVDs and other digital recording media, namely compact discs [ROM, memory, sound, image], USB sticks; 
computer software, namely computer programs / software [recorded, downloadable], software applications for computers 
[downloadable].

Cl.38;Telecommunications, namely providing access to a global computer network, providing online forums, 
communication services via computer terminals, transmission of digital files.

Cl.42;Design and development of computer software, namely updating of computer software, consultancy in the field of 
computer / information technology, cloud computing, computer software consulting / system analysis, design of 
computer software / systems, creation of programs for data processing, conversion of computer programs and data, 
server hosting, software as a service, rental of computer software / web servers, maintenance of computer software.
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3420930    15/06/2016
[International Registration No. : 1315257]
SQUIGGLA LIMITED PARTNERSHIP

Level 4, BNZ Building, 354 Victoria Street Hamilton 3204 NZ

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer software products; interactive entertainment software for use with computers; interactive entertainment 
software for use with mobile phone; interactive entertainment software for use with tablets; interactive entertainment 
software for use with portable computer devices; interactive educational software for use with computers; interactive 
educational software for use with mobile phone; interactive educational software for use with tablets; interactive 
educational software for use with portable computer devices; interactive computer software; mobile application software; 
entertainment software; educational software; computer software for use on mobile phones; computer software for use 
on tablets; computer software for use on portable computer devices; computer software for uploading images; computer 
software for downloading images; computer software for viewing images; computer software for photographing images; 
mobile application software for uploading images; mobile application software for downloading images; mobile 
application software for viewing images; mobile application software for photographing images; computer software for 
uploading media objects including text, documents, photographs, images, video, and audio; computer software for 
manipulating media objects including text, documents, photographs, images, video, and audio; computer software for 
enhancing media objects including text, documents, photographs, images, video, and audio; computer software for 
uploading digital content including text, documents, photographs, images, video, and audio; computer software for 
manipulating digital content including text, documents, photographs, images, video, and audio; computer software for 
enhancing digital content including text, documents, photographs, images, video, and audio; computer software for 
metadata tagging; computer software for website tagging.

Cl.16;Paper; cardboard; printed matter; printed matter for educational purposes; calendars; diaries; books; notebooks; 
albums; photographs; posters; stationery; office stationery; home stationery; educational stationery; containers for 
storage; containers for storage, including boxes; containers for storage, including trays; envelopes; writing implements; 
pens; pencils; office supplies; staplers; staples; cards; greeting cards; wrapping paper; adhesives for stationery; 
adhesives for household purposes; artists" materials; paint brushes; stickers; prints; pencil cases; bookmarks; 
scrapbooks; stamps; stamp pads; brochures; booklets; manuals; periodicals; printed publications; newspapers; 
newsletters; magazines.

Cl.25;Clothing; clothing for men; clothing for women; clothing for children; children’s clothing; shirts; t-shirts; 
sweatshirts; shorts; jackets; footwear; shoes; socks; headgear; hats; caps.

Cl.41;Organisation of competitions (education or entertainment); organisation of art competitions; organisation of art 
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contests; organisation of art exhibitions; organisation of entertainment events; organisation of educational events; 
organisation of seminars; conducting seminars; provision of entertainment services via an online forum; provision of 
educational services via an online forum; management of entertainment programmes; organisation of entertainment 
programmes; production of entertainment programmes; management of educational programmes; organisation of 
educational programmes; production of educational programmes; organisation of entertainment events; production of 
entertainment events; organisation of educational events; production of educational events; organisation of programmes 
to encourage drawing; organisation of programmes to encourage art creation; organisation of events to encourage 
drawing; organisation of events to encourage art creation; provision of online publications; provision of electronic 
publications distributed by email; electronic publication of information on a wide range of topics, including online and 
over a global computer network; publication of multimedia material online; publication of magazines; publication of 
newsletters; electronic publication of material featuring user generated content; electronic publication of material 
featuring specified content; providing entertainment information from computer databases; providing entertainment 
information from electronic databases; providing entertainment information from online databases; providing educational 
information from computer databases; providing educational information from electronic databases; providing 
educational information from online databases; art gallery services; online art gallery services; educational research; 
consultancy services relating to the foregoing; advisory services relating to the foregoing; information services relating 
to the foregoing.
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LEGRAND FRANCE
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128 ave du Maréchal de Lattre-de-Tassigny F-87000 LIMOGES France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electrical protective devices, namely circuit breakers, residual current devices and signaling devices, surge 
protectors, electric inverters, isolating switches, main switches, power switches, safety switch disconnectors, 
replacement elements, fuse holders, fuse rails, motor circuit breakers, plug sockets for industrial applications, 
encapsulated circuit breakers; electrical devices, including remote control, control and monitoring devices, namely 
switches, commutators, pressure switches, warning lights, socket outlets, bells, transformers; measuring apparatus, 
smoke, wind, rain, temperature, brightness and motion detectors; electrical/electronic display and monitoring devices for 
multiple applications; automatic circuit controllers, namely, relays, contactors, timers, time switches, programmable 
controlling and switching devices, load controllers, control relays, regulators, dimmers, remote controls, remote-
controlled switches, remote-controlled circuit breakers, apparatus and devices for uninterruptible power supply; current 
rectifiers; electric loss indicators; inverters [electricity]; thermostats; equipment for electrical installations for individuals, 
namely, wall switches, ceiling switches (cord switches), dimmers, electronic switches, sockets, plugs and other contacts, 
including retail units with integrated switches and/or fuses and/or residual current protection devices, plugs for transfer 
of data, telephone jacks, sockets, couplings, junction boxes; video systems and electric door openers (wired and 
wireless), burglar alarms and fire alarms, smoke and heat detectors, transmission devices for telephones, video 
surveillance apparatus, transmitters and receivers, as well as data, sound and image transmission cables, 
electrical/electronic apparatus for automatic control of building installations, switch panels and electrical/electronic 
apparatus for automatic control of applications in the field of renewable energy and means of transport; environmental 
sensors; electrical/electronic apparatus for automatic control of apparatus for water cleaning, heating and cooling and for 
air cleaning, disinfecting, dehumidification, humidification, heating and cooling; software, in particular on a central server 
and/or control interfaces for the display and/or for control, automation and operation of electric and electronic 
installations, as well as data processing installations, namely, lighting installations, heating devices, air-conditioning 
installations, ventilating installations, drying installations, protection installations, roller shutters, roller blinds, shades 
and canopies, installations for power supply management, for consumption indication, installations with audio and video 
devices or information technology devices, in particular for multi-family housing and single-family homes, as well as for 
public buildings and buildings for commercial use; central processing units with embedded software; control interfaces 
for the aforesaid devices and installations, namely, remote controls, keyboards and screens; smoke alarms; security 
alarms; personal security alarms; personal alarms; electric and electronic alarm apparatus and installations; electronic 
alarm apparatus and systems; electric and electronic burglar alarm installations, anti-theft alarm apparatus; alarm 
systems; door alarms; alarms (instruments); anti-theft alarms; heat regulating apparatus; monitoring apparatus and 
instruments; monitoring systems; electric monitoring apparatus; electric and electronic apparatus and instruments, used 
for generating or distributing energy; apparatus for receiving and processing encoded signals (decoders); voice 
frequency transmission apparatus; radio pagers; electronic verification apparatus for authenticating rechargeable cards, 
bank cards, credit cards, debit cards and payment cards; all the aforesaid goods related to the field of electrical 
equipment, apparatus, equipment and systems for lighting, electric control, signaling, monitoring, alarms, prevention and 
for self-help for patients, access control, home automation, building automation and information networks.

Cl.11;Recessed security lighting units, including light-emitting diode units; security lighting fixtures for central 
sources.
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Cl.42;Services provided by technical consultants, in particular for the design of electric installations and devices, in 
particular installations for the supply of energy and for inspection and checking of said devices and installations; 
creation, maintenance, handling and adaptation of software; maintenance and repair of software; all the aforesaid 
services related to the field of electrical equipment for installations, electrical installations, apparatus, equipment, 
installations and systems for lighting, electric control, signaling, monitoring, alarms, prevention and self-help for patients, 
access control, home automation, building automation and information networks; the aforesaid services being 
consultable or available including online or on computer and/or telecommunication networks; installation, maintenance, 
repair and revision of computer software; installation, implementation and maintenance of software; installation, updating 
and maintenance of software; maintenance and updating of computer programs and software; updating, design, rental 
and maintenance of software; namely computer network services for home automation and building automation 
applications, particularly for control and management of electric and electronic circuits, lighting, heating, air-conditioning,
ventilation, shutters, blinds and opening devices, for the remote control of electrical apparatus, for management of 
breakdowns, leaks or faults, for management of temperature levels and fluid consumption, management of means of 
transport, for control and management of systems for security, alarms, fire protection, monitoring, prevention and self-
help for patients, access control, intruder protection, recording and/or dissemination of sounds and/or images, intercoms, 
telephones, televisions, computers and/or telecommunications; maintenance, creation and hosting of Web sites; research 
and development of new products for others; consultancy in the field of computers; programming for computers; design 
and development of computers and software; conversion of data or documents from physical to electronic media; 
technical project study; consultancy in the field of energy-saving; design of home pages and Web sites; creation of Web 
sites on the Internet; creation and maintenance of Web sites for others; creation and maintenance of Web sites for others 
and hosting of Web sites for others; hosting of Web sites; rental of Web servers; Web site design and development 
services; graphic design for the compilation of Web pages on the Internet; technical drafting and design of Web pages for 
others for a global computer network; technical drafting and design for others, all intended for Web page compilation on 
the Internet; technical drafting, design and updating of Web pages for others; management of Web sites of others; hosting
of computer sites [Web sites], hosting of Web sites of others on a computer server for a global computer network; hosting
of Web sites for others; Web hosting; Web page design services; Web site design services; Web site design services on 
the Internet; advisory services concerning the creation, development, updating and use of Web pages; Web site 
development services; software design; design, maintenance and updating of software; installation and maintenance of 
software; software improvement; design of hardware, software and computer programs; custom design of software, 
configuration software, software and systems for wireless data transmission; testing and quality inspection of electric 
and electronic apparatus and instruments; all the aforesaid services related to the field of electrical equipment for 
installations, electrical installations, apparatus, equipment, installations and systems for lighting, electric control, 
signaling, monitoring, alarms, prevention and self-help for patients, access control, home automation, building 
automation and information networks, the aforesaid services consultable or available including online or on computer 
and/or telecommunication networks.
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Proposed to be Used
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Cl.9;Scientific, photographic, cinematographic, and optical apparatus and instruments; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and 
other digital recording media; data processing equipment, computers; laptops; notebook computers; tablet computers; 
computer devices; laptops; laptop accessories; desktop personal computers; desktop computer accessories; tablets; 
tablet accessories; data storage devices; hard drives; flash drives; USB drives; computer peripherals; speakers; web 
cameras; graphics cards; memory cards; internal memory; optical drives; processors; cables; wireless peripheral 
devices; keyboards; mice; wireless routers; wireless cards; wireless adapters; computer monitors, keyboards, modems, 
printers, disk drives, adapters, connector and computer drives; computer hardware; disk drive; computer memory; CPUs; 
disk; audio and video tapes; magnetic and optical discs; amplifiers; optical character readers; disk sorting boxes; internet 
servers; stylus; word processors; network cards; computer motherboards; computer adapter; graphics card; computer 
protective covers, sleeves and cases; cables; antennas; sound cards; plugs and sockets; remote control apparatus and 
devices; audio and video receivers; sound and video transmitter; video monitors; portable and handheld digital electronic 
apparatus and devices; electronic memory card reader; computer mouse; universal serial bus drive; flash memory; 
optical pen; CD burner; pre-recorded disks and tapes; portable computer drives; routers, computer touch pads; computer 
trackball pad; computer base and charging cradle; universal serial bus connector; media readers; portable or handheld 
digital electronic devices; headsets and headphones; microprocessors; memory boards; hard drives; data storage 
devices; blank computer storage media; pre-recorded computer programs and software; random access memory devices; 
read only memory devices; solid state memory; mouse pads; batteries; chargers; cameras; personal digital assistants; 
digital audio and video media players; digital cameras; portable and handheld computing devices; global positioning 
system devices; electronic communications equipment; telecommunications equipment and apparatus; telephones; video
recorder and player; CD burner and player, digital audio cd burner and player; digital tape recorders and players; sound 
recording and reproduction device; loudspeakers; radios; radio transmitters; radio receivers; record players; tape 
players; tape recorders and sound reproduction devices; microphones; digital sound and/or video mixers; automotive 
audio speakers; electronic publications available for downloading; computer software; computer games entertainment 
software; computer hardware for use with video game consoles; computer peripherals for use with video game consoles; 
memory cards for use with video game consoles; hard drives for computers and video game consoles; battery chargers 
and batteries; headsets for use with computers and video game consoles; joysticks for computer; steering and racing 
wheels for computer; audio visual computer cables; wireless computer network adapters; webcams; mobile phones; 
phone chargers; data networks; usb cables; USB plugs; earphones; phone cables; mobile phone accessories; mobile 
phone ear pods; mobile phone stylus; wireless chargers; charging docks; wireless charging units; mobile phone cases; 
mobile phone covers; mobile phone car kits; phone docks; power banks; phone headsets; wireless headphones; wireless 
mouse; wireless keyboards; adapters; smart sticks; memory sticks; camera grips; Bluetooth headsets; power packs; 
camera for phones; camera for tablets; Bluetooth speakers; mobile phone speakers; HDTV adapter; portable battery pack; 
phone console; phone stands incorporating charging functionality; Bluetooth earpieces; camera lens; in-car Bluetooth 
kit; 3D virtual reality glasses; 3G router; 4G router; backup drive; flash drive; wearable technology; portable entertainment 
devices; photographic equipment and apparatus; interactive multimedia electronic devices; removable media; smart 
phone compatible watches (phone accessories); portable music storage apparatus; digital cameras; Memory Stick DUO 
cards; media players; digital SLR cameras; home automation; Secure Digital (SD) cards; e-Readers; camera accessories; 
Secure Digital micro cards; Bluetooth smart watches; wireless activity tracker; smart bands; smart band straps; 
multimedia players; portable DVD players; flash memory cards; GPS equipment and apparatus; satellite navigation 
apparatus and equipment; wearable fitness technology; Blu-Ray discs; televisions; Blu-Ray players; electronic games 
software for computers and handheld electronic devices; sub woofers; High Definition entertainment equipment and 
apparatus; audio interfaces; DJ decks and mixers; music controllers; music keyboards; computer hardware for electronic 
composing; TV media players; DVD players; Blu-ray players; juke boxes, musical; projectors; home cinema equipment 
and apparatus; home cinema equipment; HDMI cables; 3D active glasses; 3D glasses; sunglasses; HDMI streaming stick; 
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HD TV apparatus and equipment; parts and fittings for the aforesaid goods.

Cl.35;Advertising, marketing and promotional services; business management services; professional business 
consultation relating to the operation of businesses; auctioneering; buyer to supplier matching services; organisation, 
administration, operation and supervision of loyalty schemes, incentive schemes, promotional schemes and reward 
schemes; administration of share schemes and saving schemes; display presentation services; demonstration of goods; 
sales promotion for others; import export agencies; cost price analysis; compilation of advertisements for the use as web 
pages on the Internet; providing a searchable online advertising guide; presentation of goods on communications media 
for retail purposes; advertising and information distribution services namely providing classified advertising space via a 
global computer network; promoting the goods and services of others over the Internet; retail services connected with the
sale of domestic electrical and electronic equipment and associated peripheral wearable devices; retail store services 
connected with the sale of computers, computer software, computer peripherals, amplifiers, portable and/or handheld 
electronic devices and consumer electronics devices, and demonstration of products relating thereto; online retail store 
services provided via a global computer network connected with the sale of computers, computer software, computer 
peripherals, portable and/or handheld electronic devices and consumer electronics devices, and demonstration of 
products relating thereto; retail services in the field of entertainment connected with the sale of pre-recorded musical and 
audio visual works provided via the internet and other electronic and communications networks; electronic retailing 
services via a global computer network connected with the sale of digital music, phonograph records, digital video, 
multimedia software and text, audio, graphics, animation, computer games, musical juke boxes and video recorded on 
communications media; retail services connected with the sale of sunglasses, spectacles and parts and fitting and 
containers therefore; retail services connected with the sale of magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media, data processing equipment, computers, laptops, notebook computers, tablet 
computers, computer devices, laptops, laptop accessories, desktop personal computers, desktop accessories, tablets, 
tablet accessories, data storage devices, hard drives, flash drives, usb drives, computer peripherals, speakers, web 
cameras, graphics cards, memory cards, internal memory, optical drives, processors, cables, wireless peripheral devices, 
keyboards, mice, wireless routers, wireless cards, wireless adapters, computer monitors, keyboards, modems, printers, 
disk drives, adapters, connector and computer drives, computer hardware, disk drive, computer memory, cpu, disk, tape, 
magnetic and optical discs, optical character readers, disk sorting boxes, internet devices, stylus, word processors, 
network cards, computer motherboards, computer adapter, graphics card, computer protective covers, sleeves and 
cases, cables, antennas, sound cards, plugs and sockets, remote control apparatus and devices, audio and video 
receivers, sound and video transmitter, video monitors, portable and handheld digital electronic apparatus and devices, 
electronic memory card reader, computer mouse, universal serial bus drive, flash memory, optical pen, cd burner, pre-
recorded disks and tapes, portable computer drives, routers, computer touch pads, computer trackball pad, computer 
base and charging cradle, universal serial bus connector, media readers, portable or handheld digital electronic devices, 
headsets and headphones, microprocessors, memory boards, hard drives, data storage devices, blank computer storage 
media, pre-recorded computer programs and software, random access memory devices, read only memory devices, solid 
state memory, mouse pads, batteries, chargers, cameras, personal digital assistants, digital audio and video media 
players, digital cameras, portable and handheld computing devices, global positioning system devices, electronic 
communications equipment, telecommunications equipment and apparatus, telephones, video recorder and player, cd 
burner and player, digital audio cd burner and player, digital tape recorders and players, sound recording and 
reproduction device, loudspeakers, radios, radio transmitters, radio receivers, record players, tape players, tape 
recorders and sound reproduction devices, microphones, digital sound and/or video mixers, automotive audio speakers, 
electronic publications available for downloading, computer software, computer games entertainment software, computer 
hardware for use with video game consoles, computer peripherals for use with video game consoles, video game 
interactive remote control units, memory cards for use with video game consoles, hard drives for computers and video 
game consoles, battery chargers and batteries, headsets for use with computers and video game consoles, gaming 
controllers, joysticks for computer, steering and racing wheels for computer, audio visual computer cables, wireless 
computer network adapters, webcams, covers for computer game consoles, mobile phones, phone chargers, network 
packages, USB cables, USB plugs, earphones, phone cables, mobile phone accessories, mobile phone ear pods, mobile 
phone stylus, wireless chargers, charging docks, wireless charging units, mobile phone cases, mobile phone covers, 
mobile phone car kits, phone docks, power banks, phone headsets, wireless headphones, wireless mouse, wireless 
keyboards, adapters, smart sticks, memory sticks, camera grips, Bluetooth headsets, wireless games pad, power packs, 
camera for phones, camera for tablets, Bluetooth speakers, mobile phone speakers, HDTV adapter, portable battery pack, 
phone console, phone stands incorporating charging functionality, Bluetooth earpieces, camera lens, in-car Bluetooth kit, 
3D virtual reality glasses, 3G router, 4G router, backup drive, flash drive, wearable technology, portable entertainment, 
photographic equipment and apparatus, interactive multimedia electronic devices, removable media, smart phone 
compatible watches (phone accessories), portable music storage apparatus, digital cameras, Memory Stick DUO Cards, 
media players, digital SLR cameras, home automation, Secure Digital (SD) Cards, e-Readers, camera accessories, Secure 
Digital Micro Cards, Bluetooth smart watches, wireless activity tracker, smart bands, smart band straps, multimedia 
players, portable DVD players, flash cards, GPS equipment and apparatus, satellite navigation apparatus and equipment, 
wearable fitness technology, Blu-Ray, entertainment equipment and apparatus, High Definition entertainment equipment 
and apparatus, audio interfaces, DJ decks and mixers, music controllers, music keyboards, music synthesiser apparatus 
and equipment, electronic composing apparatus and equipment, TV media players, DVD players, Blu-ray players, 
projectors, cinema equipment and apparatus, home cinema equipment, HDMI cables, 3D active glasses, 3D glasses, HDMI 
streaming stick, HD TV apparatus and equipment; retail in relation to spare parts for the aforesaid; provision of an online 
marketplace for buyers and sellers of goods and services; business advice and assistance relating to franchising; 
business management advisory services relating to franchising; advisory services relating to the establishment and 
operation of franchises; services rendered by a franchisor, namely, assistance in the running and management of 
industrial or commercial enterprises; information, advisory and consultancy services in relation to the aforesaid.

Cl.36;Brokerage services; electronic commerce payment services; arranging of shared ownership and/or shared rental 
of real or personal property; share exchange schemes; asset management services; online financial trading services; 
issuing of discount cards; automated payment services; issuing of tokens of value; issue and redemption tokens and 
vouchers; surety services; financial evaluation services; financial appraisal services; repair costs evaluation services 
(financial appraisal); pawn brokerage; financial advice in the field of franchising; information, advisory and consultancy 
services in relation to the aforesaid; provision of share schemes and savings schemes.

Cl.45;Licensing of intellectual property; licensing of franchise concepts; legal advice relating to franchising; 
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consultancy services relating to trade mark licensing; information, advisory and consultancy services in relation to the 
aforesaid.
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IMV TECHNOLOGIES
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REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.5;Biological media, particularly for preserving fresh or frozen semen and/or for embryo collection and transfer; 
filtering media for medical and/or veterinary use; liquid media for collecting, preserving, freezing or thawing of embryos 
or microorganisms of the animal kingdom; aqueous vehicles for micro-organisms of the animal kingdom for keeping them
alive outside their natural environment; media for washing, filtration and/or freezing of sperm, as well as for the collection 
of oocytes.

Cl.10;Tubes called straws for cryogenic preservation of biological samples; straws for veterinary use; identification 
sheaths and cases for the aforesaid straws; seminal fluid collection apparatus.
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IR DIVISION
Cl.7;Pressurized glue applying equipment, namely, machines for applying glue consisting of pressurized tanks, pumps, 
power-operated valves, regulators, nozzles, hydraulic and pneumatic plumbing tubing and fittings and brackets; 
pressurized glue applying equipment, namely, positionable mounting brackets for machines for applying glue; 
pressurized glue applying equipment, namely, web handling frames with rollers, web tensioners, web alignment sensors 
and actuators specially designed for machines for applying glue; electric adhesive applying machines; electric glue 
application machines; electric glue guns; air actuated glue valves being parts of machines; adhesive application 
peripheral machine parts, namely, machine adhesive applicators, pneumatic controls, compressed air vessels being parts 
of machines and adhesive pumps; peripheral machine parts for application and dispensing of lubricants, food 
ingredients, paints, inks, waxes and solvents, namely, machine applicators, dispensers, pressurized containers and 
pumps, and electronic and pneumatic controls therefor; power operated guns which dispense caulk, sealant or adhesive; 
liquid and hot adhesive guns and adhesive spray systems for case and carton sealing systems comprised primarily of 
power and air operated liquid and hot adhesive guns and spray guns, and also containing electronic and pneumatic 
controls, tanks and pumps, filters for machines used to apply adhesives, lubricants, food ingredients, paints, inks, waxes 
and solvents

Cl.9;Electronic scanning, measuring and monitoring equipment, namely, electrical controllers and electric sensors, 
namely charge-coupled device (CCD) cameras, used in the manufacturing and packaging industries, for monitoring 
product parameters, detecting product defects, actuating ejectors and displaying the results; electric controls for valve 
operators for controlling liquid or heated fluids, namely, electronically controlled valves (not machine part) for application 
and dispensing of adhesives, lubricants, food ingredients, paints, inks, waxes and solvents; electronic control systems 
for machines.
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Cl.1;Waterproofing chemicals for flooring; chemical preparations for use in industry, namely for waterproofing, 
cleaning, care and preservation of articles of leather, animal skins, plastics and textiles, in particular of shoes, leather 
stretching preparations; tanning substances.

Cl.2;Lacquers and varnishes, lacquers and varnishes, mordants; preservatives against rust; preparations for preventing 
the deterioration of wood.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps, shoe care and maintenance preparations, all the aforesaid goods included in this class, substances 
for cleaning and preserving leather; chemicals for cleaning and care of flooring, floor polish; starch and starch 
preparations for cosmetic purposes.

Cl.4;Dust absorbing, wetting and binding compositions.

Cl.5;Disinfectants; sanitary preparations for medical purposes.

Cl.7;Electric apparatus for cleaning and care of carpets.

Cl.21;Sponges, brushes, articles for cleaning purposes; steel wool for cleaning, steel chips for cleaning; cleaning and 
polishing cloths; non-electric apparatus for cleaning and care of carpets.

Cl.28;Toys, toys, in particular rag dolls.
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Cl.11;Taps and components; equipment and devices for sanitary purposes; equipment and devices for water supply; all
included in this class.

Cl.16;Printed publications, books, booklets, pamphlets, catalogues, signs, stickers, all in the field of child care, 
parenting, child raising, child development and child education; printed matter; photographs; illustrations; stationery; 
instructional and teaching material (except apparatus); plastic materials for packaging (not included in other classes); 
printers" type; printing blocks; all included in this class.

Cl.28;Toys, games and playthings, gymnastic and sporting articles for babies, for infants and for children; parts and 
accessories for all the foregoing goods; all included in this class.
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Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use in the manufacture of cosmetics; prebiotics used in the manufacture of cosmetics.

Cl.3;Non-medicated skin care preparation ingredient sold as a component of non-medicated skin care preparations.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; food and dietary supplements for humans and 
animals; nutritional supplements in lotion/powder form sold as a component of nutritional skin care products; nutritional 
and dietary supplements; nutritional and dietary additives, namely, a prebiotic for use in food and dietary supplements for 
human consumption; probiotics and prebiotics.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; all of the above enriched with a food supplement in 
the form of a prebiotic or probiotic.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; all of the above enriched with a food supplement in the form of a prebiotic or probiotic.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages; all of the above enriched with a food supplement in the form of a prebiotic or 
probiotic.
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Cl.3;Preparations and substances for cleaning dental apparatus and instruments; dental cleaning and polishing 
preparations including for teeth; dental care preparations including for teeth (non-medicated); preparations and 
substances for use in dental hygiene (non-medicated); preparations and substances for the care of teeth (non-medicated);
dental bleaching gel; non-medicated dental rinse; tooth paste; tooth polish; teeth whitening preparations.

Cl.5;Pharmaceutical preparations; preparations, compounds, substances and materials for dental use; dental 
restorative material, dental filling material, dental impression material, dental ceramic material, dental cements, dental 
putty material, dental varnishes, dental gel, glass ionomers for dental purposes, alloys for dental purposes, bonding 
material for dental purposes, dental adhesives.

Cl.9;Computer software and computer hardware; computer application software for computers, handheld computers, 
cameras, digital scanning devices, smartphones, and tablet computers; software and electronic apparatus for dental use; 
downloadable publications; electronic publications; downloadable books, manuals, magazines and journals; 
downloadable videos; downloadable books, manuals, magazines and journals for dentists and for use in dentistry and 
endodontics; downloadable videos for dentists and for use in dentistry and endodontics.

Cl.10;Dental instruments, devices, equipment, and apparatus; orthodontic instruments, devices, equipment, and 
apparatus; instruments, devices, equipment and apparatus for use in dentistry; instruments, devices, equipment and 
apparatus for use in endodontic procedures; artificial teeth; dental intra-oral cameras; cameras for capturing dental and 
oral images; parts and fittings for the aforesaid goods.

Cl.16;Printed publications; printed books, manuals, magazines and journals; printed books, manuals, magazines and 
journals for dentists and for use in dentistry and endodontics.

Cl.35;Advertising and business services; promoting the goods and services of others in the field of dentistry through 
the dissemination of advertising; business management and consultation in the field of dentistry; promotional advisory 
services relating to the products and services of dental practices; retail services relating to dental instruments, dental 
devices, dental equipment, dental apparatus, dental preparations, dental compounds, dental substances and materials for 
dental use; online retail services relating to dental instruments, dental devices, dental equipment, dental apparatus, dental
preparations, dental compounds, dental substances and materials for dental use; business information services; 
processing of online ordering of goods and services; database, file and document management; business administration 
services; record keeping and data retrieval services; practice management and administration, namely keeping records 
and data retrieval services related to patient dental, medical, financial and personal data all in relation to dental practices; 
information, consultancy and advisory services relating to all the aforesaid services including such services provided on-
line or via the Internet.

Cl.38;Communication by online blogs; providing access to websites; providing access to websites on the Internet or 
other communication networks; providing access to Internet discussion websites; message sending via a website; 
providing access to online information on a website; providing access to online publication and videos on a website; 
providing access to online blogs, websites, and online information for dentists and for use in the provision of dentistry 
and endodontics.

Cl.41;Education services; educational services, namely, providing online courses and classes in the field of dentistry; 
developing and disseminating education materials in the fields of dentistry and endodontics including via the Internet; 
planning, organizing and holding of seminars, exhibitions and courses; publication services; publication of books, text, 
videos, manuals, magazines and journals on-line; provision of on-line publications; provision of on-line electronic 
publications; provision of on-line videos; publication and provision of books, text, videos, manuals, magazines and 
journals, including on-line, for dentists and for use in the provision of dentistry and endodontics; information, 
consultancy and advisory services relating to all the aforesaid services including such services provided online or via the 
Internet or extranets.

Cl.44;Dentistry; dental services; endodontic services.
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Proposed to be Used
IR DIVISION
Cl.18;Luggage; trunks and traveling bags; carrying and storage cases for documents.

Cl.19;Portable non-metal buildings, non-metal fence posts, gates and fencing; non-metal trellises, non-metal storage 
sheds and storehouses; non-metallic transportable buildings; non-metal floor panels; roofing namely, plastic tiles; plastic 
water pipes.

Cl.20;Furniture; picture frames; cases, namely, plastic storage containers and plastic bins for games and household 
items, toy boxes, boxes in the nature of furniture, drawers; storage systems, namely, plastic boxes, plastic crates, 
stackable drawers, closet organizers and plastic storage containers for holding, storing and organizing laundry, laundry 
supplies, toys, games, shoes, clothing, food, kitchen utensils, garden tools, toiletries, vehicle maintenance items, 
computer accessories, household items and personal effects; portable pet kennels, lawn and outdoor furniture, boxes 
made of plastic, non-metal container closures, crates made of plastic, non-metal letter boxes, plastic lids for containers; 
portable kennels; portable pets crates; beds for household pets.

Cl.21;Household or kitchen utensils and containers; mixing and serving bowls, condiment holders, serving trays not of 
precious metal, cups, bowls, plates and bottles; articles for cleaning purposes, namely, buckets; containers for 
household, kitchen and garden use, namely food storage containers, portable coolers, planters and holders for flowers 
and plants; garbage cans; bathroom accessories, namely, plastic bath racks, waste baskets, soap and shampoo holders, 
boxes and dispensers, plastic toothbrush holders; plastic storage baskets; bins for storage; cages for pets; household 
storage containers for pet food; household containers for food; litter trays for pets; litter boxes for pets.
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Proposed to be Used
IR DIVISION
Cl.35;Business management and organization consulting services.

Cl.36;Consulting and financial management services; financial consulting, in general and in particular, advisory and 
asset management, intermediation in financial instruments, as well as economic and financial research.

Cl.42;Analysis and industrial research services; design and development of computers and software, architects’ 
services.
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Priority claimed from 16/03/2016; Application No. : 1328817 ;Benelux 

3462406    12/07/2016
[International Registration No. : 1322554]
LOUIS DREYFUS TRADEMARKS B.V.

World Trade Center Amsterdam Tower H - Level 25 - Zuidplein 208 NL-1077 XV Amsterdam

Address for service in India/Attorney address:
POOJA DODD

113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; biodiesel fuel; combustible gases for lighting; solidified gases (fuel); gasoline; gaseous fuels; 
petrol; hydrocarbon fuel; paraffin; raw or refined petroleum.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; buildings of metal; packaging containers of metal; ducts and pipes of metal for transporting 
energy-producing materials, in particular gas and petroleum; tanks of metal for containing gas, oil and their derivatives.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; 
mechanical tools for the energy, chemical, metal, food, beverages and agricultural industries.

Cl.12;Vehicles; apparatus for locomotion by land and air.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal; non-metal pipes and ducts for transporting energy-producing materials
(petroleum, gas and derivatives thereof), asphalt, bitumen.

Cl.22;Ropes and string; nets; tents, awnings and tarpaulins; sails; sacks (bags) of textile, for packaging; bags (sacks) 
for the transport and storage of materials in bulk (not included in other classes); padding and stuffing materials (except of 
paper, cardboard, rubber or plastics); raw fibrous textile; raw fibrous textile materials; raw cotton.

Cl.23;Yarns and threads, for textile use; cotton thread and yarn.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; textiles; bath linen (except 
clothing); bed linen; household linen; table linen of textile; face towels of textile; canvas for tapestry or embroidery; cloth; 
travelling rugs (lap robes); curtains of textile; wall hangings of textile; nonwoven textile fabrics; cotton fabrics.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.31;Agricultural, horticultural and forestry products; raw and unprocessed grains and seeds; fresh fruits and 
vegetables; natural plants and flowers; live animals; foodstuffs for animals; malt.
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Cl.32;Beers; mineral and aerated waters and other non- alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; business management; business administration; office functions; market studies; import-export 
agency services; wholesale services; import and export agency services for products in the energy, chemical, metal, 
food, beverage and agricultural industries; layout services for advertising purposes in the energy, chemical, food, metal, 
beverage and agricultural industries; retail or wholesale of energy, chemical, food, beverage, metal and agricultural 
products; distribution of sample for energy, chemical, metal, food, beverage and agricultural products; public relations.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financing services; credit and loans services; 
electronic funds transfer and insurance.

Cl.37;Building construction; repair; installation services.

Cl.38;Telecommunications; telecommunications services provided via fiber optic, wireless and cable networks.

Cl.39;Transport (by land or air); packaging and storage of energy, chemical, metal, food, beverage and agricultural 
products.

Cl.40;Material treatment services; processing and transforming of energy and metal; processing of chemicals; 
processing of raw materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific and industrial research and design 
relating to geological surveys; geological exploration services; geological prospecting; surveying; research analysis; 
chemical research and development; engineering in the field of energy; physics research and development; inspection of 
oilfield and natural gas wells; computer programming; computer software design; chemical analysis; bacteriological 
research.
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3462408    29/06/2016
[International Registration No. : 1321966]
PEARSON PLC

80 Strand London WC2R 0RL United Kingdom

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP

A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.9;Educational, teaching, instruction, research, training, testing, examination or assessment apparatus and 
instruments; electronic apparatus for teaching, training, testing, examination and assessment purposes; publications in 
electronic format; on-line electronic publications; downloadable electronic publications; downloadable electronic books, 
magazines, newsletters, newspapers, journals, and periodicals; downloadable instructional, teaching, training and 
educational materials; downloadable educational examination and test materials; downloadable study guides; 
downloadable instructional manuals for teaching; electronic book readers; apparatus for recording, transmission or 
reproduction of sound, data, text or images; computer software applications for educational, teaching, research, training, 
testing, examination and assessment purposes; computer software and computer software platforms for educational, 
teaching, research, training, testing, examination and assessment purposes; computer software for authoring, 
downloading, transmitting, receiving, editing, extracting, encoding, decoding, displaying, storing and organizing text and 
electronic publications; educational computer games software; optical data media; magnetic data media; data storage 
and data memory apparatus; media bearing electronic publications or educational, teaching, research, training, testing, 
examination and assessment software; compact discs, DVDs and other digital recording media for teaching, training or 
assessment purposes.

Cl.42;Testing services for the certification of quality, standards, competence or expertise; testing services for the 
accreditation of quality, standards, competence or expertise; testing services for the certification and accreditation of 
information technology (IT), educational and vocational skills and achievements; conformance testing services; computer 
aided testing services; development of testing methods; computer aided diagnostic testing services; quality control 
testing services; information provided on-line from a computer database or the Internet relating to the provision of testing 
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programs, testing methods, the certification of quality, standards, competence or expertise, and the accreditation of 
quality, standards, competence or expertise; computer services for the storing, enhancing and distribution of data 
relating to the provision of testing programs, testing methods, the certification of quality, standards, competence or 
expertise, and the accreditation of quality, standards, competence or expertise; software as a service (SAAS) in relation to 
testing programs, testing methods, certification of quality, standards, competence or expertise, and the accreditation of 
quality, standards, competence or expertise; platform as a service (PAAS) featuring computer software platforms for use 
in testing programs, testing methods, certification of quality, standards, competence or expertise, and the accreditation of 
quality, standards, competence or expertise; providing a web hosting platform for use in testing programs, testing 
methods, certification of quality or standards, and the accreditation of quality, standards, competence or expertise; 
providing temporary use of on-line, non-downloadable software, all relating to or for use in testing, certification or 
accreditation services; providing temporary use of non-downloadable computer software for use in the creation and 
publication of testing programs, testing methods, certification standards and accreditation standards; hosting of an 
interactive website for educational, testing, certification or accreditation instructors featuring technology that provides an 
online learning management system for aggregating course content and tracking class assignments, lesson plans, grade 
books and student performance, and other course data; application service provider (ASP) services featuring software for 
authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, displaying, storing and 
organizing text and electronic publications; application service provider (ASP) services featuring software for use in 
connection with an online subscription service that enables users to access educational content; providing temporary 
use of non-downloadable software to enable users to access educational and training content and non-downloadable 
software for converting, analyzing and evaluating data pertaining to testing programs, testing methods and the 
certification of quality, standards, competence or expertise, and the accreditation of quality, standards, competence or 
expertise; certification of educational and vocational skills and achievements; information, advisory and consultancy 
services relating to all of the aforesaid services.
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3462420    14/09/2016
[International Registration No. : 1322212]
THE BANK OF NEW YORK MELLON CORPORATION

225 Liberty Street New York NY 10005 United States of America

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES

74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
Cl.9;Computer software to enable users to manage their financial and investment accounts, view trading and settlement 
activity with respect to financial assets, investment account and portfolio information and investment performance and 
risk measurement information, and access and view their individual transactions and account information.

Cl.36;Providing financial and investment trading of financial instruments, securities, shares, options and other 
derivative products, investment distribution of proceeds from trading of financial instruments, securities, shares, options 
and other derivative products, investment settlement in the nature of collection of proceeds owed from settlements, debt 
settlement services, investment risk assessment and investment management services to others; providing digitized 
financial and financial investment related information for use by others.

Cl.42;Providing an online, non-downloadable information delivery, transaction management and reporting software 
platform via a global computer network to enable users to manage their financial and investment accounts, view trading 
and settlement activity with respect to financial assets, investment account and portfolio information and investment 
performance and risk measurement information, and access and view their individual transactions and account 
information.
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3469341    11/05/2016
[International Registration No. : 1323628]
PA KNOWLEDGE LIMITED

10 Bressenden Place London, SW1E 5DN GB

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Computer operating systems; data processing equipment and accessories (electrical and mechanical); electronic 
databases recorded on computer media; data storage and retrieval devices; DVDs; data carriers; educational apparatus 
and simulators; computer hardware; computer peripherals; hardware and software for computer networks.

Cl.35;Business consultancy and advisory services; business management and administration services; business 
project evaluation; business risk assessment and management; business consultancy services relating to remuneration 
packages; business services relating to business growth, acquisition and corporate planning strategies; business 
services relating to productivity evaluation and consultancy; organisation of trade show and exhibition for commercial or 
advertising purposes; accountancy, book keeping and auditing; administrative data processing; business analysis, 
research and information services; collection and systematization of business data; commercial trading and consumer 
information services; tax investigation [accountancy]; tax advice [accountancy]; tax consultancy [accountancy]; 
preparation of tax returns; forensic accounting including determination and fraud investigation; business insolvency 
services; compilation of data into computer databases; arranging of advertising; arranging and concluding commercial 
transactions for others; opinion polling; business consulting by means of online databases and online directory 
information services; business appraisals; computerised business record keeping services and retrieval services; 
business relocation services; accounting services; economic forecasting and analysis; business advisory services 
relating to mergers, acquisitions, franchising and business liquidations.

Cl.36;Insurance services; financial and monetary affairs; investment services; financial information, data, advice and 
consultancy services; fundraising and sponsorship; asset and portfolio management; tax and estate planning; pension 
advisory services; trustee services; fund investment consultancy; consultancy services relating to corporate finance; 
conducting of capital market transactions; investment advice and analysis; financial evaluation; actuarial services; 
financial risk management; fiscal assessment.

Cl.38;Electronic mail services; provision of access to an internet portal data network services; providing access to a 
computer database; providing access to content, websites, platforms and portals on the Internet.

Cl.41;Providing of training and education; coaching of management; conducting, organising and arranging of 
conferences, congresses, seminars, training events, workshops and symposiums; education services; all of the aforesaid 
relating to business management and business management consultancy.

Cl.42;Computer programming; computer systems analysis, design and development; computer software and program 
design; computer software support services; leasing of computer database software; information technology [IT] 
consultancy services; IT security services in the nature of protection and recovery of computer data; data duplication and 
conversion services; data coding services; technology consultation services; providing online downloadable software for 
market research, business consulting, graphical displays, and statistical analysis of data; computer software technical 
support services; consultancy, design, testing, engineering, research and advisory services, all relating to computers, 
computer networks, computer software and computer programming; website design, maintenance and operation 
services; research and development of computer hardware and software; hosting of websites.
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Priority claimed from 11/11/2015; Application No. : 682792 ;Switzerland 

3472109    29/11/2016
[International Registration No. : 1303924]
SOCIÉTÉ DES PRODUITS NESTLÉ S.A.

CH-1800 Vevey Switzerland

Address for service in India/Attorney address:
INTTL ADVOCARE.

F-252,WESTERN AVENUE SAINIK FARMS NEW DELHI-110 062

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.30;Coffee, coffee extracts, coffee-based beverages and preparations; iced coffee; artificial coffee, artificial coffee 
extracts, artificial coffee-based beverages and preparations; chicory (coffee substitute).

Cl.38;Telecommunications; provision of access to chat lines, chat rooms and forums on the Internet, including the 
mobile Internet; provision of access to multimedia content online; provision of access to data on communication 
networks; electronic communication by means of chatrooms, chat lines and Internet forums; communication via virtual 
private networks (VPN); electronic exchange of messages via chat lines, chat rooms and forums on the Internet.

Cl.41;Training; preparation and hosting of seminars, conferences and exhibitions for cultural or educational purposes; 
publication of books and magazines; publication of magazines in electronic form on the Internet; recording, production 
and distribution of films, video and audio recordings, radio and television programs; education regarding nutrition, all 
training and educational services in connection with nutrition and food, particularly training courses relating to food 
technology, nutrition, cooking and catering.
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Priority claimed from 27/11/2015; Application No. : 30 2015 108 401 ;Germany 

3474653    29/03/2016
[International Registration No. : 1323363]
GERRY WEBER INTERNATIONAL AG

Neulehenstrasse 8 33790 Halle DE

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; deodorants for personal use; soaps; shampoos; sun-tanning preparations; essential oils; 
nail polish; lipsticks; talcum powder [cosmetic]; detergents; scented room sprays; air fragrancing preparations; 
potpourris [fragrances]; joss sticks; scented wood.

Cl.4;Candles, including perfumed candles; candles and wicks for lighting.

Cl.9;Spectacles [optics]; spectacle lenses; sunglasses; ski glasses; goggles for sports; spectacle frames; spectacle 
cases; credit cards; encoded identity cards; encoded loyalty cards; laptop cases; laptop sleeves; sleeves for smartphone 
devices and mobile phones; sleeves for tablet computers.

Cl.14;Jewelry; ornaments; pins [jewelry]; ornamental pins; pearls [jewelry]; clocks; watch chains; bracelets [jewelry]; 
watch bands; cuff links; jewelry cases; alarm clocks; key rings [trinkets]; precious metals and their alloys.

Cl.16;Paper, cardboard [card]; photographs; stationery; photo albums; calendars; diaries; writing cases; sketch-pads 
and -books; packaging materials of paper or plastic, as far as not included in other classes, in particular bags, envelopes, 
pouches of paper or plastics for the storage and transportation of fashion articles and fashion accessories, jewelry and 
costume jewelry, cosmetics as well as home accessories; bookbinding material; albums; pen cases; seals; sealing wax; 
sealing stamps and inking pads; stationery; writing paper; drawer liners of paper [perfumed or not]; books; office 
requisites, except furniture; boxes and bags of paper and/or cardboard for the decorative packaging or presentation of 
fashion articles and fashion accessories, jewelry and costume jewelry, cosmetics as well as home accessories; plastic 
bags for the decorative packaging of fashion articles and fashion accessories, jewelry and costume jewelry, cosmetics as 
well as home accessories; place mats [sets], of paper.

Cl.18;Leather cases; cases of leather or leather board; boxes of leather or leather board; hatboxes of leather; 
appropriate luggage tags [leather goods]; purses; pocket wallets; credit card wallets; key cases of leather or imitations of 
leather; briefcases; attaché cases; traveling trunks and suitcases; vanity cases; toilet bags, wash bags, bags, envelopes, 
pouches of leather for the storage and transport of fashion articles and fashion accessories, jewelry and costume jewelry, 
cosmetics as well as home accessories [as far as included in this class]; traveling sets [fine leather goods]; umbrellas; 
parasols; garment bags; rucksacks and bags, in particular handbags [as far as included in this class]; animal skins and 
hides.

Cl.24;Materials, textiles and textile goods, knitted fabric [as far as included in this class]; bed blankets, bed linen and 
bed clothes; covers for cushions; curtains of textile; curtains; household textiles; furniture coverings of plastics or 
textile; place mats [sets], not of paper; quilts, bed covers, lap robes; towels of textile, table napkins of textile, 
handkerchiefs of textile.

Cl.25;Clothing, in particular skirts, dresses, trousers, leggings [trousers], hosiery, blouses, shirts, tops, T-shirts, 
pullovers, cardigans, blazers, coats, sack coats, jackets, coats; underwear; lingerie, bathing suits, bikinis, bathing trunks, 
bath robes, belts [clothing]; gloves [clothing]; pocket squares [clothing]; shawls [clothing]; scarfs [clothing]; sleep 
masks; footwear and accessories [as far as included in class 25]; soles for footwear; headgear for wear.

Cl.35;Demonstration of goods for advertising purposes; presentations of goods and services; presentation of goods on
communication media for retail purposes for the goods: perfumery, cosmetics, deodorants for personal use, soaps, 
shampoos, sun-tanning preparations, essential oils, nail polish, lipsticks, talcum powder [cosmetic], detergents, room 
scents, air fragrancing preparations, potpourris [fragrances], joss sticks, scented wood, candles, including perfumed 
candles, candles and wicks for lighting, spectacles [optics], spectacle glasses, sunglasses, ski glasses, goggles for 
sports, spectacle frames, spectacle cases, credit cards, laptop cases, laptop sleeves, sleeves for smartphone devices and 
mobile phones, sleeves for tablet computers, jewelry, ornaments, pins [jewelry], ornamental pins, pearls [jewelry], clocks, 
watch chains, bracelets [jewelry], watch bands, cuff links, jewelry cases, alarm clocks, key rings [trinkets], precious 
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metals and their alloys, paper, cardboard [card], photographs, stationery, photo albums, calendars, diaries, writing cases, 
sketch- pads and -books, packing materials of paper or plastics, as far as not included in other classes, in particular bags, 
envelopes, pouches of paper or plastics for the storage and transportation of fashion articles and fashion accessories, 
jewelry and costume jewelry, cosmetics as well as home accessories, bookbinding material, albums, calendars, 
notebooks, note pads, pen cases, seals, sealing wax, sealing stamps and inking pads, stationery, writing paper, drawer 
liners of paper [perfumed or not], books, office requisites, except furniture, boxes and bags of paper and/or cardboard for 
the decorative packaging or presentation of fashion articles and fashion accessories, jewelry and costume jewelry, 
cosmetics as well as home accessories, plastic bags for the decorative packaging of fashion articles and fashion 
accessories, jewelry and costume jewelry, cosmetics as well as home accessories, place mats [sets], of paper, leather 
cases, cases of leather or leather board, boxes of leather or leather board, hatboxes of leather, appropriate luggage tags 
[leather goods], purses, pocket wallets, credit card wallets, key cases of leather or imitations of leather, briefcases, 
attaché cases, traveling trunks and suitcases, vanity cases, toilet bags, wash bags, bags, envelopes, pouches of leather 
for the storage and transport of fashion articles and fashion accessories, jewelry and costume jewelry, cosmetics as well 
as home accessories [as far as included in class 18], traveling sets [fine leather goods], umbrellas, parasols, garment 
bags, rucksacks and bags, in particular handbags [as far as included in class 18], animal skins and hides, materials, 
textiles and textile goods, knitted fabric [as far as included in class 24], bed blankets, bed linen and bed clothes, covers 
for cushions, curtains of textile, curtains, home textiles, furniture coverings of plastics or textile, place mats [sets], not of 
paper, quilts, bed covers, lap robes, towels of textile, table napkins of textile, handkerchiefs of textile, clothing, in 
particular skirts, dresses, trousers, leggings [trousers], hosiery, blouses, shirts, tops, T-shirts, pullovers, cardigans, 
blazers, coats, sack coats, jackets, coats, underwear, lingerie, bathing suits, bikinis, bathing trunks, bath robes, belts 
[clothing], gloves [clothing], pocket squares [clothing], shawls [clothing], scarfs [clothing], sleep masks, footwear and 
accessories [as far as included in class 25], soles for footwear, headgear for wear; administration of customer loyalty, 
incentive and bonus programs; advertising for customer loyalty, incentive and bonus programs; product demonstrations 
in shop windows and sales shows, also with human models [advertising]; business consultancy regarding franchising 
concepts.

Cl.42;Franchising services, namely, planning and design of information technology systems for business franchises; 
development and research with respect to new products [for third parties]; services of a graphic designer; services of a 
graphic artist; services of a fashion designer; digital image processing [services of a graphic artist]; design and 
development of homepages and websites; services of an interior architect; services of a package designer; testing of 
textile materials.

Cl.45;Licensing for franchising concepts; licensing of computer software; rental of dresses and costumes; personal 
and social services rendered by third parties to meet the needs of individuals, namely consultancy with respect to 
personal appearance; personal purchasing services for third parties; personal services for third parties regarding 
individual needs, namely consultancy with respect to a personal selection of gifts; legal advice concerning the provision 
of franchising concepts in connection with technical know-how.
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Priority claimed from 04/06/2015; Application No. : 1700038 ;Australia 

3475066    06/12/2016
[International Registration No. : 1264966]
COCHLEAR LIMITED

1 University Ave, MACQUARIE UNIVERSITY Sydney NSW 2109 Australia

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES

A-2, First Floor, Neeti Bagh, New Delhi-110049

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; electrical and electronic devices and parts therefor in this class; medical 
software for use in the field of audiology, including clinical programming software and software for managing clinical 
data; software for fitting, programming, controlling, testing and monitoring prosthetic hearing devices and associated 
speech processors; software for use in the diagnosis, treatment or amelioration of hearing deficiencies; battery cases; 
cables; headsets; headset coils; headset magnets; headset inserts; headset microphones; batteries; battery rechargers; 
and telephone adaptors.

Cl.10;Medical apparatus and instruments; medical electronic apparatus, including prosthetic hearing devices; 
components of and associated accessories for prosthetic hearing devices, including speech processors and safety lines.
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Priority claimed from 25/02/2016; Application No. : 4252046 ;France 

3478243    21/07/2016
[International Registration No. : 1324358]
CFM INTERNATIONAL SA, SOCIÉTÉ ANONYME

2 Boulevard du Général Martial Valin F-75015 PARIS France

Address for service in India/Attorney address:
DODD & CO.

113, UDAY PARK NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.7;Propulsion systems for aerospace vehicles, as well as their components and spare parts and accessories, 
including motors, turbines, pumps, thrusters, reactors, nacelles, thrust reversers, engine air intake, fan housing, exhaust 
cone.

Cl.37;Services of repair, maintenance, revision and reconditioning of propulsion systems for aerospace vehicles, 
engines, thrusters, nacelles, thrust reversers and their components; under-wing repair, revision, servicing and 
maintenance of all kinds of propulsion systems for aerospace vehicles and components thereof; implementation, 
renovation and standard replacement of propulsion systems for aerospace vehicles, engines, thrusters, nacelles, thrust 
reversers and their components; consultancy and assistance services relating to the repair, revision, servicing, 
implementation, maintenance of propulsion systems for aerospace vehicles, engines, thrusters, nacelles, thrust reversers 
and their components.

Cl.42;Technical, scientific and industrial research, engineering works; research and development (services of 
engineers) in the field of air and space travel; analysis of technical data; technical advice in the aeronautical field 
(services of engineers); machine and material testing; design and development of software and computer programming; 
analysis, expertise and processing services for the acquisition of data recorded during the operation of aircraft engines, 
systems, equipment and parts.
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3479258    12/08/2016
[International Registration No. : 1324873]
PYREOS LTD.

The Kings Buildings, Scottish Microelectronics Centre, West Mains Road, Edinburgh EH9 3JF United Kingdom

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Active infrared sensors, distance sensors; electric sensors; electronic sensors; electro-optical sensors; filters for 
optical devices; fire sensors; flame sensors; gas sensors; heat sensors; infrared filters; infrared sensors; light sensors; 
measuring sensors; motion sensors; movement sensors; motion sensing input devices; oil change monitors; optical 
filters; optical sensors; passive infrared sensors; photoelectric sensors; piezoelectric sensors; pollutant sensors; 
proximity sensors; pyroelectric infrared sensors; sensors for engines; smoke sensors; temperature sensors; application-
specific integrated circuits; electric circuits; electrical circuits; electronic circuits; integrated circuits; integrated electric 
circuits; integrated electrical circuits; integrated electronic circuits; integrated circuit chips; housings for electrical 
apparatus; housings for measuring apparatus; spectrometers, in particular infrared spectrometers, mid infrared 
spectrometers, attenuated total reflection (ATR) spectrometers and transmission spectrometers; instruments for 
measuring milk quality parameters; wearable activity trackers; wearable computer peripherals.

Cl.10;Blood glucose meters; blood glucose monitoring apparatus; blood glucose testing apparatus; blood testing 
equipment, devices for measuring blood sugar; medical apparatus for testing the level of glucose in the blood; patient 
monitoring sensors and alarms; precision sensors for medical use.

Cl.42;Calibration services; calibration services relating to electronic apparatus; calibration of instruments; 
development of measuring and testing methods; product development; product design and development; product 
development for others.
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3479691    09/08/2016
[International Registration No. : 1324845]
CCL SECURE PTY LTD

1-17 Potter St CRAIGIEBURN VIC 3064 AU

Address for service in India/Attorney address:
OBHAN & ASSOCIATES

N 94 Second Floor Panchshila Park New Delhi 110017 India 

Proposed to be Used
IR DIVISION
Cl.9;Currency authentication apparatus and equipment; detectors and sensing apparatus and equipment; apparatus 
and equipment for detecting security documents, security inks and security devices; optical detection apparatus and 
equipment; security devices used in banknotes and other security documents; optically variable devices; diffraction 
gratings; security devices in this class for banknotes, cheques, credit cards, and other security and identification 
documents; goods in this class incorporating optically variable devices or other security devices, including credit cards, 
cheques, banknotes and other security devices; magnetic encoded cards and cards containing an integrated circuit chip; 
smart cards; secure identification cards; encoded charge cards, bank cards, credit cards, debit cards and payment cards; 
card readers.

Cl.16;Banknotes, cheques, credit cards (not encoded), passports, and other security and identification documents; 
banknotes and other security documents or devices having printed or other security features; banknotes and security 
documents or devices made from plastic or polymeric materials; press-ready paper substitutes for the manufacture of 
banknotes, cheques, credit cards, passports, and other security and identification documents; banknotes and other 
security documents formed from films of plastics or polymeric materials, combined or not combined with paper.

Cl.17;Films of plastics or polymeric materials including laminated polymer films for use as currency or as security 
documents or devices, including press-ready laminated polymer films for the printing of banknotes and other security 
documents or devices; security devices formed from films of plastics or polymeric materials, combined or not combined 
with paper.
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Priority claimed from 22/12/2015; Application No. : 014961866 ;European Union 

3481461    30/05/2016
[International Registration No. : 1324479]
LED-LINEAR GMBH

Pascalstraße 9 47506 Neukirchen-Vluyn Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Light-emitting diodes, in particular electric light-emitting diodes lined up on a band and electrically connected as 
 preconfigured electronic components; accumulators; electric cables; optical fibers; optical lamps; frames for slides and 
luminous posters; switches (electrical); electric power supply units, in particular low-voltage power supply units; light 
emitting diodes for lighting purposes, in particular light-emitting diodes lined up on a band and electrically connected.

Cl.11;Lights, lamps (electric); light modules, in particular light modules which can be arranged in a row.
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3527573    31/10/2016
[International Registration No. : 1331517]
Lucas, Johannes

Siesmayer Carrée, Siesmayerstraße 21 60323 Frankfurt am Main DE

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; administration of business affairs, consultancy 
relating to business management; business consultancy, acquisition and providing of business information relating to 
business activities and business acquisitions; business management relating to the field of investment and financial 
affairs; marketing of investment funds and capital investments; business appraisal; business consultancy; business 
research; compilation of statistics; economic forecasting.

Cl.36;Insurance analysis; financial affairs; financial intermediation; investment banking services; capital management; 
treasury management services and financial analysis; financial evaluation; monetary affairs; financial trust management; 
brokerage; real estate services and property valuation services; administration of investments and financial affairs.

Cl.41;Education and providing of training in the field of business management, business administration, insurance, 
financial affairs, monetary affairs; organisation of events, conferences and symposiums in the field of business 
management, business administration, insurance, financial affairs, monetary affairs.
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3535487    04/10/2016
[International Registration No. : 1333358]
NAGAHORI INDUSTRY CO., LTD.

6-12, Shinmachi 3-chome, Nishi-ku, Osaka-shi Osaka 550-0013 Japan

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, not machine elements; metal junctions for pipes; metal flanges; metal hardware [not including 
"security locks, keys for locks, ring of metal for keys and padlocks"]; plugs [dowels] of metal; nuts of metal.

Cl.7;Machine elements [not for land vehicles]; shaft couplings or connectors [machine elements not for land vehicles]; 
universal joints; shafts, axles or spindles [not for land vehicles]; bearings, machine elements not for land vehicles; 
couplings for machines; valves [parts of machines]; metalworking machines and tools; nut runners [power driven, hand-
held]; reamers; drilling bits [parts of machines]; wrenches [power driven, hand-held]; power-driven socket wrenches; 
driver bits; mining machines and apparatus; construction machines and apparatus; loading-unloading machines and 
apparatus; all of the above not including domestic and industrial sewing machines or parts and accessories thereof

Cl.8;Bladed or pointed hand tools; bladed or pointed hand tools [other than "swords"]; reamer sockets; bits [hand 
tools]; dies [hand tools]; taps [hand tools]; cutting tools [hand-operated]; hand tools; hand tools [other than "carpenters" 
inkpots and their accessories, razor strops, sharpening steels and whetstones"]; screwdrivers; wrenches [hand-
operated]; socket wrenches; socket spanners; socket for driver; extension bars for hand tools; ratchet handles; hand-
operated bit holders; hand-operated dies holders; hand-operated tap holders; extensions for hand tools.
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3538616    22/07/2016
[International Registration No. : 1342136]
XIAOMI INC.

Floor 13, Rainbow City Shopping Mall II of China Resources, No. 68, Qinghe Middle Street, Haidian District 100085 Beijing China

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.12;Electric vehicles; cars; pumps for bicycle tires; bicycles; aerial conveyors; strollers; sleighs [vehicles]; tires; 
repair outfits for inner tubes; air vehicles; water vehicles; safety seats for children, for vehicles; sports cars; tricycles; 
wheelchairs; trolleys; adhesive rubber patches for repairing inner tubes; windscreens; upholstery for vehicles; cars.

Cl.14;Jewelry boxes; bracelets [jewellery, jewelry (Am.)]; brooches [jewellery, jewelry (Am.)]; paste jewellery [costume 
jewelry (Am.)]; chains [jewellery, jewelry (Am.)]; charms [jewellery, jewelry (Am.)]; necklaces [jewellery, jewelry (Am.)]; tie 
clips; coins; key rings [trinkets or fobs]; badges of precious metal; tie pins; pins [jewellery, jewelry (Am.)]; earrings; hat 
ornaments of precious metal; rings [jewellery, jewelry (Am.)]; ornaments [jewellery, jewelry (Am.)]; medals; clocks; 
wristwatches; stopwatches; boxes for timepieces; watch cases [parts of watches]; watches; clocks and watches, electric; 
watch chains; watch bands; precious metals, unwrought or semi-wrought; ingots of precious metals; iridium; gold, 
unwrought or beaten; osmium; palladium; platinum [metal]; rhodium; alloys of precious metal; silver, unwrought or 
beaten; spun silver [silver wire]; silver thread [jewellery, jewelry (Am.)]; shoe ornaments of precious metal; amulets 
[jewellery, jewelry (Am.)]; cloisonne jewellery [jewelry (Am.)]; chronoscopes; alarm clocks; silver accessories; cap 
jewelry; timer (watch); clock and watch box (gift); clockwork; clock box.

Cl.16;Mats for beer glasses; pamphlets; booklets; manuals [handbooks]; bookmarkers; printed matter; scrapbook 
albums; envelopes [stationery]; postcards; flags of paper; albums; calendars; periodicals; posters; printed publications; 
prospectuses; atlases; books; pictures; lithographic works of art; bags [envelopes, pouches] of paper or plastics, for 
packaging; boxes of cardboard or paper; pencil sharpening machines, electric or non-electric; stationery; paper-clips; 
office requisites, except furniture; files [office requisites]; folders for papers; writing cases [stationery]; document files 
[stationery]; bookends; staples for offices; money clips; stamps [seals]; pencils; steel pens; gummed tape [stationery]; 
adhesive tape dispensers [office requisites]; paper; carbon paper; placards of paper or cardboard; ink; drawing 
instruments; painters" easels; typewriters, electric or non-electric; teaching materials [except apparatus]; modelling 
materials; rosaries; note books; almanacs; comic books; paper knives [cutters] [office requisites]; adhesive tapes for 
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stationery or household purposes; compasses for drawing; toilet paper; towels of paper; greeting cards; cards; table 
coaster; notebook or drawing book; tear-off calendar; hand pressure stapler (office equipment); stamper; notes.

Cl.18;Net bags for shopping; attaché cases; travelling trunks; travelling sets [leatherware]; pocket wallets; handbags; 
school satchels; school book bags; suitcases; key cases; bags [envelopes, pouches] of leather, for packaging; 
rucksacks; haversacks; umbrellas; fur; mountaineering sticks; leather leashes; harness straps; straps of leather 
[saddlery]; clothing for pets; gut for making sausages; animal skins; leather, unworked or semi-worked; fur; moleskin 
[imitation of leather]; imitation leather; pocket wallets; trimmings of leather for furniture; boxes of leather or leatherboard; 
key cases; card cases [notecases]; umbrella covers; horse blankets; small wallet; small bag.

Cl.20;Stands for calculating machines; baskets, not of metal; picture frames; photograph frames; wind chimes 
[decoration]; works of art of wood, wax, plaster or plastic; busts of wood, wax, plaster or plastic; pillows; bolsters; tool 
handles, not of metal; plaited straw, except matting; nameplates, not of metal; decorations of plastic for foodstuffs; 
kennels for household pets; identification bracelets, not of metal; funerary urns; hooks, not of metal, for clothes rails; 
curtain hooks; door handles, not of metal; furniture; counters [tables]; divans; cradles; mirrors [looking glasses]; stuffed 
animals; mannequins; pet cushions; cushions; sleeping bags for camping; chests for toy; pillow cushion.

Cl.21;Bowls [basins]; basins [bowls]; blenders, non-electric, for household purposes; utensils for household purposes; 
lunch boxes; chopsticks; kitchen utensils; containers for household or kitchen use; pitchers; jugs; candy boxes; urns; 
tableware, other than knives, forks and spoons; cups; dishes; pots; fruit cups; bottles; glass bulbs [receptacles]; boxes of
glass; ceramics for household purposes; porcelain ware; pottery; liqueur sets; tea services [tableware]; tea caddies; 
drinking glasses; coffee services [tableware]; teapots; candelabra [candlesticks]; clothes drying racks; vases; combs; 
cosmetic utensils; works of art of porcelain, ceramic, earthenware or glass toothbrushes; toothpick holders; cleaning 
instruments, hand- operated; polishing apparatus and machines, for household purposes, non-electric; crystal 
[glassware]; half-produced glass tubes; birdcages; indoor aquaria; insect traps; glasses [receptacles]; pepper pots; waste
paper baskets; window-boxes; dustbins; toothbrushes, electric; toothpicks; make-up removing appliances; gloves for 
household purposes.

Cl.25;Wimples; clothing; wet suits for water-skiing; waterproof clothing; wedding dresses; sleep masks; sashes for 
wear; chasubles; shower caps; overalls; overcoats; shirts [clothing]; vests; tee-shirts; knitwear [clothing]; sports jerseys; 
outerclothing; skirts; jackets [clothing]; clothing of leather; underwear; trousers; boots for sports; footwear; boots; sports
shoes; slippers; shoes; hoods [clothing]; headgear for wear; hats; caps [headwear]; hosiery; stockings; socks; gloves 
[clothing]; neckties; mantillas; scarfs; headscarves; money belts [clothing]; girdles; short-sleeve shirts; ponchos; 
pajamas (Am.); paper clothing; babies" pants [underwear]; cyclists" clothing; ski boots; non-slipping devices for 
footwear; maniples; stage costume; semi unified boot; sweater; covert topcoat.

Cl.28;Apparatus for games; jigsaw puzzles; dolls; play balloons; toys; games; mobiles [toys]; plush toys; playing 
cards; board games; skateboards; protective paddings [parts of sports suits]; body-building apparatus; archery 
implements; swimming pools [play articles]; ornaments for Christmas trees, except illumination articles and 
confectionery; scratch cards for playing lottery games; fishing tackle; camouflage screens [sports articles]; portable 
games with liquid crystal displays; radio-controlled toy vehicles; mah-jong; chess games; rackets; roller skates; shin 
guards [sports articles]; lines for fishing; living room game toys; board games; poker; protective pad (complete set of 
sportswear components); sports racket; plastic race track; sweat absorption band for racket; swimming belts; cheering 
squad toy.

Cl.36;Financial management; financial information; financial evaluation [insurance, banking, real estate]; financial 
consultancy; business liquidation services, financial; repair costs evaluation [financial appraisal]; banking; investment of 
funds; insurance consultancy; insurance information; insurance services; financial analysis; financing services; lease-
purchase financing; stock exchange quotations; capital investment; rent collection; home banking; exchanging money; 
electronic funds transfer; real estate management; brokerage; surety services; trusteeship; deposits of valuables; art 
appraisal; stamp appraisal; numismatic appraisal; jewellery [jewelry (Am.)] appraisal; antique appraisal; real estate 
brokerage; charitable fund raising; pawnbrokerage; lending against security; processing of credit card payments; health 
insurance; savings bank; credit card service.
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Priority claimed from 29/03/2016; Application No. : 1329624 ;Benelux 

3556707    30/08/2016
[International Registration No. : 1345459]
KONINKLIJKE PHILIPS N.V.

High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Agents address:
CANTWELL & CO.

ALAKNANDA 16 , NEPEAN SEA RD,. MUMBAI- 400,036.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in the field of medical imaging.

Cl.10;Medical apparatus and instruments, namely medical imaging apparatus and instruments and parts therefor; the 
aforesaid goods not being intended for manicure or pedicure purposes.
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3584043    06/03/2017
[International Registration No. : 1352451]
LIVLAB

4 avenue du Président Wilson F-75008 Paris France

Address for service in India/Agents address:
BISWAJIT SARKAR, ADVOCATE.

42- A, DHAN DEVI KHANNA ROAD, KOLKATA - 700 054.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products and natural medicines; natural remedies, especially for promoting relaxation and sleep; 
pharmaceutical products, in particular for promoting relaxation and sleep; soporifics; hypnotic sedatives; pharmaceutical 
preparations.

Cl.9;Audiovisual recordings; measuring apparatus and instruments, in particular for measuring physiological data; 
software; audio recordings; signaling apparatus; sound recordings; signaling lamps; light indicators; video recordings; 
audio recordings; e-books; series of musical sound recordings; apparatus for physical analysis not for medical purposes; 
sensors and detectors; physical analyzers not for medical use; electronic game programs; diagnostic instruments for 
scientific use.

Cl.10;Apparatus for monitoring vital signs; electronic apparatus for medical use especially for promoting relaxation and
sleep; massage apparatus; physical exercise apparatus for medical use; apparatus for physiotherapy and rehabilitation 
for medical use; apparatus for physical training for medical use; apparatus for physical exercise for medical use; artificial 
sleep apparatus; respiratory assistance apparatus; apparatus for the prevention of snoring; lamps for medical use; light 
sources for medical use; electronic apparatus for medical use; apparatus for monitoring vital signs; diagnostic apparatus 
for medical use; testing apparatus for medical use; medical electrical diagnostic instruments; medical diagnostic 
instruments; cardiographic instruments; electronic heart signal recorders for medical use; electronic heart rate recorders 
for medical use; heart rate recorders; measuring devices for medical use; sensors used for medical diagnosis; heart rate 
calculators; electronic medical instruments; medical instruments for the recording of physiological data; medical 
instruments for recording heart activity.

Cl.11;LED lighting apparatus; Organic electroluminescent light-emitting diode (OLED) apparatus; computer-controlled 
lighting apparatus; decorative lighting apparatus; electric night lighting apparatus; electric lighting apparatus; hand-held 
lamps for lighting; portable lamps; lamps for lighting; electric lamps; light projectors.
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Priority claimed from 17/03/2016; Application No. : 86944671 ;United States of America 

3596308    13/09/2016
[International Registration No. : 1356483]
DIGIMARC CORPORATION

9405 SW Gemini Drive Beaverton OR 97008 United States of America

Address for service in India/Agents address:
Y. J. TRIVEDI & CO.

YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, POLYTECHNIC, AHMEDABAD 380 015

Proposed to be Used
IR DIVISION
Cl.9;Software for processing images, graphics and text; computer software for encoding machine readable information 
in image and audio signals; computer software for encoding machine readable information in image signals for 
reproducing the information on product packaging, labels, tags, receipts, coupons, magazines, circulars, in-store signage 
and physical displays; computer software for encoding machine readable information in design files of product 
packaging, labels, tags, receipts, coupons, magazines, circulars, in-store signage and physical displays; computer 
software for incorporating machine readable information in package, label, tag, coupon, magazine, circular, in-store 
signage and physical display designs; computer software for encoding machine readable information in images rendered 
on screens or digital displays; computer software that adds functionality to photographs, movies, music, television, 
financial instruments and industrial parts with machine readable information; computer software that encodes electronic 
content or physical items with data to identify such content or items; computer software for decoding digital information 
from image and audio signals; computer software for recognizing objects and audio signals; computer software for 
recognizing image and audio signals captured by optical or audio sensors and for linking users to e-commerce and other 
internet or global communications network connected sites or computers based upon such captured signals; computer 
software for recognizing image signals captured by optical sensors and for providing product information to users based 
upon such captured signals; computer software for mobile phones, hand held computers, data capture equipment, 
tablets, optical readers, electronic readers and scanners, for recognizing printed objects, image signals or audio signals; 
computer software for linking users to e-commerce and other internet or global communications network connected sites 
or computers based upon digital information in printed objects, image signals or audio signals; computer software for 
mobile phones, hand held computers, tablets, optical readers, electronic readers and scanners, for recognizing printed 
objects, image signals or audio signals, and for providing users product information based upon such recognition; 
computer software for mobile phones, hand held computers, tablets, optical readers, electronic readers and scanners, for 
decoding optical codes included in visual media, printed objects or image signals, and for linking users to e-commerce 
and other internet or global communications network connected sites or computers based upon such optical codes; 
computer software for decoding information from packaging, labels, tags, receipts, coupons, magazines, circulars, in-
store signage and physical displays encoded with such information; computer software for decoding information from an 
object for use in the fields of e-commerce, marketing, manufacturing, logistics, inventory control, quality control, tracking 
and authentication; computer software for point-of-sale systems, namely, software for point-of-sale scanners, optical 
code readers and printers; computer software for creating digital product packaging design files encoded with machine 
readable information; computer software for processing audio; computer software for image and audio signal recognition 
to facilitate location specific applications; computer software for decoding information encoded in audio being provided 
in noisy environments; computer software for steganography applications; computer software for signal processing and 
print applications; signal processing software for encoding information in digitally designed, produced or distributed 
media content and physical objects; computer programs for the identification of goods or physical objects; computer 
software used to obtain information about products, photographs, movies, music, television and industrial parts; 
computer programs for retrieving information about goods or physical objects through machine readable indicia; 
computer software for discovering electronic content or physical items by decoding data that was encoded in such 
content or items; computer software for the identification of consumer brand impressions; computer software for 
discovering information associated with electronic content or physical items; computer programs for the management, 
inventory and procurement of electronic or physical goods and consumer products; computer programs for use in the 
retrieval of data from third-party websites; computer software for use in gaining access to and interfacing with third-party 
e-commerce information; computer programs for providing customers access to mobile marketing campaigns, social 
media, education, entertainment and targeted and optimized messages; computer programs for facilitating customer 
engagements with goods and service providers; computer programs for facilitating comparative shopping by online 
shoppers; computer programs for facilitating the mapping of the local availability of products.

Cl.35;Business consulting services in the field of steganography, namely, utilizing machine readable information to 
direct customers to e-commerce and other brand related network services; business consulting services in the field of 
using coded information, including hidden digital codes, in marketing, product tracking and product sales; market 
research, namely, monitoring traffic to internet sites generated by machine readable information; business services 
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utilizing machine readable information to facilitate e-commerce transactions; business services utilizing machine 
readable information to facilitate product purchases; cataloguing and indexing media objects with machine readable 
information; preparation of business reports; preparation of business reports based on information decoded from image 
or audio signals; preparation of business reports based on information decoded from product packaging, labels, tags, 
coupons, magazines, circulars, in-store signage and physical displays; provision of marketing reports relating to e-
commerce and other internet or global communications network connected sites or computers that are accessed based 
upon recognized image or audio signals; services to monitor internet websites and online publications for customer-
specified topics and to capture relevant content on those topics, and providing documentation and analysis of that online 
content to others for business purposes; shopping facilitation services, namely, facilitating online comparison shopping 
that identifies products being viewed and that provides access to databases containing comparative purchasing 
information for such products; e-commerce services, namely, making information available via telecommunication 
networks for advertising and sales purposes; product information services, namely, providing information about the 
goods of others via a global computer network, mobile telephones and portable communications devices; data 
processing services for managing product data and compilation and systemization of product data into computer 
databases; commercial information services being the evaluation and rating for others of consumer goods encoded with 
machine readable information prior to purchase; e-commerce services, namely, facilitating customer engagement with 
goods and service providers; business information management; providing online commercial and business information 
via digital watermarking in the fields of e-commerce and supply chain management; providing business information about 
digital watermarking use in the fields of e-commerce and supply chain management.

Cl.38;Providing access to an online computer database in the field of information about telecommunications, namely, 
providing access to an online computer database of informational references to network services that correspond to 
recognized signals, such access to an online computer database being provided to mobile phones, hand held computers, 
data capture equipment, tablets, or other communications devices by recognizing image or audio signals captured by 
such devices; providing access to machine readable information for communicating information concerning physical and 
electronic media objects using the internet.

Cl.42;Design services for packaging; computer services, namely, encoding machine readable information in image and 
audio signals; computer services, namely, encoding machine readable information in digital product packaging design 
files for reproducing the information on packaging produced from such digital product packaging design files; adding 
machine readable information to product packaging, labels, tags, receipts, coupons, magazines, circulars, in-store 
signage and physical displays; design, development and consulting services in the field of product packaging; online 
information technology [IT] services, namely, for embedding of machine readable information into images and audio to 
provide website links to computers; information technology [IT] consulting services in the field of steganography 
including encoding and decoding hidden information; information technology [IT] consulting services in the fields of 
signal processing, print technologies and print processes; information technology [IT] consulting services in the fields of 
object recognition and audio signal recognition; graphic design services, namely, including machine readable information 
in electronic media in the form of graphic designs; computer services, namely, custom programming services for others 
in the field of software integration, application program development, and machine readable information in electronic 
media; providing identifiers for products, assets, locations and services for trade in commerce using digital 
watermarking; computer security consultancy services; online services, namely, providing temporary use of online non-
downloadable software for managing and tracking projects and results relating to images and audio with embedded 
machine readable information; computer security services, namely, electronic detection of copied content; providing 
search engine services in the nature of searching and retrieving information, sites, data and other resources available on 
a global computer network; quality evaluation and rating of physical items encoded with machine readable information.

Cl.45;Monitoring online activity to prevent unauthorized copying of content, e-books, literary works and other 
publications, and providing electronic reports to others regarding such unauthorized copying; issuing notice and 
takedown requests in response to online copyright infringement.
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Priority claimed from 19/05/2017; Application No. : 705844 ;Switzerland 

3688425    18/08/2017
[International Registration No. : 1376653]
AUTOFLIGHT SWITZERLAND AG

Kalanderplatz 1 CH-8045 Zürich Switzerland

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.12;Vehicles and means of transport; unmanned air and space vehicles; air vehicles; military drones; civilian drones; 
drones with cameras; freight drones; search and rescue drones; vertical take-off and landing drones; surveillance drones;
delivery drones.

Cl.28;Drones [toys].
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Priority claimed from 04/11/2016; Application No. : 4312236 ;France 

3694650    11/04/2017
[International Registration No. : 1378041]
WM88

307 Square des Champs Elysées F-91026 Evry Cedex France

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.20;Furniture, head rests (furniture), silvered glass (mirrors), cupboards, medicine cabinets, works of art of wood, 
wax, plaster or plastic, picture frame brackets, chests not made of metal, benches (furniture), cradles, library shelves, 
library shelving units, bedsteads, wooden furniture partitions, mail boxes neither of metal nor of masonry, boxes made of 
wood or plastic, sideboards, dinner wagons (furniture), office furniture, desks (furniture), busts of wood, wax, plaster or 
plastic, picture frames, cases made of wood or plastic, cases not made of metal, settees, index cabinets (furniture), filing 
cabinets, chairs (seats), high chairs for children, easy chairs, trays (pallets) not of metal for loading, trolleys (furniture), 
hinges not of metal, dog kennels, coat hangers, wax figures, shelves for filing-cabinets (furniture), keyboards for hanging 
keys, chests for toys, chests not of metal, chests (furniture), hairdressers" chairs, chests of drawers, counters (tables), 
trash cans not made of metal, bedding, except linen, beds for household pets, cushions, air cushions not for medical use, 
curtain hooks, vats not of metal, decorations of plastic for foodstuffs, trolleys, trolleys for computers, drawing tables, 
fixed towel dispensers not of metal, divans, cabinet work, ladders of wood or plastic, fire screens, placards of wood or 
plastics, picture frames (moldings), signboards of wood or plastic, stair rods, work benches, shelves, fans, removable 
mats or covers for sinks, index cabinets, chairs, figurines (statuettes) of wood, wax, plaster or plastic, curtain rollers, 
food-safe not made of metal, window fittings not of metal, bed fittings not of metal, furniture fittings not of metal, door 
fittings not of metal, mirrors (looking glasses), chopping blocks (tables), covers for clothing (wardrobe), garment covers 
(storage), water beds not for medical use, flower-stands (furniture), newspaper display stands, bedding (except linen), 
beds, hospital beds, book stands not of metal, hampers (baskets), mattresses, air mattresses not for medical use, edgings
of plastic for furniture, furniture of metal, doors for furniture, mirrors (looking glasses), mirrors (mirror tiles), hand-held 
mirrors (toilet mirrors), mobiles (decoration), wind chimes, school furniture, moldings for picture frames, kennels for 
household pets, nesting boxes, nests for household pets, house numbers, non-luminous, not made of metal, pillows, air 
pillows not for medical use, straw mattresses, plaited straw, except matting, screens (furniture), playpens for babies, 
clothes hooks not of metal, curtain tie-backs, clips (cable and pipe) of plastic, furnishing items, flower-pot pedestals, 
mirror tiles, table tops, door handles not of metal, hat stands, coat stands, book rests (furniture) not of metal, umbrella 
stands, magazine racks, doors for furniture, towel rails (furniture), stands, display stands, curtain rails, gun racks, shelves 
for furniture, decorative bead curtains, rivets not of metal, ratan, furniture casters not of metal, writing desks locks not of 
metal other than electric, seats, seats of metal, spring mattresses, sofas, slatted indoor blinds, indoor blinds for windows 
(furniture), woven timber blinds (furniture), display boards, tables, drawing tables, massage tables, dressing tables, 
tables, tables of metal, table tops, shelves for storage, writing desks, stools, mats for infant playpens, bolsters, lockers, 
trestles (furniture), curtain rods, stair rods, infant walkers, plate racks, wickerwork, showcases (furniture), kitchen 
worktops (furniture), cupboards, products not included for other classes of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, 
namely caps not of metal, pegs not of metal, packaging containers of plastic.

Cl.35;Retail sale, wholesale, mail order, on-line sale of furniture, head rests (furniture), silvered glass (mirrors), 
cupboards, medicine cabinets, works of art of wood, wax, plaster or plastic, picture frame brackets, chests not of metal, 
benches (furniture), cradles, library shelves, library shelving units, bedsteads, wooden furniture partitions, mail boxes 
neither of metal nor of masonry, boxes of wood or plastic, sideboards, dinner wagons (furniture), office furniture, desks 
(furniture), busts of wood, wax, plaster or plastic, picture frames, cases of wood or plastic, cases not madeof metal, 
settees, index cabinets (furniture), filing cabinets, chairs (seats), high chairs for children, easy chairs, trays (pallets) not of 
metal for loading, trolleys (furniture), hinges not of metal, dog kennels, coat hangers, wax figures, shelves for filing-
cabinets (furniture), keyboards for hanging keys, chests for toys, chests not of metal, chests (furniture), hairdressers" 
chairs, chests of drawers, counters (tables), trash cans not of metal, bedding, except linen, beds for household pets, 
cushions, air cushions not for medical use, curtain hooks, vats not of metal, decorations of plastic for foodstuffs, trolleys, 
trolleys for computers, drawing tables, fixed towel dispensers not of metal, divans, cabinet work, ladders of wood or 
plastic, fire screens, placards of wood or plastics, picture frames (moldings), signboards of wood or plastic, stair rods, 
work benches, shelves, fans, removable mats or covers for sinks, index cabinets, chairs, figurines (statuettes) of wood, 
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wax, plaster or plastic, curtain rollers, food-safe not of metal, window fittings not of metal, bed fittings not of metal, 
furniture fittings not of metal, door fittings not of metal, mirrors (looking glasses), chopping blocks (tables), covers for 
clothing (wardrobe), garment covers (storage), water beds not for medical use, flower-stands (furniture), newspaper 
display stands, bedding (except linen), beds, hospital beds, book stands not of metal, hampers (baskets), mattresses, air 
mattresses not for medical use, edgings of plastic for furniture, furniture of metal, doors for furniture, mirrors (looking 
glasses), mirrors (mirror tiles), hand-held mirrors (toilet mirrors), mobiles (decoration), wind chimes, school furniture, 
moldings for picture frames, kennels for household pets, nesting boxes, nests for household pets, house numbers, non-
luminous, not of metal, pillows, air pillows not for medical use, straw mattresses, plaited straw, except matting, screens 
(furniture), playpens for babies, clothes hooks not of metal, curtain tie-backs, clips (cable and pipe) of plastic, furnishing 
items, flower-pot pedestals, mirror tiles, table tops, door handles not of metal, hat stands, coat stands, book rests 
(furniture) not of metal, umbrella stands, magazine racks, doors for furniture, towel rails (furniture), stands, display 
stands, curtain rails, gun racks, shelves for furniture, decorative bead curtains, rivets not of metal, ratan, furniture casters 
not of metal, writing desks locks not of metal other than electric, seats, seats of metal, spring mattresses, sofas, slatted 
indoor blinds, indoor blinds for windows (furniture), woven timber blinds (furniture), display boards, tables, drawing 
tables, massage tables, dressing tables, tables, tables of metal, table tops, shelves for storage, writing desks, stools, mats
for infant playpens, bolsters, lockers, trestles (furniture), curtain rods, stair rods, infant walkers, plate racks, wickerwork, 
showcases (furniture), kitchen worktops (furniture), cupboards, products not included for other classes of wood, cork, 
reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these 
materials, or of plastics, namely caps not of metal, pegs not of metal, packaging containers of plastic, works of art of 
stone, concrete or marble, furrings of wood, building wood, balustrading, veneer wood, sawn timber, wood for making 
household utensils, manufactured timber, semi-worked wood, wood panelling, letter boxes of masonry, busts of stone, 
concrete or marble, window frames not of metal, door frames not of metal, non-metallic frameworks for building, window 
cases not of metal, door cases not of metal, partitions not of metal, fences not of metal, plywood, non-metallic cornices, 
angle irons not of metal, roof coverings not of metal, scaffolding not of metal, windows not of metal, figurines (statuettes, 
not of metal) of stone, concrete or marble, plate glass (window glass) for building, door frames not of metal, jalousies not 
of metal, paneling not of metal, parquet floor boards, non-metallic laths, steps not of metal, awnings (construction) not of 
metal, non-metallic building materials, non-metallic building panels, wood veneers, parquet flooring, ceilings not of metal, 
non-metallic floors, boards (building timber), gates not of metal, doors not of metal, door panels not of metal, joists, 
beams not of metal, statuettes of stone, concrete or marble, roofing not of metal, insulating glass (construction), window 
glass, except glass for vehicle windows, window panes (building glass), shutters not of metal, rails and rings for towels, 
indoor aquaria, sprinklers, watering cans, table plates, disposable table plates, non-electric pressure cookers, litter boxes 
(trays) for pets, chopsticks (kitchen instruments), bird baths, brushes, portable baths for babies, mops, carpet sweepers, 
glass flasks (containers), basins (receptacles), buckets, cocktail stirrers, non-electric cooking pot sets, butter dishes, 
spouts, water bottles, jars, shaving brushes, boxes for cookies, lunch boxes, bread bins, soap boxes, tea caddies, metal 
boxes for dispensing paper towels, boxes made of glass, wood, canisters, candy boxes, glass caps, candlesticks, non-
electric kettles, dishes, bottles, glass bowls, insulating flasks, refrigerating bottles, skewers (metal needles) for cooking, 
brush goods, brushes, toothbrushes, electric toothbrushes, electric brushes (excluding parts of machines), brushes for 
washing dishes, non-electric waste disposals, perfume burners, busts of porcelain, terra-cotta or glass, flower-pot covers 
of paper, non-electric coffee makers, birdcages, cages for household pets, candelabra (candlesticks), decanters, cooking 
pots, pressure cookers, electric, candlesticks, fly catchers, cauldrons, non-electric heaters for feeding bottles, shoe 
horns, cloths for cleaning, china ornaments (porcelain ware), beer mugs, apparatus for wax-polishing (non-electric), non-
electric shoe polishers, butter covers, cheese-dish covers, non-electric hot pots, egg cups, baskets for domestic use, 
pastry cutters (bakers" knives), fruit cups, dish covers, pot lids, crystal (glassware), jugs, pitchers, mixing spoons 
(kitchen utensils), toothpicks, washtubs, bowls, demijohns, plungers for clearing blocked drains, wool waste for cleaning, 
dusting apparatus (non-electric), large-toothed combs for hair, coasters not of paper and other than table linen, flat-iron 
stands, trivets (table utensils), toilet paper holders, soap dispensers, brushes for cleaning tanks and containers, dishes, 
shoe trees, punches (kitchen utensils), non-electric blenders for household use, signboards of porcelain or glass, 
funnels, abrasive sponges for scrubbing the skin, sponges for household use, toilet sponges, dusters, candle 
extinguishers, drying racks for washing, cleaning tow, combs, comb cases, figurines (statuettes) of porcelain, terra-cotta 
or glass, tea filters, non-electric coffee filters, tea strainers, flasks, non-electric whisks for household use, non-electric 
deep fryers, mess-tins, gardening gloves, household gloves, non-electric waffle-makers, non-electric portable coolers, 
goblets, cups of paper or plastic, drinking flasks for travellers, ironing board covers, bowls, cruet stands for oil and 
vinegar, frying pans, basting spoons for kitchen, vegetable dishes, cooking pots, feeding troughs for animals, non-
electric pressure cookers, mosaics of glass not for building, ice cube molds, kitchen molds, hand-operated mills for 
domestic use, toilet cases, fitted picnic baskets (including dishes), opaline, glove openers, bottle openers, steel wool for 
cleaning, tea strainers, sieves, chamois leather for cleaning, buckskin leather for cleaning, combs, electric combs, pie 
servers, non-electric coffee percolators, insect traps, clothes-pegs, pipettes (wine-tasting cups), cutting boards for the 
kitchen, washing boards, bread boards, ironing boards, trays for domestic use, paper trays for domestic use, dishes, 
paper plates, feather-dusters, saucepans, frying pans, pepper shakers, porcelain ware, nozzles for watering cans, holders 
for shaving brushes, menu card holders, knife rests for the table, toothpick holders, sponge holders, sanitary paper 
holders, soap holders, towel holders, pottery, pots, flower pots, bins, chamber pots, powder compacts, garlic presses 
(kitchen utensils), non-electric fruit presses for household use, trouser presses, perfume sprayers, crumb trays, graters 
(household utensils), rat traps, drinking vessels, heat-insulated containers, containers for household or kitchen use, 
napkin rings, isothermic bags, rolling pins, salad bowls, buckets, clothes racks, floor cloths (mops), siphons for 
carbonated water, table plates, saucers, mouse traps, soup bowls, spatulas (kitchen utensils), statues of porcelain, terra-
cotta or glass, sugar bowls, table centerpieces, sieves (household utensils), cinder sifters (household utensils), cleaning 
pads, abrasive pads for kitchen use, carpet beaters (hand instruments), cups, pipettes (wine-testers), clothing stretchers, 
indoor terrariums (vivariums), teapots, boot jacks, corkscrews, piggy banks not of metal, cloths (rags for cleaning), 
kitchen utensils, non-electric cooking utensils, utensils for household use, tableware, perfume vaporizers, pots, chamber 
pots, unworked or semi-worked glass (except glass used in building), enamelled glass, painted glassware, glass 
(receptacles), opal glass, drinking glasses, heating apparatus, steam generating apparatus, cooking apparatus, 
refrigerating apparatus, drying apparatus, ventilating apparatus, water supply apparatus, sanitary installations, air 
conditioning apparatus, air conditioning installations, freezers, cookers, electric coffee machines, heaters for vehicles, 
air-conditioning apparatus, apparatus and machines for purifying air, apparatus and machines for purifying water, 
sterilizers; grouping the aforesaid products for the benefit of others (excluding the transport thereof), enabling customers 
to conveniently view and purchase those products, demonstration of products, presentation of products on all 
communication media for retail sale purposes, organization of trade fairs and exhibitions for commercial or advertising 
purposes, dissemination (distribution) of samples, demonstration of products, dissemination of advertising matter, 
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advertising mailing, direct mail advertising (leaflets, prospectuses, printed matter, samples), advertising, on-line 
advertising on a computer network, advertising by post, radio advertising, television advertising, opinion polling, 
auctioneering, in particular on a computer network, procurement services (purchasing products and services for other 
companies), administrative processing of purchase orders, presentation of products on communication media for on-line 
sale, retail, wholesale and mail order, commercial information and advice for consumers, market research, compilation of 
information into computer databases, systemization of information into computer databases, computerized file 
management, data search in computer files for others, economic forecasting, compilation of statistics, market studies, 
efficiency experts, business management and organization consultancy, business management assistance, business 
appraisals, business management consultancy, professional business consultancy, business information, business 
research, cost price analysis, accounting, personnel management consultancy, personnel recruitment, psychological 
testing for the selection of personnel, sales promotion for others, secretarial services, market research, business 
research, business inquiries, sponsorship search, public relations, services provided by a franchiser, namely assistance 
in running or managing of a business in the field of furniture.

Cl.42;Architecture, interior decoration, technical project studies, design and drawing up of construction plans, urban 
planning, expertise (engineering work), material testing.
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3895269    11/01/2018
[International Registration No. : 1414081]
Matthias Burchard

Hochleite 17 81545 Muenchen Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business advisory and consultancy services; business advice relating to 
financial matters; professional business consulting; business project management services for construction projects; 
project studies for businesses; consultancy services regarding business strategies; advisory services relating to 
business planning; advisory services relating to business planning; business organisation advice; business process 
management and consulting; consultancy regarding business organisation and business economics; business 
organisation and management consultancy and organisational consultancy in relation to operational structures of 
companies; personnel management consultancy; public relations services; business administration and office functions, 
all in particular in the construction industry; risk management and risk consultancy from an organisational and 
professional business perspective; computerised stock management; computerised auditing relating to financial matters; 
compilation and systematisation of information in databanks; building project assessment from an organisational and 
professional business perspective.

Cl.37;Building construction; on-site building construction management and supervision services for building; 
consultation in building construction supervision; building consultancy; onsite building project management; on-site 
construction services.

Cl.41;Providing of training and instruction in the use of construction management software; computer training; 
arranging, conducting and organisation of seminars; providing online training seminars; publication of material which 
can be accessed from databases or from the internet; conducting of staff training courses; organisation of examinations 
to grade level of achievement; development of educational courses and examinations; provision of educational 
examinations.
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3904835    01/12/2017
[International Registration No. : 1415058]
Adam Hall GmbH

Daimlerstrasse 9 61267 Neu-Anspach Germany

Proposed to be Used
IR DIVISION
Cl.9;Installations, composed of electric and electronic apparatus, specifically designed for stages, discotheques, dance 
floors, theaters, open air events, as far as included in this class; loudspeakers; apparatus for sound reproduction, in 
particular sound of wind; electric and electronic regulators for fog machines; electric and electronic regulators for soap 
bubble machines; electric and electronic regulators for foam machines; digital and analog regulators for lighting 
installations and illumination systems; software for the regulation of lighting; regulators for laser light installations; 
control panels for stage machinery and stage lighting, also remote controlled; dimmers, power transformers and rectifiers 
for stage machinery and stage lighting; light regulators, as far as included in this class; slipmats for DJs (mats for record 
players); apparatus for DJs, namely, sound mixers, headphones, apparatus for the recording, transmission and 
reproduction of sound and image, as far as included in this class; DJ bags for records, the aforementioned goods 
adapted for the goods to be carried; DJ-cases and boxes for CDs, the aforementioned goods adapted for the goods to be 
carried; carrying cases for 19" apparatus, the aforementioned goods adapted for the goods to be carried, as far as 
included in this class; electric and electronic ballasts for fluorescent lamps; projectors for stage use; lasers; colour filters 
for the colouring of emitting light for liquid crystal display [LCD] screens; transparency projection apparatus for 
projecting motifs; microphone stands; iris diaphragms; all the aforementioned goods exclusively for event technology.

Cl.11;Effect appliances for discotheques, dance floors, theaters, stages, events and trade fairs, namely, fog machines, 
smoke machines, steam machines, special effect machines, namely, foam generators and soap bubble machines (devices 
for event technology), as far as included in this class; stage lighting apparatus in the form of curtains; wind machines 
(effect appliances), namely, ventilation apparatus; ventilators; lighting and illumination installations and apparatus of all 
kind as well as their components, for use in studios, on stages, in theaters, concert halls, discotheques, restaurants, 
event locations, stadiums, party rooms, living quarters, as well as for outdoor and open-air use; light projectors, that 
deflect light via mirrors; moving spotlights; stage light projectors; electric light effect apparatus; apparatus for decorative 
and effect lighting; emergency and security lighting; lamps and illuminating apparatus of all kind; emergency lighting 
installations; illuminators; parts of lighting systems of all kind, as far as included in this class; parts of spotlights, namely,
snoots (tube shaped lamp parts, that are positioned in front of the lamp in order to direct the light to a specific spot), 
electric lighting fixtures allowing to change spotlight size, as well as adapted mountings for light modifying apparatus (in 
the form of dollies and tripods); flood lights; spotlights; stage illuminating apparatus; edge illuminating apparatus; light 
modifying apparatus, namely, reflectors, filters and mountings, as far as included in this class; colour changing 
spotlights; color filters for lighting apparatus for changing the colour of spotlights to be installed in front of the spotlight; 
low-voltage spotlights; lamps; exterior spotlights; adapted transport cases for spotlights and lighting apparatus; stands 
adapted for illumination apparatus; electric fog machines; electric soap bubble machines; electric foam machines; all the 
aforementioned goods exclusively for event technology.
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3926747    20/04/2018
[International Registration No. : 1419617]
SWISS KRONO TEC GMBH

Friedrichstraße 94 10117 Berlin Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies,the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips,the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards,the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber,compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes,the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-

8418



plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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3927838    20/04/2018
[International Registration No. : 1419281]
SWISS KRONO Tec GmbH

Friedrichstraße 94 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies, the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips,the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards,the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber,compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materialswith or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.
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Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building,the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies,the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips,the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards,the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber, compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
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being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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Cl.29;Fresh, chilled or frozen edible aquatic animals (not live); processed meat products; processed seafood products; 
abalone steak; processed vegetables and fruits; fried tofu pieces [abura- age]; freeze-dried tofu pieces [kohri-dofii]; jelly 
made from devils" tongue root [konnyaku]; soya milk; tofu; fermented soybeans [natto]; processed eggs.

Cl.30;Tea; prepared coffee and coffee-based beverages; prepared cocoa and cocoa-based beverages; ice; 
confectionery or bread and buns; seasonings [other than spices]; spices; ice cream mixes; sherbet mixes; unroasted 
coffee beans; cereal preparations; almond paste; Chinese stuffed dumplings [gyoza, cooked]; sandwiches; Chinese 
steamed dumplings [shumai, cooked]; sushi; fried balls of batter mix with small pieces of octopus [takoyaki]; steamed 
buns stuffed with minces meat [niku-manjuh]; hamburgers [sandwiches]; pizzas; pre-packed lunches consisting primarily 
of rice, and also including meat, fish or vegetables; hot dogs [sandwiches]; meat pies; ravioli; yeast powder; koji 
[fermented malted rice]; yeast; baking powder; instant confectionery mixes; husked rice; husked oats; husked barley; 
flour.
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Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building,the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies,the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips,the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards,the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber,compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
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or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes,the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-he above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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Cl.1;Industrial chemicals; preservative and damp-proofing preparations for masonry, roofing tiles, cement and concrete,
except paints and oils; artificial resins, unprocessed synthetic resins and unprocessed plastics; solvents (chemicals); 
solvents for varnishes and lacquers; adhesives used in industry; adhesives for wallpaper; adhesives used in building; 
filler for the treatment of subsurfaces for paints (not included in other classes).

Cl.2;Paints; varnishes; lacquers; glazes, glazings (as far as included in this class); preservatives against rust; primers; 
dyes, dye stuffs, dye paste; mordants; thickeners for paints; fixatives; siccatives (drying agents) for paints; natural resins 
(as far as included in this class); thinners and binding agents for paints, lacquers and coatings; preservatives against 
deterioration of wood, wood mordants and oils for the preparation of wood; coatings (as far as included in this class), 
including those that are structurable; bactericidal/fungicidal paints; anti-corrosive preparations; protective preparations 
for metals; metals in powder form and metal foil for painters, decorators, printers and artists.

Cl.17;Packing, thermal protection and insulating materials (included in this class); insulating paints, varnishes, fabrics 
and plaster; substances for insulating buildings against moisture; artificial and synthetic resins (semi-finished products); 
fiberglass fabrics as parts of heat insulating bonded systems for insulation; insulating tape and band; heat insulators; 
insulating panels, grid mats of glass fiber fabric and/or plastics (all for heat insulating bonded systems); plastic films, not 
for wrapping; adhesive tapes and strips for building.

Cl.19;Building materials, not of metal or mainly not of metal, especially base rails and corner protections; locking 
profiles (not of metal, for building); adjusting and levelling parts, not of metal, for building; non-metallic building 
materials, namely, spacers; sills not of metal or mainly not of metal; natural and artificial stone; mortar (building 
materials); quartz; plaster (included in this class); coatings (building materials); wall and ceiling panels (not of metal or 
mainly not of metal, for building); fabric embedding compounds for building; filler being building materials; fabrics for 
building, not of metal or mainly not of metal, especially stabilizing fabrics.
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Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies, the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips, the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards,the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber, compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
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or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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Priority claimed from 29/11/2017; Application No. : 017539818 ;European Union 

3937916    28/03/2018
[International Registration No. : 1421075]
MS TRADEMARKS Sp. z o.o.

Al. Gen. Wladyslawa Andersa 615 PL-43-300 Bielsko - Biala Poland

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; bags; sports bags; bags for campers; rucksacks; hiking poles.

Cl.25;Clothing; footwear; headgear; sport shoes and walking shoes; leisurewear; sports clothing, including sports 
jackets, ski and snowboard trousers; caps being headwear for use during skiing and snowboarding; gloves [clothing].

Cl.28;Sporting articles and equipment; body-building apparatus; sports training apparatus; gloves made specifically for
use in playing sports; ice skates; roller skates; skis; ski bindings; ski sticks; bags for skis; snowboards; bindings for 
snowboards; bags for snowboards; parts for ski and snowboard bindings; flippers for swimming, foam floats for 
swimming, inflatable floats for swimming, inflatable pool toys, swimming aids, swimming jackets, swimming kick boards.

8430



Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

Priority claimed from 27/10/2017; Application No. : 30 2017 111 004 ;Germany 

3939156    20/04/2018
[International Registration No. : 1421845]
SWISS KRONO Tec GmbH

Friedrichstraße 94 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies, the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips, the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards, the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber, compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
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melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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3940088    20/04/2018
[International Registration No. : 1421691]
SWISS KRONO Tec GmbH

Friedrichstraße 94 10117 Beriin Germany

Proposed to be Used
IR DIVISION
Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building,the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies,the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips,the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards,the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber,compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes,the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or without the 
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addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastic s or biomaterial-
plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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3940504    20/05/2018
[International Registration No. : 1421582]
TrueBlue, Inc.

1015 A Street Tacoma WA 98401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for interface on a global computer network for use to manage a database and monitor the entire 
process of recruitment of personnel; software for use in recruiting, registration and management of third party vendors 
and vendor contracts; software for use in management of third party invoices; software for use in performance tracking of 
third party vendors; software used for human resource management, staffing, recruiting, employment compliance and 
hiring.

Cl.35;Employment recruitment services, namely, candidate management services; business services, namely, 
recruiting, registration and management of third party vendors and vendor contracts for retailing, logistics, call center 
operations, food production, event management, manufacturing, administration, information technology, engineering, and
skilled and semi-skilled labor; business management, namely, performance tracking of third party vendors; business 
management assistances in the form of contract management services; payroll administration and management services, 
namely, vendor payment management services; human resource management; employment staffing services in the fields 
of retailing, logistics, call center operations, food production, event management manufacturing, administration, 
information technology, engineering, and skilled and semi-skilled labor; employment recruiting services; employment 
hiring services; employment staffing in the field of commercial truck driving; employment staffing in the field of aviation 
industry; employment counseling in the fields of maintenance and repair of vehicles for others; employment staffing in 
the field of maintenance and repair of vehicles; recruitment and placement of personnel in the field of maintenance and 
repair of vehicles.
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3946788    17/03/2018
[International Registration No. : 1422122]
MIP METRO Group Intellectual Property GmbH & Co. KG

Metro-Strasse 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, especially 
disks; data processing apparatus; computers; image carriers and information carriers, included in class 9; data carriers of
all kinds, included in class 9; audio cassettes (recorded); recorded video cassettes; films, exposed; electronic databases 
recorded on data carriers; electronic data carriers, in particular compact discs (CDs), video discs, CD-ROMs, CDIs, DVDs; 
Mp3 files; Mp4 files; chips and other storage media of all kinds, included in class 9; machine-readable data carriers with 
stored information of all kinds, electronic publications stored on data carriers or downloadable, especially books, talking 
books, brochures, newspapers, magazines; programs for computers; computer software; computer games.

Cl.16;Paper, cardboard and goods made of these materials (not included in other classes), namely materials for 
decoration and artistic purposes; bags [envelopes, pouches] of paper or plastics, for packaging; bags and goods for 
packaging, packing and filing purposes of paper; cardboard; posters; maps; transfers [decalcomanias]; folders for 
papers; document files [stationery]; albums; announcement cards [stationery]; stickers [stationery]; containers; 
stationery (cabinets for -) [office requisites]; pads [stationery]; booklets; letter trays; writing paper; brochures; books; 
document holders [stationery]; covers [stationery]; dockets, not of textile materials; stencil cases; flags; paper pennants; 
bottle wrappers of paper or cardboard; flyers; sheets of reclaimed cellulose for wrapping; forms, printed; photographs 
[printed]; padding materials of paper or cardboard; geographical maps; terrestrial globes; greeting cards; envelopes 
[stationery]; calendars; cards; catalogues; copying paper [stationery]; bookmarker; note books; files [office requisites]; 
table napkins of paper; handkerchiefs of paper; conical paper bags; posters; passport holders; trading cards, other than 
for games; desk mats; photograph stands; sealing stamps; holders for stamps [seals]; cases for stamps [seals]; stamp 
pads; blackboards; paper shredders for office use; paintbrushes; bags [envelopes, pouches] of paper or plastics, for 
packaging; paper knives [letter openers]; writing and stamping implements; correcting and erasing implements; ball 
pens; moisteners [office requisites]; document laminators for office use; pencils; pencil holders; pencil leads; pencil 
sharpeners, electric or non-electric; paperweights; bookends; clips for offices; obliterating stamps; inking ribbons; pen 
clips; correcting fluids [office requisites]; franking machines for office use; terrestrial globes; elastic bands for offices; 
gummed tape [stationery]; stands for pens and pencils; stapling presses [office requisites]; apparatus for mounting 
photographs; adhesive tape dispensers [office requisites]; clipboards; office perforators; marking pens [stationery]; 
rubber erasers; drawing pins; disposable paper products, namely garbage bags, napkins, tissues, toilet paper; magnetic 
notice boards.

Cl.35;Business consultancy and advisory services; business management and business auditing of companies with 
regard to compliance with standards, guidelines and legal provisions; market research; professional collection and 
statistical evaluation of market research data; business management in the field of business compliance and business 
risk management services.

Cl.36;Financial advisory services relating to financial compliance and financial risk management services.

Cl.38;Provision of Internet access services; provision of access to software for Internet access services; Internet portal 
services; providing telecommunication channels for teleshopping services; provision of telecommunications connections 
for chatlines, telephone hotlines, chatrooms and Internet forums; transmission of electronic mail; transmission of 
messages and information of all kinds to Internet addresses [web messaging]; providing access to Internet platforms.

Cl.41;Educational instruction; arranging and conducting of conferences, seminars, training courses and workshops; 
publication and editing of printed matter; film, sound and television production.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.

Cl.45;Legal consultation in the field of compliance and risk management as well as the provision of legal information 

relating thereto, also through a website.
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3948261    23/02/2018
[International Registration No. : 1423226]
MIP METRO Group Intellectual Property GmbH & Co. KG

Metro-Straße 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); instruction manuals in electronic format; instruction manuals in the form of computer 
programs; instructional and teaching apparatus and instruments; downloadable on-line electronic publications; software 
and software applications; computers; smartphones; data processing apparatus; databases; data storage media; 
peripherals adapted for use with computers; notebook computers; electronic publications, downloadable; USB flash 
drives; memory cards; compact discs; DVDs; digital recording media; spectacles; cabinets for loudspeakers; laser 
pointers (luminous pointers); pocket calculators.

Cl.16;Bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; stationery; teaching 
materials [except apparatus]; printed matter; paper, cardboard; letter-openers; posters; maps; correcting and erasing 
implements; ball pens; bookbinding material; photographs [printed]; artists' materials; office requisites, except furniture; 
folders for papers; document files [stationery]; stickers [stationery]; cabinets for stationery [office requisites]; pencils; 
pads [stationery]; booklets; paperweights; letter trays; writing paper; brochures; books; bookends; labels of paper or 
cardboard; flags of paper; flyers; plastic film for wrapping; sheets of reclaimed cellulose for wrapping; greeting cards; 
paper gift cards; paper, cardboard or plastic non-magnetically encoded prepaid purchase cards; calendars; cards; 
catalogues; copying paper [stationery]; marking pens [stationery]; note books; files [office requisites]; handkerchiefs of 
paper; rubber erasers; desk mats; photograph stands; sealing stamps; holders for stamps [seals]; cases for stamps 
[seals]; stamp pads; blackboards; periodicals; newspapers; printed materials.

Cl.35;Retail and/or wholesale services, also as online or mail-order catalogue services, in connection with foodstuffs 
and luxury goods, tobacco, alcoholic and non-alcoholic beverages, chemicals, cleaning preparations, polishing 
preparations, abrasives and washing preparations, toiletries, pharmacy goods, cosmetics, beauty products, sanitary 
preparations, medical, pharmaceutical and veterinary supplies, perfumery, paper, stationery, clothing, clothing 
accessories, shoes, footwear, headgear, mats, housewares, machines for household use, hand tools, building materials, 
gardening articles, horticultural equipment, optical goods, electrical and electronic apparatus, software, computer 
hardware, smartphones, telephones, computers, jewellery, clocks, downloadable music files, downloadable videos, 
downloadable games, downloadable software and apps, sporting articles, textile goods, bags, packaging materials, bags, 
paper products, heating and refrigerating apparatus, printed forms, lighting, articles of metal hardware, umbrellas, works 
of art, kitchen utensils, cookers, household and industrial kitchen machines, cutting tools, cutlery, knives, scissors, toys, 
furniture, furnishings, auto accessories, candles, tools and metal goods, DIY articles, flowers, plants, grains, hobby 
requisites and craft supplies, electric goods and electronic goods, sound carriers and data carriers, apparatus for 
lighting, cooking, heating, refrigerating, drying, ventilating, sanitary installations and fittings, vehicles, parts of vehicles 
and vehicle accessories, fireworksoptical apparatus and instruments musical instruments, office requisite, bags and 
saddlery, tents, tarpaulins, goods of leather and imitations of leather, agricultural, horticultural and forestry products, 
foodstuffs for animals and accessories, animal foodstuffs, smokers' articles, tobacco products; human resources 
management and recruitment services, personnel management consultancy, personnel recruitment, personnel 
management, personnel recruitment; collection and systematization of business data; dissemination of advertising 
material for others via an on-line electronic communication network; electronic processing of computerized purchase 
orders; compilation of business information in databases; compilation of advertising information about goods and 
services of others in a computer database; development of bonus and loyalty schemes as customer loyalty measures for 
marketing purposes with discounted delivery services; development of bonus and loyalty schemes as customer loyalty 
measures, namely the management of a discount scheme to enable discounts on delivery services for participants 
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through the use of a discount scheme for members; arranging of commercial and business contacts for the sale and 
purchase of goods and services; order placement, order delivery and invoice management, including within the 
framework of e- commerce, for general goods and consumer goods; presentation of companies and their services on the 
Internet; arranging subscriptions; business consultancy, professional business consultancy, business management 
consultancy, professional business set-up consultancy, professional business consultancy for franchising strategies; 
business management services; business management and organisation assistance for gastronomy, trade, catering, 
hotel and commercial small businesses; marketing; merchandising; market research; advertising; publication of publicity 
texts; public relations services; organisation of trade fairs and exhibitions for commercial and advertising purposes; 
commercial service and consumer information service, namely auctioneering service, rental of vending machines, 
placement service, organization of business contacts, collective buying service; promotion of goods and services of 
others by arranging for sponsors to affiliate their goods and services with competitions and events; agency services 
included in this class; import-export agency service, service for negotiation and, placement, order services, price 
comparison service, procurement services for other subscribe services; clerical services; assistance in business 
operations, administrative services; business analysis, research and information services; services in connection with 
customer loyalty, incentive, advantage and bonus schemes; commercial information and advice for consumers; 
organisation, conducting and management of bonus, loyalty, incentive and gift schemes for customers under marketing 
aspects; organising draw, gift, voucher and prize actions for customers in the framework customer loyalty schemes; 
conducting of customer events for advertising purposes; presentation of goods and services; demonstration of goods for 
advertising purposes for customers; compilation, systematization, updating and maintenance of business data in 
computer databases; advisory and consultancy services in the field of bonus, advertising, gift, prize, draw, incentive and 
customer loyalty schemes; purchasing services [acquisition of goods and services for customers] under marketing 
aspects; advertising services, namely the distribution of advertising for others over an electronic online communication 
network and the compilation of information in computer databases; services of an import and export agency; receiving, 
processing and handling of orders (office functions); procurement services for others [purchasing goods and services for 
other businesses]; order placement and delivery services and invoice management, including within the framework of e-
commerce; invoicing; design of bonus and loyalty schemes as customer loyalty schemes for marketing purposes [as far 
as included in this class]; tracking of bonus and loyalty schemes through the analysis of mathematical data for the 
compilation of statistics and the composition of statistical data [as far as included in this class]; advertising; attracting 
customers and customer care by means of mail advertising (mailings); organisation and conducting of exhibitions and 
trade fairs for commercial or advertising purposes; planning, devising and conducting advertising initiatives; promotion 
of goods and services through sponsorship of sports events; publication of printed matter for advertising purposes; 
demonstration of goods; sales promotion for others; rental of advertising spaces, advertising material and advertising 
time in communication media; distribution of samples; sponsorship search; marketing (market research), including on 
digital networks; market research; opinion polling; merchandising (sales promotion); data search in computer files for 
others and/or business matters; commercial information agency services; maintenance of data in computer databases; 
price investigations for goods and services; invoice management for electronic ordering systems; rental of office 
machines and equipment, vending machines and sales stands; arranging subscriptions to telecommunication services 
for others; providing of addresses for advertising purposes, of commercial and business contacts, including via the 
Internet, of commercial transactions for others, also in the framework of e-commerce, of mobile radio contracts (for 
others), of contracts for others concerning the sale and purchase of goods; arranging advertising and promotional 
contracts for others; arranging newspaper subscriptions for others.

Cl.36;Loan and credit, and lease-finance services; payment services; financial information, data, advice and 
consultancy services: debt recovery and factoring services; fundraising; financial sponsorship; preparation of financial 
reports; financial investment; pawn brokerage; issue of tokens of value in the nature of gift vouchers; conducting 
electronic payment transactions for the purchase of goods on the Internet; underwriting services and warranty services in 
connection with warranties and extended warranties for the maintenance, repair, installation and updating of electric and 
electronic equipment; underwriting services; finance services; monetary affairs; real estate services; card services; 
banking; brokerage; debt collection; fiscal valuation; financial consulting; financial sponsorship; financial evaluation 
[insurance, banking, real estate]; financing and funding services; apartment house management; business liquidation 
services, financial; real estate management; credit bureau services; rental of offices [real estate]; financial management; 
rental of real estate; financial customs brokerage services; processing payments made by charge cards; commercial 
valuation service.

Cl.37;Installation serviced in connection with electric and electronic equipment and office equipment; installation and 
maintenance of computer hardware and computer networks.

Cl.38;Telecommunication services; information about telecommunication; providing access to information on the 
Internet; providing telecommunications connections to a global computer network; communications by computer 
terminals; electronic bulletin board services [telecommunications services]; radio communication; satellite 
communication services for business users; transmission of electronic mail; telecommunications routing and junction 
services; communications by cellular phones; message sending; news agency services; electronic message collection 
and transmission; telephone services; electronic transmissions of downloadable audio and video files via computer and 
communications networks; providing interactive chat rooms for transmission of messages among computer users and 
subscribers concerning a wide variety of topics; streaming for the transmission of electronic games, music, films and 
videos over the internet; leasing of access time to global computer networks providing users of electronic 
communications networks with means of identifying, locating, grouping, distributing, and managing data and links to 
third-party computer servers, computer processors and computer users; providing access to online database in the area 
of food and luxury goods; data transmission services over telecommunications networks and wireless 
telecommunications networks in the entertainment sector; providing user access to on-line sites containing information 
on a wide range of topics namely food, luxury and consumer goods; providing telecommunication access to audio, video 
and audiovisual contents over social networks [broadcasting services]; providing access to a website for social 
networking for the purposes of information and entertainment; providing access to online computer databases and 
searchable online databases in the field of information exchange and networking; electronic transmission and streaming 
of digital media content for others via global and local computer networks.

Cl.39;Delivery of goods by car, bicycle, lorry, van, bus, train, aeroplane, public transportation, robot, drone; transport; 
logistics in the transport sector; packaging and storage of parcels and/or goods; arranging of travel tours; collection, 
transport and delivery of parcels and/or goods; transport of parcels and/or goods by vehicle, ship, aeroplane; logistics in 
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the transport sector, especially arranging transportation of goods; freight brokerage; carting services (freight transport), 
except for customs entry of goods for others; transport brokerage; consignment tracking, also the electronic tracking of 
goods; storage of goods in warehouses and in refrigerated storage; physical storage of electronically stored data or 
documents.

Cl.41;Education; training; entertainment services; sporting and cultural activities; organization and arranging of 
seminars, workshops, conferences and competitions; arranging and conducting of congresses; provision of education 
courses; organization of sports competitions; on-line ticket agency services for entertainment purposes; ticket 
reservation for cultural events; arranging for ticket reservations for shows and other entertainment events; publication of 
printed matter; publishing and reporting; club services; provision of club entertainment services; organisation of 
recreational activities; provision of recreational activities; provision of leisure facilities; providing recreation facilities; 
organisation of group recreational activities; special event planning consultation; arranging of award ceremonies; 
publication of electronic journals on-line (not downloadable) and blogs with user-generated or special contents for 
members; electronic publishing services (including electronic publications); coaching; coaching relating to finance; 
conducting instructional courses; conducting courses, seminars and workshops; swimming facilities; provision of health 
club [physical exercise] facilities; health club services [health and fitness training]; providing sports training facilities; 
nursery schools; sport camp services; providing sports facilities; publishing and reporting; coaching in economic and 
management matters as well as in relation to finance; party planning.

Cl.42;IT consultancy services; testing, authentication and quality control; cloud computing services; creating 
[programming] and/or hosting of an online customer forum for participating in discussion, for sharing information, for 
ratings and, feedback from other users about products and services, for forming virtual communities and for participating 
in social networks; providing temporary use, rental and hire of non-downloadable online software and applications for 
accessing the streaming of audio and video files, product manuals, product information, games, social networks, text files
and multimedia files; science and technology services; design services; technological analysis services; provision of 
research services; computer hardware development; software development; updating of computer software; consultancy 
in the field of computers; computer software design; computer system design; design of home pages; design of web 
pages; information technology support services; expert consultancy services in connection with testing of computing 
equipment; research and development of new products for others; creating and maintaining web sites for others; 
installation of computer software; maintenance and updating of computer software; conversion of computer programs 
and data, other than physical conversion; conversion of data or documents from physical to electronic media; duplication 
of computer programs; material testing; hosting memory space for websites; rental of computer software; computer 
rental; maintenance of computer software; recovery of computer data; preparation of data processing programs; 
industrial design; packaging design; art work design; design of interior decor; surveying; advisory services relating to 
computer programming; rental of web servers; quality checking and testing; hosting of online-prize draws and online 
competitions for others; hosting of blogs; commissioning [testing and inspection].

Cl.43;Services for providing food and drink, temporary accommodation; cafés, cafeterias; restaurant services; self-
service restaurant services; food and drink catering; services for providing food and drink; takeaway food and drink 
services; mobile catering services; rental of tableware and cutlery; rental of cooking apparatus; rental of chairs, tables, 
table linen, glassware; rental of drinking water dispensers; rental of transportable buildings [temporary accommodation 
of guests]; rental of meeting rooms; rental of tents; rental of furniture; rental of table settings.

Cl.45;On-line social networking services; personal and social services rendered by others to meet the needs of 
individuals, namely online services for social networking; issuing of licences for digital online programs; issuing of 
licences for data processing programs; licensing of intellectual property rights and copyright; issuing licences for 
franchising concepts; rental of clothing; software licences.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

Priority claimed from 22/12/2017; Application No. : 30 2017 113 403 ;Germany 

3949362    23/02/2018
[International Registration No. : 1423240]
MIP METRO Group Intellectual Property GmbH & Co. KG

Metro-Straße 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); instruction manuals in electronic format; instruction manuals in the form of computer 
programs; instructional and teaching apparatus and instruments; downloadable on-line electronic publications; software 
and software applications; computers; smartphones; data processing apparatus; databases; data storage media; 
peripherals adapted for use with computers; notebook computers; electronic publications, downloadable; USB flash 
drives; memory cards; compact discs; DVDs; digital recording media; spectacles; cabinets for loudspeakers; laser 
pointers (luminous pointers); pocket calculators.

Cl.16;Bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; stationery; teaching 
materials [except apparatus]; printed matter; paper, cardboard; letter-openers; posters; maps; correcting and erasing 
implements; ball pens; bookbinding material; photographs [printed]; artists' materials; office requisites, except furniture; 
folders for papers; document files [stationery]; stickers [stationery]; cabinets for stationery [office requisites]; pencils; 
pads [stationery]; booklets; paperweights; letter trays; writing paper; brochures; books; bookends; labels of paper or 
cardboard; flags of paper; flyers; plastic film for wrapping; sheets of reclaimed cellulose for wrapping; greeting cards; 
paper gift cards; paper, cardboard or plastic non-magnetically encoded prepaid purchase cards; calendars; cards; 
catalogues; copying paper [stationery]; marking pens [stationery]; note books; files [office requisites]; handkerchiefs of 
paper; rubber erasers; desk mats; photograph stands; sealing stamps; holders for stamps [seals]; cases for stamps 
[seals]; stamp pads; blackboards; periodicals; newspapers; printed materials.

Cl.35;Retail and/or wholesale services, also as online or mail-order catalogue services, in connection with foodstuffs 
and luxury goods, tobacco, alcoholic and non-alcoholic beverages, chemicals, cleaning preparations, polishing 
preparations, abrasives and washing preparations, toiletries, pharmacy goods, cosmetics, beauty products, sanitary 
preparations, medical, pharmaceutical and veterinary supplies, perfumery, paper, stationery, clothing, clothing 
accessories, shoes, footwear, headgear, mats, housewares, machines for household use, hand tools, building materials, 
gardening articles, horticultural equipment, optical goods, electrical and electronic apparatus, software, computer 
hardware, smartphones, telephones, computers, jewellery, clocks, downloadable music files, downloadable videos, 
downloadable games, downloadable software and apps, sporting articles, textile goods, bags, packaging materials, bags, 
paper products, heating and refrigerating apparatus, printed forms, lighting, articles of metal hardware, umbrellas, works 
of art, kitchen utensils, cookers, household and industrial kitchen machines, cutting tools, cutlery, knives, scissors, toys, 
furniture, furnishings, auto accessories, candles, tools and metal goods, DIY articles, flowers, plants, grains, hobby 
requisites and craft supplies, electric goods and electronic goods, sound carriers and data carriers, apparatus for 
lighting, cooking, heating, refrigerating, drying, ventilating, sanitary installations and fittings, vehicles, parts of vehicles 
and vehicle accessories, fireworksoptical apparatus and instruments musical instruments, office requisite, bags and 
saddlery, tents, tarpaulins, goods of leather and imitations of leather, agricultural, horticultural and forestry products, 
foodstuffs for animals and accessories, animal foodstuffs, smokers' articles, tobacco products; human resources 
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management and recruitment services, personnel management consultancy, personnel recruitment, personnel 
management, personnel recruitment; collection and systematization of business data; dissemination of advertising 
material for others via an on-line electronic communication network; electronic processing of computerized purchase 
orders; compilation of business information in databases; compilation of advertising information about goods and 
services of others in a computer database; development of bonus and loyalty schemes as customer loyalty measures for 
marketing purposes with discounted delivery services; development of bonus and loyalty schemes as customer loyalty 
measures, namely the management of a discount scheme to enable discounts on delivery services for participants 
through the use of a discount scheme for members; arranging of commercial and business contacts for the sale and 
purchase of goods and services; order placement, order delivery and invoice management, including within the 
framework of e- commerce, for general goods and consumer goods; presentation of companies and their services on the 
Internet; arranging subscriptions; business consultancy, professional business consultancy, business management 
consultancy, professional business set-up consultancy, professional business consultancy for franchising strategies; 
business management services; business management and organisation assistance for gastronomy, trade, catering, 
hotel and commercial small businesses; marketing; merchandising; market research; advertising; publication of publicity 
texts; public relations services; organisation of trade fairs and exhibitions for commercial and advertising purposes; 
commercial service and consumer information service, namely auctioneering service, rental of vending machines, 
placement service, organization of business contacts, collective buying service; promotion of goods and services of 
others by arranging for sponsors to affiliate their goods and services with competitions and events; agency services 
included in this class; import-export agency service, service for negotiation and, placement, order services, price 
comparison service, procurement services for other subscribe services; clerical services; assistance in business 
operations, administrative services; business analysis, research and information services; services in connection with 
customer loyalty, incentive, advantage and bonus schemes; commercial information and advice for consumers; 
organisation, conducting and management of bonus, loyalty, incentive and gift schemes for customers under marketing 
aspects; organising draw, gift, voucher and prize actions for customers in the framework customer loyalty schemes; 
conducting of customer events for advertising purposes; presentation of goods and services; demonstration of goods for 
advertising purposes for customers; compilation, systematization, updating and maintenance of business data in 
computer databases; advisory and consultancy services in the field of bonus, advertising, gift, prize, draw, incentive and 
customer loyalty schemes; purchasing services [acquisition of goods and services for customers] under marketing 
aspects; advertising services, namely the distribution of advertising for others over an electronic online communication 
network and the compilation of information in computer databases; services of an import and export agency; receiving, 
processing and handling of orders (office functions); procurement services for others [purchasing goods and services for 
other businesses]; order placement and delivery services and invoice management, including within the framework of e-
commerce; invoicing; design of bonus and loyalty schemes as customer loyalty schemes for marketing purposes [as far 
as included in this class]; tracking of bonus and loyalty schemes through the analysis of mathematical data for the 
compilation of statistics and the composition of statistical data [as far as included in this class]; advertising; attracting 
customers and customer care by means of mail advertising (mailings); organisation and conducting of exhibitions and 
trade fairs for commercial or advertising purposes; planning, devising and conducting advertising initiatives; promotion 
of goods and services through sponsorship of sports events; publication of printed matter for advertising purposes; 
demonstration of goods; sales promotion for others; rental of advertising spaces, advertising material and advertising 
time in communication media; distribution of samples; sponsorship search; marketing (market research), including on 
digital networks; market research; opinion polling; merchandising (sales promotion); data search in computer files for 
others and/or business matters; commercial information agency services; maintenance of data in computer databases; 
price investigations for goods and services; invoice management for electronic ordering systems; rental of office 
machines and equipment, vending machines and sales stands; arranging subscriptions to telecommunication services 
for others; providing of addresses for advertising purposes, of commercial and business contacts, including via the 
Internet, of commercial transactions for others, also in the framework of e-commerce, of mobile radio contracts (for 
others), of contracts for others concerning the sale and purchase of goods; arranging advertising and promotional 
contracts for others; arranging newspaper subscriptions for others.

Cl.36;Loan and credit, and lease-finance services; payment services; financial information, data, advice and 
consultancy services: debt recovery and factoring services; fundraising; financial sponsorship; preparation of financial 
reports; financial investment; pawn brokerage; issue of tokens of value in the nature of gift vouchers; conducting 
electronic payment transactions for the purchase of goods on the Internet; underwriting services and warranty services in 
connection with warranties and extended warranties for the maintenance, repair, installation and updating of electric and 
electronic equipment; underwriting services; finance services; monetary affairs; real estate services; card services; 
banking; brokerage; debt collection; fiscal valuation; financial consulting; financial sponsorship; financial evaluation 
[insurance, banking, real estate]; financing and funding services; apartment house management; business liquidation 
services, financial; real estate management; credit bureau services; rental of offices [real estate]; financial management; 
rental of real estate; financial customs brokerage services; processing payments made by charge cards; commercial 
valuation service.

Cl.37;Installation serviced in connection with electric and electronic equipment and office equipment; installation and 
maintenance of computer hardware and computer networks.

Cl.38;Telecommunication services; information about telecommunication; providing access to information on the 
Internet; providing telecommunications connections to a global computer network; communications by computer 
terminals; electronic bulletin board services [telecommunications services]; radio communication; satellite 
communication services for business users; transmission of electronic mail; telecommunications routing and junction 
services; communications by cellular phones; message sending; news agency services; electronic message collection 
and transmission; telephone services; electronic transmissions of downloadable audio and video files via computer and 
communications networks; providing interactive chat rooms for transmission of messages among computer users and 
subscribers concerning a wide variety of topics; streaming for the transmission of electronic games, music, films and 
videos over the internet; leasing of access time to global computer networks providing users of electronic 
communications networks with means of identifying, locating, grouping, distributing, and managing data and links to 
third-party computer servers, computer processors and computer users; providing access to online database in the area 
of food and luxury goods; data transmission services over telecommunications networks and wireless 
telecommunications networks in the entertainment sector; providing user access to on-line sites containing information 
on a wide range of topics namely food, luxury and consumer goods; providing telecommunication access to audio, video 
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and audiovisual contents over social networks [broadcasting services]; providing access to a website for social 
networking for the purposes of information and entertainment; providing access to online computer databases and 
searchable online databases in the field of information exchange and networking; electronic transmission and streaming 
of digital media content for others via global and local computer networks.

Cl.39;Delivery of goods by car, bicycle, lorry, van, bus, train, aeroplane, public transportation, robot, drone; transport; 
logistics in the transport sector; packaging and storage of parcels and/or goods; arranging of travel tours; collection, 
transport and delivery of parcels and/or goods; transport of parcels and/or goods by vehicle, ship, aeroplane; logistics in 
the transport sector, especially arranging transportation of goods; freight brokerage; carting services (freight transport), 
except for customs entry of goods for others; transport brokerage; consignment tracking, also the electronic tracking of 
goods; storage of goods in warehouses and in refrigerated storage; physical storage of electronically stored data or 
documents.

Cl.41;Education; training; entertainment services; sporting and cultural activities; organization and arranging of 
seminars, workshops, conferences and competitions; arranging and conducting of congresses; provision of education 
courses; organization of sports competitions; on-line ticket agency services for entertainment purposes; ticket 
reservation for cultural events; arranging for ticket reservations for shows and other entertainment events; publication of 
printed matter; publishing and reporting; club services; provision of club entertainment services; organisation of 
recreational activities; provision of recreational activities; provision of leisure facilities; providing recreation facilities; 
organisation of group recreational activities; special event planning consultation; arranging of award ceremonies; 
publication of electronic journals on-line (not downloadable) and blogs with user-generated or special contents for 
members; electronic publishing services (including electronic publications); coaching; coaching relating to finance; 
conducting instructional courses; conducting courses, seminars and workshops; swimming facilities; provision of health 
club [physical exercise] facilities; health club services [health and fitness training]; providing sports training facilities; 
nursery schools; sport camp services; providing sports facilities; publishing and reporting; coaching in economic and 
management matters as well as in relation to finance; party planning.

Cl.42;IT consultancy services; testing, authentication and quality control; cloud computing services; creating 
[programming] and/or hosting of an online customer forum for participating in discussion, for sharing information, for 
ratings and, feedback from other users about products and services, for forming virtual communities and for participating 
in social networks; providing temporary use, rental and hire of non-downloadable online software and applications for 
accessing the streaming of audio and video files, product manuals, product information, games, social networks, text files
and multimedia files; science and technology services; design services; technological analysis services; provision of 
research services; computer hardware development; software development; updating of computer software; consultancy 
in the field of computers; computer software design; computer system design; design of home pages; design of web 
pages; information technology support services; expert consultancy services in connection with testing of computing 
equipment; research and development of new products for others; creating and maintaining web sites for others; 
installation of computer software; maintenance and updating of computer software; conversion of computer programs 
and data, other than physical conversion; conversion of data or documents from physical to electronic media; duplication 
of computer programs; material testing; hosting memory space for websites; rental of computer software; computer 
rental; maintenance of computer software; recovery of computer data; preparation of data processing programs; 
industrial design; packaging design; art work design; design of interior decor; surveying; advisory services relating to 
computer programming; rental of web servers; quality checking and testing; hosting of online-prize draws and online 
competitions for others; hosting of blogs; commissioning [testing and inspection].

Cl.43;Services for providing food and drink, temporary accommodation; cafés, cafeterias; restaurant services; self-
service restaurant services; food and drink catering; services for providing food and drink; takeaway food and drink 
services; mobile catering services; rental of tableware and cutlery; rental of cooking apparatus; rental of chairs, tables, 
table linen, glassware; rental of drinking water dispensers; rental of transportable buildings [temporary accommodation 
of guests]; rental of meeting rooms; rental of tents; rental of furniture; rental of table settings.

Cl.45;On-line social networking services; personal and social services rendered by others to meet the needs of 
individuals, namely online services for social networking; issuing of licences for digital online programs; issuing of 
licences for data processing programs; licensing of intellectual property rights and copyright; issuing licences for 
franchising concepts; rental of clothing; software licences.
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Priority claimed from 13/03/2018; Application No. : 017872969 ;European Union 

3955813    15/08/2018
[International Registration No. : 1423673]
ContiTech Techno-Chemie GmbH

Dieselstrasse 4 61184 Karben Germany

Proposed to be Used
IR DIVISION
Cl.6;Pipes, tubes and hoses, and fittings therefor, including valves, of metal; elbows of metal for pipes.

Cl.17;Flexible pipes, tubes, hoses, and fittings therefor, including valves, non-metallic.
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Priority claimed from 24/10/2017; Application No. : 87657894 ;United States of America 

3955870    20/08/2018
[International Registration No. : 1415250]
American Express Marketing & Development Corp.

200 Vesey Street New York NY 10285 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business development services, namely, providing startup support for businesses of others; business 
management consultation; assisting businesses in obtaining government contracts; corporate meeting management 
services; business meeting planning; business administration and office work; promoting the sale of credit card accounts 
through the administration of incentive award programs; providing an online directory information service featuring 
information regarding merchants who accept payment by credit card.

Cl.36;Assistance with electronic transfers of money; banking services; prepaid card, prepaid gift card, stored value 
card and payment card services; foreign currency exchange services; payment processing services, namely, charge card, 
credit card, prepaid card, gift card, stored value card and payment card transaction processing services; electronic 
charge card, credit card, prepaid card, gift card, stored value card and payment card transactions; issuing charge cards, 
credit cards, prepaid cards, prepaid gift cards, stored value cards and payment cards; providing online information for 
merchants regarding guidelines and fees pertaining to credit card acceptance.

Cl.39;Travel agency services, namely, arranging the transportation of passengers by land, air and water; cargo 
handling services, namely, handling of passengers' luggage and arranging baggage transfer; travel agency services, 
namely, arranging for automobile and bus rentals; tour information services about transportation for travel tours; 
arranging transport for travel tours as a bonus program for credit card customers.
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3956936    17/08/2018
[International Registration No. : 1424158]
LANE GmbH

Friedrich-Barnewitz-Str. 6 18119 Rostock-Warnemünde Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic visual display units; video display units; LED [light-emitting diode] displays; OLED (organic light 
emitting diode) display panels; advertising display signs [mechanical or luminous]; image processing equipment; 
electronic circuit boards; interface cards for data processing equipment in the form of printed circuits; broadcasting 
equipment; video cameras; computer programmes; telecommunications software; computer programmes for image 
processing; application software; smartphone software; mobile apps.

Cl.35;Preparation and presentation of audio visual displays for advertising purposes; audio-visual displays for 
advertising purposes (preparation or presentation of -); displaying advertisements for others; advertisement for others on 
the internet; dissemination of advertisements via the internet; electronic billboard advertising; television advertising.

Cl.42;Software design and development; design and development of computer hardware; development of software for 
processing and distribution of multimedia contents; design and development of image processing software; design and 
development of systems for data input, output, processing, display and storage; design and development of data display 
systems.
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Priority claimed from 26/01/2018; Application No. : 87772955 ;United States of America 

3958349    26/07/2018
[International Registration No. : 1424400]
DJO, LLC

1430 Decision Street Vista CA 92081 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile application for use by medical professionals and medical patients for the purposes of 
monitoring and treating medical conditions.

Cl.44;Providing an internet website for medical professionals and medical patients featuring medical information from 
remote locations via electronic patient monitoring devices that feed information to the web site that can be accessed in 
real-time by medical professionals for purposes of monitoring and treating medical conditions.
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3958350    06/08/2018
[International Registration No. : 1424450]
Qness GmbH

Reitbauernweg 26 A-5440 Golling Austria

Proposed to be Used
IR DIVISION
Cl.9;Material testing instruments and machines, in particular hardness testing apparatus and instruments, apparatus 
and instruments for metallography, and apparatus and instruments for image analysis.

Cl.35;Wholesaling and retailing, including via the Internet, in the fields of hardness testing apparatus and instruments, 
apparatus and instruments for metallography, apparatus and instruments for image analysis.

Cl.37;Installation, maintenance and repair of machines, in particular testing machines.

Cl.42;Design, installation, maintenance and updating of computer software; engineering; analysis and research, in 
particular conducting of hardness testing, metallography and image analysis.
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3958366    23/07/2018
[International Registration No. : 1424360]
Nano Global Corp.

1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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Priority claimed from 01/03/2018; Application No. : 017866631 ;European Union 

3958587    07/08/2018
[International Registration No. : 1424915]
EagleBurgmann Germany GmbH & Co. KG

Äußere Sauerlacher Str. 6-10 82515 Wolfratshausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Shaft seals; single and double mechanical seals with gas or liquid lubrication for sealing liquid or gaseous media; 
cassette-type mechanical seals; mechanical seals with confining fluid seals; mechanical seals with a flushing function; 
mechanical seals with leakage recirculation; mechanical seals with leakage control; slide rings; all the aforesaid goods 
being parts of machines.

Cl.37;Installation and maintenance of mechanical seals.
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Priority claimed from 01/03/2018; Application No. : 017866632 ;European Union 

3958618    07/08/2018
[International Registration No. : 1424916]
EagleBurgmann Germany GmbH & Co. KG

Äußere Sauerlacher Str. 6-10 82515 Wolfratshausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Shaft seals; single and double mechanical seals with gas or liquid lubrication for sealing liquid or gaseous media; 
cassette-type mechanical seals; mechanical seals with confining fluid seals; mechanical seals with a flushing function; 
mechanical seals with leakage recirculation; mechanical seals with leakage control; slide rings; all the aforesaid goods 
being parts of machines.

Cl.37;Installation and maintenance of mechanical seals.
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3960663    30/07/2018
[International Registration No. : 1424309]
Nano Global Corp.

1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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Priority claimed from 27/04/2018; Application No. : 017893288 ;European Union 

3960673    15/08/2018
[International Registration No. : 1424292]
MorphoSys AG

Semmelweisstrasse 7 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and pharmaceutical preparations for human and veterinary use; vaccine preparations; vaccines; 
antibodies; diagnostic preparations for medical or veterinary purposes; biological substances for human medical 
diagnostics and analysis; sanitary preparations for medical use; medical diagnostic reagents; clinical medical reagents; 
biological preparations for medical and veterinary purposes.

Cl.42;Research and development in the pharmaceutical and biotechnology fields; research and development of 
vaccines and medicines; scientific and technological services and research and design services; biological research, 
clinical research and medical research; chemical and biochemical analysis services; laboratory research in the fields of 
analytical chemistry, biochemistry, medicinal chemistry, drug development, biotechnology, microbiology and molecular 
biology; clinical research; conducting clinical trials; providing medical and scientific research information in the field of 
pharmaceuticals and clinical trials; research and development services in the field of antibodies.
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Priority claimed from 24/07/2018; Application No. : 88050336 ;United States of America 

3961193    30/07/2018
[International Registration No. : 1425534]
Oath Inc.

22000 AOL Way Dulles VA 20166 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for advertising, marketing, and promotional services; downloadable mobile application for 
advertising, marketing, and promotional services.

Cl.35;Advertising, marketing and promotional services.

Cl.42;Software as a service (SAAS) services featuring software for use by digital advertisers and publishers for the 
purpose of placing digital advertising, managing digital advertising campaigns, optimizing advertising impressions, 
targeting advertising to customer populations, tracking, analyzing, and reporting on advertising campaigns, managing 
advertising inventory, matching digital advertisers with publishers, participating in advertising auctions and exchanges, 
and buying and selling advertising; providing temporary use of online non-downloadable software for use by digital 
advertisers and publishers for the purpose of placing digital advertising, managing digital advertising campaigns, 
optimizing advertising impressions, targeting advertising to customer populations, tracking, analyzing, and reporting on 
advertising campaigns, managing advertising inventory, matching digital advertisers with publishers, participating in 
advertising auctions and exchanges, and buying and selling advertising; application service provider (ASP) featuring 
software for use by digital advertisers and publishers for the purpose of placing digital advertising, managing digital 
advertising campaigns, optimizing advertising impressions, targeting advertising to customer populations, tracking, 
analyzing, and reporting on advertising campaigns, managing advertising inventory, matching digital advertisers with 
publishers, participating in advertising auctions and exchanges, and buying and selling advertising; providing temporary 
use of online non-downloadable software for streaming videos and for the integration of video content onto the websites 
of others; providing computer programming services to customers that enables them to provide video content on their 
websites; application service provider (asp) featuring software for use to enable or facilitate the uploading, downloading, 
streaming, posting, displaying, blogging, linking, sharing or provision of electronic media or information over 
communication networks; platform as a service (PAAS) for digital advertisers and publishers for purposes of brand 
advertising.
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3961203    03/08/2018
[International Registration No. : 1424556]
Roivant Sciences GmbH

Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biologic preparations for medical and therapeutic purposes.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and biomedical 
research services; research in the field of pharmaceutical and biologic therapeutic preparations; pharmaceutical research 
and development; providing scientific research information in the field of pharmaceuticals and biomedicine.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical preparations and biologic preparations for the prevention and treatment of 
diseases, disorders and conditions.
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Priority claimed from 22/06/2018; Application No. : 30 2018 015 354 ;Germany 

3961209    06/08/2018
[International Registration No. : 1424524]
BASF SE

Carl-Bosch-Strasse 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science, especially hydraulic fluids, transmission fluids, brake fluids, clutch 
fluids, quenching fluids, chemical fluids for metal working, heat transfer fluids for industrial use, fluids for use in the oil 
industry, chemical additives for hydraulic fluids, chemical additives for lubricants, emulsifiers, surfactants for industrial 
purposes, foam inhibitors, chemicals for preventing corrosion.

Cl.4;Industrial oils and greases, especially base oils, gear oils; wax; lubricants, especially drilling lubricants, automotive
lubricants, lubricants for machines, lubricants for aircraft engines, lubricants for metal working, solid lubricants for 
industrial purposes; additives (non-chemical-) for lubricants.
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Priority claimed from 24/05/2017; Application No. : 2017-069927 ;Japan 

3961281    30/07/2018
[International Registration No. : 1398386]
TOYOBO CO., LTD.

2-8, Dojima Hama 2-Chome, Kita-ku, Osaka-shi Osaka 530-8230 Japan

Proposed to be Used
IR DIVISION
Cl.9;Ear plugs for divers; optical glass; ozonisers; ozonators; electrolysers; electrolytic cells; egg-candlers; cash 
registers; coin counting or sorting machines; job recording devices; photo-copying machines; hand-operated calculators; 
mathematical instruments; time and date stamping machines; time clocks; time recording devices; punched card office 
machines; voting machines; billing machines; postage stamp checking apparatus; mechanisms for coin-operated car 
parking gates; life saving apparatus and equipment; fire extinguishers; fireplugs; fire hose nozzles; sprinkler systems for 
fire protection; fire alarms; gas alarms; anti-theft warning apparatus; protective helmets; railway signal apparatus, 
luminous or mechanical; vehicle breakdown warning triangles; luminous or mechanical road signs; breathing apparatus 
for underwater swimming; simulators for the steering and control of vehicles; sports training simulators; laboratory 
apparatus and instruments; photographic machines and apparatus; cinematographic machines and apparatus; optical 
machines and apparatus; measuring or testing machines and instruments; power distribution or control machines and 
apparatus; rotary converters; phase modifiers; batteries and cells; electric or magnetic meters and testers; electric wires 
and cables; electric buzzers; telecommunication machines and apparatus; electronic machines, apparatus and their parts;
magnetic cores; resistance wires; electrodes, other than welding electrodes or medical electrodes; fire boats; fire 
engines; gloves for protection against accidents; dust masks; gas masks; welding masks; fireproof garments; spectacles;
eyeglasses and goggles; game programs for home video game machines; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; weight belts for scuba diving; diving suits; protective helmets 
for sports; air tanks for scuba diving; regulators for scuba diving; phonograph records; metronomes; electronic circuits 
and CD-ROMs recorded with automatic performance programs for electronic musical instruments; slide-rules; exposed 
cinematographic films; exposed slide films; slide film mounts; recorded video discs and video tapes; downloadable 
electronic publications; blueprint apparatus; LCDs [liquid crystal displays] for computer monitors; organic light emitting 
displays with touch-sensitive function; displays for televisions; LCDs [liquid crystal displays]; displays for personal 
digital assistants; thin film transistor liquid crystal display [TFT-LCD] panels; transistors, electronic; flexible flat panel 
displays for computers; LCD panels; OLED (organic light emitting diode) flat panel displays; semi-conductor devices; 
pressure sensors; thermal sensors; printed circuit boards; fuel cells; solar batteries; LCD devices; liquid crystal display 
[LCD] panels; LCD touch panels for computers; protective films adapted for displays of telecommunication machines and 
apparatus; protective films adapted for displays of electronic machines and apparatus; printed-wiring assembly; parts of 
electrodes; conductive paste; films for lighting apparatus; optical films for touch panels; films for LCDs; films for panels 
of LCD devices; fire hose.

Cl.10;Pacifiers for babies; ice bag pillows for medical purposes; triangular bandages; supportive bandages; surgical 
catguts; feeding cups for medical purposes; dropping pipettes for medical purposes; teats; medical ice bags; medical ice 
bag holders; baby bottles; nursing bottles; finger guards for medical purposes; contraceptives, non-chemical; artificial 
tympanic membranes; prosthetics or fillings materials, not for dental use; esthetic massage apparatus for commercial 
use; medical apparatus and instruments; electric massage apparatus for household purposes; gloves for medical 
purposes; urinals for medical purposes; bed pans; ear picks; ear-plugs; ear protection devices; bracelets for medical 
purposes; ear plugs for swimmers.
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Priority claimed from 26/03/2018; Application No. : 30 2018 103 372 ;Germany 

3961316    11/05/2018
[International Registration No. : 1424941]
MIP METRO Group Intellectual Property GmbH & Co. KG

METRO AG, Corporate Legal Affairs & Compliance Metro-Strasse 8 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, weighing, measuring, checking (supervision), life-saving and teaching apparatus and instruments; 
software and software applications, mobile apps; databases (electronic); data storage media; electronic publications, 
downloadable; instruction manuals in electronic format, downloadable course material for training, training and further 
education; electronic video magazines; downloadable on-line electronic publications.

Cl.16;Paper and cardboard; printed matter; photographs [printed]; stationery and office requisites (except furniture); 
teaching materials [except apparatus]; foil and plastic bags for packing and packaging purposes.

Cl.35;Advertising; marketing; market research; public relations services; arranging and conducting of fairs and 
exhibitions for advertising purposes; organisation and management of business incentive and loyalty schemes; arranging
of trade fairs and business intermediary and advisory services in the field of selling, purchasing products and rendering 
services; presentation of services on the internet; business consultancy and advisory services; business management 
consultancy, namely, providing business management start-up support to the operation of franchises; business 
management; assistance in the business management and organisation of gastronomy, trade, catering, hotel and 
commercial small enterprises; commercial information and advice for consumers in the choice of products and services; 
business contact services; preparation of competitions; business analysis, research and information services; 
advertising by sponsoring; publication of printed matter for advertising purposes; sales promotion for others; commercial
information agency services; maintenance of data in computer databases; arranging advertising and promotional 
contracts for others; arranging advertising and promotional contracts, for others; providing advice relating to the analysis 
of consumer buying habits; compilation of environmental information.

Cl.36;Insurance services; finance services; monetary affairs; financial information, data, advice and consultancy 
services; fundraising; financial sponsoring; financial management.

Cl.41;Education; training; entertainment services; sporting and cultural activities; coaching; business coaching.

8457



Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technological advisory services relating to 
pollution control; research in the field of environmental protection; environmental consultancy services; collection of 
information relating to the environment; certification [quality control].

Cl.44;Agriculture, aquaculture, horticulture and forestry services; advisory and consultancy services relating to the use 
of non-chemical treatments for sustainable agriculture and horticulture.
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Priority claimed from 13/06/2017; Application No. : 24723329 ;China 

3961318    02/08/2018
[International Registration No. : 1380287]
Chen Chuanwu

Room 1203 of Building 5, Xinguoguang Residential and Commercial Plaza, Xinhe Street, Wuma Subdistrict, Lucheng, Wenzhou 
Zhejiang China

Proposed to be Used
IR DIVISION
Cl.30;Coffee; tea-based beverages; sugar; honey; instant rice; noodles; vermicelli [noodles]; seasonings; rice noodles; 
pastries.

Cl.43;Restaurants; hotels; mobile restaurant services; ramen restaurant services; rental of cooking apparatus; 
boarding for animals; day-care center services; providing campground facilities; coffee bars; snack-bars.
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Priority claimed from 29/01/2018; Application No. : 87773702 ;United States of America 

3961338    29/07/2018
[International Registration No. : 1425314]
Milliken & Company

920 Milliken Road Spartanburg SC 29303 United States of America

Proposed to be Used
IR DIVISION
Cl.19;Vinyl floor tiles; backing for vinyl floor tiles sold as a component of vinyl floor tiles.

Cl.27;Floor coverings; carpet tiles; backing sold as a component of floor coverings; carpet backing sold as a 
component of carpet tiles.
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3961341    20/07/2018
[International Registration No. : 1424181]
Nano Global Corp.

1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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3962296    27/07/2018
[International Registration No. : 1424175]
Nano Global Corp.

1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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Priority claimed from 01/02/2018; Application No. : 87779822 ;United States of America 

3962335    27/07/2018
[International Registration No. : 1424265]
BlackBook Media Inc.

180 Furnace Brook Parkway Quincy MA 02169 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, a downloadable application for discovering, scheduling and coordinating social 
events.

Cl.42;Providing temporary use of non-downloadable social networking software for discovering, scheduling and 
coordinating social events.

Cl.45;Online social networking services provided via a website.
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Priority claimed from 27/02/2018; Application No. : 30 2018 004 811 ;Germany 

3962351    10/08/2018
[International Registration No. : 1425010]
Merck KGaA

Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Liquid crystals.

Cl.12;Windows for vehicles; sun-blinds adapted for automobiles.

Cl.17;Anti-dazzle films for windows (tinted films); tinted plastic film for use on windows; laminated plastic films for use 
on windows.

Cl.19;Building materials (non-metallic), namely sandwich glass panes incorporating fine electrical conductors, liquid 
crystals and pigments; plate glass windows incorporating fine electrical conductors, liquid crystals and pigments, 
stained-glass windows incorporating fine electrical conductors, liquid crystals and pigments.

Cl.21;Glass incorporating fine electrical conductors, liquid crystals and pigments.
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3962354    30/01/2018
[International Registration No. : 1425148]
Simplex Inc.

1-23-1, Toranomon, Minato-ku Tokyo 105-6319 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for management of credit risk and market risk; computer programs for conducting financial 
transactions; computer programs for trading of financial instruments and commodities; computer programs for 
management of financial assets and financial instruments; computer programs for conducting commercial transactions; 
computer programs for market research, market analysis, and financial analysis; computer programs for property 
investment and management services; computer programs for financial portfolio analysis services; computer programs 
for financial portfolio management services; computer programs for business solutions; computer programs for e-
commerce platforms; computer programs for financial trading platforms; computer programs for management of financial 
and investment market risk; computer programs for providing transaction price of financial instruments; electronic 
machines, apparatus and their parts.

Cl.38;Online information processing using computers; leasing of access time to computer database.

Cl.42;Computer software design, computer programming, or maintenance of computer software in the field of credit 
risk management and market risk management; computer software design, computer programming, or maintenance of 
computer software in the field of financial transactions; computer software design, computer programming, or 
maintenance of computer software in the field of trading of financial instruments; computer software design, computer 
programming, or maintenance of computer software in the field of management of financial assets and financial 
instruments; computer software design, computer programming, or maintenance of computer software in the field of 
commercial transactions; computer software design, computer programming, or maintenance of computer software in the 
field of market research, market analysis, and financial analysis; computer software design, computer programming, or 
maintenance of computer software in the field of property investment and property management; computer software 
design, computer programming, or maintenance of computer software in the field of financial portfolio analysis; computer 
software design, computer programming, or maintenance of computer software in the field of financial portfolio 
management; computer software design, computer programming, or maintenance of computer software in the field of 
business solutions; computer software design, computer programming, or maintenance of computer software in the field 
of e-commerce platforms; computer software design, computer programming, or maintenance of computer software in 
the field of financial trading platforms; computer software design, computer programming, or maintenance' of computer 
software in the field of risk management on financial and investment markets; computer software design, computer 
programming, or maintenance of computer software in the field of provision of transaction price of financial instruments; 
creating or maintaining web sites for others; providing computer programs in the field of credit risk management and 
market risk management; providing computer programs in the field of financial transactions; providing computer 
programs in the field of trading of financial instruments; providing computer programs in the field of management of 
financial assets and financial instruments; providing computer programs in the field of commercial transactions; 
providing computer programs in the field of market research, market analysis, and financial analysis; providing computer 
programs in the field of property investment and property management; providing computer programs in the field of 
financial portfolio analysis; providing computer programs in the field of financial portfolio management; providing 
computer programs in the field of business solutions; providing computer programs in the field of e-commerce platforms; 
providing computer programs in the field of financial trading platforms; providing computer programs in the field of risk 
management on financial and investment markets; providing computer programs in the field of provision of transaction 
price of financial instruments; rental of operating software for computer and servers; rental of memory space of computer 
servers; providing internet search engine via computer networks; rental of computers; technological consultancy relating 
to the performance of computers.
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3962419    25/07/2018
[International Registration No. : 1425100]
The acting executors of the Estate of Professor Stephen Hawking

C/O Taylor Vintners LLP, Merlin Place, Milton Road, Cambridge CB4 0DP United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Printed publications; books; educational books and publications; scientific books and publications; novels; 
children's books; memoirs; biographies; auto-biographies; journals; booklets; collections of essays; leaflets; pamphlets; 
guides; instructional and teaching materials; newsletters; newspapers; magazines; brochures; examination papers; 
certificates; cards; greeting cards; birthday cards; postcards, notepads, jotters; stationery; office requisites; cases for 
pens and pencils; diaries; instruments and materials for writing and/or drawing; pens; pencils; pencil sharpeners; 
erasers; rulers; book marks; paperweights.

Cl.36;Charitable fundraising services; information, advisory and consultancy services in relation to the aforesaid 
services.

Cl.41;Education; teaching and training; educational tuition; educational, teaching, training and tuition services all in the 
fields of science, cosmology and/or mathematics; educational research services; educational research services in the 
fields of science, cosmology and/or mathematics; lecturing; arranging of lectures, seminars and workshops in the fields 
of education, science, cosmology and/or mathematics; arranging of conferences; instruction services; vocational 
guidance, career advisory and/or counselling services; arranging, organising, conducting, hosting and staging 
presentations, meetings, seminars, tutorials, courses, classes, conferences, colloquia, congresses, debates, information 
briefings, symposia, training sessions, workshops, exhibitions, conventions, awards ceremonies, annual dinners and gala
dinners; publishing services; providing on-line electronic publications; publication of books and texts; publishing 
services, providing on-line electronic publications and publication of books and texts, all in the fields of education, 
science, cosmology, mathematics and/or fiction; writing of books and texts other than publicity texts; entertainment 
services; production of films, documentaries, television programmes and radio programmes; production of films 
documentaries, television programmes and radio programmes relating to science, cosmology and/or mathematics; 
production of films documentaries, television programmes and radio programmes for the purposes of education; 
information, advisory and consultancy services relating to all of the aforesaid services.

8466



Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

Priority claimed from 14/11/2017; Application No. : 716006 ;Switzerland 

3966698    08/05/2018
[International Registration No. : 1425887]
Archroma IP GmbH

Neuhofstrasse 11 CH-4153 Reinach Switzerland

Proposed to be Used
IR DIVISION
Cl.2;Colorants, dyes, pigments and inks, in particular printing ink, ink for inkjet printers, pigments for printers, printer 
cartridges (filled).

Cl.7;Printing machines, particularly ink-jet printing machines; machines and devices for the manufacture and 
preparation of printing ink, for the storage and supply of printing ink.

Cl.9;Printers for computers, in particular ink-jet printers; software; cartridges for printers (empty).

Cl.37;Installation, cleaning, repair and maintenance of cartridges for printers; services for refilling printer cartridges; 
installation, cleaning, repair and maintenance of machines and devices for the manufacture and preparation of inks, for 
storage and supply of printing ink.

Cl.40;Providing information, namely, recipes for the manufacture and preparation of inks and providing information, 
namely, standard instructions, for the manufacture and preparation of inks; rental of machines and devices for the 
manufacture and preparation of inks, for storage and supply of printing ink.

Cl.42;Technological advice services for the manufacture and preparation of inks; providing technical assistance 
services for the establishment of a quality control laboratory and testing methods for the manufacture and preparation of 
inks and for checking that the control laboratory is able to carry out the necessary quality controls.
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Priority claimed from 05/12/2017; Application No. : 017562802 ;European Union 

3966718    04/06/2018
[International Registration No. : 1426743]
Bjelin Sweden AB

Apelvägen 2 SE-263 62 VIKEN Sweden

Proposed to be Used
IR DIVISION
Cl.19;Artificial wood; bamboo flooring; bathroom tiles (non-metallic -); boards made of wood particles; boards of wood 
fibre; boards (wooden floor -); boards of wood; board material made of polyethylene used as a wood substitute; building 
boards made from wood and waterproof resins; building boards (non-metallic -); building boards of plastics materials; 
building components of imitation wood; building components of wood; building panels, not of metal; ceiling boards of 
wood; ceiling panels (non-metallic -); ceramic floor coverings; ceramic floor tiles; ceramic tiles for covering floors; 
ceramic tiles; ceramic tiles for flooring of building; ceramic tiles for floors; ceramic wall tiles; cladding board (non-
metallic -); cladding, not of metal, for building; cladding (non-metallic -) for ceilings; cladding panels (non-metallic -) for 
walls; cladding panels (non-metallic -); cladding sheets of wood; decking (non-metallic -); dividing wall panels (non-
metallic -); fiberboard; fiber reinforced plastic construction materials; fiberboard (building materials); fiberboards; fibre 
board for use in building; fibre boards of wood fibre bonded with resin and particle boards; fibreboard for building; floor 
boards (of wood); floor boards of non-metallic materials; floor boards (non-metallic -); floor boards (parquet -); floor 
coverings of wood; floor tiles (non-metallic -) for building; floor tiles, not of metal; floor tiles of wood; floorboards; 
flooring made of wood; flooring materials (non-metallic -); flooring (non-metallic -); flooring (parquet -); flooring tiles (non-
metallic -); floors, not of metal; glazed ceramic floor tiles; glazed ceramic wall tiles; glue-laminated wood; hardboard 
panels; hardwood flooring; laminate flooring, not of metal; laminated boards (non-metallic -) for walls; laminated boards 
(non-metallic -) for building use; laminated chipboard; laminated fibreboard; laminated wood; laminates (non-metallic -); 
laminates of non-metallic materials for use in building; non-metal floor panels; non-metal wall tiles; non-metallic wall 
panels; panelling materials (non-metallic -) for use in building; panels (building -) not of metal; parquet floor boards; 
parquet flooring; parquet flooring made of cork; parquet flooring made of wood; parquet flooring of cork; parquet flooring 
of wood; parquet wood flooring; particle board for use in building; tiles (non-metallic -) for floors; tiles; tiles, not of metal, 
for building; tiles, not of metal; tiles of ceramic for walls; tiles of ceramic for floors; tile flooring, not of metal; tile 
floorings, not of metal; veneer wood; veneer for floors; veneers; veneered chipboard; vinyl floor coverings for forming a 
floor; vinyl flooring; wall boards, not of metal; wall claddings (non-metallic -); wall claddings, not of metal, for building; 
wall panels (non-metallic -); wall panelling made of non-metallic materials; wall panels not of metal; wall tiles, not of metal;
wall tiles, not of metal, for building; wood and artificial wood; wood; wood boards; wood chipboard; wood core plywood; 
wood-fiber reinforced cement boards (cement excelsior boards); wood fibre boards; wood fibreboard; wood for building; 
wood paneling; wood panelling; wood laminates; wood veneers; wood veneer; wood tile flooring; wooden floor boards; 
wooden flooring; wooden floors; wooden tiles; wooden veneers.

Cl.20;Bedroom furniture; boards in the nature of furniture; book shelves; bookcases; bookshelves; cabinets; cabinets 
(furniture); chests; closets; counter tops; counter tops for use with sinks; counter stands; counters (furniture); counters 
for display purposes; countertops (furniture parts); countertops; cupboard doors; cupboard units; cupboards; cupboards 
being furniture; desks (furniture); desk tops; desks and tables; drawer fronts; drawers; drawers (furniture parts); drawers 
for furniture; furniture; furniture for offices; furniture for shops; furniture for storage; furniture for house, office and 
garden; furniture for kitchens; furniture made from wood; furniture made from substitutes for wood; furniture made of 
plastics; furniture panels; furniture shelves; furniture units; household furniture; indoor furniture; kitchen furniture; 
kitchen cupboards; kitchen cabinets; kitchen units; kitchen display units; modular shelving (furniture); modular desks 
(furniture); modular bathroom furniture; non-metallic chests; non-metallic furniture (other than specially made for medical 
or laboratory use); non-metallic shelves (furniture); panelling for furniture; panels being parts of furniture; sections of 
panelling for furniture; shelves; shelf units (furniture); furniture for shops; wooden furniture; wooden panels for furniture; 
worktops; worktables.

Cl.27;Carpet tiles; carpet tiles for covering floors; carpet tiles made of plastics; carpet tiles made of rubber; carpets; 
cork tiles; coverings (floor -); coverings for existing floors; floor coverings [for existing floors]; floor coverings; linoleum; 
linoleum for covering existing floors; linoleum for use on floors; tiles made of linoleum; tiles (carpet -); tiles made of 
linoleum for fixing to existing floors; tiles made of linoleum for fixing to existing walls; underlay for carpets; underlays for 
carpeting; vinyl floor coverings; vinyl floor coverings for existing floors; vinyl wall coverings; wall coverings, not of 
textile; wall coverings of cork; wall coverings of plastic; wallcoverings.

Cl.35;Electronic commerce services, namely, providing information about products via telecommunication networks for
advertising and sales purposes.
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Priority claimed from 29/03/2018; Application No. : 4441732 ;France 

3966766    17/08/2018
[International Registration No. : 1426871]
Saint-Gobain Weber

Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.17;Packing, stopping and insulating materials; materials for heat insulation, particularly reinforcing fabrics; 
materials for sound insulation; materials, plates, panels; insulating materials and strips; sealant compounds for joints; 
grouting coatings; sealing membranes and strips; adhesive bands not for medical, stationery or household use; 
insulating paints; polyurethane foam; insulating foam for building and construction; sealing compounds; caulking 
sealants; adhesive jointing sealants.

Cl.19;Non-metallic building materials; building mortars; concrete; cement; lime; coatings (building materials); 
aggregates; asphalt, bitumen, bituminous preparations for building.
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Priority claimed from 27/02/2018; Application No. : 714585 ;Switzerland 

3966767    27/03/2018
[International Registration No. : 1426740]
Consitex S.A.

Via Ligornetto 13 CH-6855 Stabio Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Leather, unworked or semi-worked; imitation leather; moleskin [imitation of leather]; fur; chamois leather, other 
than for cleaning purposes; curried skins; leather for shoes; leather laces; leather thread; leather straps; tanned leather; 
leather leashes; animal skins; bags; handbags; gentlemen's handbags; small bags for men; Boston bags; barrel bags; 
duffel bags; gladstone bags; shoulder bags; overnight bags; clutch bags; small clutch purses [handbags]; purses; beach 
bags; shopping bags; all purpose sports bags; bags for sports clothing; hiking bags; leather shoulder belts; waist packs; 
pocket wallets; coin holders in the nature of wallets; credit card cases and holders [leatherware]; card cases [notecases]; 
name card cases; business card cases; pouches of leather; attache cases; briefcases; key cases; key bags; rucksacks; 
haversacks; sling bags for carrying infants; school bags; cosmetic cases sold empty; vanity cases, not fitted; tool bags, 
empty; shaving bags sold empty; luggage; luggage tags of leather; suitcases; carrying cases; carry-on bags; traveling 
bags; garment bags for travel; shoe bags for travel; tie cases for travel; hat boxes of leather; travel cases; traveling 
trunks; cases of leather or leatherboard; boxes of leather or leatherboard; labels of leather; suitcase handles; handbag 
frames; music cases; collars for animals; leashes for animals; clothing for animals; clothing for pets; animal covers; bags 
for carrying animals; dog shoes; dog leashes; umbrellas; parasols; bags for umbrellas; frames for umbrellas or parasols; 
metal parts of umbrellas; umbrella handles; umbrella sticks; walking sticks; whips; mountaineering sticks; hiking sticks; 
walking cane handles; walking stick seats; harnesses; saddlery; saddlery of leather; leather for harnesses. 

Cl.25;Shoes; gymnastic shoes; sports shoes; football shoes; sneakers; moccasins; beach shoes; flip flops [footwear]; 
sandals; esparto shoes or sandals; slippers; valenki (felted boots); bath sandals; bath slippers; boots; boots for sports; 
ankle boots; half-boots; ski boots; galoshes; spats; fittings of metal for footwear; soles for footwear; inner soles; 
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nonslipping devices for footwear; boot uppers; footwear uppers; heelpieces for footwear; heels; tips for footwear; welts 
for footwear; lace boots; belts (clothing); money belts (clothing); leggings [leg warmers]; socks; stockings; stocking 
suspenders; sock suspenders; tights; hosiery; shirts; short-sleeve shirts; tee-shirts; blouses; tank tops; tops [clothing]; 
shorts; Bermuda shorts; trousers; leggings (trousers); jeans; skirts; skorts; dresses; jumper dresses; suits; gabardines 
(clothing); jackets [clothing]; stuff jackets [clothing]; bomber jackets; padded jackets; pelerines; ponchos; overalls; track 
suits; jerseys (clothing); combinations (clothing); knitwear (clothing); cardigans; sweaters; sweat shirts; vests; coats; 
raincoats; overcoats; parkas; anoraks; windcheaters; suspenders; aprons (clothing); masquerade costumes; bathing 
suits; bikinis; bathing drawers; bath robes; bathing caps; beach cover-ups; sarongs; pareos; morning coats; tuxedos; 
wedding dresses; cummerbunds; bow ties; pocket squares; underpants; slips (undergarments); boxer shorts; brassieres; 
knickers; bodices [lingerie]; teddies (underclothing); corsets (underclothing); corselets; girdles; garters; camisoles; 
leotards; petticoats; dressing gowns; nightgowns; pyjamas; ascots; foulards [clothing]; sashes for wear; neckerchiefs; 
neckties; scarves; shawls; mantillas; muffs (clothing); ear muffs (clothing); mufflers [neck scarves]; gloves (clothing); 
mittens; wristbands (clothing); sweatbands; boas (necklets); furs (clothing); fur stoles; hoods (clothing); bandanas 
(neckerchiefs); headbands (clothing); berets; skull caps; hats; top hats; hat frames [skeletons]; caps [headwear]; visors 
(headwear); cap peaks; turbans; nightcaps; baby bodysuits; rompers; bibs, not of paper; layettes [clothing]. 
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Priority claimed from 16/02/2018; Application No. : 1907492 ;Australia 

3966772    05/07/2018
[International Registration No. : 1426870]
Booking X Pty Ltd

L5, Se452, 311 Castlereagh St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software including: plugins for websites, applets for websites, smartphone and tablet 
applications, content management systems for websites, website dashboards layouts, and websites.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 06/02/2018; Application No. : 1905027 ;Australia 

3966802    01/08/2018
[International Registration No. : 1426643]
Ozdent Pty Ltd

U12 6 Gladstone Rd CASTLE HILL NSW 2154 Australia

Proposed to be Used
IR DIVISION
Cl.5;Medical preparations for dentistry.

Cl.10;Medical, surgical and dental apparatus and instruments and parts and fittings therefore.
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3966803    16/07/2018
[International Registration No. : 1426971]
E@B, SPRL

Rue de la Fauvette 92 B-1180 UCCLE

Proposed to be Used
IR DIVISION
Cl.9;Downloadable publications; software.

Cl.35;Advertising, marketing and promotional services; business management consulting; management advice; 
business management; business management services; medical cost management; assistance (business management -); 
provision of assistance in the management of the business affairs; management of business projects [for others]; 
business consulting; business consulting services; business management consulting; consulting services in business 
organization and management.

Cl.42;Information technology consulting services for the pharmaceutical and healthcare industries; design and 
development of computer hardware and software; consultancy and information services relating to the design, 
programming and maintenance of computer software; software design and development; maintenance and repair of 
software.

Cl.44;Health advice and information services.

Cl.45;Software licensing; licensing of technology.
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Priority claimed from 05/03/2018; Application No. : 302018000008804 ;Italy 

3966805    14/03/2018
[International Registration No. : 1426944]
CONFEZIONI LERARIO S.R.L.

Via Mottola Km 2,200 zona ind. I-74015 Martina Franca (TA) Italy

Proposed to be Used
IR DIVISION
Cl.3;Soap; bath foam; foams for use in the shower; shampoos; cleansing milk for toilet purposes; mouth washes, not 
for medical purposes; fabric softeners for laundry use; eau de Cologne; lavender water; toilet water; talcum powder, for 
toiler use; perfumery; sachets for perfuming linen; air fragrancing preparations; perfumery and fragrances; deodorants 
and antiperspirants; essential oils and aromatic extracts; dentifrices; douching preparations for personal sanitary or 
deodorant purposes [toiletries]; adhesives for cosmetic purposes; cosmetics, cosmetic preparations for baths, cosmetic 
preparations for skin care, cleansing milk for toilet purposes, cosmetic creams, skin whitening creams, bleaching 
preparations [decolorants] for cosmetic purposes, bath creams, shaving cream, beauty creams, day creams, tissues 
impregnated with make-up removing preparations; cotton wool for cosmetic purposes; pumice stone; pomades for 
cosmetic purposes; make-up preparations, make-up removing preparations, cosmetic pencils, eyebrow pencils, eyeliner, 
mascara, face powder, lipsticks, lip glosses; balms, other than for medical purposes, creams for tanning the skin, shaving 
preparations, after- shave lotions, hair care lotions, lotions for cosmetic purposes; hair preparations and treatments, sun 
oils, hair dyes, hair spray; sun tan milk; cleansing milk for toilet purposes; henna; hair creams; hair spray; nail varnish; 
cosmetic kits; incenses; joss sticks; potpourris [fragrances]; bath salts, not for medical purposes.

Cl.9;Spectacles, sunglasses, lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and 
cords for glasses and spectacles, parts and fittings for all the aforesaid goods; covers for portable multimedia players; 
covers for mobile phones; covers for DVDs; covers for CDs; covers for computer cables; covers for audio reproduction 
devices; covers for palmtops; covers for electronic agendas; covers for photographic cameras and covers for film 
cameras; cellular phones; smartphones; wireless communication devices featuring telecommunication functionality to 
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allow the transmission of text, data, audio, image and video files; electronic monitoring devices comprised of 
microprocessors and accelerometers, for identifying, storing, reporting, monitoring, uploading and downloading data and 
information for personal physical fitness and training purposes; downloadable applications and software for smart 
watches and mobile devices, for processing, reviewing and editing data, to enable users to control the presentation and 
information available from the devices; wearable sensors for personal physical fitness and training purposes to gather 
biometric data and also including monitors and displays sold as a unit; smartwatches; wearable activity trackers; 
pedometers; smart rings and smart watches.

Cl.14;Earrings; rings [jewellery]; necklaces [jewellery]; bracelets; pins [jewellery]; decorative pins of precious metal; 
shoe jewellery; boxes of precious metal; jewel cases; tie clips; cuff links; boxes for cufflinks; jewellery; paste jewellery; 
bracelets; clocks; chronographs [watches]; chronoscopes; watch straps; watch bands; jewelry; parts for clocks; clock 
cases; watch chains; clocks and parts therefor; floor and wall clocks; parts for watches; watch clasps; buckles for 
watchstraps; watch bands; watches; clock and watch hands; clock dials; watch movements; cases for watches and 
clocks; cases for watches [presentation]; chains [jewellery]; chains (paste jewellery); chains for pants (paste jewellery); 
key rings and key chains, and charms therefor.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; 
handbags; travel baggage; card wallets; card wallets [leatherware]; credit card holders made of leather; pocket wallets; 
purses; portfolio cases made of leather [briefcases]; key cases made of leather; trunks and suitcases; suitcase handles; 
cosmetic bags sold empty; bags for sports included in this class; all-purpose athletic bags; evening handbags and ladies' 
cross-body bags; shopping bags made of skin; school book bags; travel garment covers; shoe bags for travel; beach 
bags; nappy bags; rucksacks; school bags; Boston bags; travelling trunks; canvas bags; business cases; knitted bags, 
not of precious metals; haversacks; handbag frames; wheeled suitcases; vanity cases, not fitted; hides; cases and boxes 
made of leather; briefcases [leather goods]; leather luggage; umbrellas and parasols and walking staffs; walking stick 
handles; umbrella covers; attaché cases.

Cl.24;Fabrics, damask; labels of textile; linings [textile]; gauze [cloth]; jersey [fabric]; cheviots [cloth]; marabouts 
[cloth]; filtering materials of textile; plastic material [substitute for fabrics]; textile material; cloth; woollen cloth; fabrics 
for use in the manufacture of bags, purses, wallets, luggage, toiletry and cosmetic cases, umbrellas, bed and table linen; 
taffeta [cloth]; hemp cloth; printed calico cloth; hemp fabric; jute fabric; linen cloth; rayon fabric; ramie fabric; silk [cloth]; 
silk fabrics for printing patterns; elastic woven material; fabric of imitation animal skins; fibreglass fabrics for textile use; 
knitted fabric; non-woven fabrics; upholstery fabrics; fabric for footwear; lingerie fabric; fabrics for textile use; traced 
cloths for embroidery; chenille fabric; frieze [cloth]; tulle; velvet; calico; fustian; linens; bed clothes and blankets; table 
linen, not of paper; diapered linen; bath linen, except clothing; brocades; canvas for tapestry or embroidery; tablemats of 
textile; blankets; throws; bed clothes; lap rugs; curtain holders of textile material; handkerchiefs of textile; pillowcases; 
mattress covers; coverings for furniture; covers for cushions; pillow shams; flags of textile or plastic; sheets [textile]; 
drugget; bed blankets; table covers; towels of textile; furniture coverings of textile; table runners of textile; tablecloths, 
not of paper; place mats, not of paper; table napkins of textile; bed covers; textile tissues; curtains; door curtains; 
curtains of textile or plastic.

Cl.25;Clothing namely blousons, dress shirts, shirts, coats, pants, pullovers, cardigans, waistcoats, jumpers, pants, 
sweat pants, bermuda shorts, jeans, T-shirts, suits, overcoats, anoraks, raincoats, sweatshirts, ties, albs; aprons 
[clothing]; ascots; trousers for children; bandanas [neckerchiefs]; robes; bathing caps; bathing suits / swimsuits; beach 
clothes; belts [clothing]; bibs, not of paper; boas [necklets]; boxer shorts; brassieres; breeches for wear; camisoles; 
clothing for gymnastics; clothing of imitations of leather namely blousons, dress shirts, shirts, coats, jackets, belts, 
boots, headwear, shoes, vests, dresses; clothing of leather in the nature of leather belts, leather boots, leather coats, 
leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, waistcoats; collars 
[clothing]; wet suits for water-skiing and sub-aqua; bustiers; cuffs/wristbands [clothing]; cyclists' clothing; detachable 
collars; dressing gowns; robes; bonnets; fishermen's jackets; fur stoles; furs [clothing]; clothing in the nature of 
gabardines; garters; girdles; gloves [clothing]; headbands [clothing]; capes; jackets [clothing]; jerseys [clothing]; jumper 
dresses; knickers; hosiery; layettes [clothing]; leggings [leg warmers]; leggings [trousers]; liveries; maniples; mantillas; 
masquerade costumes; mitres [hats]; waist belts; motorists' clothing; muffs [clothing]; neck scarves [mufflers]; neckties; 
paper hats [clothing]; parkas; pelerines; pelisses; slips [underclothing]; pockets for clothing; ponchos; pyjamas; ready-
made clothing in the nature of leather belts, leather boots, leather coats, leather headwear, leather jackets, leather pants, 
leather shoes, leather vests, blousons, shirts, sweat pants, bermuda shorts, T-shirts, suits, overcoats, anoraks, raincoats, 
ties, dresses; ready-made linings [parts of clothing]; saris; coverups; sarongs; shawls; neckbands; short-sleeve shirts; 
shower caps; ski gloves; skirts; sleep masks; sock suspenders; stockings; spats; maillots; vest tops; dresses; 
suspenders; sweat-absorbent stockings; sweaters; undershirts; tights; togas; top hats; trousers; gym suits; shoes; bath 
sandals; slippers; beach shoes; footwear uppers; boots; gym boots; sandals; football shoes; footwear; footwear uppers; 
rubbers [footwear]; galoshes; half-boots; heels; non-slip socks; ski boots; wooden shoes; underwear; uniforms; valenki 
[felted boots]; veils [clothing]; gilets; waterproof clothing; wet suits for water-skiing; wimples; vests; headgear, namely 
bonnets, headscarves, beanies, berets, caps [headwear], hats, turbans, visors [headwear], chasubles.

Cl.35;Sale services, including mail order or website sales, namely of soap, bath foam, foams for use in the shower, 
shampoos, cleansing milk for toilet purposes, mouth washes, not for medical purposes, fabric softeners for laundry use, 
eau de Cologne, lavender water, toilet water, talcum powder, for toilet use, perfumery, sachets for perfuming linen, air 
fragrancing preparations, perfumery and fragrances, deodorants and antiperspirants, essential oils and aromatic extracts, 
dentifrices, douching preparations for personal sanitary or deodorant purposes [toiletries], adhesives for cosmetic 
purposes, cosmetics, cosmetic preparations for baths, cosmetic preparations for skin care, cleansing milk for toilet 
purposes, cosmetic creams, skin whitening creams, bleaching preparations [decolorants] for cosmetic purposes, bath 
creams, shaving cream, beauty creams, day creams, tissues impregnated with make-up removing preparations, cotton 
wool for cosmetic purposes, pumice stone, pomades for cosmetic purposes, make-up preparations, make-up removing 
preparations, cosmetic pencils, eyebrow pencils, eyeliner, mascara, face powder, lipsticks, lip glosses, balms, other than 
for medical purposes, creams for tanning the skin, shaving preparations, after-shave lotions, hair care lotions, lotions for 
cosmetic purposes, hair preparations and treatments, sun oils, hair dyes, hair spray, sun tan milk, cleansing milk for toilet 
purposes, henna, hair creams, hair spray, nail varnish, cosmetic kits, incenses, joss sticks, potpourris [fragrances], bath 
salts, not for medical purposes; sale services, including mail order or website sales, namely of spectacles, sunglasses, 
lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and cords for glasses and 
spectacles, parts and fittings for all the aforesaid goods, covers for portable multimedia players, covers for mobile 
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phones, covers for DVDs, covers for CDs, covers for computer cables, covers for audio reproduction devices, covers for 
palmtops, covers for electronic agendas, covers for photographic cameras and covers for film cameras, cellular phones, 
smartphones, wireless communication devices featuring telecommunication functionality to allow the transmission of 
text, data, audio, image and video files, electronic monitoring devices comprised of microprocessors and accelerometers, 
for identifying, storing, reporting, monitoring, uploading and downloading data and information for personal physical 
fitness and training purposes, downloadable applications and software for smart watches and mobile devices, for 
processing, reviewing and editing data, to enable users to control the presentation and information available from the 
devices, wearable sensors for personal physical fitness and training purposes to gather biometric data and also including 
monitors and displays sold as a unit, smartwatches, wearable activity trackers, pedometers; sale services, including mail 
order or website sales, namely of earrings, rings [jewellery], necklaces [jewellery], bracelets, pins [jewellery], decorative 
pins of precious metal, shoe jewellery, boxes of precious metal, jewel cases, tie clips, cuff links, boxes for cufflinks, 
jewellery, paste jewellery, bracelets, smart rings, clocks, chronographs [watches], chronoscopes, watch straps, watch 
bands, jewelry, smart watches, parts for clocks, clock cases, watch chains, clocks and parts therefor, floor and wall 
clocks, parts for watches, watch clasps, buckles for watchstraps, watch bands, watches, clock and watch hands, clock 
dials, watch movements, cases for watches and clocks, cases for watches [presentation], chains [jewellery], chains (paste 
jewellery), chains for pants (paste jewellery), key rings and key chains, and charms therefor; sale services, including mail 
order or website sales, namely of leather and imitations of leather, and goods made of these materials and not included in 
other classes, handbags, travel baggage, card wallets, card wallets [leatherware], credit card holders made of leather, 
pocket wallets, purses, portfolio cases made of leather [briefcases], key cases made of leather, trunks and suitcases, 
suitcase handles, cosmetic bags sold empty, bags for sports included in this class, all-purpose athletic bags, evening 
handbags and ladies' cross-body bags, shopping bags made of skin, school book bags, travel garment covers, shoe bags 
for travel, beach bags, nappy bags, rucksacks, school bags, Boston bags, travelling trunks, canvas bags, business cases, 
knitted bags, not of precious metals, haversacks, handbag frames, wheeled suitcases, vanity cases, not fitted, hides, 
cases and boxes made of leather, briefcases [leather goods], leather luggage, umbrellas and parasols and walking staffs, 
walking stick handles, umbrella covers, attaché cases; sale services, including mail order or website sales, namely of 
fabrics, damask, labels of textile, linings [textile], gauze [cloth], jersey [fabric], cheviots [cloth], marabouts [cloth], filtering 
materials of textile, plastic material [substitute for fabrics], textile material, cloth, woollen cloth, fabrics for use in the 
manufacture of bags, purses, wallets, luggage, toiletry and cosmetic cases, umbrellas, bed and table linen, taffeta [cloth], 
hemp cloth, printed calico cloth, hemp fabric, jute fabric, linen cloth, rayon fabric, ramie fabric, silk [cloth], silk fabrics for 
printing patterns, elastic woven material, fabric of imitation animal skins, fibreglass fabrics for textile use, knitted fabric, 
non-woven fabrics, upholstery fabrics, fabric for footwear, lingerie fabric, fabrics for textile use, traced cloths for 
embroidery, chenille fabric, frieze [cloth], tulle, velvet, calico, fustian, linens, bed clothes and blankets, table linen, not of 
paper, diapered linen, bath linen, except clothing, brocades, canvas for tapestry or embroidery, tablemats of textile, 
blankets, throws, bed clothes, lap rugs, curtain holders of textile material, handkerchiefs of textile, pillowcases, mattress 
covers, coverings for furniture, covers for cushions, pillow shams, flags of textile or plastic, sheets [textile], drugget, bed 
blankets, table covers, towels of textile, furniture coverings of textile, table runners of textile, tablecloths, not of paper, 
place mats, not of paper, table napkins of textile, bed covers, textile tissues, curtains, door curtains, curtains of textile or 
plastic; sale services, including mail order or website sales, namely of clothing namely blousons, dress shirts, shirts, 
coats, pants, pullovers, cardigans, waistcoats, jumpers, pants, sweat pants, bermuda shorts, jeans, T-shirts, suits, 
overcoats, anoraks, raincoats, sweatshirts, ties, albs, aprons [clothing], ascots, trousers for children, bandanas 
[neckerchiefs], robes, bathing caps, bathing suits / swimsuits, beach clothes, belts [clothing], bibs, not of paper, boas 
[necklets], boxer shorts, brassieres, breeches for wear, camisoles, clothing for gymnastics, clothing of imitations of 
leather namely blousons, dress shirts, shirts, coats, jackets, belts, boots, headwear, shoes, vests, dresses, clothing of 
leather in the nature of leather belts, leather boots, leather coats, leather headwear, leather jackets, leather pants, leather 
shoes, leather vests, blousons, shirts, waistcoats, collars [clothing], wet suits for water-skiing and sub-aqua, bustiers, 
cuffs/wristbands [clothing], cyclists' clothing, detachable collars, dressing gowns, robes, bonnets, fishermen's jackets, 
fur stoles, furs [clothing], clothing in the nature of gabardines, garters, girdles, gloves [clothing], headbands [clothing], 
capes, jackets [clothing], jerseys [clothing], jumper dresses, knickers, hosiery, layettes [clothing], leggings [leg warmers], 
leggings [trousers], liveries, maniples, mantillas, masquerade costumes, mitres [hats], waist belts, motorists' clothing, 
muffs [clothing], neck scarves [mufflers], neckties, paper hats [clothing], parkas, pelerines, pelisses, slips 
[underclothing], pockets for clothing, ponchos, pyjamas, ready-made clothing in the nature of leather belts, leather boots, 
leather coats, leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, sweat pants, 
bermuda shorts, T-shirts, suits, overcoats, anoraks, raincoats, ties, dresses, ready-made linings [parts of clothing], saris, 
coverups, sarongs, shawls, neckbands, short-sleeve shirts, shower caps, ski gloves, skirts, sleep masks, sock 
suspenders, stockings, spats, maillots, vest tops, dresses, suspenders, sweat-absorbent stockings, sweaters, 
undershirts, tights, togas, top hats, trousers, gym suits, shoes, bath sandals, slippers, beach shoes, footwear uppers, 
boots, gym boots, sandals, football shoes, footwear, footwear uppers, rubbers [footwear], galoshes, half-boots, heels, 
non-slip socks, ski boots, wooden shoes, underwear, uniforms, valenki [felted boots], veils [clothing], gilets, waterproof 
clothing, wet suits for water-skiing, wimples, vests, headgear, namely bonnets, headscarves, beanies, berets, caps 
[headwear], hats, turbans, visors [headwear], chasubles; business information; provision of an on-line marketplace for 
buyers and sellers of goods and services; presentation of goods on communication media, for retail purposes; sales 
promotion for others; on-line advertising on a computer network; advertising; providing business information via a web 
site; administration of consumer loyalty programs; modelling for advertising or sales promotion; exhibitions for 
commercial or advertising purposes; organization of exhibitions for commercial or advertising purposes; procurement 
services for others [purchasing goods and services for other businesses]; shop window dressing.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

Priority claimed from 06/12/2017; Application No. : 87710042 ;United States of America 

3966815    04/06/2018
[International Registration No. : 1426949]
Trimble Inc.

935 Stewart Drive Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and computer software for geospatial information extraction and geospatial data analysis; 
downloadable user manuals sold as a unit with the foregoing.

Cl.41;Training services in the field of computer programs and computer software for geospatial information extraction 
and geospatial data analysis; educational services, namely, providing online and in person training courses and 
distribution of materials in the field of computer programs and computer software for geospatial information extraction 
and geospatial data analysis; providing on-line digital publications in the nature of articles, studies in the nature of 
newsletters and articles, and brochures in the field of computer programs and computer software for geospatial 
information extraction and geospatial data analysis.

Cl.42;Computer services relating to geospatial information extraction and geospatial data analysis, namely, computer 
programs and computer software consultation services and computer programs and computer software programming for 
others; technical support services, namely, troubleshooting of computer programs and computer software problems; 
development, design, maintenance and upgrading of computer programs and computer software; computer services, 
namely, creating an online community for registered users to participate in discussions and get feedback from their peers 
and from virtual communities, in the field of computer programs and computer software for geospatial information 
extraction and geospatial data analysis; software as a service (SAAS) featuring computer programs and computer 
software for geospatial information extraction and geospatial data analysis.
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Priority claimed from 29/03/2018; Application No. : 4441733 ;France 

3966850    17/08/2018
[International Registration No. : 1426896]
Saint-Gobain Weber

Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.17;Packing, stopping and insulating materials; materials for heat insulation, particularly reinforcing fabrics; 
materials for sound insulation; materials, plates, panels; insulating materials and strips; sealant compounds for joints; 
grouting coatings; sealing membranes and strips; adhesive bands not for medical, stationery or household use; 
insulating paints; polyurethane foam; insulating foam for building and construction; sealing compounds; caulking 
sealants; adhesive jointing sealants.

Cl.19;Non-metallic building materials; building mortars; concrete; cement; lime; coatings (building materials); 
aggregates; asphalt, bitumen, bituminous preparations for building.
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3966852    05/06/2018
[International Registration No. : 1426804]
Hoerbiger Kompressortechnik Holding GmbH

Seestadtstraße 25, TC - 3. OG A-1220 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Static discharge grounding systems and apparatus; static grounding systems and apparatus; apparatus for 
controlling static electricity; apparatus for testing static electricity charge; grounding and bonding apparatus, comprised 
of electric wires and electronic circuits including clamps, cables and alarms; systems and apparatus for monitoring filling 
level of containers to prevent overfill; earth monitoring systems and apparatus; insulation and conductivity monitoring 
apparatus; interconnected safety systems and apparatus; parts and fittings for all the aforementioned goods.

Cl.37;Construction, installation, repair and maintenance of apparatus and systems for controlling static electricity.

Cl.42;Conducting of scientific and technological research; surveying services relating to apparatus and systems for 
controlling static electricity; provision of scientific and technological services; industrial analysis and research services; 
advisory services relating to the aforesaid services; all the aforesaid services relating to controlling static electricity and 
static electricity control apparatus and systems; inspection services of apparatus and systems for controlling static 
electricity in the course of building construction.
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Priority claimed from 13/02/2018; Application No. : 017808312 ;European Union 

3966858    10/08/2018
[International Registration No. : 1426914]
NOKIA SOLUTIONS AND NETWORKS OY

Karaportti 3 FI-02610 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication equipment and software for operating, controlling, repairing and securing communication 
networks; telecommunication servers; transmitters; receivers; multiplexers; small cells and base stations for 
communication networks; software for operating and controlling small cells and base stations for telecommunication 
networks; telecommunication antennas; network access devices; residential gateways.

Cl.37;Installation, maintenance and repair services of communications networks.

Cl.42;Design of computer software and technical consulting services in the field of communications networks.
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3966860    12/10/2017
[International Registration No. : 1426852]
KRZYSZTOF ADAMCZYK

ul. Generala St. Skalskiego 5 lokal 15 PL-03-982 WARSZAWA Poland

Proposed to be Used
IR DIVISION
Cl.17;Metal foils for insulation, plastic film not for packaging, insulating tapes and insulating paper adhesive tapes for 
use in construction, adhesive tapes not for household, medical or office use, sealing strips for windows and doors, 
insulating tapes, bags of rubber for packing.

Cl.19;Non-metallic building materials, construction materials of glass, bitumen products for the construction industry, 
non-metallic components, non-metal girders, non-metal scaffolding, non-metallic walls, non-metallic ceiling, non-metallic 
building panels, plaster, lime, finish plasters made of colored artificial resin, non-metallic components of roofs, non-
metallic floor and wall covering tiles, non-metallic coatings for the construction industry, non-metallic strip, felt for the 
building industry, binding materials for the production of briquettes, prefabricated panels partition, adhesive mortar for 
use in building, adhesive mortar for jointing, masking, stiffening and reinforcement of joining non-metallic panels for the 
construction industry, non-metal expansion joints for floors and walls, plaster boards and plaster-gypsum boards, 
reinforcing materials, not of metal, for building, plastic tape, PVC film for use as a building material, fiberglass tape, 
cellulose tape, acrylic facing plaster, a gypsum mortar, the mortar and lime plaster in mortar, plaster for use in building, 
weight reinforced gypsum, fire retardant plasters, plasterboard, non-metallic strip for connecting building boards, joining 
building panels, gypsum panels, drywall, ceiling tiles, tape for grouting ceramic tiles, gypsum and plasterboard, strip and 
foil made of composite material and cotton used in construction, tape and plastic films and composite materials used in 
construction, tape made of composite material, plastic covered with textile materials, clipping textile or cotton for use in 
construction, non-metallic protective tape for construction, non-metallic tape painting, decorative non-metallic tape for 
use in construction, protective tapes of paper and plastic used in construction; road marking sheets and strips of 
synthetic material.

Cl.35;Retail and wholesale service, including online for the following goods: articles and tools for the construction 
industry, chemicals designed for construction, chemicals for aeration and maintenance of concrete, preservatives bricks 
and ceramics except paints and varnishes, preservative formulations used in construction, chemicals for cleaning 
chimneys, cleaning chemicals, synthetic resins in raw state, industrial adhesives, adhesives for construction, mass 
adhesives and assembly for construction industry, solvents for varnishes, plasticizers, fire-resistant materials, adhesives 
for concrete bricks and ceramics, silicones, binder, putties, glues, adhesives for industrial purposes, synthetic resins in 
raw state, paints, varnishes, lacquers, pigments, stains, thinners for paints and varnishes, binders for paints, preparation 
for wood preservation, anti-corrosive preparations, plastic substances, semi-processed, damp-proof and liquid tight 
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insulating materials and insulating coating for buildings and structures of concrete and reinforced concrete, materials for 
insulation and insulating coating used for application to industrial statues, substances and coatings to protect concrete 
surfaces, building tiles for horizontal and vertical application for use in construction in the field of grocery industry, 
natural resins in crude, metal building materials, prefab elements of metal structures for assembly building boards of non-
metal, gypsum board, plasterboard panels, gypsum non-woven, ceiling tiles, corners, metal profiles to finish construction,
mechanical metal fasteners, screws, studs, fittings, hangers for mounting and installation of gypsum boards, 
plasterboards, gypsum non-woven, non-metal building materials, non-metallic components, metal wall, reinforcement of 
non-metal for building industry, non-metallic building panels, plaster, lime, non-metallic pipes and pipe elements, non-
metallic finish of roofs, non-metallic components of roofs, non-metallic building elements finishing, non-metallic floor and 
wall coverings, terracotta, linings of metal for building industry, non-metallic coats and coatings for the construction 
industry, non-metallic strip, prefabricated panels partition, adhesives based on plaster, finishing putties, materials for 
grouting, reinforcing tape, a reinforcing webs of paper intended for embedding in weight filler, gypsum plaster and mortar,
plaster and gypsum lime mortar, mortars, gypsum plaster for acoustic and thermal insulation, fire retardant plasters, 
prefabricated non-metallic, cement board, plasterboard, plasterboard, gypsum-woven, gypsum fiber-reinforced, ceiling 
tiles, non-metallic strip for connecting building boards, joining building panels, gypsum panels, panels drywall, ceiling 
tiles, tapes, glues and adhesive for industry and construction, paints, varnishes, lacquers, anti-corrosion measures, 
means for securing the timber, paper, cardboard, paper tapes used in construction, protective films used in construction, 
cardboard for construction, plastic bags, metal strip for the construction industry, acoustic tape, aluminum strips, anti-
slip tape, protective tapes, adhesive tapes, masking tapes, tape weather stripping, painting instruments, painting tools for 
construction, buckets, manual tools for building, tools for gardening, abrasive articles for industrial construction, 
abrasive tools for construction industry, tiling tools, tools for wallpapering, cutting tools used in building, measuring 
tools used in construction, utensils and cleaning tools used in construction, seals, lines, ropes, nets, drills, utensils and 
tools upholstery, strip and foil made of composite material and cotton used in construction, tape made of composite 
material, plastic covered with textile materials, clipping textile or cotton for use in construction, protective tapes of paper 
and plastic used in construction, non-metallic tape painting, decorative non-metallic tape in construction, non-metallic 
warning tape, protective paper tapes, non-metallic wrapping tapes, plastic bags.

8483



Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

3966862    09/08/2018
[International Registration No. : 1209408]
WUHU JIAXIAN DRIVE SHAFT CO., LTD.

Wuhu Jixie Gongyeyuan, Wuhu County Anhui Province China

Proposed to be Used
IR DIVISION
Cl.7;Shaft couplings [machines]; ball-bearings; vacuum pumps [machines]; roller bearings; universal joints [cardan 
joints]; shock absorbers for machines; cooling radiators for automobile motors; oil pumps for automobiles; water pumps 
for automobiles.

Cl.12;Suspension shock absorbers for vehicles; shock absorbing springs for vehicles; hubs for vehicle wheels; vehicle 
chassis; hydraulic circuits for vehicles; transmissions, for land vehicles; one-way clutches for land vehicles; gear boxes 
for land vehicles; brake segments for vehicles; transmission shafts for land vehicles.
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Priority claimed from 08/12/2017; Application No. : 4411544 ;France 

3966868    31/05/2018
[International Registration No. : 1425910]
NICOMATIC

Zone industrielle Les Bracots F-74890 BONS EN CHABLAIS France

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic devices and instruments for monitoring, controlling (supervising) electricity, leakage 
resistance, current, voltage and / or other electrical amplitude characteristics; devices and instruments for monitoring and
measuring power supply and insulation; electric and electronic measuring instruments; hardware and software for 
analyzing, viewing and storing operating parameters and measured values of electrical devices and systems; ammeter; 
anomaly detectors relating to the use of electricity, amperage and/or insulation faults; electric loss indicators; electric 
monitoring apparatus; integrated circuits; interfaces for computers; integrated circuit cards [smart cards]; collectors 
[electricity]; comparators; adjustment apparatus [electrical]; jigs [measuring instruments]; readers [data processing 
equipment]; material testing instruments and machines; measuring instruments; monitors [computer programs] for 
monitoring and analysis instruments; continuity test apparatus for electrical circuits; electronic monitors and monitoring 
modules for the control of electric current and electrical signals; electrical and electronic circuit testers and related 
software; electric circuit controllers for controlling or analyzing other electrical apparatus or circuits and their 
components; faulty circuit indicators; integrated circuit managers, namely, machines for testing integrated circuits; 
probes for testing integrated circuits; voltage monitors; reflectometers; transmitters of reflectometry data; detection 
apparatus; fire detectors; fire alarm systems; alarm systems; diagnostic apparatus not for medical use; electrical sensors,
electronic sensors, measurement sensors, electronic measurement sensors; spectrum control equipment; algorithm for 
fault detection and localization in electrical wiring and power supply; hardware for fault detection and localization in 
electrical wiring and power supplies; algorithm enabling the detection and the localization of bolted shorts and other 
shorts of an electric circuit; equipment for the detection and the localization of bolted shorts and other shorts of an 
electric circuit; electronic recorders for storing and archiving information relating to failures of electrical systems; 
electronic signal transmitters for transmission of system statuses and alarm messages; signals [luminous or 
mechanical].

Cl.38;Communication and telecommunication services; automatic transmission, wireless transmission, data 
transmission; electronic exchange of data stored in databases accessible by telecommunication networks; transmission 
of data by electronic means; providing access to computer databases; providing user access to administrative databases 
via database connections, via satellites, the Web, virtual private networks or interactive voice response systems; 
communications between computer terminals and/or between a meter, a detector, a sensor, an information reader or a 
terminal and a computer terminal; communications via satellites, Web, virtual private networks, interactive voice response
systems, or databases.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software; research and development of new products for others; technical project 
studies; technical study for the design and development of cable control equipment; equipment testing services for 
detection of defects; design and development of alarm and monitoring systems and their parts and fittings; design and 
development of monitoring apparatus and instruments and their components; design and development of electrical and 
electronic apparatus, instruments and components, including apparatus, instruments and components for managing, 
monitoring, broadcasting and displaying data; design and development of electrical and electronic safety, protection and 
alarm systems; design and development of computer hardware and software; quality control; vehicle roadworthiness 
testing.
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Priority claimed from 10/07/2017; Application No. : Z20170784A ;Croatia 

3966869    22/12/2017
[International Registration No. : 1425787]
Martina Diminic Smetiško

Lašcinska cesta 40 HR-10000 Zagreb Croatia

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (software); computer databases; computer programs (software) for accessing, browsing and 
searching online databases; cloud computing computer programs (software); all listed goods in the field of medicine and 
pharmaceutical industry, especially regarding activities related to detection, assessment, understanding, prevention and 
treatment in case of side effects of medications, as well as new information on adverse effects of medications 
(pharmacovigilance).

Cl.38;Providing access to databases; transfer of data by telecommunication; communication of information by 
electronic means; electronic exchange of data stored in databases accessible via telecommunication networks; providing 
telecommunications connections to databases; transmission and reception of database information via 
telecommunication networks; all listed services in the field of medicine and pharmaceutical industry, especially regarding 
activities related to detection, assessment, understanding, prevention and treatment in case of side effects of 
medications, as well as new information on adverse effect of medications (pharmacovigilance).

Cl.42;Development, creation, installation, updating and maintenance of computer programs (software); development, 
creation, installation, updating and maintenance of computer programs (software) for computer databases; cloud 
computing; software as a service [SaaS]; electronic data storage; all listed services in the field of medicine and 
pharmaceutical industry, especially regarding activities related to detection, assessment, understanding, prevention and 
treatment in case of side effects of medications, as well as new information on adverse effects of medications 
(pharmacovigilance).

Cl.44;Pharmaceutical and medical consultancy; consultancy relating to pharmaceutical products; providing medical 
information; provision of medical information from a website; all listed services in the field of medicine and 
pharmaceutical industry, especially regarding activities related to detection, assessment, understanding, prevention and 
treatment in case of side effects of medications, as well as new information on adverse effects of medications 
(pharmacovigilance).
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Priority claimed from 11/06/2018; Application No. : 30 2018 106 424 ;Germany 

3966872    25/06/2018
[International Registration No. : 1427009]
SAMSON AKTIENGESELLSCHAFT

Weismüllerstraße 3 60314 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for physics as well as their parts; measuring, signaling, controlling, regulating and 
monitoring devices, apparatus, instruments as well as their parts; apparatus for the input and output of digital or analog 
physical quantities; electric regulating devices, namely field regulators, apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; data processing apparatus and computer apparatus; electronic and electric apparatus, 
devices and instruments for the remote control of building technology and industrial installations and of industrial 
operations; computer operating programs (recorded); computer peripheral devices; computer programs (recorded); 
computer programs (downloadable software); computer software (recorded); electric disturbance signal units; mobile 
radio units; electric readers (data processing equipment); alarms; electric display units; phototelegraphy apparatus; 
computer memory devices; electronic notice boards; electronic publications (downloadable); audio and video receivers; 
apparatus for the remote control of signals; frequency measuring apparatus; high-frequency apparatus; interfaces for 
computers; readers (data processing equipment); microprocessors; monitors (computer hardware); relays, electric; 
scanners (data processing equipment); electric apparatus for commutation; transmitters of electronic signals; electronic 
surveillance apparatus.

Cl.37;Installation and maintenance of electric and electronic apparatus, devices and instruments for the remote control 
of building technology and industrial installations and of industrial operations; installation works relating to the 
aforementioned goods in class 09, except computer programs and software.

Cl.38;Telecommunications; providing user access to global computer networks; providing telecommunications 
connections to a global computer network; message sending; electronic transfer of data in connection with the remote 
control of building technology and industrial installations and industrial operations.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer software design and computer system 
design for the electronic and electric remote control of building technology and industrial installations and industrial 
operations; engineering; construction drafting for the filing of remote controls; installation of computer software; 
computer system analysis; computer programming; construction drafting; technical project studies; analysis of technical 
data; planning and development of electronic networks and of communications systems; installation of computer 
software.
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Priority claimed from 27/12/2017; Application No. : 30 2017 033 637 ;Germany 

3966875    21/06/2018
[International Registration No. : 1426811]
SIPOS Aktorik GmbH

Im Erlet 2 90518 Altdorf Germany

Proposed to be Used
IR DIVISION
Cl.7;Mechanical, pneumatic, hydraulic control apparatus for machines or motors; driving devices, other than for land 
vehicles; actuators for valves; electrical drives for machines; hydraulic controls for machines, motors and engines; 
hydraulic actuators; electronic control actuators [motors] for controlling and regulating the operation of movable 
equipment and mechanisms, including controlling and regulating the operation of valves, motor-driven shut-off devices 
and controlling and regulating mechanisms for the use of piping and ducts; gear boxes, other than for land vehicles; 
valves and valve mechanisms; control valves and regulator valves; locking devices for actuators and mechanical valves; 
mechanical and pneumatic controllers; parts and accessories for all the aforesaid goods, included in this class; electrical 
drives [included in class 7].

Cl.9;Electric control apparatus for regulating and controlling industrial apparatus and installations; electronic 
assemblies, computer hardware and computer software for controlling, regulating and monitoring industrial processes; 
electrical and electronic control apparatus and installations for controlling and regulating the operation of movable 
equipment and mechanisms, including controlling and regulating the operation of valves, shut-off devices and controlling 
and regulating mechanisms for use in pipelines and ducts; electric and electronic controlled valves; electrical control and 
regulating valves; electronic regulators; safety and releasable locking devices [electric]; relays; remote control devices 
for automatic opening and closing of valves and actuators; sensors and detectors [electric]; monitoring sensors 
[electric]; testing apparatus [not for medical purposes] for measuring physical properties and chemical compositions of 
solid, liquid and gaseous substances; testing apparatus [not for medical purposes] for emission monitoring, in particular 
for actuating actuators; electricity indicators; rectifier for electricity; transformers; frequency converter; switch; switching 
power supplies; parts and accessories for all the aforesaid goods, included in this class; electrotechnical and electronic 
equipment and electronic components and assemblies [included in class 9]; electrical signaling, measuring, counting, 
recording, display, monitoring, testing, checking, controlling, regulating and switching apparatus and instruments; 
apparatus for recording, broadcasting, transmission, reception, reproduction, processing and production of sounds, 
signals and / or images; electric message and data recording, processing, transmitting, transmission, switching, storage 
and output apparatus; Installations consisting of a combination of the aforesaid goods; data processing equipment.

Cl.37;Installation, maintenance and repair of industrial control, regulating and monitoring equipment and installations; 
installation, maintenance and repair of control apparatus and fail-safe apparatus and installations for industrial 
processes, electronic assemblies, computer hardware for monitoring and controlling industrial processes; installation, 
maintenance and repair of parts and fittings in relation to the aforesaid services.

Cl.38;Telecommunication services, namely electronic transmission and storage of data, messages and information; 
providing access to online forums for storage and exchange of information in the field of actuator technology; providing 
access to information from searchable information directories and databases, including texts, electronic documents, in 
particular technical documentation, databases; providing access to downloadable software for software applications on 
mobile devices and personal computers; providing access [in data networks] to non-downloadable software applications 
for social networking, for the creation of a virtual community and for the transmission of audio and video content, 
photographic images, graphics, files, hyperlinks to internal and external websites; providing access to software 
applications for configuring and mapping systems; providing access to software applications for visualization, 
parameterization, servo drive maintenance information, firmware updates, remote access and automatic notifications.

Cl.42;Scientific and technological services; industrial analysis and research services; design and development of 
computer hardware, computer software and databases; maintenance of software; technological advice; electronic data 
storage; provision of virtual computer systems through cloud computing; cloud hosting services.
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Priority claimed from 02/04/2018; Application No. : 87859147 ;United States of America 

3966876    26/07/2018
[International Registration No. : 1426785]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video game software.

Cl.41;Entertainment services, namely, providing on-line computer games; entertainment services, namely, providing 
online video games.
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3966878    16/12/2016
[International Registration No. : 1426850]
RISOLI' DI MONTINI A. - S.R.L.

Via Ruca 82, Località Vedrine, Zona Industriale I-25065 LUMEZZANE (BRESCIA) Italy

Proposed to be Used
IR DIVISION
Cl.21;Metal cooking pans; glass pans; cooking pots and pans, nonelectric; double boilers; pot and pan scrapers; pot 
cleaning brushes; cookware for use in microwave ovens; hot pots, not electrically heated; food steamers, non-electric; 
baking dishes; oven-to-table racks; skillets; cooking pans, nonelectric; frying pans; Swedish pancake pans; non-electric 
frying pans; stew-pans; Dutch ovens; butter pans; earthenware saucepans; cookie sheets; muffin pans; pie pans; cake 
pans; squeegees for dishes; scrapers for household purposes; squeegees for household purposes; sponges; scouring 
sponges; saucepan scourers; insulated lids for plates and dishes; dish covers; cooking skewers of metal; corn holders; 
camping griddles [cooking utensils]; camping grills [cooking utensils]; cooling racks for baked goods; non-electric 
griddles [cooking utensils]; deep fryers, non-electric; grills [cooking utensils]; grill supports; kettles, non-electric; coffee 
percolators, non-electric; coffeepots, non-electric; egg poachers; plates to prevent milk boiling over; containers of 
precious metal for household or kitchen use; kitchen utensils for use in microwave ovens; tortilla presses, non-electric 
[kitchen utensils]; basting spoons [cooking utensils]; jars for cooking grease, empty; household or kitchen utensils and 
containers; kitchen utensils, not of precious metal; grinders, hand-operated [kitchen utensils]; containers for household 
or kitchen use; mixing spoons [kitchen utensils]; pots for cooking grease, empty; cutting boards for the kitchen; crushers 
for kitchen use, nonelectric; wooden cutting boards for kitchen use; cookie [biscuit] cutters; molds [kitchen utensils]; 
cookery molds [moulds]; garlic presses [kitchen utensils]; spatulas [kitchen utensils]; kitchen containers; abrasive pads 
for kitchen purposes; slotted spoons [kitchen utensils]; wooden chopping blocks [utensils]; lazy susans; chopsticks; 
kitchen utensils; bulb basters; basting brushes; funnels for kitchen use; cooking pot sets; flour sifters; sieves [household 
utensils]; strainers; colanders for household purposes; barbecue gloves; oven mitts; household gloves for general use; 
gloves for household purposes; cauldrons; pastry molds; confectioners' molds; cake molds [moulds]; plastic molds for 
ice pops; pudding molds; chocolate molds; ice cube molds [moulds]; cupcake molds; muffin pans; muffin molds; waffle 
irons, non-electric; disposable paperboard bakeware; ice cube molds for refrigerators; cake stands; pressure cookers 
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[autoclaves], non-electric; kitchen grinders, non-electric; household containers; lunch pails; confectioners' decorating 
bags [pastry bags]; lunch boxes made of metal; lunch boxes made of plastic; canister sets; thermally insulated containers
for food or beverages; lockable household containers, not of metal, for food; containers for ice, for household purposes; 
insulated containers for food or beverages, for household purposes; insulated containers for beverage cans, for 
household purposes; household containers for storing pet food; basins [receptacles]; heat-insulated containers; glasses 
[receptacles]; heat-insulated containers for beverages; drinking vessels; bread bins; lunch boxes; thermally insulated 
containers for food; hollow ware; serving trays; meal trays; serving trays of precious metal; serving trays made of rattan; 
cabarets [trays]; biodegradable trays for domestic purposes; compost containers for household purposes; zen 
[Japanese-style personal dining trays or stands]; table plates; dessert plates; cake dishes; oven dishes; dishes; 
decorative plates; serving platters of precious metal; plates for hors d'oeuvres; appetizer dishes; stands for dishes; 
saucers; demitasse sets comprised of cups and saucers; pepper pots; soup bowls; wan [Japanese-style soup bowls]; salt 
cellars; salt cellars of precious metal; cooking pots; closures for pot lids; pots; insulated pots; food preserving jars of 
glass; tankards; glass jars [carboys]; trays for domestic purposes; drinking glasses; food blenders, non-electric; mugs; 
cups; coffee cups; glass mugs; cups, not of precious metal; tableware, other than knives, forks and spoons; pot lids; 
insulated jars; preserving jars of glass; storage jars of glass; ovenware; beverageware; household or kitchen utensils and 
containers; combs and sponges; brushes [except paintbrushes]; brushmaking materials; articles for cleaning purposes; 
steelwool; unworked or semi-worked glass [except glass used in building]; glassware, porcelain and earthenware.
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Priority claimed from 11/04/2018; Application No. : 017885795 ;European Union 

3966879    17/08/2018
[International Registration No. : 1425708]
HeyDay Oy

Tallberginkatu 1 C 36 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Software; software for mobile phone; software for checking medicine authenticity; devices for checking medicine 
authenticity; devices for exposing counterfeit medicines; software for exposing counterfeit medicines; artificial 
intelligence software; artificial intelligence apparatus.

Cl.42;Software development; web hosting and software as a service (SaaS) and rental of software; design, creation and 
programming of web pages; confirmation of medicine authenticity; development of software for confirming medicine 
authenticity; development of software and devices for exposing counterfeit medicines; software as a service for 
confirming medicine authenticity; IT consultancy, advisory and information services; computer hardware development; 
artificial intelligence software development.
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Priority claimed from 24/10/2017; Application No. : 017390493 ;European Union 

3966888    20/02/2018
[International Registration No. : 1426838]
TWINSET S.p.A.

Via Del Commercio, 32 I-41012 Carpi (Modena) Italy

Proposed to be Used
IR DIVISION
Cl.14;Costume jewellery; jewellery; precious stones; rings (jewellery); rings (costume jewellery); necklaces; bracelets; 
brooches all in precious metals or coated therewith; watches; key rings in precious metals or coated therewith; jewellery 
boxes, jewellery boxes of precious metal or coated therewith; boxes for watches; tie clips of precious metal; cuff links; 
decorative boxes in precious metal; statuettes of precious metal.

Cl.20;Furniture, mirrors, picture frames; beds; sofas; armchairs; tables; chairs; pillows; chests of drawers; bamboo 
curtains; cribs; shelves; display stands; file cabinets; garment covers (storage); hand fans; pillows; dividing screens 
(furniture); wooden or plastic boxes; toy boxes; serving trolleys (furniture); wine racks; non-metallic baskets; objects of 
art in wood, wax, plaster or plastic materials; umbrella stands; cots for babies; clothes and hats hangers; wardrobes; 
stools; baby walkers; seats for children; pet houses and kennels for household pets.
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Priority claimed from 09/02/2018; Application No. : 87791365 ;United States of America 

3966896    07/08/2018
[International Registration No. : 1427001]
Gym-Mark, Inc.

71 Stevenson Street San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Athletic bags, all-purpose sport bags, backpacks, beach bags, name card cases, business card cases, calling 
card cases, carry-on bags, clutch purses, cosmetic bags sold empty, diaper bags, drawstring pouches, duffel bags, fanny 
and waist packs, handbags, key cases, leather coin purses, leather purses, leather wallets, luggage, pocketbooks, 
pouches made of leather and canvas, shoulder bags, textile shopping bags, tote bags, travel bags, umbrellas, and wallets.

Cl.26;Hair accessories, namely, hair bands, hair bows, hair claw clips, hair clips, hair pieces, hair pins, hair ribbons, 
barrettes, ponytail holders, and rubber bands for hair.
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Priority claimed from 03/01/2018; Application No. : 87741646 ;United States of America 

3966902    03/07/2018
[International Registration No. : 1425600]
Bitfury Group Limited

c/o Harneys Services (Cayman) Limited, 4th Floor, Harbour Place, 103 South Church Street, PO Box 10240 KY1-1002 George Town

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software frameworks for creating, designing, developing and implementing private and 
public blockchains; downloadable computer software for enabling encrypted, verifiable, and immutable records of 
transactions and documents; downloadable computer software for enabling encrypted, verifiable, and immutable records 
of transactions and documents in the fields of logistics, finance, virtual currency, legal agreements, and digital rights 
management; downloadable computer software for managing, validating, authenticating, securing and transmitting 
encrypted data; downloadable computer software for use in the design and implementation of blockchains and 
blockchain-based computer applications; downloadable electronic databases for use in the design and implementation of 
blockchains and blockchain-based computer applications.

Cl.42;Data encryption and decryption; coding and decoding of data; database design; computer programming, namely, 
developing blockchains for use by others; non-downloadable computer software frameworks for creating, designing, 
developing and implementing private and public blockchains; non-downloadable computer software for enabling 
encrypted, verifiable, and immutable records of transactions and documents; non-downloadable computer software for 
enabling encrypted, verifiable, and immutable records of transactions and documents in the fields of logistics, finance, 
virtual currency, legal agreements, and digital rights management; non-downloadable computer software for managing, 
validating, authenticating, securing and transmitting encrypted data; non-downloadable computer software for use in the 
design and implementation of blockchains and blockchain-based computer applications; non-downloadable electronic 
databases for use in the design and implementation of blockchains and blockchain-based computer applications; advice 
and consultancy relating to all of the foregoing.
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Priority claimed from 31/10/2017; Application No. : 302017000123701 ;Italy 

3966973    10/11/2017
[International Registration No. : 1425782]
BLU BLEU S.R.L.

Via Armenia, 6 I-33078 Pordenone Italy

Proposed to be Used
IR DIVISION
Cl.11;Heat accumulators; regulating and safety accessories for water apparatus; water purifying apparatus and 
machines; water filtering apparatus; ornamental fountains; water purification installations; water heaters (apparatus); 
hydromassage bath apparatus; ionization apparatus for the treatment of air or water; air deodorising apparatus; air 
reheaters; hot air bath fittings; hand drying apparatus for washrooms; bath fittings; bath installations; Turkish bath 
cabinets, portable; bidets; shower cubicles; hot water boilers; flushing tanks; swimming pool chlorinating apparatus; taps
(cocks, spigots) for pipes; water conduits installations; mixer taps for water pipes; air purifying apparatus and machines; 
light diffusers; light-emitting diodes (LED) lighting apparatus; disinfectant dispensers for toilets; water distribution 
installations; showers; heating elements; radiators, electric; evaporators; heating filaments, electric; toilets (water-
closets); toilet seats; toilet bowls; steam boilers, other than parts of machines; germicidal lamps for purifying air; bath 
linings; ice machines and apparatus; whirlpool-jet apparatus; lighting apparatus and installations; lamps; wash-hand 
basins (parts of sanitary installations); sinks; level controlling valves in tanks; urinals (sanitary fixtures); heating plates; 
water intake apparatus; heating installations; humidifiers for central heating radiators; ultraviolet ray lamps, not for 
medical purposes; heating apparatus, electric; hot water heating installations; anti-splash tap nozzles; washers for water 
taps; taps (faucets); sanitary apparatus and installations; sauna bath installations; heat exchangers, not parts of 
machines; water flushing installations; bath tubs for sitz baths; thermostatic valves (parts of heating installations); steam 
generating installations; steam facial apparatus (saunas); bath tubs; hot tubs.

Cl.19;Water-pipes, not of metal; reinforcing materials, not of metal, for building; works of art of stone, concrete or 
marble; cabanas, not of metal; huts; plywood; water-pipe valves, not of metal or plastic; buildings, transportable, not of 
metal; buildings, not of metal; plate glass (windows), for building; veneer wood; wood veneers; paving slabs, not of metal;
binding agents for making stones; manufactured timber; wood, semi-worked; building materials, not of metal; wall linings,
not of metal, for building; wall tiles, not of metal; wood panelling; cork (compressed); window frames, not of metal; door 
casings, not of metal; stained-glass windows; insulating glass (building); swimming pools (structures, not of metal).

Cl.20;Head-rests (furniture); towel closets (furniture); cushions; display stands; hooks, not of metal, for clothes rails; 
mats, removable, for sinks; furniture; doors for furniture; furniture of metal; ladders of wood or plastics; step stools, not 
of metal; chairs; stools; mirrors (looking glasses); drain traps (valves) of plastic; water-pipe valves of plastic; vats, not of 
metal.

Cl.35;Commercial administration of the licensing of the goods and services of others; procurement services for others 
(purchasing goods and services for other businesses); demonstration of goods; distribution of samples; direct mail 
advertising; import-export agencies; providing business information via a web site; business information; marketing; 
sales promotion for others; advertising; on-line advertising on a computer network; advertising by mail order; radio 
advertising; television advertising; presentation of goods on communication media, for retail purposes; retail or 
wholesale services for heat accumulators, regulating and safety accessories for water apparatus, water purifying 
apparatus an machines, water filtering apparatus, ornamental fountains, water purification installations, water heaters 
(apparatus), hydromassage bath apparatus, ionization apparatus for the treatment of air or water, air deodorising 
apparatus, air reheaters, hot air bath fittings, hand drying apparatus for washrooms, bath fittings, bath installations, 
Turkish bath cabinets, portable, bidets, shower cubicles, hot water boilers, flushing tanks, swimming pool chlorinating 
apparatus, taps (cocks, spigots) for pipes, water conduits installations, mixer taps for water pipes, air purifying apparatus 
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and machines, light diffusers, light-emitting diodes (LED) lighting apparatus, disinfectant dispensers for toilets, water 
distribution installations, showers, heating elements, radiators, electric, evaporators, heating filaments, electric, toilets 
(water-closets), toilet seats, toilet bowls, steam boilers, other than parts of machines, germicidal lamps for purifying air, 
bath linings, ice machines and apparatus, whirlpool-jet apparatus, lighting apparatus and installations, lamps, wash-hand 
basins (parts of sanitary installations), sinks, level controlling valves in tanks, urinals (sanitary fixtures), heating plates, 
water intake apparatus, heating installations, humidifiers for central heating radiators, ultraviolet ray lamps, not for 
medical purposes, heating apparatus, electric, hot water heating installations, anti-splash tap nozzles, washers for water 
taps, taps (faucets), sanitary apparatus and installations, sauna bath installations, heat exchangers, not parts of 
machines, water flushing installations, bath tubs for sitz baths, thermostatic valves (parts of heating installations), steam 
generating installations, steam facial apparatus (saunas), bath tubs, hot tubs, water-pipes, not of metal, reinforcing 
materials, not of metal, for building, works of art of stone, concrete or marble, cabanas, not of metal, huts, plywood, 
water-pipe valves, not of metal or plastic, buildings, transportable, not of metal, buildings, not of metal, plate glass 
(windows), for building, veneer wood, wood veneers, paving slabs, not of metal, binding agents for making stones, 
manufactured timber, wood, semi-worked, building materials, not of metal, wall linings, not of metal, for building, wall 
tiles, not of metal, wood panelling, cork (compressed), window frames, not of metal, door casings, not of metal, stained-
glass windows, insulating glass (building), swimming pools (structures, not of metal), head-rests (furniture), towel closets 
(furniture), cushions, display stands, hooks, not of metal, for clothes rails, mats, removable, for sinks, furniture, doors for 
furniture, furniture of metal, ladders of wood or plastics, step stools, not of metal, chairs, stools, mirrors (looking 
glasses), drain traps (valves) of plastic, water-pipe valves of plastic, vats, not of metal.

Cl.42;Design of interior decor; industrial design; research and development of new products for others; scientific 
research; technical research; technical project studies.
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Priority claimed from 29/11/2017; Application No. : 30 2017 030 848 ;Germany 

3966974    28/05/2018
[International Registration No. : 1425744]
VTS VEKA Technologie Service GmbH & Co. KG

Osttor 84 48324 Sendenhorst Germany

Proposed to be Used
IR DIVISION
Cl.17;Films of plastic and / or of cellulose for the coating of surfaces.

Cl.37;Information relating to the application, repair and / or removal of coatings, in particular films, for the construction 
and / or repair of surfaces of buildings, building material and / or other objects, in particular films, as far as included in 
class 37; information relating to the application of coatings to surfaces of buildings, building material and / or other 
objects, as far as included in class 37; application of coatings, in particular films, to surfaces of buildings, building 
material and / or other objects, as far as included in class 37.

Cl.40;Information relating to custom manufacturing and / or the chemical, mechanical, thermal and / or 
thermomechanical processing of coatings, in particular films, for surfaces, as far as included in class 40; information 
relating to treatment and / or coating of surfaces, using chemical, mechanical, thermal and / or thermomechanical 
processes, as far as included in class 40; treatment and / or coating of surfaces, in particular application of coatings, in 
particular films, using chemical, mechanical, thermal and / or thermomechanical processes, to surfaces, as far as 
included in class 40; lamination of films, as far as included in class 40.

Cl.42;Technological consulting; technical development relating to treatment and / or coating of surfaces, in particular 
technical development of surface coatings, in particular technical development of films; testing new products; performing 
laboratory analysis, laboratory tests and technical tests.
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3966983    26/02/2018
[International Registration No. : 1425657]
The Liberti Group Limited

Badgers Brook, The Street, Lydiard Millicent Swindon, Wiltshire SN5 3LU United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Consultancy and advisory services relating to business management; business networking services; business 
management and consultation namely creating, building and growing a business, preparation and advice relating to 
business and supervision of a company's business and/or office operations; business marketing services; accounting 
services; human resources management; assistance to management in commercial enterprises in respect of public 
relations; administration of employment and appraisal processes, recruitment processes; business management of 
outsourced services; business research; data compilation; analysis and reporting on business research and the 
compilation of data; advice on business management and strategy in the field of sales, marketing, personnel, information 
technology and outsourcing; sales management services; sales account management consulting; consulting in the field 
of sales management, sales improvement, sales methods, programmes and techniques; information and advice about 
sales methods; sales promotion for others; publicity and sales promotion services; placement of part-time sales 
personnel.

Cl.36;Financial forecasting; financial planning; financial analysis and consultancy; financial management; capital 
investment consulting; arranging loan financing consultations; debt financing services; sales credit financing; assisting 
companies to obtain external finance; financial research and reporting; arranging leases of real estate; arranging loan 
agreements secured on real estate.

Cl.45;Legal consultancy services; legal services relating to business, real estate, and/or commerce; providing 
customized legal information, counselling and advice in relation to the aforesaid fields of law; legal support services; 
legal research services; legal information services; legal document preparation services; litigation consultancy; legal 
advocacy services; dispute resolution services; alternative dispute resolution services; legal information and advisory 
services relating to corporate governance; legal information and advisory services relating to corporate compliance and 
regulatory affairs and legal services relating to the negotiation of contracts for others.
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Priority claimed from 31/10/2017; Application No. : 017412438 ;European Union 

3967001    27/04/2018
[International Registration No. : 1426954]
GCE Holding AB

Box 21044 SE-200 21 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for supply and usage of gas; regulators and pressure regulators [parts of machines]; 
pressure regulators; regulators [valves] being parts of machines; high flow regulators; cylinder pressure regulators; line 
pressure regulators; point of use regulators; pressure controllers [regulators and valves] being parts of machines; valves, 
check valves; pressure valves [parts of machines]; control valves [parts of machines]; regulating valves [parts of 
machines]; safety valves [parts of machines]; metal safety valves [parts of machines]; high pressure valves; shut off 
valves and non-return valves; gas evacuation valve kits; hydraulic valves; valves operated automatically by hydraulic 
control; valves operated automatically by pneumatic control; ball valves being parts of machines; cylinder valves and 
cylinder combination valves; intake and distributor manifolds; compressors, compressors for gases, rotary compressors; 
machines and machine tools for cutting and welding, gas cutting and welding apparatus and machines, metal cutting 
tools, soldering apparatus and equipment, burners, nozzles and parts and fittings for torch welding and cutting 
equipment, torch welding and cutting apparatus and burners and other fittings therefore, welding and soldering torches, 
gas torches, cutting torches, cutting machines, electrodes for welding machines, arrestors; arc welding and cutting 
instruments; cutting and welding sets; combination torches and combination cutters; mechanical hose reels, nozzle 
cleaners; couplings for machines, clamp connectors for piping; adaptors for pipes [parts of machines], adaptor fittings; 
extension bars; filters for machines; pressure filters; diaphragm valves, diaphragm shut off valves, diaphragm regulating 
valves; check valves of metal [parts of machines]; pressure release screws being parts of machines; manifolds [parts of 
machines]; distributor manifolds being part of machines; mechanical seals [parts of machines], pressurized seals; purge 
blocks; air suction machines, suction cups.

Cl.9;Measuring apparatus and instruments, pressure measuring and flow measuring apparatus, flow measuring 
devices, flowmeters, flow selectors, pressure meters and indicators; safety regulators, manometers, contact manometers, 
pressure sensors and piezoelectronic pressure sensors; measuring, detecting and monitoring instruments, indicators 
and controllers, pressure monitoring instruments, flow monitoring instruments; pressure monitors and pressure 
transmitters; gas flow monitors; display terminals and display terminal units; pressure regulators; pressure gauges, 
bourdon gauges, contact gauges; gas supply panels; solenoid valves; flow meters, flow controllers and mass flow 
controllers, gas flow meters; flow switches; alarm systems for gas and gas insufficiency; control devices, signal devices, 
signaling transmitters and receivers; cylinder scales; vacuum generators; software; apparatus, instruments and 
installations for connecting to, monitoring and controlling medical apparatus and instruments; sensors and detectors, 
wireless sensors; sensors and detectors for monitoring and obtaining of information; monitors, receivers, remote control 
receivers, electric and electronic devices for monitoring and controlling the function, performance, status and location of 
other electrical or electronic devices or systems, apparatus or instruments; devices for transmission of clinical 
information; screens, helmets and goggles for torch welding, protective helmets, welding helmets, autodarkening welding 
helmets, hand shields, protective workwear; parts and fittings for torch welding and cutting equipment; earthing clamps, 
cables and cable connectors, copper cables; electrical control panels and terminal units; gas savers, gas alarms and gas 
leak alarm systems; signalling apparatus for the optical and accoustic indication of gas limit warnings.

Cl.10;Medical and surgical apparatus and instruments, apparatus for supplying medical gas, medical gas apparatus 
and instruments, including central gas distribution units, stabilisers, pressure monitors, regulators, flow measuring 
devices, gas outlets, cut-off valves, speed couplings, vacuum regulators, medical valves, gas source switches; oxygen 
concentrators for medical applications, oxygenators for medical use, apparatus for producing oxygen for medical use; 
respiratory therapy instruments, medical masks, respiratory masks, oxygen inhalers and oxygen masks.

Cl.11;Gas cleaners and purifiers, gas purifying apparatus and installations, regulating and safety apparatus and 
accessories for gas installations, safety valves for gas apparatus, stop valves for regulating gas, pressure relief valves; 
pressure controllers, namely pressure flow valves, gas supply panels, supply pressure regulators, gas pipe pressure 
regulators, gas bottle pressure regulators, console pressure regulators; installations for controlling the flow of gases, 
pressure controllers, pressure controllers [regulators] for gas pipes; outlets, gas regulators, line regulators; central gas 
distribution units, including gas regulators, control and safety apparatus for gas apparatus; cryogenic valves; level 
control valves; safety valves for gas apparatus and gas pipes; stop valves being safety apparatus for gas apparatus; 
valves with pipe threads and welded threaded joints, namely membrane check valves, expansion bellow control valves, 
pneumatic valves, stuffing box control valves; auxiliary fittings for gas supply installations and gas systems, namely 
welded threaded joints, reducing adapters, connector cables, consoles, safety valves, check valves, bottle connector 
double valves, filters, quantity indicators, check valves with integrated filters, double valves and three-way valves; gas 
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supply installations and systems; installations for controlling the flow of gases; first stage gas flow regulators; second 
stage gas flow regulators; stop valves being safety apparatus fo gas appartus; ball valves; flame arrestors; gas heaters; 
regulating accessories for gas pipes and lines; lighters and safe lighters, humidifiers.

Cl.38;Telecommunication services provided via platforms and portals on the Internet and other media; 
telecommunications services for distribution of data, telecommunications services for providing access to information 
and data; telecommunications services for distribution of data, telecommunications services for providing access to 
information and data for monitoring medical apparatus and instruments, and gas apparatus.

Cl.40;Custom manufacture and assembly services, custom manufacture of goods, custom construction of machines; 
all of the aforesaid for machines and machine tools for supply and usage of gas, machines and machine tools for cutting 
and welding, measuring apparatus and instruments, pressure measuring and flow measuring apparatus, medical 
apparatus and instruments and apparatus for supplying medical gas, gas cleaners and purifiers, gas purifying apparatus 
and installations, installations for controlling the flow of gases, central gas distribution units.

Cl.42;Development and design of databases; development and design of software and hardware for monitoring and 
control of apparatus and instruments; providing virtual computer systems and computer environments, for monitoring 
and controlling apparatus and instruments, via cloud services; monitoring services relating to medical apparatus and 
instruments, including on-line, including in the form of action management and feedback; cloud computing services, 
application software for cloud computing services; infrastructure as a service [IaaS]; platform as a service [PaaS]; 
software as a service [SaaS].
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3967019    11/06/2018
[International Registration No. : 1425720]
ASLANLAR AYAKKABI SANAYI TICARET LIMITED SIRKETI

Sögütlüçesme Mahallesi 1.Fevzi Çakmak Caddesi No:14 Sefaköy Küçükçekmece Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, animal skins and hides; luggage and carrying bags, umbrellas and parasols; 
walking sticks.

Cl.25;Clothing, footwear, headgear.

Cl.35;Bringing together, for benefit of others, of a variety of leather and imitations of leather, animal skins, hides, trunks
and travelling bags, umbrellas and parasols, walking sticks, clothing, footwear, headgear, enabling customers to 
conveniently view and purchase those goods.
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Priority claimed from 12/07/2017; Application No. : 2017-93790 ;Japan 

3967046    26/12/2017
[International Registration No. : 1425820]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)

1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication devices and apparatus; mobile phone accessories; loudspeakers; headphones; earphones; 
telephone apparatus; audio- and video-receivers; electric capacitors for telecommunication apparatus; electro-dynamic 
apparatus for the remote control of signals; Global Positioning System (GPS) apparatus; hands free kits for phones; high-
frequency apparatus; intercommunication apparatus; microphones; electric monitoring apparatus; navigation apparatus 
for vehicles (on-board computers); radar apparatus; remote control apparatus; satellite navigational apparatus; sound 
and image recording apparatus; sound recording carriers; sound reproduction apparatus; sound transmitting apparatus; 
transmitters of electronic signals; vehicle radios; telecommunication machines and devices for use in assisting in 
improving safety of car driving; car stereos; car televisions; smartphones; cases for smartphones; radio communication 
machines and apparatus; communication apparatus for vehicles; communication devices for vehicles; electronic 
apparatus for wireless reception, storage and transmission of data and messages; electronic machines and apparatus 
[not including geiger counters, high frequency apparatus for welding, cyclotrons [not for medical purposes], industrial X-
ray apparatus, industrial betatrons, magnetic prospecting machines, magnetic object detectors, seismic exploration 
machines and apparatus, hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic 
sensors, electronic door closing control systems and electron microscopes]; protective cases for personal digital 
assistants; computer mouse; personal computers; personal computers for vehicles; tablet computers; covers and cases 
for tablet computers and notebook computers; computer programs for mobile phones; computer software applications, 
downloadable; computer software, recorded; data processing apparatus; disks, magnetic; electronic agendas; electronic 
book readers; electronic pocket translators; electronic tags for goods; integrated circuit cards; electronic control 
apparatus and instruments for vehicles; electronic display units for vehicles; mouse pads; computer c-commerce 
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software to allow users to perform electronic business transactions via a global computer network; computer software 
platforms; electron tubes; semi-conductor devices; electronic circuits, not including those recorded with computer 
programs; computer programs and software; computer programs and software for wireless reception, storage and 
transmission of data and messages; computer programs and software for car navigation systems; electronic navigational 
and positioning apparatus and instruments; charging stations for electric vehicles; battery charging devices for electric 
vehicles; electricity meters having functions of controlling electricity utilization and of storing electricity, for use with 
battery charging devices for electric vehicles, lighting systems, and parking fee collection devices located at parking lots; 
power storage apparatus comprised of a power storage unit, a charging device, a converter that utilizes electricity stored 
in the power storage unit, and their control devices; automatic remote data collection devices for electricity consumption 
data using communication technology; electrical control apparatus; measuring apparatus and instrument; sensors 
[measurement apparatus], other than for medical use; detectors; computerized vehicle engine analyzers; power 
distribution or control machines and apparatus; rotary converters; phase modifiers; electrical cells and batteries; electric 
or magnetic meters and testers; electric wires and cables; electronic brake control apparatus for applying emergency 
braking at low vehicle speeds for motor vehicles; electronic brake control apparatus for automobiles.

Cl.12;Automobiles and structural parts therefor; electrically powered motor vehicles; electric tricycles; buses; trucks; 
ambulances; racing cars; amphibious vehicles; snowmobiles; armored vehicles; fork lift trucks; camping cars; tractors; 
trailers; trolley buses; hearses; structural parts for buses; structural parts for trucks; automobile bodies; automobile 
bonnets; automobile bumpers; automobile chassis; automobile dashboards; automobile doors; automobile door handles; 
automobile hoods; automobile horns; automobile seats; automobile seat covers; automobile sunroofs; automobile tires; 
automobile wheels; spokes for automobile wheels; inner tubes for automobile tires; automobile wheel rims; rearview 
mirrors for automobiles; automobile windows; automobile windscreens; automobile windshields; automobile convertible 
tops; safety belts for automobile seats; safety harnesses for automobile racing; safety harnesses for automobile seats; 
security harness for automobile seats; steering wheels for automobiles; steering wheel covers for automobiles; air bags 
for automobiles, buses and trucks; safety belts for automobile seats; seat belt pre-tensioners for automobiles; brake 
pedals for land vehicles; direction signals for automobiles; leather upholstery for automobile scats; leather upholstery for 
automobiles; cigar lighters for automobiles; shaped automobile covers; mudguards for automobiles; luggage carriers for 
automobiles; spare wheel holders for automobiles; automobile roof racks; headlight wipers; windscreen wipers; 
windscreen wiper blades; automobile engines; engines for land vehicles; gasoline engines for land vehicles; diesel 
engines for land vehicles; internal combustion engines for land vehicles; motors for land vehicles; jet engines for land 
vehicles; turbines for land vehicles; anti-theft alarms for vehicles; two-wheeled motor vehicles, their parts and fittings; 
bicycles and their parts and fittings; boats and ships, other than air cushion vehicles; structural parts for boats; structural 
parts for ships other than air cushion vehicles; aircraft and their parts and fittings; railway rolling stock; structural parts 
for trains.

Cl.35;Collection of market research information; compilation and provision of business information; business analysis, 
consultancy and advisory services; business advice relating to marketing; collection, management and analysis of 
customer information; collection, management and market analysis of vehicle data; collection, management and analysis 
of business data.

Cl.37;Repair or maintenance of battery charging devices for electric vehicles; repair or maintenance of electricity 
meters having functions of controlling electricity utilization and of storing electricity, for use with battery charging 
devices for electric vehicles, lighting systems, and parking fee collection devices located at parking lots; repair or 
maintenance of power storage apparatus comprised of a power storage unit, a charging device, a converter that utilizes 
electricity stored in the power storage unit, and their control devices; repair or maintenance of automatic remote data 
collection devices for electricity consumption data using communication technology; repair or maintenance of electrical 
control apparatus and instruments; providing information relating to the repair or maintenance of automobiles; repair or 
maintenance of automobiles; repair or maintenance of electronic machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus; repair or maintenance of electric motors; repair or maintenance of power 
distribution or control machines and apparatus; repair and maintenance of power generators; repair or maintenance of 
measuring and testing machines and instruments.

Cl.38;Telecommunication services, other than broadcasting; transmission of messages via the Internet; web 
messaging services; transmission of emergency signals.

Cl.39;Provision of road and traffic information; vehicle location services in the nature of providing geographic 
information regarding the location of vehicles on the road; car transport; truck transport; taxi transport; bus transport; car
sharing services; vehicle parking services; vehicle driving services; leasing of automobiles; providing information 
relating to vehicle location and operation; distribution of electricity for charging electric vehicles including electric cars 
and electric bicycles; providing information relating to the distribution of electricity; distribution of electricity; conducting 
of travel tours; travel tour guide services; travel arrangement and reservation services, other than those for temporary 
accommodation; GPS navigation services for automobiles.

Cl.42;Providing programs for mobile phones via telecommunications networks for route planning; providing 
meteorological information; providing Internet search engines; computer programming; creation, design, development, 
and maintenance of web sites; programming of software for e-commerce platforms; updating of computer programs for 
navigation devices for vehicles; computer programing for e-commerce; rental of computers; providing computer 
programs on data networks; hosting web sites; testing and research services relating to artificial intelligence; testing and 
research services relating to automobiles; testing and research services relating to information analysis; testing and 
research services relating to big data; rental of electricity meters having functions of controlling electricity utilization and 
of storing electricity, for use with battery charging devices for electric vehicles, lighting systems, and parking fee 
collection devices located at parking lots; rental of measuring apparatus; technological advice relating to computers, 
automobiles and industrial machines; rental of automatic remote data collection devices for electricity consumption data 
using communication technology; on-line provision of non-downloadable computer software relating to map information.

Cl.45;Offering non-medical coordination assistance to emergency response providers; investigation of condition and 
provision of information at the state of emergency; investigation of condition and provision of information in urgent 
situations where ones' vehicles are lost or stolen; security inspection services for individuals, namely making safety 
checks, providing safety information and making emergency calls on behalf of the individuals during an emergency state; 
providing emergency response consultation; on-line assistance for finding lost persons; on-line provision of personal physical 
safety information specific to an individual's location. 
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Priority claimed from 20/11/2017; Application No. : 30 2017 111 851 ;Germany 

3967049    15/05/2018
[International Registration No. : 1425857]
Dr. Kurt Wolff GmbH & Co. KG

Johanneswerkstraße 34-36 33611 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; body cleaning and beauty care preparations; hair preparations and treatments; hair cosmetics; 
shampoo; hair dyes; hair lotions; hair tonic; preparations for the protection of the hair from the sun; preparations for the 
protection of the scalp from the sun.

Cl.5;Medical and veterinary preparations; dietetic preparations and dietary supplements; pharmaceuticals and natural 
remedies; medicated hair care preparations; capillary lotions (medicated-); medicated hair lotions; medicinal hair growth 
preparations; pharmaceutical preparations for treating sunburn.
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3967145    03/07/2018
[International Registration No. : 1426768]
RIVER SYSTEMS S.R.L.

Via Marco Polo, 33 I-35011 CAMPODARSEGO (PD) Italy

Proposed to be Used
IR DIVISION
Cl.7;Incubators for eggs; pumps for use in the food industry [machines].

Cl.21;Drinking troughs; mangers for animals; articles for animals being cages for carrying animals.
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3967159    19/06/2018
[International Registration No. : 1425747]
Belle-Aire Fragrances, Inc.

1600 Baskin Road Mundelein IL 60060 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in manufacturing institutional products, household products, personal care products, 
pet care products, automotive products, cleaning products, aromatherapy products, environmental applications, candles 
and air fresheners.

Cl.40;Custom manufacture of fragrances for use in manufacturing institutional products, household products, personal 
care products, pet care products, automotive products, cleaning products, aromatherapy products, environmental 
applications, candles and air fresheners; providing information in the field of the custom manufacturing of fragrances and 
odor control products.

Cl.42;Product research and development of fragrances for use in manufacturing institutional products, household 
products, personal care products, pet care products, automotive products, cleaning products, aromatherapy products, 
environmental applications, candles and air fresheners; providing chemical engineering information in the field of 
fragrances and odor control products.
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3967172    24/04/2018
[International Registration No. : 1426777]
CANAI TECHNOLOGY CO., LTD

Floor 3 and 4, C8, Huachuang Animation Industry Park, Jinshan Village, Shigi Town, Panyu District, Guangzhou Guangdong Province 
China

Proposed to be Used
IR DIVISION
Cl.10;Esthetic massage apparatus; vibromassage apparatus; artificial teeth; hearing aids for the deaf (electric); feeding 
bottles; pessaries; artificial breasts; elastic stockings for surgical purposes; corsets for medical purposes; thread 
[surgical]; respirators for artificial respiration; abdominal corsets; strait jackets; gloves for massage; rehabilitation 
apparatus for body (medical purpose); physical exercise apparatus, for medical purposes; physiotherapy apparatus; 
galvanic therapeutic appliances; soporific pillows for insomnia; maternity belts; massage apparatus for eyes; massage 
apparatus, electric, for household purposes; massage apparatus for foot.

Cl.20;Mattresses; furniture; sofas; containers of plastic (packaging -); bamboo furniture; works of art of cork; inflatable 
publicity objects; table tops; cushions; pillows with magnetic parts; latex pillow; pillow; latex mattresses; bedding; 
cushions (furniture); bolsters; cushions for chairs; massage tables.

Cl.24;Towel cloth; non-woven fabrics; silk artwork; Hada [a piece of silk used in the Buddhist ceremonies and other day
to day events]; flags of textile or plastic; felt; bath towel; bed clothes; table cloths [not of paper]; wash towel.

Cl.25;Clothing; underwear; underpants; special functional dress (magnetism, infrared); shoes; hats; hosiery; gloves 
[clothing]; neckties; strap; bodices [lingerie]; corsets; teddies [undergarments]; combinations [clothing]; ultra-red 
clothes; eyeshades (sleep-); wimples; scarfs.
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Priority claimed from 15/06/2018; Application No. : 17900231 ;European Union 

3967189    16/07/2018
[International Registration No. : 1425616]
O.M.C.R. S.r.l.

Via Quarantelli 8 I-10077 San Maurizio C.se (TO) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, construction materials of metal, metal cables and wires (non-electric), metal 
hardware, in particular, ferrules, columns, plates, guides, pipes and tubes of metal; molds of metal.

Cl.7;Parts and accessories for machines, in particular moulds; parts for moulds (parts of machines); sliding surfaces in 
the form of parts of machines; bushings being parts of machines; pan conveyors; machine guides in the form of parts of 
machines; cam units; lifting elements; moulds for forging metal products [parts of machines]; molds for use in the 
manufacture [machine parts].
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Priority claimed from 07/02/2018; Application No. : 87788903 ;United States of America 

3967192    05/08/2018
[International Registration No. : 1425606]
BelaVivo LLC

6155 Beach Rd. Wadsworth OH 44281 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software systems for excepting inputs from and providing outputs to acquainted users of 
interconnected devices for use in establishing consensus of romantic desires between users; downloadable mobile 
applications for excepting inputs from and providing outputs to acquainted users of interconnected devices for use in 
establishing consensus of romantic desires between users.

Cl.38;Providing an on-line forum for users to reach consensus on purchasing desires of romantic items.
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Priority claimed from 29/11/2017; Application No. : 30 2017 031 175.3 ;Germany 

3967204    28/05/2018
[International Registration No. : 1425665]
VTS VEKA Technologie Service GmbH & Co. KG

Osttor 84 48324 Sendenhorst Germany

Proposed to be Used
IR DIVISION
Cl.17;Films of plastic and / or of cellulose for the coating of surfaces.

Cl.37;Information relating to the application, repair and / or removal of coatings, in particular films, for the construction 
and / or repair of surfaces of buildings, building material and / or other objects, as far as included in class 37; information 
relating to the application of coatings to surfaces of buildings, building material and / or other objects, as far as included 
in class 37; application of coatings, in particular films to surfaces of buildings, building material and / or other objects, as 
far as included in class 37.

Cl.40;Information relating to custom manufacturing and / or the chemical, mechanical, thermal and / or 
thermomechanical processing of coatings, in particular films, for surfaces, as far as included in class 40; information 
relating to treatment and / or coating of surfaces using chemical, mechanical, thermal and / or thermomechanical 
processes, as far as included in class 40; treatment and / or coating of surfaces, in particular application of coatings, in 
particular films, using chemical, mechanical, thermal or thermomechanical processes, to surfaces, as far as included in 
class 40; lamination of films, as far as included in class 40.

Cl.42;Technological consulting; technical development relating to treatment and / or coating of surfaces, in particular 
technical development of surface coatings, in particular technical development of films; testing new products; performing 
laboratory analysis, laboratory tests and technical tests.
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Priority claimed from 06/02/2018; Application No. : 1905075 ;Australia 

3967205    06/08/2018
[International Registration No. : 1425698]
IPH International Pty Ltd

1 Blanck Street Ormeau Queensland 4208 Australia

Proposed to be Used
IR DIVISION
Cl.6;Mesh screens of metal including security screens and insect screens for windows and doors; mesh doors of metal 
including security doors and doors for insect screening; irons and steels; nonferrous metals and their alloys; ores of 
metal; metal materials for building or construction; prefabricated building assembly kits of metal; insect screens and 
security doors for caravans, mobile homes and trailer homes; extruded aluminium profiles and sections; fittings of metal 
for gates, doors and windows; metal articles for use in building and construction.

Cl.37;Installation of security screens and insect screens for doors and windows; installation of doors and windows; 
advisory services relating to building and construction; building and construction services; erection of pre-fabricated 
buildings; erection of security fencing; home repair services; repair, maintenance and installation consultancy services.
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Priority claimed from 30/01/2018; Application No. : 2018-011967 ;Japan 

3967206    14/06/2018
[International Registration No. : 1425687]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; downloadable video 
game programs; video game cartridges; cases for smartphones; computer game software; computer programmes 
[programs], recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic 
publications, downloadable.

Cl.41;Entertainment services; entertainment information; providing on-line electronic publications, not downloadable; 
providing on-line videos, not downloadable; providing on-line music, not downloadable; games equipment rental; toy 
rental; game services provided on-line from a computer network; organization of competitions [education or 
entertainment]; providing amusement arcade services.
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Priority claimed from 11/01/2018; Application No. : 302018000001356 ;Italy 

3967208    17/01/2018
[International Registration No. : 1425786]
SIBONI SRL

Via Lughese, 161/A, fraz. San Martino in Villafranca I-47100 FORLI Italy

Proposed to be Used
IR DIVISION
Cl.7;Robots (machines); lift, epicyclic precision reducers, direct current motors with permanent magnets, brushless 
motors, tachymetric dynamos; regulators; gear transmissions, parts and accessories therefor; motors, electric motors 
their parts, not for land vehicles; gear motors and parts therefor; cogwheels and steering racks; couplings for machines; 
control mechanisms for machines, engines or motors; electromechanical drives and parts therefor.

Cl.9;Electronic and digital motor drives; electric control apparatus; sensors; electronic apparatus, computer hardware 
and software; electric and electronic apparatus for regulating and controlling industrial installations, for communications 
networks, for automation systems, for process control systems and for drives, and parts therefor; electric and electronic 
distribution apparatus and parts therefor.

Cl.12;Motors and gear boxes for electric land vehicles; motors and gear boxes for land vehicles, their parts and 
accessories (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.42;Technical consultancy, technical simulation and construction drafting, technical project planning and design 
planning in the field of regulators and controls for industrial installations, communications networks, automation 
systems, process control systems, and drives; technical planning and creating of operating instructions and computer 
programs for regulating and controlling industrial installations, for communications networks, for automation systems, 
for process control systems, and for drives; computer programming; design, of computer software; engineering services 
conducted by technology centers; conducting technical project studies of databases; research and development of new 
products for others.
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Priority claimed from 19/10/2017; Application No. : 87652431 ;United States of America 

3967721    16/04/2018
[International Registration No. : 1426649]
Sunbit, Inc.

10880 Wilshire Boulevard, Suite 870 Los Angeles CA 90024 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, electronic financial platform that accommodates multiple types of payment 
transactions in an integrated mobile phone, PDA, and web-based environment; downloadable software in the nature of a 
mobile application for retailers to enable splitting a purchase into payments and for consumers to monitor payment 
status; electronic card readers; mobile optical readers for scanning consumer identification cards.

Cl.35;Business consulting services, namely, providing a means for merchants to leverage consumer data and retail 
market trends; merchant services, namely, consumer credit and risk analysis; business information reporting services for 
merchants, namely, providing merchants and retailers with consumer data to inform consumer financial decisions and 
purchase behaviors; business analysis and business strategic planning services in the consumer financial services 
industry; outsource service provider in the field of business analytics.

Cl.36;Electronic payment services involving electronic processing and subsequent transmission of point of sale 
payment data; financial transaction services, namely, providing secure commercial transactions and payment options; 
financial transaction services, namely, providing secure commercial transactions and payment options using a mobile 
device at a point of sale; merchant services, namely, payment transaction processing services; merchant services, 
namely, advancing funds to businesses and merchants for payment on consumer sale transactions; debit account 
services featuring a tablet-compatible mobile scanner for reading consumer bank cards at point of sale; payment 
processing services in the field of point of sale retail payments; payment processing services in the field of offline 
payments, namely, cash, check, remotely-created check, money order, bank transfer or wire, postal orders and signature 
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debit transactions; payment processing services in the field of online payments; payment processing services, namely, 
credit card and debit card transaction processing services; providing financial transaction and payment processing 
services via an internet portal; providing electronic processing of electronic funds transfer, ACH, credit card, debit card, 
electronic check and electronic payments; providing multiple payment options by means of customer-operated electronic 
terminals available on-site in retail stores; financing, analytics and payment processing services in the field of providing a 
payment method that allows splitting a purchase into multiple payments; financing services; consumer lending services; 
installment financing; consulting in the field of data analytics to improve real-time financial decisions.

Cl.42;Business technology software consultation services; development of new technology for others in the field of 
consumer payment methods; hosting of online secure facilities featuring technology which allows splitting payments 
from consumers to merchants and retailers into multiple payments; providing temporary use of on-line non-downloadable 
cloud computing software for collecting consumer data and processing consumer payment transactions at point-of-sale.
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Priority claimed from 15/11/2017; Application No. : 40-2017-0145214 ;Republic of Korea 

3967722    15/03/2018
[International Registration No. : 1425869]
Philip Morris Products S.A.

Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Apparatus for generating vapor.

Cl.34;Tobacco, raw or manufactured; tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-
own cigarettes, pipe tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical 
purposes); smokers' articles, including cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and 
ashtrays, pipes, pocket apparatus for rolling cigarettes, lighters; matches; tobacco sticks, tobacco products for the 
purpose of being heated, electronic devices and their parts for the purpose of heating cigarettes or tobacco in order to 
release nicotine-containing aerosol for inhalation; liquid nicotine solutions for use in electronic cigarettes; electronic 
smoking devices; electronic cigarettes; electronic cigarettes as substitute for traditional cigarettes; electronic devices for 
the inhalation of nicotine-containing aerosol; oral vaporizing devices for use by smokers, tobacco products and tobacco 
substitutes; smokers' articles for electronic cigarettes; parts and fittings for the aforesaid products included in this class; 
devices for extinguishing heated cigarettes and cigars as well as heated tobacco sticks; electronic rechargeable cigarette 
cases.
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Priority claimed from 12/07/2017; Application No. : 30 2017 017 384 ;Germany 

3967744    02/01/2018
[International Registration No. : 1426747]
TUI AG

Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; transfers [decalcomanias]; stickers [stationery]; containers for stationery; beer mats; paper 
bags for packaging; plastic bags for packing; paper bags; pads of paper and writing paper; printed matter, in particular 
books, leaflets, brochures, newspapers, magazines [periodicals]; photographs [printed]; postcards; tickets, entry tickets, 
calendars, cards, catalogues; writing instruments, in particular pens, pencils; fountain pens; artists' materials; 
paintbrushes; office requisites, except furniture, in particular drawing pins; sealing stamps; inking pads; holders for 
notepads; instructional and teaching material (except apparatus); cardboard for packaging; paper for packaging; plastic 
materials for packaging; printers' type; paper flags and pennants made of paper; adhesives for stationery purposes; 
coasters of paper for glasses, mugs, cups, coffee and tea pots; document holders [stationery].

Cl.28;Games; playthings; parlour games; inflatable plastic toys, in particular in the form of planes and animals; 
gymnastic and sporting articles; playing cards; scale model toys and their parts; scale model toys, in particular of 
vehicles, air-planes, railways and ships as well as accessories therefor; scale model kits [toys]; golf bags, with or without 
wheels; golf clubs; golf gloves; divot repair tools [golf accessories]; pitch forks [golf accessories]; landing nets for 
anglers; ornaments for Christmas trees, except illumination articles and confectionery; candle holders for Christmas 
trees; confetti; puppets; plush toys; rattles [playthings]; scooters [toys]; roller skates; balls for games; play balloons; 
puzzles; video game machines; portable games with liquid crystal displays; apparatus for games; water wings.

Cl.35;Advertising, including advertising on the internet; marketing; marketing in digital networks; telemarketing; public 
relations; advertising and promotional services (for third parties); rental of advertising material; rental and provision of 
advertising space, including of advertising space on the internet; providing of commercial and business contacts, 
including on the internet; rental and provision of advertising time on communication media; direct mail advertising; 
distribution of samples for advertising purposes; dissemination of advertising matter; duplication of documents; 
publication of publicity texts; writing of publicity texts; publication of printed matter for advertising purposes, in particular
tour operator catalogues, also in electronic form and on the internet; market research including public opinion polling and 
market analysis; organization of fairs and exhibitions for commercial and advertising purposes; commercial information 
and advice for consumers [consumer advice shop]; direct mail advertising to attract new customers and to maintain the 
existing customer base; on-line advertising on computer networks; updating, maintenance, systemization and 
compilation of data in computer databases, in particular for measures of customer retention; organizational consulting 
regarding measures of customer retention; developing marketing activities that include the provision of bonuses and 
similar perks (developing marketing activities for bonus schemes); business and organizational consultancy, including 
for customer loyalty programs; business consultancy; business management; business administration; office functions; 
business organization and management advisory services; bookkeeping; hotel management for others; business 
organization consultancy in relation to building projects; business advice and business management services relating to 
franchising; sponsorship, namely providing of advertising and promotional contracts for third parties; rental of office 
equipment; recruitment of office staff; providing of business addresses for advertising purposes; auctioneering services, 
in particular on the internet; provision of contracts on the purchase and sale of goods (for third parties) via a 
teleshopping channel; procurement of contracts for provision of services for third parties via a teleshopping channel; 
rental of staff for hotlines and call centers; ordering services via hotline and call centre; retail services in relation to the 
following goods, namely soaps, perfumery, perfumes, scented water, eau de cologne, deodorants for persons, potpourris 
[fragrances], essential oils, cosmetics, cosmetic bath preparations, skin care (cosmetic preparations for), lotions for 
cosmetic purposes, creams (cosmetic), beauty masks, make-up preparations, lipsticks, cosmetic kits, shampoos, hair 
lotions, dentifrices, mouth washes, not for medical purposes, sun-tanning preparations [cosmetics], shaving 
preparations, after-shave lotions, boot cream, joss sticks, candles (for lighting), Christmas tree candles, scented candles, 
sanitary preparations for medical purposes, dietetic substances adapted for medical use, food for babies, babies' diapers 
[napkins], plasters, materials for dressings, disinfectants, sun care preparations for pharmaceutical purposes, sunburn 
ointments, pharmaceutical products, pharmaceutical and veterinary preparations, medicine cases, portable, filled, 
emergency boxes, pockets and bags (filled), bath preparations, medicated, therapeutic preparations for the bath, goods of 
metal, hooks of metal for clothes rails, locks of metal, boxes of common metal, identity plates of metal, luggage labels of 
metal, boarding stairs of metal, towel dispensers (fixed) of metal, letter boxes of metal, machines for agricultural 
purposes, machines for making pasta, cleaning (machines and apparatus for -), electric, ironing machines, cleaning 
appliances utilizing steam, labellers [machines], bottle washing machines, dishwashers, die-cutting and tapping 
machines, electric hand drills, hand-held tools, other than hand-operated, high pressure washers, electric glue guns, 
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handling apparatus for loading and unloading, harvesting machines, fruit presses (electric) for household purposes, 
electric knives, electric blenders for household purposes, electric tin openers, beaters (electric), whisks (electric) for 
household purposes, bread cutting machines, grating machines for vegetables, coffee grinders (other than hand-
operated), kneading machines, kitchen machines (electric), food processors (electric), mills for household purposes 
(other than hand- operated), pepper mills (other than hand-operated), beer pumps, dynamos, motors for boats, sewing 
machines, lawnmowers [machines], electric shears, trueing machines, electric shoe polishers, automatic vending 
machines, hand-operated tools, cutlery, forks and spoons, table cutlery [knives, forks and spoons] and silver plate, 
vegetable slicers, can openers (non-electric), egg slicers (non-electric), nutcrackers, oyster openers, non-electric cheese 
slicers, foundry ladles [hand tools], mortars for pounding, sugar tongs, garden tools (hand-operated), ice scrapers, side 
arms, scissors, borers, ratchets [hand tools], crow bars, files [tools], spades [hand tools], blade sharpening instruments, 
screwdrivers, polishing irons [glazing tools], razors, razor cases, shaving cases, manicure and pedicure sets, depilation 
appliances (electric and non-electric), pincers, eyelash curlers, fireplace bellows [hand tools], lawn clippers [hand 
instruments], sand trap rakes, flat irons, scientific, nautical, surveying, photographic, optical, measuring, signalling, 
checking and teaching apparatus and instruments, digital thermometers, not for medical purposes, barometers, 
temperature indicators, wireless meteorological station in essence composed of a temperature indicator, a barometer, a 
hygrometer as well as an indicator of date and time, data carriers, in particular magnetic data carriers, CD-ROMs, DVDs, 
magnetic cards, smart cards, phonograph records and other digital recording media, exchangeable digital data storage 
mediums, exchangeable electronic data storage mediums, USB flash drives, data-processing apparatus and computers, 
hardware for data-processing, computer software, apparatus for recording, transmission and reproduction of sound, 
images or data, digital cameras, cameras [photography], camcorders, telephone apparatus, in particular, mobile 
telephones and accessories for the above goods, calculating machines, magnetic data carriers, magnetic and video tapes,
exposed films, computer software, mechanisms for coin-operated apparatus, binoculars, magnifying glasses, spectacle 
cases, spectacles, spectacle lenses, spectacle frames and sunglasses, optical goods, diving suits and masks, breathing 
apparatus for underwater swimming, magnets (decorative), helmets (protective) for sports, tachometers, mouse pads, 
scales, test tubes, navigation apparatus for vehicles (on-board computer), navigational instruments, satellite navigational 
apparatus, downloadable music files, condoms, gloves for massages, massage devices (including for beauty care), ball-
shaped massage devices, baby bottles, apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, 
ventilating, water supply and sanitary purposes, hair dryers, cookware (electric), ovens, toasters, sandwich toasters, 
grills, roasting spits, barbecues, electric raclette sets, electric fondue sets, electric coffee makers, water boilers, water 
heaters, electric apparatus for preparing yoghurt, electric waffle irons, food warming drawers, electric pressure-cooking 
saucepans, warming trays, apparatus for drawing up beer under pressure, automatic bread making machines, electric 
deep-fat fryers, microwave ovens, ice-cream making machines and apparatus, freezers, refrigeration containers, air 
cooling apparatus, refrigeration cabinets, steam facial apparatus [saunas], electric lamps, book lights, chandeliers, 
electric Christmas tree lighting, Chinese lanterns, lanterns for lighting, pocket torches, bicycle lights, lighting apparatus 
for vehicles, flares and searchlights, lampshade holders, lampshades, oil lamps, light bulbs (for lighting), pocket warmers,
fans (air conditioning), hot-water bottles, electric bottle warmers, foot warmers (electric or non-electric), radiators 
(heating), electric blankets, not for medical purposes, hot air apparatus, fan heaters, heat accumulators, gas lighters 
(lighters), friction lighters for igniting gas, petrol burners, air conditioning installations, air conditioning apparatus, water 
filtering apparatus, ornamental fountains, fountains, water intake apparatus, taps, in particular water taps, bath tub 
linings, vehicles, apparatus for locomotion by land, air or water, vehicle accessories, in particular air pumps, rear view 
mirrors, sun-blinds adapted for automobiles, bicycle baskets, bells for bicycles, pedals for bicycles, bicycle seats, dress 
guards for bicycles, spoke clips for wheels, luggage bags for two-wheeled vehicles, pumps for bicycles, handlebars for 
bicycles, mudguards, snow chains and anti-skid chains, wheelbarrows, tilting carts, golf carts, prams, parachutes, vehicle 
covers [shaped], fireworks, sparklers [fireworks], firecrackers (bangers), precious metals and their alloys and goods of 
precious metal or coated therewith, namely jewellery, precious stones, jewellery, in particular bracelets, brooches, rings 
and earrings, horological and chronometric instruments, alarm clocks, watches and watch straps, pins [jewellery], boxes 
and figurines (statuettes), all of precious metal, jewellery chains, tie pins and clips, cufflinks, key rings, jewellery boxes, 
paper, cardboard and goods made from these materials, namely nameplates, luggage labels, transfers [decalcomanias], 
stickers [stationery], containers for stationery, beer mats, bags of paper and plastic bags for packaging, paper bags, pads 
of paper and writing paper, printed matter, books, leaflets, brochures, newspapers, magazines, photographs, postcards, 
tickets, entry tickets, calendars, cards, catalogues, writing instruments, in particular pens, pencils and fountain pens, 
artists' materials, paint brushes, office requisites, drawing pins, sealing stamps and inking pads, boxes for notepads, 
instructional and teaching material (except apparatus), cardboard, paper and plastic materials for packaging, printers' 
type, paper flags and pennants made of paper, adhesives for stationery purposes, mats and coasters of paper for drinking 
glasses, mugs, cups, coffee and tea pots, document holders [stationery], leather and imitations of leather and goods 
made from these materials, namely travelling trunks, briefcases, document wallets, rucksacks, bags, in particular 
shoulder bags, bottle bags, bags for camping, belt bags, beach bags, bags for sports and beach bags, pocket wallets, 
purses, shopping bags and net bags for shopping, travel kits (leather goods), key cases, toilet bags, suitcase straps, 
saddlery, horse blankets and head-stalls, umbrellas and parasols, walking sticks, luggage tags of leather or artificial 
leather, boxes of leather or leather board, furniture, mirrors, picture frames, goods of wood, cork, reed, cane, wicker, horn,
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for these materials or of plastics, 
namely cans, boxes and crates, coathooks and pallets, air mattresses and air cushions (not for medical purposes), 
luggage tags (nameplates) (not of metal), inflatable publicity objects, hand mirrors, shopping trolley tokens (not of metal), 
packaging containers of plastic, household or kitchen utensils and containers, in particular boxes, soapboxes, food 
storage jars and insulated containers, salt cellars and pepper pots, non-electric beaters, pots, frying pans, woks, non-
electric fondue sets, non-electric appliances for making yogurt, soap dispensers, soap holders, combs and sponges, 
brushes (except paint brushes), brushes for footwear, brush-making materials, toothbrushes, including electric 
toothbrushes, articles for cleaning purposes, deodorizing apparatus for personal use, unworked or semi-worked glass 
(except glass used in building), glassware, porcelain and earthenware, in particular vases, decanters, flasks and glass 
[receptacles], works of art made of porcelain, clay or glass, fruit bowls, napkin rings, cosmetic utensils, perfume 
vaporizers, shaving brushes, spectacle cleaning cloths, bottles, in particular insulating flasks, refrigerating bottles, 
demijohns and drinking flasks for travellers, non-electric fruit presses for household purposes, corkscrews, bottle 
openers, fitted picnic baskets (including dishes), non-electric cold boxes (portable), isothermic bags, services [dishes], 
coffee services, tea services, chopsticks, shoe horns, shoe trees [stretchers], coasters (not of paper and other than table 
linen), trivets [table utensils], table mats for glasses, mugs, cups, coffee and tea pots [table utensils], toothpicks, 
toothpicks holders, disposable table plates, flower-pot covers, watering cans, ice buckets, garden, polishing and cooking 
gloves, gloves for household purposes, portable baby baths, baby potties for sanitary purposes, non-electric heaters for 
feedings bottles, bread and cutting boards, piggy banks, waste paper baskets, ropes, strings, nets, tents, tarpaulins, sails, 
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sacks and bags, padding and stuffing materials (except of rubber or plastics), raw fibrous textile materials, shoulder 
straps for handling loads [not of metal], packing rope, packing string, plastic fibres for textile use, beach shelter tents, 
bags for washing hosiery, yarns and threads for textile purposes, sewing threads and yarn, textiles and textile goods, bed 
covers, bedspreads and table covers and cloths, bath towels and hand towels, napkins and handkerchiefs of textile, 
curtains and drapes of textile, pennants and flags (not of paper), printers' blankets of textile, bedding (bed linen), labels of 
textile, coasters (table linen) of textile, for jugs, bottles, glasses, mugs, cups, coffee pots and tea pots, shower curtains of 
textile or of plastic film, clothing, in particular t-shirts, trousers, gloves, shirts and blouses, money belts (clothing), belts, 
headgear, in particular hats, caps and shower caps, scarves, ties, overalls, raincoats, neck scarves [mufflers], socks, 
headbands and jumpers, swimsuits, bathing trunks, bathrobes, footwear, in particular sandals, shoes for swimming and 
sports shoes, pockets for clothing, wet suits for water skiing, aprons (clothing), masquerade costumes, ski gloves, lace 
and embroidery, ribbons and braid, buttons, hooks and eyes, needles, artificial flowers and fruits, key straps, ornamental 
novelty badges [buttons], trouser clips for cyclists, hair bands, hair clips, bows for the hair, hair ornaments, barrettes 
[hair slides], needle cases, sewing boxes, brassards, mats, floor mats, gymnastic mats, bath mats, linoleum, oilcloth, 
rugs, pedestal mats, reed mats, floor coverings (top floors), wall hangings (non-textile), games, playthings, parlour 
games, inflatable playthings of plastic, in particular in the form of planes and animals, gymnastic and sporting articles, 
playing cards, scale toys and their parts, toy models, in particular of vehicles, air planes, railways and ships as well as 
accessories therefor, scale model kits [toys], golf bags (with or without wheels), golf clubs, golf gloves, divot repair tools 
[golf accessories], pitch forks [golf accessories], landing nets for anglers, ornaments for Christmas trees, (except 
illumination articles and confectionery), candle holders for Christmas trees, confetti, puppets, plush toys, rattles 
[playthings], scooters [toys], roller skates, balls for games, play balloons, jigsaw puzzles, video game machines, portable 
games with liquid crystal displays, apparatus for games, water wings, meat, fish, poultry and game, meat extracts, 
preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milks and milk products, edible 
oils and fats, meat, fish, vegetable and fruit preserves, crystallised fruit, coffee, tea, cocoa, sugar, rice, tapioca, sago, 
artificial coffee, flour and preparations made from cereals, bread, pastry and confectionery, edible ices, honey, treacle, 
yeast, baking powder, salt, mustard, vinegar, sauces (including salad dressings), spices, ice for refreshment, candy, in 
particular fruit gums and wine gums, sweets, pastilles and lollipops, chocolate, advent calendars, Christmas sweets or 
gift bags (filled or bedecked with candy, chocolate goods and/or pastries), ice cream, agricultural, horticultural and 
forestry products and grains, live animals, fresh fruits and vegetables, seeds, natural plants and flowers, animal 
foodstuffs, beers, mineral and aerated waters and other non-alcoholic beverages, fruit drinks and fruit juices, syrups and 
other preparations for making beverages, alcoholic beverages (except beers), tobacco, smokers' articles, in particular 
ashtrays, tobacco pouches, tobacco jars, cigarette cases, cigarillos, cigar cases and boxes, cigar boxes (with humidor), 
cigarettes, tobacco pipes, snuff boxes, pipe racks for tobacco pipes, matches, match boxes, match holders and lighters 
for smokers; the bringing together, for the benefit of others, of a variety of services, enabling customers to conveniently 
view and purchase those services, namely advertising, issuance of vouchers, insurance brokerage, travel and health 
insurance, real estate management as well as providing, leasing and renting of real estate, telecommunications, providing 
access to databases, rental of database access time, providing access to databases, rental of database access time, 
organization, booking and arrangement of travels, excursions and cruises, travel reservation, organisation of seminars 
and language courses, entertainment, physical education services, fitness club services, organization of sports 
competitions, organization of cultural and sporting events, arranging of cultural and sporting events, reservation services 
for sporting, scientific and cultural events, game services provided on-line, organization of exhibitions for cultural and 
teaching purposes, radio entertainment, television entertainment, creation, installation, updating, care and maintenance 
of computer software, computer programming for data processing and communication, rental of data processing 
apparatus and computer software, computer programming services for constructing and maintaining of internet portals, 
chat rooms, chat lines and internet forums, design and construction of homepages and websites, creating and 
maintaining websites for others, updating of websites, creating of websites for the internet, providing temporary 
accommodation, providing of food and drinks for guests, providing hotel reservation services, providing hotel and motel 
services, food and drink catering, boarding house services, bar services, medical services, hygienic and beauty care for 
human beings with the purpose of facilitating customer choices; arranging of commercial transactions for third parties, 
including in the context of e-commerce; commercial administration of the licensing of the goods and services of others.

Cl.36;Insurance; insurance brokerage; insurance consultancy; financial services, monetary affairs; real estate affairs; 
real estate brokerage; apartment house management; appraisal and evaluation of real estate including financial appraisal 
for its use (facility management); real estate management as well as providing, leasing and renting of real estate; financial 
planning services relating to building projects; financial advice in the field of franchising; rental of offices [real estate]; 
issuing of credit cards; issuing electronically readable customer cards with a payment feature for entering bonus and 
reward transactions; issuance of tokens of value; charitable fund raising; safe deposit services; sponsorship in the form 
of financial support; electronic commerce payment services, in particular processing payments for the purchase of goods 
and services via an electronic communications network; credit card services.

Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porterage; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organization, 
booking and arrangement of excursions, day trips and sightseeing tours; travel consultancy and escorting of travellers; 
rental, booking and providing of aircraft; rental, booking and providing of ships, in particular rowing and motor boats, 
sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and horses; parcel delivery; 
organization of trips, travel for package holidays and sightseeing tours; travel agency services, in particular consultancy 
and booking services for travel, providing information about travel, arrangement of transport services and travel; travel 
reservation; transport reservation; providing information about travel, via the Internet, in particular about reservation and 
booking in the tourism and business travel sector (online travel agencies); delivery, dispatching and distribution of 
newspapers and magazines; consultancy provided by telephone call centres and hotlines regarding travels, including 
business travel and in the field of transport logistics, transport and storage; tracking of passenger or freight vehicles 
using computers or global-positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising films; DVD and 
CD-ROM film production; production of radio and television programs; rental of films and videos; presentation of films 
and videos; ticket agency services [entertainment]; entertainer services; musical performances; circus performances; 
public entertainment; theatrical performances; arranging and conducting of concerts; ticket agency services 
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[entertainment]; organization and providing of an after school children's entertainment centre featuring educational 
entertainment; holiday camp services (entertainment); physical education services; language training; training and fitness
club services; providing nursery schools, cinema theaters, discotheque services, providing museum facilities 
[presentation, exhibitions], amusement arcades, amusement park services; sport camp services; providing golf courses, 
tennis courts, riding facilities and sports facilities; rental of skin diving equipment; organization of sports competitions; 
organization of cultural and sporting events; arranging of cultural and sporting events; reservation services for sporting, 
scientific and cultural events; game services provided on-line [from a computer network]; rental of recorded data carriers 
(films, music, games), projector apparatus and the accessories thereof; rental of newspapers and magazines; writing of 
texts, other than publicity texts; publication of printed matter, also in the form of electronic media including CD-ROMs, 
other than publicity texts, in particular books, magazines and newspapers; publication of printed matter in electronic 
form, except for publicity purposes, in particular magazines and newspapers, including in the Internet; publication of 
texts, except publicity texts, in particular of books, magazines and newspapers, including in the Internet; organization of 
exhibitions for cultural and teaching purposes; entertainment and educational services provided by recreation and 
amusement parks; language interpreter services; services of a translator; photography; radio entertainment; television 
entertainment; consultancy provided by telephone call centres and hotlines in the field of education, training and further 
training, and entertainment; consultancy provided by telephone call centres and hotlines in the field of reservation 
services for sporting, scientific and cultural events; information about entertainment events, in particular provided via 
online networks and the Internet; modelling for artists.

Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; food and drink catering; boarding house services; rental of meeting rooms; 
bar services; restaurant services; providing food and drinks in Internet cafés; consultancy provided by telephone call 
centres and hotlines in the field of accommodation services, providing and rental of holiday homes, room reservation 
services and hotel reservation as well as accommodation and catering for guests.

Cl.44;Medical services; hygienic and beauty care for human beings; sauna services; beauty salon services; sanatorium 
services; hairdressing; massage salon services; nursing, medical; public bath services for hygiene purposes; Turkish 
bath services; organization of therapy for health purposes; medical assistance services; convalescent home services; 
flower arranging; manicuring; massage; nursing homes services; physiotherapy; animal grooming; dentistry services; 
arrangement of wellness and beauty care services.
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Priority claimed from 29/11/2017; Application No. : 30 2017 030 847 ;Germany 

3967746    28/05/2018
[International Registration No. : 1425707]
VTS VEKA Technologie Service GmbH & Co. KG

Osttor 84 48324 Sendenhorst Germany

Proposed to be Used
IR DIVISION
Cl.17;Films of plastic and / or of cellulose for the coating of surfaces.

Cl.37;Information relating to the application, repair and / or removal of coatings, in particular films, for the construction 
and / or repair of surfaces of buildings, building material and / or other objects, as far as included in class 37; information 
relating to the application of coatings to surfaces of buildings, building material and / or other objects, as far as included 
in class 37; application of coatings, in particular films, to surfaces of buildings, building material and / or other objects, as 
far as included in class 37.

Cl.40;Information relating to custom manufacturing and / or the chemical, mechanical, thermal and / or 
thermomechanical processing of coatings, in particular films, for surfaces, as far as included in class 40; information 
relating to treatment and / or coating of surfaces using chemical, mechanical, thermal and / or thermomechanical 
processes, as far as included in class 40; treatment and / or coating of surfaces, in particular application of coatings, in 
particular films, using chemical, mechanical, thermal and / or thermomechanical processes, to surfaces, as far as 
included in class 40; lamination of films, as far as included in class 40.

Cl.42;Technological consulting; technical development relating to treatment and / or coating of surfaces, in particular 
technical development of surface coatings, in particular technical development of films; testing new products; performing 
laboratory analysis, laboratory tests and technical tests.
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Priority claimed from 08/08/2017; Application No. : 1851592 ;Canada 

3967750    05/02/2018
[International Registration No. : 1426235]
Intuit Inc.

2535 Garcia Avenue Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for accounting, bookkeeping, financial and business transaction processing management, 
financial and business transaction management, tax preparation and tax planning, business process management, and 
financial planning; computer software for use in the field of personal and business finance for accounting, project costing 
management and tax management; computer software for use in the management of payroll; computer software for 
administering employee payroll; computer software for use in the management of benefit plans, insurance plans, 
retirement plans, unemployment insurance plans, and pre-paid health care plans; computer software for creating, 
customizing, and managing invoices, recording payments, and issuing receipts; computer software for use in organizing, 
servicing and tracking sales, collections and receivables data; computer software for tracking income, expenses, sales, 
and profitability by business location, department, type of business, or other user set field; computer software for 
customer relationship management; computer software to calculate and charge sales tax and to create reports to pay 
sales tax to appropriate tax agencies; computer software for credit card invoicing and credit card payment processing; 
computer software for managing online bank accounts; computer software for controlling access to financial information 
via electronic permission settings; computer software to create, customize, print, export, and e-mail purchase orders; 
computer software to track time worked by employees and subcontractors; computer software to create and manage 
budgets; computer software to create price quote estimates and transfer price quote estimates to invoices; computer 
software to automate creation of invoices; computer software to create, customize, print, export, and e-mail financial 
reports, business reports, balance sheets, profit and loss statements, cash flow statements, and taxable sales reports; 
computer software to create, print, and track checks and purchase orders; computer software to track sales, expenses, 
and payments; computer software to analyze the financial status of businesses and industries; computer software to 
manage customer lists, e-mail and print sales forms, and track running balances; computer software for inventory 
management; computer software to import contacts and financial data from other electronic services and software; 
computer software for synchronizing data among computers and mobile devices; computer software for database 
management, data aggregation, data reporting, and data transmission; computer software for online backup of electronic 
files; computer software and hardware for use in transaction processing, accounting, receipt printing, customer 
relationship management, inventory management and operations management, all in the field of point of sale transactions 
and retail management; cash drawers, namely, cash registers; computer printers; point of sale printers and terminals; 
credit card and debit card readers and scanners; bar code readers and scanners; credit card and secure electronic 
transaction processing terminals and computer hardware; computer software that enables business owners to find 
business financing and commercial loans; computer software that matches borrower requests for financing and 
commercial loans; computer software that matches business finance requirements with loans; computer software that 
enables the secure exchange of information by users.

Cl.35;Online business management services in the field business finance; online accounting and bookkeeping 
services; providing payroll preparation, payroll tax assessment, and payroll tax filing services; member benefits program, 
namely, customer loyalty services for commercial, promotional and/or advertising purposes that provides a variety of 
amenities to member accounting professionals, computer consultants, tax professionals, and business consultants; 
administration of loyalty programs for member accountants; membership club services, namely, providing on-line 
information to members in the fields of branding, business development, business marketing, and marketing advertising; 
marketing consultation; online marketing and promotional services; online advertising of the goods and services of 
others; providing search engine marketing information; providing product and computer software discounts, namely, 
administration of a program for enabling participants to receive free product samples and enabling participants to obtain 
discounts on products and discounts on computer software; matching lenders with borrowers.

Cl.36;Online credit card transaction processing services; payroll tax debiting services; online bill payment services; 
financial services, namely, financing and lending services; financial services, namely, matching lenders with borrowers; 
online financing and loan services; financial and finance information services; commercial finance brokerage services; 
online bill payment services.

Cl.42;Providing temporary use of online non-downloadable software for accounting, bookkeeping, online financial and 
business transaction processing management, financial and business transaction management, tax preparation and tax 
planning, business process management, and financial planning; providing temporary use of online non-downloadable 
software for use in the field of personal and business finance for accounting, project costing management and tax 
management; providing temporary use of online non-downloadable software for use in the management of payroll; 
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providing temporary use of online non-downloadable software for administering employee payroll; providing temporary 
use of online non-downloadable software for use in the management of benefit plans, insurance plans, retirement plans, 
unemployment insurance plans, and pre-paid health care plans; providing temporary use of online non-downloadable 
software for creating, customizing, and managing invoices, recording payments, and issuing receipts; providing 
temporary use of online non-downloadable software for use in organizing, servicing and tracking sales, collections and 
receivables data; providing temporary use of online non-downloadable software for tracking income, expenses, sales, and
profitability by business location, department, type of business, or other user set field; providing temporary use of online 
non-downloadable software for customer relationship management; providing temporary use of online non-downloadable 
software to calculate and charge sales tax and to create reports to pay sales tax to appropriate tax agencies; providing 
temporary use of online non-downloadable software for credit card invoicing and credit card payment processing; 
providing temporary use of online non-downloadable software for managing online bank accounts; providing temporary 
use of online non-downloadable software for controlling access to financial information via electronic permission 
settings; providing temporary use of online non-downloadable software to create, customize, print, export, and e-mail 
purchase orders; providing temporary use of online non-downloadable software to track time worked by employees and 
subcontractors; providing temporary use of online non-downloadable software to create and manage budgets; providing 
temporary use of online non-downloadable software to create price quote estimates and transfer price quote estimates to 
invoices; providing temporary use of online non-downloadable software to automate creation of invoices; providing 
temporary use of online non-downloadable software to create, customize, print, export, and e-mail financial reports, 
business reports, balance sheets, profit and loss statements, cash flow statements, and taxable sales reports; providing 
temporary use of online non-downloadable software to create, print, and track checks and purchase orders; providing 
temporary use of online non-downloadable software to track sales, expenses, and payments; providing temporary use of 
online non-downloadable software to analyze the financial status of businesses and industries; providing temporary use 
of online non-downloadable software to manage customer lists, e-mail and print sales forms, and track running balances; 
providing temporary use of online non-downloadable software for inventory management; providing temporary use of 
online non-downloadable software to import contacts and financial data from other electronic services and software; 
providing temporary use of online non-downloadable software for synchronizing data among computers and mobile 
devices; providing temporary use of online non-downloadable software for database management, data aggregation, data 
reporting, and data transmission; providing temporary use of online non-downloadable software for online backup of 
electronic files; providing temporary use of online non-downloadable software for use in transaction processing, 
accounting, receipt printing, customer relationship management, inventory management and operations management, all 
in the field of point of sale transactions and retail management; technical support services, namely, troubleshooting of 
computer software problems, web sites, online services, web and online application problems, mobile application 
problems, and network problems; computer technology support services, namely, help desk services; computer services, 
namely, synchronizing data among computers and mobile devices; computer consultation services; data hosting 
services; hosting software for use by others for use in managing, organizing and sharing data on computer server on a 
global computer network; providing on-line non-downloadable software that enables business owners to find business 
financing and commercial loans via a website; providing on-line non-downloadable software that matches borrower 
requests for financing and commercial loans via a website; providing on-line non-downloadable software that matches 
business finance requirements with loans via a website; providing on-line non-downloadable software that enables the 
secure exchange of information by users via a website.
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Priority claimed from 15/12/2017; Application No. : 2017753371 ;Russian Federation 

3967751    15/03/2018
[International Registration No. : 1425775]
NANOSHINE LTD

Room 1501 B2 Grand Millennium Plaza (Lower Block) 181 Queen's Road, Central Hong Kong China

Proposed to be Used
IR DIVISION
Cl.2;Dyes; binding preparations for paints; glazes [paints, lacquers]; primers; paints; lacquers; coatings [paints]; 
undercoating for vehicle chassis; anti-fouling paints; anti-corrosive preparations; protective preparations for metals; anti-
tarnishing preparations for metals; enamels [varnishes].

Cl.17;Plastic film, other than for wrapping; plastic film for protecting paint and glass.

Cl.35;Import-export agency services; invoicing; demonstration of goods; opinion polling; market studies; marketing 
research; layout services for advertising purposes; marketing; organization of exhibitions for commercial or advertising 
purposes; organization of trade fairs for commercial or advertising purposes; commercial intermediation services; 
presentation of goods on communication media, for retail purposes; auctioneering; sales promotion for others; publicity 
material rental; rental of sales stands; radio advertising; bill-posting; distribution of samples; dissemination of advertising
matter; direct mail advertising; advertising by mail order; television advertising; telemarketing services; administrative 
processing of purchase orders; pay per click advertising.
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3967752    11/05/2018
[International Registration No. : 1426101]
KROSAKIHARIMA CORPORATION

1-1, Higashihama-machi, Yahatanishi-ku, Kitakyushu-shi Fukuoka 806-8586 Japan

Proposed to be Used
IR DIVISION
Cl.7;Foundry machines; grinding machines for the treatment of ceramics; milling machines for the treatment of 
ceramics; turning machines for the treatment of ceramics; lapping machines for the treatment of ceramics; polishing 
machines for the treatment of ceramics; cutting machines for the treatment of ceramics; metal working machines; 
grinding machines for the treatment of metal; milling machines for the treatment of metal; machines for manufacturing 
glassware; machines for manufacturing glass working; machine tools for forming, riveting, swaging, and flaring of metal 
and plastics; machines for plastics working; scales, encoders, gauge blocks, hole plates, reference standards, calibration 
standards, straight edge ruler, optical flat and mirrors of ceramic for semiconductor manufacturing machines; machines 
for manufacturing semiconductors; IC handlers, namely, machines for processing integrated circuits; machines for stone 
working; refractory materials gunning machines.

Cl.11;Casting nozzles for furnaces; sliding nozzles for furnaces; nozzles for furnaces; sliding nozzle accessories for 
furnaces; casting nozzle exchangers for furnaces; tundish for furnaces; coolers for furnaces; shaped fittings for furnaces;
shaped fittings for ovens; structural plates for ovens; oven fittings made of fireclay; furnaces; loading apparatus for 
furnaces; porous plugs for furnaces for blowing gas into steel ladles or steel refining vessels.

Cl.19;Refractory materials, not of metal, for casting nozzles; refractory materials, not of metal, for sliding nozzles; 
refractory materials, not of metal, for tundish; refractory bricks, not of metal; bricks; refractory construction materials, not 
of metal; cement for furnaces; earth for bricks; binding agents for making stones.
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Priority claimed from 06/07/2017; Application No. : 25179380 ;China 

3967754    20/12/2017
[International Registration No. : 1425780]
M. Braun Inertgas-Systeme GmbH

Dieselstr. 31 85748 Garching Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal materials for building and construction; transportable buildings of metal; small items of metal hardware; 
metal containers for storage or transport; locks and keys of metal; locks; sluice gates made of metal; pipes and tubes of 
metal and systems composed thereof; flanges; pipes and tubes of metal for vacuum feedthroughs.

Cl.7;Machines and machine tools for material processing and production, also as parts of systems; gas separation 
equipment; machines for making lamp bulbs; industry machines for medicines making and processing; packaging 
machines; machines for producing battery; printing machines; electric machines for food making; sealing machines for 
industrial purposes; valves [parts of machines]; electronic industrial equipment, namely UV-cleaning systems and 
devices for UV-encapsulations; filtering machines; condensing installations; inert gas glove boxes as parts of mechanical 
systems; glove box workstations; coating systems; encapsulation systems; apparatus for filtering solvents; gas mixing 
systems; vacuum cleaners and pumps; tube conveyors for feeding and removing gas; gas-tight housings for machines.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling and checking 
[supervision] apparatus and instruments; compact discs, DVDs and other digital recording media; data processing 
equipment, computers; computer software; material testing instruments and machines; probes for scientific purposes; 
sensors; monitors [computer hardware]; inert gas gloveboxes for protection purpose [protection and safety equipment 
for laboratories]; microscopes, camera systems; filter membranes for laboratory use.

Cl.11;Apparatus for lighting, heating, steam generating, refrigerating, drying and ventilating; apparatus for drying 
solvents; electronic and industrial devices, namely hotplates and ovens; ventilation hoods for laboratories; air filtering 
installations; gas scrubbing apparatus; air purifying apparatus and machines; ventilation [air-conditioning] installations 
and apparatus; air sterilisers; ovens; hotplates; custom-sized housings as parts and accessories for the goods included 
in class 11, as far as included in this class; customized enclosures as parts and accessories for the goods included in 
class 11, as far as included in this class; vacuum dryers; burners; gas cooling systems and systems contained thereof; 
fans; gas purification apparatus; lighting installations for glove boxes; gas scrubbers [parts of gas systems].

Cl.37;Machinery installation, maintenance and repair; installation, maintenance and repair of computer hardware.

Cl.40;Treatment of materials, namely coating, grinding, polishing, hardening, heat treatment, sublimation, drying, 
particle removal of metals and plastics as well as encapsulation and purification of gases and liquids.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technology study; scientific laboratory services; 
quality control; chemical analysis; material testing; industrial design services; design of computer software; updating of 
computer software; consultancy of design and development of computer design; maintenance of computer software.
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Priority claimed from 05/10/2017; Application No. : 2017/28969 ;South Africa 

3967799    02/04/2018
[International Registration No. : 1425716]
Microsoft Corporation

One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing business information and consulting in the field of white space telecommunications and Internet 
connectivity; promoting public interest and awareness of white space telecommunications and Internet connectivity; 
charitable services, namely, organizing, developing, and conducting programs and projects aimed at increasing 
technological development in rural communities (terms considered too vague by the International Bureau – Rule 13 (2) (b) 
of the Common Regulations); providing information in the fields of business analysis and strategic planning to rural 
communities and local businesses.

Cl.38;Telecommunications services, namely providing Internet connectivity to white space telecommunications 
channels, networks and databases; Internet access provider services; telecommunications consultation and informational
services; providing information in the fields of telecommunications and Internet connectivity.

Cl.42;Consulting in the field of telecommunications and computer technology; information technology services; 
design, development, and implementation of hardware and software in the field of white space telecommunications and 
Internet connectivity; research services in the field of white space telecommunications and Internet connectivity; design, 
deployment and management of wireless Internet computer networks for others; computer network design and computer 
software design in the field of telecommunications; providing on-line non-downloadable software for wireless network 
management; research, design, and development of computer hardware and software for others; innovation consulting 
services, namely, advising others in the areas of product and software development.
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Priority claimed from 31/08/2017; Application No. : 87592095 ;United States of America 

3967805    28/02/2018
[International Registration No. : 1425667]
AccessCoin, LLC

2201 Broadway, Suite 100 Oakland CA 94612 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer e-commerce software for use in ticketing and distributed ledger technology; computer e-commerce 
software to allow users to conduct electronic business transactions in online marketplaces via a global computer 
network.

Cl.35;Providing incentive award programs for customers through the issuance and processing of loyalty 
cryptocurrency for frequent use of participating businesses; promoting the sale of goods and services of others through 
electronic provision of cryptocurrency, promotions and discounts.

Cl.36;Cryptocurrency, namely, providing a digital currency or digital token for use by members of an on-line community
via a global computer network; cryptocurrency, namely, a digital currency or digital token, incorporating cryptographic 
protocols, used to operate and build applications and blockchains on a decentralized computer platform and as a method 
of payment for goods and services and as a method of transfer of digital assets.

Cl.41;Arranging for ticket reservations for sporting events, musical concerts, educational events, social events, 
business events and live entertainment and performance events; ticket agency services for sporting events, musical 
concerts, educational events, social events, business events and live entertainment and performance events; ticket 
agency services for sporting events, musical concerts, educational events, social events, business events and live 
entertainment and performance events, rendered online, through phone orders and through ticket outlets; provision of 
ticketing services to third parties, namely, ticket agency services for theatrical shows and other artistic, cultural and 
entertainment events, said services rendered on-line and via phone orders; entertainment services, namely, providing a 
virtual environment in which users of Internet or mobile games can use or access virtual assets related to such games.

Cl.42;Software as services (SAAS) services featuring software for providing a virtual currency for use by members of 
online communities via a global computer network; software as a service (SAAS) services featuring software for ticketing 
services in the nature of protocols and software that enables ticketing transactions.

8529



Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

3967811    05/04/2018
[International Registration No. : 1426228]
BEIJING CAREZOE MEDICAL APPLIANCE CO, LTD.

First Floor, No. 17, East Binhe Road, Dongcheng District Beijing China

Proposed to be Used
IR DIVISION
Cl.10;Air mattresses for medical purposes; traction apparatus for medical purposes; medical apparatus and 
instruments; commode chairs; soporific pillows for insomnia; cupping glasses; orthopedic belts; sphygmomanometers; 
stockings for varices; crutches for invalids.

Cl.28;Machines for physical exercises; wristbands (sports articles); body-training apparatus; elbow guards [sports 
articles]; knee guards [sports articles]; waist protective band; palm guard; leg guard; chest protectors for sports; exercise 
weight cuffs.
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Priority claimed from 16/12/2016; Application No. : 302016000127799 ;Italy 

3967812    15/06/2017
[International Registration No. : 1426776]
ELDOR CORPORATION S.p.A.

Via Don Paolo Berra, 18 I-22030 ORSENIGO (CO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Alternators; cylinder blocks (parts of machines); generators of electricity; fuel injection systems for internal 
combustion engines; dynamos; fuel economizers for engines; fuel ignition devices for internal combustion engines; fuel 
injection devices for internal combustion engines; fuel injectors for internal combustion engines; air/fuel ratio regulators; 
fuel lines for machine; fuel pumps; glow plugs for diesel engines; igniting devices for internal combustion engines; 
igniting magnetos for engines; mechanical devices for checking injectors for engines; mechanical devices for regulating 
and controlling injectors for engines; motors and engines, excluding those for land vehicles; throttle bodies; pressure 
regulators; pressure control valves; starter generator engine with belt drive with and without integrated inverter (other 
than for land vehicles); integrated starter generator engine with belt drive with and without integrated inverter (other than 
for land vehicles); electric compressors; electric pumps; energy/exhaust heat recovery electric turbine; electric traction 
machines; fuel cell blower; fuel cell propelling devices; electric ignition systems for diesel oil or combustible oil 
combustion equipment; electric starter and ignition coils for diesel oil combustion equipment in internal combustion 
engines; turbo-compressors for engines.

Cl.9;Transformers, electric coils, electric filters, electric or electronic components and equipment for injection and/or 
igniting apparatus systems for diesel oil or combustible oil combustion equipment; electric accumulators for vehicles; car
performance test devices; inspection devices for car industry; battery unit; chargers for electric batteries; computer 
peripherals; electric converters; direct current converters; electronic control unit for engine controls; electronic control 
tools for engines; electronic dosage control unit for fuel injected into engines; electronic remote control devices; testing 
devices for internal combustion engines; protection circuits inverters for engine ignition systems; solar batteries; 
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solenoid valves; electromagnetic switches; electric inverter; integrated power electronic unit; DC/DC converter; electric 
booster; battery charger; supplementary power unit; wireless recharger; power distribution unit; batteries; electronic 
converter for fuel cell; electronic control unit for fuel cell; fuel cell backup power unit; monitor for fuel cell; fuel cell 
battery charger; kinetic energy recovery system; flywheel energy accumulation system; super-capacitors energy 
accumulation system; battery management system; fuel cell power range extender for vehicles; fuel cell system; fuel cell 
generator; interface circuits for electrical vehicles; electrical reactor for producing pure hydrogen from hydrocarbons and 
water; electrical reactor for production of hydrogen; integrated mechatronic electronic control units; integrated 
mechatronic electronic control units.

Cl.12;Vehicles; electric vehicles; motors and engines for land vehicles; electric motors for land vehicles; hydraulic 
circuits for vehicles; axles for vehicles; electric front axle; electric rear axle; electrical traction control systems for land 
vehicles; power transmissions for motor vehicles; electric motors integrated in wheels (for vehicles); fuel cell kinematic 
chains; starter generator engine with belt transmission with and without integrated inverter (for land vehicles); integrated 
starter generator engine with belt transmission with and without integrated inverter (for land vehicles); electric motors 
integrated in wheels (for cars).

Cl.17;Polymer electrolyte membrane; proton exchange membrane.

Cl.42;Engineering advice; technological consultancy; engineering services; technical project planning; product design 
and development; technical design; product research and development; analysis of materials; laboratory analysis; 
product design analysis and assessment; inspection of materials and equipment for quality control; carrying out 
industrial tests; technical assessment [quality assessment].
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Priority claimed from 05/04/2018; Application No. : 017884076 ;European Union 

3967835    13/04/2018
[International Registration No. : 1426087]
PUBLI IMPRESS

ZI LA BERGERIE F-49280 LA SÉGUINIÈRE France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products, namely perfumes, eaux de toilette, eaux de parfum; essential oils; beauty care and body 
cleaning preparations; cosmetics; cosmetic products for children; make-up; soaps and gels; hair treatments and 
preparations; shampoos.

Cl.9;Spectacles (optics); sunglasses; diving and swimming goggles; spectacles for children; optical goods; cords for 
spectacles; cases for spectacles and sunglasses.

Cl.14;Key rings and key chains and their fobs; jewelry and jewelry articles; fashion jewelry; children's jewelry; rings; 
earring; bracelets; trinkets (jewelry); chains [jewelry]; necklaces; pendants; timepieces and chronometric instruments; 
watches; timepieces; watch bands; chronometers.

Cl.18;Leather and imitations of leather; leatherware; handbags, backpacks, wheeled bags; beach bags; sports bags; 
bags for campers; pouch baby carriers; bags or net bags for shopping; bags or small bags (envelopes, pouches) of 
leather for packaging; satchels; briefcases; suitcases; umbrellas, parasols and walking sticks; wallets; purses (coin 
purses).

Cl.24;Fabrics and textiles; household linen; bed linen; table linen (not of paper); table napkins; bath linen except 
clothing; bath towels; beach towels; face towels; curtains of textile or plastic; baby bunting [snuggle suits]; sleeping bags 
for babies; fabrics for changing babies.

Cl.25;Clothing; tee-shirts; shorts; trousers; shirts; overalls; bodysuits; pullovers; vests; suits; skirts; dresses; layettes 
[clothing]; leggings; babies' pants [clothing]; coats and jackets; sports clothing; sleepwear; pajamas; maternity clothing; 
waterproof clothing; clothing of leather; underwear; lingerie; bath robes; gloves (clothing); hosiery; belts (clothing); 
tights; socks; sashes for wear; scarves; bathing suits; bathing trunks; headgear; hats; caps; footwear; footwear for 
sports; beach footwear; ski boots; bedroom slippers; soles for footwear; inner soles; clothing made from anti-UV textiles.
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Priority claimed from 20/10/2017; Application No. : 87653661 ;United States of America 

3967869    16/04/2018
[International Registration No. : 1425567]
Sunbit, Inc.

10880 Wilshire Boulevard, Suite 870 Los Angeles CA 90024 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, electronic financial platform that accommodates multiple types of payment 
transactions in an integrated mobile phone, PDA, and web-based environment; downloadable software in the nature of a 
mobile application for retailers to enable splitting a purchase into payments and for consumers to monitor payment 
status; electronic card readers; mobile optical readers for scanning consumer identification cards.

Cl.35;Business consulting services, namely, providing a means for merchants to leverage consumer data and retail 
market trends; merchant services, namely, consumer credit and risk analysis; business information reporting services for 
merchants, namely, providing merchants and retailers with consumer data to inform consumer financial decisions and 
purchase behaviors; business analysis and business strategic planning services in the consumer financial services 
industry; outsource service provider in the field of business analytics.

Cl.36;Electronic payment services involving electronic processing and subsequent transmission of point of sale 
payment data; financial transaction services, namely, providing secure commercial transactions and payment options; 
financial transaction services, namely, providing secure commercial transactions and payment options using a mobile 
device at a point of sale; merchant services, namely, payment transaction processing services; merchant services, 
namely, advancing funds to businesses and merchants for payment on consumer sale transactions; debit account 
services featuring a tablet-compatible mobile scanner for reading consumer bank cards at point of sale; payment 
processing services in the field of point of sale retail payments; payment processing services in the field of offline 
payments, namely, cash, check, remotely-created check, money order, bank transfer or wire, postal orders and signature 
debit transactions; payment processing services in the field of online payments; payment processing services, namely, 
credit card and debit card transaction processing services; providing financial transaction and payment processing 
services via an internet portal; providing electronic processing of electronic funds transfer, ACH, credit card, debit card, 
electronic check and electronic payments; providing multiple payment options by means of customer-operated electronic 
terminals available on-site in retail stores; financing, analytics and payment processing services in the field of providing a 
payment method that allows splitting a purchase into multiple payments; financing services; consumer lending services; 
installment financing; consulting in the field of data analytics to improve real-time financial decisions.

Cl.42;Business technology software consultation services; development of new technology for others in the field of 
consumer payment methods; hosting of online secure facilities featuring technology which allows splitting payments 
from consumers to merchants and retailers into multiple payments; providing temporary use of on-line non-downloadable 
cloud computing software for collecting consumer data and processing consumer payment transactions at point-of-sale.
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3967873    25/06/2018
[International Registration No. : 1425950]
ORTHOPOLIS

18 rue de Condé F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic substances for medical 
use, food for babies; plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; 
products for destroying vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture material.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 31/05/2016; Application No. : 302016000055990 ;Italy 

3967875    22/11/2016
[International Registration No. : 1427000]
TELECOM ITALIA S.P.A.

Via Gaetano Negri, 1 I-20123 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services, namely, providing connectivity services in the nature of international 
telecommunication voice, data and mobile data services; global fixed network and mobile network telephony 
communication services; international IP telephony services; providing connections to a global computer network, 
namely, IP connectivity services to a global computer network; telematic sending of information; telematic services, 
namely, telematics transmission of information, short messages data and documents via computer terminal in the nature 
of wholesale SMS/MMS global service; integrated multimedia messaging services consisting of international wholesale 
services of SMS, MMS; connectivity services, namely, electronic transmission of voice, mobile data and Internet protocol 
bulk connectivity as well as value-added network (VAN) services, these services also provided by software applications 
for mobile devices, including, but without limitation to, smartphones and tablets; providing telecommunication 
connectivity services via a wide area network (wan); providing telecommunication connectivity services via a local area 
network (lan); providing telecommunication connectivity services via a metropolitan area network (man); providing 
telecommunication connectivity services integrated with data storage solutions featuring data management and security 
services; providing telecommunication connectivity services integrated with data storage solutions in physical spaces on 
hardware platforms with a security infrastructure, administrative access services and dedicated IP addresses; providing 
telecommunication connectivity services integrated with data storage solutions in virtual spaces on platforms with 
monitoring, security infrastructures, operating systems and applications management; providing telecommunication 
connectivity services integrated with security services solutions to receive sensitive data and to ensure the continuity of 
the access to the data in case of breakdown; providing telecommunication connectivity services with infrastructure in a 
virtual space supporting the users of the connectivity solutions; providing telecommunication connectivity services with 
authentication through mobile connection to access reserved web areas; providing telecommunication connectivity 
services on single and integrated virtual platform for the storage and management of data; rental of access time to a 
database server; Internet service provider services; telecommunications consultancy; telecommunications; technical 
advice and consultation services in the field of telecommunications; leasing of access time to databases for data 
processing.

Cl.42;Computer rental; cloud computing; technical advice and consultation services in the field of information 
technology; creation and developing computer software; creating, operating and maintaining databases, Intranets and 
web sites; management of research, design and development projects; infrastructure as a Service [IaaS]; installation and 
maintenance of computer programs; leasing of computers for data processing; rental of software; platform as a Service 
[PaaS]; design and development of computer systems and of telecommunications systems and equipment; computer 
programming; authentication services through mobile network for accessing reserved web areas; electronic storage of 
data; computerised data storage, computer project management in the field of electronic data processing, data security 
services; electronic data storage on hardware platforms featuring security infrastructures, administrative access services 
and dedicated IP addresses; electronic data storage in virtual spaces, data storage services in virtual spaces including 
security infrastructures, programming of Internet security programmes, provision of security services for computer 
networks, computer access and computerised transactions; IT security services to provide protection of data, recovery of 
data and business continuity in case of breakdown and/or external interference; consultancy and information services 
relating to information technology architecture and infrastructure and relating to computer networks and data 
transmission networks; services of virtual platform for storage and management of data; research, design and 
development services relating to computers, computer programs, computer systems, software application solutions, data 
processing systems, data management, computerized information processing systems, communication services, 
communications solutions, communication applications, communication systems and network interfaces; software as a 
service [SaaS]; development of software application solutions and information technology [IT] engineering; scientific and 
technological services and research and design relating thereto; providing temporary use of on-line software; rental of 
web servers; rental of a database server (to third parties); hosting of servers; data recovery services; computer disaster 
recovery planning services for data communications systems.
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Priority claimed from 23/03/2018; Application No. : UK00003299192 ;United Kingdom 

3967877    27/03/2018
[International Registration No. : 1426286]
Kalahari Limited

One Churchill Place, Canary Wharf London E14 5RD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer financial software; computer software for calculating and analyzing prices of financial instruments; 
computer software for managing financial analytics and financial models; computer software for the creation and 
distribution of financial analytics and financial models; computer software for publishing financial market data and 
derived financial market data; computer financial software for calculating the theoretical fair price of options on foreign 
exchange contracts and other financial instruments; computer software for providing access to financial market data; 
computer software for providing access to financial securities pricing data; computer software for price discovery of 
financial instruments; computer software for accessing financial information, namely, information in the fields of futures, 
options, commodities, securities, currencies, financial instruments, brokerage, trading, investments, companies, financial 
markets, foreign exchange pricing, and stock indices; computer software for use in connection with capital investment 
services, securities brokerage services and transacting and trading of financial instruments; customizable application 
programming interfaces in the field of financial calculation, analysis and information services; computer software for 
financial risk management; computer financial software managing financial data and creating financial reports; and 
downloadable electronic publications, in the nature of electronic newsletters in the fields of business, finance and 
investing; all of the foregoing excluding computer hardware and software for computer systems management, 
virtualization and deployment.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; electronic financial trading services; financial 
advisory and consultancy services; financial analysis, management, and research services; providing financial 
information; providing financial information, including information in the fields of futures, commodities, securities, 
currencies, financial instruments, brokerage, trading, investments, companies, financial markets, foreign exchange 
pricing and stock indices; financial services, namely, aggregation of financial data; financial services, namely, providing 
financial market data, financial securities data, and financial pricing data in the nature of financial instrument price 
information; financial, securities and commodities exchange services; financial risk management services; financial 
portfolio management services; financial services in the field of securities analytics, namely, reporting securities prices 
and indicative prices for use in analyzing and assessing securities portfolios, and conducting financial analysis and 
research for others with respect to financial securities; and analyzing and evaluating data for measuring the performance 
of financial markets.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; installation and maintenance of computer 
software; providing temporary use of on-line non-downloadable computer software for accessing financial information; 
providing temporary use of on-line non-downloadable computer software for calculating and analyzing prices of financial 
instruments and accessing financial securities pricing data; providing temporary use of on-line non-downloadable 
computer software for accessing financial securities pricing data; providing temporary use of on-line non-downloadable 
computer software for managing financial data and creating financial reports; providing temporary use of on-line non-
downloadable computer software for financial risk management; all of the foregoing excluding computer hardware and 
software for computer systems management, virtualization and deployment.
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3968113    20/07/2018
[International Registration No. : 1426126]
Anti Labs, SIA

Gunara Astras iela 8B LV-1082 Riga Latvia

Proposed to be Used
IR DIVISION
Cl.9;Application software for mobile phones; computer application software for mobile telephones.

Cl.38;Chatroom services for social networking; providing Internet chatrooms and internet forums.

Cl.45;Dating services provided through social networking.
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3968132    19/07/2018
[International Registration No. : 1425785]
SurveyMonkey Inc.

One Curiosity Way San Mateo CA 94403 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for creating, sharing, publishing, collating and analyzing the results of online 
surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data representation, brand 
management, marketing content, and consumer-focused marketing; downloadable software in the nature of a mobile 
application for creating, sharing, publishing, collating and analyzing the results of online surveys, polls and 
questionnaire, and for data collection, data analysis, data sample selection, data representation, brand management, 
marketing content, and consumer-focused marketing.

Cl.35;Business consulting services in the field of creating, sharing, publishing, collating and analyzing the results of 
online surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data representation, 
brand management, marketing content, and consumer-focused marketing; business management consulting with relation 
to strategy, marketing, sales, operation, product design particularly specializing in the use of analytic and statistic models 
for the understanding and predicting of consumers, businesses, and market trends and actions; business marketing 
consulting services; business marketing services; assistance, advisory services and consultancy with regard to business 
planning, business analysis, business management, business organization, marketing and customer analysis; market 
research services.

Cl.42;Software as a service (SAAS) services featuring software for creating, sharing, publishing, collating and 
analyzing the results of online surveys, polls and questionnaire, and for data collection, data analysis, data sample 
selection, data representation, brand management, marketing content, and consumer-focused marketing; providing 
temporary use of non-downloadable cloud-based software for creating, sharing, publishing, collating and analyzing the 
results of online surveys, polls and questionnaire, and for data collection, data analysis, data sample selection, data 
representation, brand management, marketing content, and consumer-focused marketing.
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3968163    14/04/2016
[International Registration No. : 1426047]
TCC Global N.V.

World Trade Centre, Zuidplein 84 NL-1077 XV Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; printed publications; magazines; books; bookbinding material; photographs; stationery; plastic 
materials for packaging not included in other classes; paint brushes; printing blocks; posters; cards; postcards; 
greetings cards; trading cards; printed invitations; photograph albums; prints; paper coasters; book ends; height charts; 
crayons; transfers; stamps; embroidery, sewing and knitting patterns; postage stamps; paper tablemats; bunting paper 
and plastic; folders.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; handbags, rucksacks, 
briefcases, bags, trunks, change purses, coin purses, credit card cases, knapsacks, luggage, overnight bags, suitcases, 
valises, pocketbooks (handbags), purses, travel cases, wallets, tote bags; umbrellas, parasols and walking sticks; parts 
and fittings for all the aforesaid goods.

Cl.28;Playing cards; bath toys and games; toys, cast toy vehicles and accessories; toy sets (miniature); toys, games 
and accessories for children; toys, games, playthings; board games; electronic games; magic tricks; soft toys; plush 
toys; toy and novelty face masks; toy musical boxes; toy musical instruments; toy models; puzzles; kites; play balloons; 
flippers; floats and inflatable toys for play purposes; playing cards; puppets; plastic toys; bath toys; developmental toys; 
wheeled toys; scooters and toy tricycles; ride-on toys; costumes for dolls; indoor and outdoor games, party games, board
games, cardboard games, educational games, puzzles, jigsaw puzzles, games of skill, wooden games, dominoes, 
construction toys; soft toys, puppets; targets and darts; PVC balls, leather balls, metallised inflatable helium balloons, 
punchballs; inflatable toys, games and playthings for the beach.

Cl.35;Presentation of goods on communication media, for retail purposes; retail services in relation to jewellery, 
clothing, footwear, headgear; retail services in relation to cutlery, knives, hand tools and implements, furniture; retail 
services in relation to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes; retail services in relation to printed matter, household or kitchen utensils and containers, 
glassware, porcelain and earthenware; retail services in relation to umbrellas, luggage, bags; retail services in relation to 
furnishings, tableware, cookware, textiles and textile goods; retail services in relation to toys, games, playthings, 
toiletries, sporting articles, musical instruments; retail services in relation to computer hardware, computer software, 
computer game programs; retail services in relation to horticulture equipment, cleaning preparations, dietary 
preparations, stationery supplies, educational supplies; retail services in relation to furniture, audio-visual equipment, 
clocks, electric shavers, photo frames; retail services in relation to jellies, jams, compotes, oils, milk drinks containing 
fruit, meat, fish, poultry and game; retail services in relation to non-alcoholic beverages; advertising; organisation, 
operation and supervision of sales and promotional incentive schemes; promotional services; business consultancy; 
administration of affinity programmes and loyalty programmes; organisation and management of rewards schemes 
relating to the redemption of allocated promotional schemes for the benefit of customers and members of the award 
scheme; business information; management of computer databases; compilation of information onto computer 
databases; organisation of exhibitions or trade fairs for commercial advertising purposes.

Cl.41;Entertainment; education; training; organising, conducting and providing workshops, courses, seminars and 
conferences; providing information in the field of education and entertainment; publication of texts and books including 
online publishing; providing online electronic publications (not downloadable); organisation of competitions; production, 
presentation and distribution of text, audio, video, images, animations, games, databases and other data via 
telecommunication networks and/or global computer networks; film, video, audio-visual and music production; 
presentation of live performances; organisation of exhibitions for cultural or educational purposes; information, 
consultancy, advisory and training services relating to the aforesaid.
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Priority claimed from 05/03/2018; Application No. : 87819918 ;United States of America 

3968166    17/07/2018
[International Registration No. : 1425855]
BTC Media, LLC

Suite 1820 150 3rd Ave. S. Nashville TN 37201 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Issue of tokens of value.

Cl.42;Cloud computing featuring software for use in recording, authenticating, and licensing in the field of creative 
digital assets.

Cl.45;Legal administration of licenses; licensing of intellectual property in the field of creative digital assets.

8541



Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

 

3968168    05/03/2018
[International Registration No. : 1426263]
Miniclip SA

Case Postale 2671 CH-2001 Neuchatel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication apparatus; computer programs downloaded via the internet; electronic publications 
(downloadable); sound, image and data carriers of all kinds, in particular recording tapes, cassettes, discs, phonograph 
records, DAT tapes, video tapes, discs, CD-ROMs, CD-Is, recording apparatus, DVDs, magnetic recording apparatus, all 
aforementioned products in recorded or blank form; computer programs and software, in particular for 
telecommunications, network and voice data applications as well as electronic trade via the global communication 
network; apparatus for recording, transmission and reproduction of sound, images and data of all kinds; calculating 
machines; data processing apparatus and computers; multimedia apparatus, included in this class; apparatus for 
interactive television; decoders; smart cards; computer games programs and software; software for playing videos and 
on-line games; interactive multimedia software programs; software for enabling video, computer and on-line games to be 
run on multiple platforms; downloadable software for developing, designing, modifying and customizing video, computer 
and on-line games; computer games; video and audio game software; sound recordings; video recordings; exposed and 
developed cinematographic film; video game enhancing software; computer peripherals; mouse pads; spectacles and 
sunglasses; audio visual game software for use on computer hardware platforms; parts and fittings for all the aforesaid 
goods.

Cl.28;Computer games equipment adapted for use with television receivers.
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Priority claimed from 15/02/2018; Application No. : 1907190 ;Australia 

3968175    20/02/2018
[International Registration No. : 1425612]
Forever New Clothing Pty Ltd

Botanicca Corporate Park, Building 8 L4, 576 Swan St RICHMOND VIC 3121 Australia

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear and headgear; athletic clothing; athletics shorts; athletics wear; bathing costumes; bathing 
suits; bandanas; beachwear; belts (clothing); bike pants; blouses; body suits; bras; brassieres; briefs; casual clothing; 
clothing; clothing for sports; denim wear; dress-coats; dresses; exercise wear; fashion clothing; footwear; gloves; gym 
shorts; gym suits; gym wear; headbands (clothing); headwear; hooded sweatshirts; hosiery; jackets (clothing); jeans; 
jogging suits; jumpsuits; jumpers (sweaters); knitwear; leggings (leg warmers); leggings (trousers); leotards; lingerie; 
mittens; neckwear; parkas; pants; polo neck jumpers; polo shirts; ponchos; pullovers; raincoats; rainwear; robes; scarfs; 
shapewear (slimming underwear); shoes; shirts; shorts; skirts; skorts; slacks; sleepwear; sleeveless tops; socks; sports 
clothing (other than golf gloves); sports garments (other than golf gloves); sports hosiery; sports jerseys; sports singlets; 
sports sweaters; sportswear; stockings; suits; support garments, other than for medical use; sweat bands; sweat pants; 
sweaters; sweatshirts; tank tops; T-shirts; tights; track pants; track tops; tracksuits; trousers; underclothing; underpants; 
underwear; vests; work-wear; waistbands; women's clothing; men's clothing; children's clothing; clothing accessories 
being scarves, belts, headwear, footwear and gloves.

Cl.35;Retail and wholesale services, including online retail services; providing consumer product information and 
advice about clothing, footwear, headgear, fashion accessories, sunglasses and lifestyle items via a website; 
consultancy, advisory and information services relating to the aforesaid services; organisation, operation and 
supervision of loyalty, bonus and incentive schemes; sales promotion for others; provision of an on-line marketplace for 
buyers and sellers of goods and services.
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3968178    02/02/2018
[International Registration No. : 1426239]
Limited Liability Company "International Information Systems"

Maliy Tatarsky pereulok, 3, room 1 RU-115184 Moskva Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; remote 
control apparatus; electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the 
remote control of signals; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; beacons, luminous; signalling buoys; life 
buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; scales; baby scales; 
bathroom scales; letter scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs 
[surveying instruments]; camcorders; video baby monitors; video cassettes; video telephones; video screens; 
viewfinders, photographic; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; 
voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; 
gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; 
hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; loudspeakers; 
sounding leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; 
infrared detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; 
bullet-proof waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; carriers for dark plates 
[photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, 
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electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic 
switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons 
for bells; mouse pads; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; protective 
suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; comparators; marine 
compasses; computers; laptop computers; notebook computers; portable computers; condensers [capacitors]; contacts, 
electric; wind socks for indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; 
junction boxes [electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting 
discs for wear, for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not 
for medical purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic 
tubes; amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; 
measuring tapes; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; 
correcting lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; 
magnifying glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; 
resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens 
[encryption devices]; divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial 
respiration; materials for electricity mains [wires, cables]; voting machines; money counting and sorting machines; 
material testing instruments and machines; furniture especially made for laboratories; megaphones; portable media 
players; diaphragms [acoustics]; diaphragms for scientific apparatus; metal detectors for industrial or military purposes; 
digital weather stations; metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; 
mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for 
television sets; shutter releases [photography]; micrometers; microprocessors; microscopes; microtomes; microphones; 
sound mixers; modems; lightning conductors; monitors [computer hardware]; monitors [computer programs]; selfie 
sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature 
indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' levels; verniers; sound 
recording carriers; magnetic data media; optical data media; electronic sheet music, downloadable; computer software, 
recorded; sheaths for electric cables; identification sheaths for electric wires; weighing machines; computer hardware; 
punched card machines for offices; life saving apparatus and equipment; shoes for protection against accidents, 
irradiation and fire; objectives [lenses] [optics]; lenses for astrophotography; egg-candlers; fire extinguishers; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers; octants; 
eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; 
eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or 
mechanical; pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; 
transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against 
accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; 
furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; 
wafers for integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for 
computer screens; protective films adapted for smartphones; sound recording strips; X-ray films, exposed; films, 
exposed; life-saving rafts; laboratory trays; digital signs; semi-conductors; polarimeters; fire pumps; measuring 
glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic 
apparatus, not for medical purposes; distance recording apparatus; distance measuring apparatus; speed measuring 
apparatus [photography]; appliances for measuring the thickness of leather; apparatus for measuring the thickness of 
skins; speed checking apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments 
for astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; 
meteorological instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-
board computers]; satellite navigational apparatus; regulating apparatus, electric; precision measuring apparatus; audio- 
and video-receivers; prisms [optics]; computer software applications, downloadable; printers for use with computers; 
hemline markers; retorts' stands; apparatus for changing record player needles; drainers for use in photography; 
cleaning apparatus for sound recording discs; fire beaters; telescopic sights for artillery; telescopic sights for firearms; 
test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone wires; wires, electric; 
conductors, electric; copper wire, insulated; fuse wire; computer programmes [programs], recorded; computer game 
software; computer programs [downloadable software]; computer operating programs, recorded; record players; 
processors [central processing units]; rods for water diviners; electronic publications, downloadable; distribution 
consoles [electricity]; control panels [electricity]; radar apparatus; baby monitors; masts for wireless aerials; transmitting 
sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; frames for photographic 
transparencies; screens for photoengraving; flow meters; walkie-talkies; voltage surge protectors; voltage regulators for 
vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other than for 
medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; humanoid 
robots with artificial intelligence; speaking tubes; horns for loudspeakers; subwoofers; saccharometers; optical fibers 
[fibres]; traffic-light apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; 
safety nets; nets for protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access 
control systems for interlocking doors; scanners [data processing equipment]; integrated circuit cards [smart cards]; 
smart glasses; smartphones; smartwatches; connections for electric lines; sockets, plugs and other contacts [electric 
connections]; electrical connections; sonars; sound locating instruments; lighting ballasts; resistances, electric; 
spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection 
devices for personal use against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; 
radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; 
stereoscopes; stands for photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; 
drying racks [photography]; spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer 
recorders for vehicles; revolution counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; 
tachometers; television apparatus; telegraphs [apparatus]; telescopes; teleprompters; teleprinters; mobile telephones; 
cordless telephones; cell phones; theodolites; interactive touch screen terminals; thermo-hygrometers; thermometers, 
not for medical purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; 
totalizators; transistors [electronic]; transponders; protractors [measuring instruments]; transformers [electricity]; step-
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up transformers; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other 
than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; 
squares for measuring; gauges; quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline 
gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope indicators; levels 
[instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; audio amplifiers; particle 
accelerators; electric installations for the remote control of industrial operations; steering apparatus, automatic, for 
vehicles; balancing apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; 
protection devices against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; 
oxygen transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for 
photographic prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; 
battery chargers; chargers for electric batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus 
and machines; editing appliances for cinematographic films; cathodic anti-corrosion apparatus; couplers [data 
processing equipment]; wearable activity trackers; anti-theft warning apparatus; computer peripheral devices; anti-
interference devices [electricity]; demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, 
non-explosive; whistle alarms; adding machines; readers [data processing equipment]; heat regulating apparatus; 
photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical instruments; bar code 
readers; downloadable ring tones for mobile phones; downloadable image files; downloadable music files; animated 
cartoons; filters [photography]; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; 
magic lanterns; optical lamps; signal lanterns; cameras [photography]; glazing apparatus for photographic prints; 
shutters [photography]; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; photovoltaic 
cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for smartphones; cases 
especially made for photographic apparatus and instruments; chromatography apparatus for laboratory use; 
chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; compasses for measuring;
frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; covers for personal digital 
assistants [pdas]; covers for tablet computers; covers for smartphones; fire blankets; chips [integrated circuits]; jigs 
[measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos 
screens for firemen; fire hose; virtual reality headsets; protective helmets; protective helmets for sports; head guards for 
sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; equalizers 
[audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; radiology screens for 
industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; transmission of electronic mail; providing 
online forums; videoconferencing services; rental of message sending apparatus; rental of access time to global 
computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile 
apparatus; radio broadcasting; radio communications; communications by fiber optic networks; communications by 
cellular phones; communications by computer terminals; satellite transmission; communications by telegrams; 
communications by telephone; facsimile transmission; paging services [radio, telephone or other means of electronic 
communication]; teleconferencing services; telex services; voice mail services; telecommunications routing and junction 
services; streaming of data; telegraph services; telephone services.

Cl.42;Water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; energy 
auditing; recovery of computer data; interior design; industrial design; graphic arts design; computer virus protection 
services; oil-field surveys; geological surveys; engineering; installation of computer software; meteorological 
information; clinical trials; material testing; textile testing; bacteriological research; biological research; geological 
research; research in the field of environmental protection; cosmetic research; mechanical research; chemical research; 
research and development of new products for others; scientific research; analysis for oil-field exploitation; underwater 
exploration; technical research; calibration [measuring]; web site design consultancy; computer security consultancy; 
information technology [IT] consultancy; consultancy in the design and development of computer hardware; architectural 
consultancy; Internet security consultancy; computer software consultancy; data security consultancy; technological 
consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land surveying; dress designing; updating 
of computer software; monitoring of computer systems to detect breakdowns; monitoring of computer systems for 
detecting unauthorized access or data breach; monitoring of computer systems by remote access; software as a service 
[SaaS]; maintenance of computer software; authenticating works of art; design of interior decor; quality evaluation of 
standing timber; quality evaluation of wool; digitization of documents [scanning]; conversion of data or documents from 
physical to electronic media; urban planning; providing information on computer technology and programming via a web 
site; provision of scientific information, advice and consultancy in relation to carbon offsetting; providing search engines 
for the internet; data conversion of computer programs and data [not physical conversion]; conducting technical project 
studies; computer system design; rental of web servers; computer rental; rental of computer software; unlocking of 
mobile phones; geological prospecting; oil prospecting; hosting computer sites [web sites]; construction drafting; cloud 
seeding; server hosting; consultancy in the field of energy-saving; creating and designing website-based indexes of 
information for others [information technology services]; creating and maintaining web sites for others; computer 
programming; technical writing; duplication of computer programs; cloud computing; architectural services; chemistry 
services; outsource service providers in the field of information technology; packaging design; off-site data backup; 
computer technology consultancy; telecommunications technology consultancy; scientific laboratory services; weather 
forecasting; styling [industrial design]; cartography services; data encryption services; physics [research]; electronic 
data storage; surveying; electronic monitoring of credit card activity to detect fraud via the Internet; electronic monitoring 
of personally identifying information to detect identity theft via the Internet.
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Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

Priority claimed from 03/04/2018; Application No. : 2018-041977 ;Japan 

3968281    10/04/2018
[International Registration No. : 1425986]
Club Concierge Corp.

3-15-9 Kita-Aoyama, Minato-ku Tokyo 107-0061 Japan

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; magazines [printed publications]; books; newsletters; pamphlets; magazines [periodicals]; printed
publications; periodicals.

Cl.41;Providing on-line electronic publications, not downloadable.
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Priority claimed from 01/02/2018; Application No. : 017758533 ;European Union 

3968283    14/06/2018
[International Registration No. : 1426628]
DICOTA GmbH

Fabrikstr. 18 73277 Owen Germany

Proposed to be Used
IR DIVISION
Cl.9;Bags, suitcases, pouches, sacks, folders, cases, all of the aforesaid goods for holding electronic devices, data 
processing apparatus and peripherals therefor, notebook computers, laptop computers, organisers, pocket calculators, 
printers, cables, power supplies, floppy disks, ram cards, batteries, telephones, and parts therefor, including mobile 
telephone adapters, connector strips; face plates for cellular telephones; carrying cases for cellular phones, mobile 
phone speakers, dashboard mounts for mobile phones, mobile phone docking stations, headsets for mobile telephones, 
flip covers for mobile phones, mobile telephone cases made of leather or imitations of leather; mobile telephone covers 
made of cloth or textile materials; display screen protectors in the nature of films for mobile phones, computer mouses, 
mouse pads, headphones, telephone headsets, sleeves for laptops, bags adapted for laptops, laptop docking stations, 
cases adapted for notebook computers.

Cl.16;Bags, pouches, sacks, folders, cases, all the aforesaid goods being for accommodating files, office requisites, 
writing utensils, note pads, credit cards, business cards.

Cl.18;Bags, trunks, pouches, conference holders, briefcases, cases, protective suit carriers and carrying bags of 
leather and/or textile and/or wood and/or metal and/or plastic, and parts therefor, namely side pockets, outer pockets, 
handles, carrying straps, internal partitioning, holders, retaining strips, hook-and-loop strips, elastic tapes, rollers; 
backpacks, trolley duffels, business card cases.
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Priority claimed from 17/05/2018; Application No. : 3719286 ;Spain 

3968284    24/05/2018
[International Registration No. : 1426106]
MIGUEL TORRES S.A.

Miguel Torres i Carbó, 6 E-08720 VILAFRANCA DEL PENEDÈS (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruit and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; oils and fats for food.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking-powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice.
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Priority claimed from 04/07/2018; Application No. : 017926432 ;European Union 

3968287    10/07/2018
[International Registration No. : 1425853]
Alexander Binzel Schweisstechnik GmbH & Co. KG

Kiesacker 7-9 35418 Buseck Germany

Proposed to be Used
IR DIVISION
Cl.1;Soldering chemicals; soldering chemicals; weld spatter release agents; welding coolants.

Cl.7;Machines and machine tools for treatment of materials; welding and cutting installations, machines, apparatus and 
devices, in particular arc, plasma, laser and autogenous welding and cutting machines, apparatus or torches; parts, 
wearing parts and accessories for the aforesaid goods, including electrode holders, gas nozzles, current contact tips, 
welding gas torch connections, protective gas connecting hoses, tip adapters, gas diffusers, gas lenses, clamping 
sleeves, clamping sleeve housings, central connectors for protective gas connecting hoses with plugs and bushings and 
vortex or swirl rings, back caps, welding electrodes, in particular tungsten and carbon electrodes, plasma electrodes, 
plasma nozzles, spirals and bores for welding wire; wire feeding systems for welding and laser applications; soldering 
wire cutters; suction apparatus for electric or gas welding and cutting; cleaning equipment and apparatus for welding and 
cutting torches, in particular blow and injector torches for automated welding; tool changing systems for automated 
welding and cutting, in particular torch neck changing systems; torch holders, adjustment devices for robot welding and 
cutting torches; mechanical positioning aids for programming welding robots; gas-saving devices for welding and cutting 
devices; gouging blowpipes for gouging, weld seam preparation and finishing of metals, and parts therefor; grinding 
machines for grinding welding electrodes; robot mounts; condensate separators.

Cl.9;Electrical and electronic controllers and controls for installations, in particular micro-process controllers; optical 
laser beam systems and optical sensor systems for welding and cutting, in particular optical weld seam guiding sensors; 
optical positioning aids for programming welding robots; power sources for welding and cutting installations; computer 
software and programs therefor; gloves for protection against injuries, in particular welding gloves; welding shields, in 
particular welding helmets.
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Priority claimed from 25/01/2018; Application No. : 4020180011639 ;Republic of Korea 

3968291    17/07/2018
[International Registration No. : 1426618]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 12/09/2017; Application No. : 017197609 ;European Union 

3968307    15/02/2018
[International Registration No. : 1426088]
Lidl Stiftung & Co. KG

Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.14;Key rings and key chains; key fobs; jewellery; rings (jewellery); wristlets (jewellery); bracelets; cuff links; pins 
(jewellery).

Cl.16;Money holders; advent calendars.

Cl.18;Bags, namely bags (envelopes, pouches) of leather, for packaging, shopping bags, traveling bags, cosmetic 
bags; hipsacks; backpacks; wash bags for carrying toiletries; toiletry bags; toiletry bags sold empty; purses; coin purses, 
not of precious metal; wallets; key bags; keycases; card wallets [leatherware].

Cl.25;Clothing, footwear, headgear; underwear; swimwear; waist belts; body warmers (clothing); back warmers 
(clothing); shoulder warmers (clothing); leg warmers (clothing); arm warmers [clothing]; joint warmers (clothing); wrist 
warmers (clothing); kidney warmers (clothing); neckties; bow ties (clothing); suspenders; menswear; jackets [clothing]; 
leather jackets; gloves [clothing]; neck scarves [mufflers]; pocket squares.

Cl.26;Patches for clothing; ornamental novelty badges (buttons).
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3968316    03/05/2018
[International Registration No. : 1426313]
TCC Global N.V.

World Trade Centre, Zuidplein 84 NL-1077 XV Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.8;Cutlery; side arms; razors; knives, penknives; tweezers; manicure sets, pedicure sets, nail clippers, nail files; razor 
blades, razor cases; shaving cases; scissors; knives; forks; spoons; hand-operated implements for chopping, dicing or 
slicing food; carving knives; bread knives; kitchen knives; chef knives; butchers' knives; whetstones, whetstone holders; 
knife steels; sharpening instruments; stropping instruments; fish bone tweezers; spatulas for general use; hand tools and 
implements (hand operated); vegetable slicers; non-electric pizza cutters; choppers (knives); blades (hand tools); oyster 
openers; non-electric can openers; vegetable peelers; apple corers; cases for protecting all or part of the blade, point or 
cutting edge of a knife or hand-operated hand tool; knife holders.

Cl.16;Printed matter; printed publications; magazines; books; bookbinding material; photographs; stationery; plastic 
materials for packaging not included in other classes; paint brushes; printing blocks; posters; cards; postcards; 
greetings cards; trading cards; printed invitations made of paper; photograph albums; prints; paper coasters; book ends; 
height charts; crayons; transfers; stamps; embroidery, sewing and knitting patterns; postage stamps; paper tablemats; 
bunting of paper; folders.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; handbags, rucksacks, 
briefcases, bags, trunks, change purses, coin purses, credit card cases, knapsacks, luggage, overnight bags, suitcases, 
valises, pocketbooks (handbags), purses, travel cases, wallets, tote bags; umbrellas, parasols and walking sticks; parts 
and fittings for all the aforesaid goods.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes; brush-making materials; articles for 
cleaning purposes; steel wool; articles made of ceramics, glass, porcelain or earthenware which are not included in other 
classes; electric and non-electric toothbrushes; knife blocks; knife rests; non-electric utensils and containers for 
household or kitchen use; citrus juicers; blenders, non-electric, for household purposes; household or kitchen utensils 
and containers; small domestic utensils and containers; combs and sponges; brushes; glassware, porcelain and 
earthenware; ornaments, statuettes and figurines of ceramic, china, crystal, glass, earthenware, terracotta and porcelain; 
tableware; plates and ornamental plates; cruet sets; pepper mills; salt mills; drinking vessels; mugs; jugs; tankards; 
bottles, insulated bottles and flasks; jars; egg cups; lunch boxes; coasters; serving trays; candlesticks; napkin rings and 
holders; soap boxes; soap holders; toothbrushes; boxes of common metal for household use; paper plates and cups; 
carving forks; sugar tongs; ice tongs.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; blankets, travellers' rugs, towels, 
face flannels, handkerchiefs; textiles for making articles of clothing; duvets; covers for pillows, cushions or duvets; 
bunting of plastic.

Cl.28;Playing cards; bath toys and games; toys, cast toy vehicles and accessories thereof; toy sets (miniature); toys, 
games and accessories thereof for children; toys, games, playthings; board games; electronic games; magic tricks; soft 
toys; plush toys; toy and novelty face masks; toy musical boxes; toy musical instruments; toy models; puzzles; kites; 
play balloons; flippers; floats and inflatable toys for play purposes; playing cards; puppets; plastic toys; bath toys; 
developmental toys; wheeled toys; scooters and tricycles for infants [toys]; ride-on toys; costume masks [playthings]; 
costumes for dolls; indoor and outdoor games, party games, board games, cardboard games, educational games, 
puzzles, jigsaw puzzles, games of skill, wooden games, dominoes, construction toys; soft toys, puppets; targets and 
darts; PVC balls, leather balls, metallised inflatable helium balloons, punchballs; inflatable toys, games and playthings for 
the beach.

Cl.35;Presentation of goods on communication media, for retail purposes; retail services in relation to jewellery, 
clothing, footwear, headgear; retail services in relation to cutlery, knives, hand tools and implements, furniture; retail 
services in relation to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes; retail services in relation to printed matter, household or kitchen utensils and containers, 
glassware, porcelain and earthenware; retail services in relation to umbrellas, luggage, bags; retail services in relation to 
furnishings, tableware, cookware, textiles and textile goods; retail services in relation to toys, games, confectionery, 
toiletries, sporting articles, musical instruments; retail services in relation to computer hardware, computer software, 
computer game programs; retail services in relation to horticulture equipment, cleaning preparations, dietary 
preparations, stationery supplies, educational supplies; retail services in relation to furniture, audio-visual equipment, 
clocks, electric shavers, photo frames; retail services in relation to jellies, jams, compotes, oils, milk drinks containing 
fruit, meat, fish, poultry and game; retail services in relation to non-alcoholic beverages; advertising; organisation, 
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operation and supervision of sales and promotional incentive schemes; promotional services; business consultancy; 
operation and administration of consumer affinity programmes and loyalty programmes; rewards schemes relating to the 
redemption of allocated promotional schemes for the benefit of customers and members of the award scheme; business 
information; management of computer databases; compilation of information onto computer databases; organisation of 
exhibitions or trade fairs for commercial advertising purposes.

Cl.41;Entertainment; education; training; organising, conducting and providing workshops, courses, seminars and 
conferences; providing information in the field of education and entertainment; publication of texts and books including 
online publishing; providing online electronic publications (not downloadable); organisation of competitions; publication 
of text, images, computer games and electronic newspapers accessible via databases or a global computer network, 
video production, film production, audio production, production of animated cartoons, production of sound recordings, 
production of radio and television programmes, presentation of musical performances, films, movies, cartoons and live 
performances, film distribution, distribution of animations, provision of games, all of the aforesaid provided via computer 
networks and global communication networks; film, video, audio-visual and music production; presentation of live 
performances; organisation of exhibitions for cultural or educational purposes; information, consultancy, advisory and 
training services relating to the aforesaid.
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Priority claimed from 06/10/2017; Application No. : 87636448 ;United States of America 

3968318    05/04/2018
[International Registration No. : 1426289]
Verb Surgical Inc.

2450 Bayshore Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use in operating the robotic arm (s), a surgical workstation comprising robotic control device (s) and 
one or more surgical devices and instruments; software for use in calculating, transferring, storing, and visualizing data 
relating to the use of surgical robots and surgical robotic tools, namely, trocars, surgical cutters, surgical graspers, 
sensors, surgical field visualization devices, suction apparatus for medical purposes, biopsy instruments, probes, 
catheters, medical imaging apparatus, electro-cautery instruments, suture materials, suture needles, sutures, drug 
delivery systems, and surgical devices and instruments, for patient diagnosis and treatment, sold as a component of a 
robotic surgical apparatus.

Cl.10;Surgical instruments and apparatus; surgical robots; robotic surgical system for diagnostic and therapeutic uses 
comprised of a surgical platform comprised of one or more robotic arm (s), a surgical workstation comprising robotic 
control device (s) and one or more surgical devices and instruments; medical imaging apparatus for use in surgical 
procedures; software for use in calculating, transferring, storing, and visualizing data relating to the use of surgical 
robots and surgical robotic tools, namely, trocars, surgical cutters, surgical graspers, sensors, surgical field visualization 
devices, suction apparatus for medical purposes, biopsy instruments, probes, catheters, medical imaging apparatus, 
electro-cautery instruments, suture materials, suture needles, sutures, drug delivery systems, and surgical devices and 
instruments, for patient diagnosis and treatment, sold as a component of a robotic surgical apparatus.

Cl.41;Training in the use and operation of a robotic surgical system and consultation relating thereto; continuing 
education services, namely, providing live and on-line continuing professional education seminars in the medical field 
relating to surgery.

Cl.44;Consulting services in the field of medical care; consulting services relating to the improvement of surgical 
procedures; analysis of medical data relating to surgical procedures for medical diagnostic or treatment purposes.
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3968319    17/04/2018
[International Registration No. : 1425649]
DRYLYTE, S.L.

c/Salvador Alarma, 16 E-08035 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.1;Liquids for metalworking [excluding cutting fluids]; liquids for polishing metals.

Cl.7;Metalworking machines; polishing machines for metalworking.
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Priority claimed from 22/09/2017; Application No. : UK00003258760 ;United Kingdom 

3968323    22/03/2018
[International Registration No. : 1426285]
Aldridge Security Limited

Silica House, 32-34 Eagle Wharf Road London N1 7EG United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Door and window security apparatus, namely, hinge bolts, patio door locks, padlocks, pad bars, hasps, rim locks, 
cylinders, window locks, mortice locks/latches, night latch locks, mechanical digital locks, lockable key storage devices; 
vehicle security apparatus namely wheel clamps, and security chains; door furniture fittings, handles, letter boxes, 
doorstops, finger plates, door closing devices, door hinges, aluminium and stainless steel signage; ironmongery, hinges, 
hooks, brackets, bolts; signage [of metal]; cabinet/cam locks; safes; door closers; keys, key blanks; metal bars; parts and 
fittings for all the aforementioned goods.

Cl.8;Hand tools; hand operated implements; parts and fittings for all the aforementioned goods.

Cl.9;Access control products, electric locks, digital door locks, electric releases, electromagnetic locks, card/proximity 
readers; encoded tokens and cards; transponder chips; electrical cables; emergency safety alarm buttons; electrical 
power supply apparatus; parts and fittings for all the aforementioned goods.

Cl.20;Key cabinets; signboards of wood or plastics; parts and fittings for all the aforementioned goods.
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Priority claimed from 20/02/2018; Application No. : 40201803035Y ;Singapore 

3968324    13/07/2018
[International Registration No. : 1426315]
iNova Pharmaceuticals (Singapore) Pte Ltd

10 Eunos Road 8, 08-02 Singapore Post Centre (North Lobby) Singapore 408600 Singapore

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; pharmaceutical preparations for the prevention, relief and treatment of respiratory 
symptoms; dietary supplements; vitamins; probiotic preparations for medical use.

Cl.30;Biscuits; cookies; cereal bars; cereal-based snack food; confectionery.
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Priority claimed from 27/10/2017; Application No. : 30 2017 111 007 ;Germany 

3968353    20/04/2018
[International Registration No. : 1426153]
SWISS KRONO Tec GmbH

Friedrichstraße 94 10117 Beriin Germany

Proposed to be Used
IR DIVISION
Cl.19;Structural timber for building, namely construction kits for prefabricated houses or non-metal parts for 
prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies, the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips, the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards, the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; flooring, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber, compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; closing strips/ends strips, not of metal, especially for building; millwork, excluding cabinets, not of metal, 
especially consisting of biomaterial, such as wood or wood-based materials, or plastics; terrace decking, floor laminates 
and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, 
especially for building, and especially consisting of biomaterial, including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, 
especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; flooring, especially consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; flooring, not of metal; high-pressure laminates and laminates grouted directly or continuously, not 
of metal, for building; high-pressure laminates and laminates grouted directly or continuously being flooring; floor tiles 
made of plastic, especially polyvinyl chloride.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
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countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of plastics 
for furniture; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for 
use with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; 
furniture panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall coverings for indoor and outdoor applications, to the extent included in this class; floor 
coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor coverings 
made of wood-plastic composite materials or wood-based material-plastic composite materials; wall hangings [non-
textile]; wall paper of vinyl; wall coverings, also vinyl wall coverings; carpet tiles for covering floors consisting of 
biomaterial including, but not limited to, organic raw materials of biological origin, such as wood, wood fibres, grasses, or 
plastics including, but not limited to, bioplastics or biomaterial-plastic composite materials or biomaterial-plastic material 
mixes-the above-mentioned materials with or without the addition of mineral or other fillers; carpets; door mats; mats; 
linoleum; ceiling coverings for indoor and outdoor applications, to the extent included in this class.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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Priority claimed from 05/10/2017; Application No. : 87634506 ;United States of America 

3968361    30/03/2018
[International Registration No. : 1426277]
Acclaim Sports & Entertainment, Inc.

2028 Palmer Avenue Larchmont NY 10538 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; digital electronic devices for recording, organizing, transmitting, receiving, manipulating, 
playing and reviewing text, data, image, audio and video files; computer software for use in organizing, transmitting, 
receiving, manipulating, playing and reviewing text, data, image, audio, and video files; computer hardware and computer 
software for the reproduction, processing and streaming of audio, video and multimedia content; computer hardware and 
software for controlling the operation of audio and video devices and for viewing, searching and playing audio, video, 
television, movies, photographs and other digital images, and other multimedia content; computer hardware for use with 
external display screens, namely, televisions, television receivers and set-top boxes; computer software for transmitting, 
sharing, receiving, downloading, displaying, recording, transmitting, manipulating, transferring, and optimizing content, 
text, visual works, audio works, audiovisual works, literary works, data, files, and electronic works, via televisions, 
television receivers and set-top boxes; computer software for controlling the operation of audio and video devices and for 
viewing, searching and playing audio, video, television, movies, photographs and other digital images, and other 
multimedia content; computer software for formatting and converting content, text, visual works, audio works, 
audiovisual works, literary works, data, files, documents and electronic works into a format compatible with televisions, 
television receivers and set-top boxes; computer software to receive, transport, encode, decode, decrypt, encrypt, 
transmit, multiplex, de-multiplex, and manipulate video, audio, and text in digital format to deliver television and other 
video programming to video devices for distribution of television programming for viewing on televisions, television 
receivers and set-top boxes.

Cl.38;Communication services, namely, transmitting, receiving, downloading, streaming, and broadcasting of text, 
images, audio, video and televisions data, television receivers, and set-top-boxes; streaming of audio, visual and 
audiovisual material via the Internet and communications networks; providing access in the nature of providing 
telecommunication connectivity services to electronic devices for the transfer of images, messages, audio, visual, 
audiovisual and multimedia works among televisions, television receivers, and set-top boxes; provision of 
telecommunication access to television programs provided via a video-on-demand service; transmission services via 
the Internet featuring photos, videos, text, data, images and other electronic and multimedia works.
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Priority claimed from 12/03/2018; Application No. : 4436111 ;France 

3968999    04/06/2018
[International Registration No. : 1426956]
L'OREAL

14 rue Royale F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Hair treatments and preparations; refills and cartridges containing hair coloring products.

Cl.21;Brushes for hair coloring; hair coloring product applicators.
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3969069    02/02/2018
[International Registration No. : 1426805]
TECNIPLAST S.p.A.

Via I° Maggio, 6 I-21020 BUGUGGIATE (VA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and equipment; laboratory apparatus and instruments; furniture specially made for 
laboratories; laboratory countertops; laboratory instruments [other than for medical use]; heat and movement detection 
apparatus, not for medical or veterinary purposes; laboratory instrument for the detection of pathogens and toxins in a 
biological sample for research use; electrical and mechanical data processing equipment; Electronic data processing 
equipment; computer programs and software for data processing; laboratory apparatus and instruments for laboratory 
animals.

Cl.20;Shelving for the storage of cages for laboratory animals, parts and fittings therefor.

Cl.21;Equipment for laboratory animals, in particular cages, not of metal, for laboratory animals.
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Priority claimed from 13/02/2018; Application No. : 302018000005810 ;Italy 

3969072    22/03/2018
[International Registration No. : 1426152]
PIRELLI TYRE S.p.A.

Viale Piero e Alberto Pirelli, 25 I-20126 MILAN Italy

Proposed to be Used
IR DIVISION
Cl.9;Data transfer units; electronic monitoring instruments, other than for medical use, including point-to-point 
communications equipment; network communication apparatus; wireless communication apparatus; computer software 
(recorded); downloadable applications for use with mobile devices; software and applications for mobile devices 
including software and applications; downloadable computer software for remote monitoring and analysis; software for 
data transmission; applications for smartphones for measuring data of vehicle running motion; computer programs for 
measuring data of vehicle running motion; navigation, guidance, tracking, targeting and map making devices; safety, 
security, protection and signaling devices; measuring, detecting and monitoring instruments, indicators and controllers; 
sensors; tire monitoring apparatus; tire pressure sensors; tire pressure gauge.

Cl.12;Vehicles and parts and fittings for vehicles; apparatus for vehicles and tires; treads for vehicles; tires, solid, for 
vehicle wheels; pneumatic, semi pneumatic and/or solid tires; vehicle wheels; wheel rims; inner tubes and mousse for 
vehicle tires.

Cl.35;Retail services or wholesale services for tires; business information services in the field of tires; commercial 
services, associated with the tires management, consisting in facilitating and organizing the maintenance, repair of tires, 
vehicle breakdown assistance, tracking and monitoring vehicles for commercial purposes; business consultation 
services relating to the management of a tires for commercial purposes; database management services; inventory 
management services; compilation of data in computer databases; customer loyalty services and customer club services, 
for commercial, promotional and/or advertising purposes; computerized file management, services for capturing, 
processing, collecting and organizing data in a central file; computerised business information services; providing 
information, consultancy and advice in the field of tyres and vehicle.

Cl.37;Maintenance and repair services for vehicles and their component parts and accessories; maintenance, repair, 
retreading and replacement services for vehicle tires; installation, maintenance repair and replacement services for 
vehicle equipment, instruments and electric and electronic devices; information and advice services for drivers and 
vehicle fleet managers related to vehicle maintenance and repair; retreading of tires; vulcanizing of vehicle tires; tire 
rotating and balancing; installation, maintenance, replacement and repair services for vehicle equipment, instruments and 
electric and electronic devices; services relating to the inspection of cars, namely checking the technical state of tires.

Cl.39;Delivery of equipment, instruments and electric and electronic devices for vehicles and their component parts, 
and of tires and/or vehicle wheels; storage of equipment, instruments and electric and electronic devices for vehicles and 
their component parts, and of tires and/or vehicle wheels; information and advice services for drivers and vehicle fleet 
managers related to vehicle geolocation and routes; transport services for passengers; vehicle transport; storage 
services; conveyance of persons, goods and motor vehicles; vehicle rental (including car sharing and courtesy car); 
chauffeur services; car parking services, parking place rental and procurement of parking places for motor vehicles; 
carpooling; delivery of pneumatic tyres and/or wheels for vehicles, storage of pneumatic tyres and/or wheels for vehicles; 
towing in the event of vehicle breakdown, repatriation, by all means, of people and/or vehicles in the event of breakdown; 
providing information relating to vehicle driving services.
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3969074    19/06/2018
[International Registration No. : 1426091]
LABORATOIRE CEVIDRA

45 bd Marcel Pagnol F-06130 GRASSE France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic substances for medical 
use; food for babies; plasters; materials for dressings; material for dental fillings and dental impressions; disinfectants; 
medicated baths; sanitary pads, panties or towels; chemical preparations for medical or pharmaceutical use; medicinal 
herbs; herbal teas.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture material; stockings for varicose veins; clothing especially for operating rooms; prostheses; artificial 
implants; armchairs for medical or dental use; surgical drapes; bed pans or pans for medical use; special furniture for 
medical use; cutlery [surgical]; orthopedic footwear.
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Priority claimed from 30/01/2018; Application No. : UK00003286326 ;United Kingdom 

3969076    20/07/2018
[International Registration No. : 1425638]
Nectar Group Ltd

1 Ashton Gate, Ashton Road, Harold Hill Romford, Essex RM3 8UF United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Mobile bagging machines, static bagging machines and machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); bagging machines; handling 
equipment; grabs; pneumatic dischargers; parts and fittings for the aforesaid goods.

Cl.35;Business and promotional services relating to bulk terminal management and bulk handling of material such 
services to include the provision of quayside loading or discharging equipment; bulk cargo business management 
services to include the loading, discharge, storage or distribution of cargo; retail services connected with the sale of 
mobile bagging machines, bagging machines, static bagging machines; information, advisory and consultancy services 
relating to all the aforesaid services.

Cl.37;Leasing and rental of machines; installation, repair and maintenance of packaging warehouses and silos; 
information and advisory services relating thereto.

Cl.39;Transportation by road, rail and by water; storage; freight forwarding; unloading and packaging services; 
handling services relating to freight; delivery of bagged cargoes to receiving transport; bagging, lightening and bulk 
handling; information and advisory services relating to the aforesaid; operation and technical management services 
relating to the aforesaid.
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3969087    19/03/2018
[International Registration No. : 1426062]
SHENZHEN COMIX GROUP CO., LTD.

05-06, 17/F, Block A, World Trade Plaza, Fuhong Road, Futian District, Shenzhen 518033 Guang Dong China

Proposed to be Used
IR DIVISION
Cl.2;Filled ink tank for laser printers; food dyes; carbon powder for copiers; filled ink cartridges for printers; filled ink 
tank for jet printers; filled toner cartridges for printers and photocopiers; filled edible filled ink cartridges for printers; 
edible inks; printing ink; toners [ink] for photocopiers; ink for skin-dressing; food colorant; paints.

Cl.8;Garden tools, hand-operated; graving tools [hand tools]; glaziers' diamonds [parts of hand tools]; knives [hand 
tools]; palette knives; scissors; penknives; knives; blades [hand tools]; hobby knives [scalpels].

Cl.9;Counterfeit [false] coin detectors; electronic interactive whiteboards; remote controls for projectors; unfilled toner 
cartridges for printers and photocopiers; magnetic cores; projection screens; frames for photographic transparencies; 
liquid crystal projectors; interactive touch screen terminals; mounting racks adapted for computer hardware; calculating 
machines; computer peripheral devices; computer peripherals; pocket calculators; cases for compact discs; 
chronographs [time recording apparatus]; cash registers; money counting and sorting machines; mechanisms for coin-
operated apparatus; computerized metering devices for faucets; electronic tags for goods; time clocks; facsimile 
machines; photocopiers [photographic, electrostatic, thermic]; punched card machines for offices; weighing machines; 
measures; electronic notice boards; telephone apparatus; intercommunication apparatus; Internet communication 
apparatus; teaching apparatus; tape recorders; projection apparatus; projectors for teaching purpose; surveying 
apparatus and instruments; optical goods; materials for electricity mains [wires, cables]; sockets, plugs and other 
contacts [electric connections]; electric installations for the remote control of industrial operations; fire extinguishing 
apparatus; radiological apparatus for industrial purposes; protection devices for personal use against accidents; alarms; 
eyeglasses; electric batteries; chargers for electric batteries; films, exposed; electronic pocket translators.

Cl.16;Paper; copying paper [stationery]; brown paper paperboard; albums; note books; drawing paper; paper sheets 
[stationery]; envelopes [stationery]; calendars; greeting cards; certificates; cardboard tubes; printed matter; brochures; 
business card holders; printed publications; periodicals; pictures; posters; photograph stands; protective covers for 
books; bags [envelopes, pouches] of paper or plastics used for packaging; pencil sharpening machines; paper knives 
[cutters] [office requisites]; bookbinding material; staplers for paper; paper shredders for office use; pencil sharpeners; 
sealing machines for offices; office perforators; staples for paper; folders for papers; staples for offices; erasing 
products; stationery; writing cases [sets]; file boxes; office requisites, except furniture; letter clips; cabinets for stationery
[office requisites]; clipboards; clips for offices; hole punchers for office use; Indian inks; stamp pads; stamps [seals]; 
numbering machine; ink pad; pens; writing materials; writing instruments; gummed tape [stationery]; adhesives [glues] 
for stationery or household purposes; drawing rulers; drawing materials; inking ribbons; inking ribbons for computer 
printers; printers' type, printing blocks; teaching materials [except apparatus]; blackboards; modelling materials; 
bookbinding apparatus and machines [office equipment]; adhesive tape dispensers [office requisites]; duplicators.

Cl.20;Furniture; filing cabinets; office furniture; showcases [furniture]; archival storage racks [furniture]; magazine 
racks; newspaper display stands; work benches; photograph frames.
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3969096    08/11/2017
[International Registration No. : 1426496]
Well-Bridge Biological Technology Co., Ltd.

No. 8 Jinfeng Road, Suzhou New District 215163 Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.10;Apparatus for use in medical analysis; teats; inhalers; body composition monitors; syringes for medical 
purposes; spirometers (medical apparatus); temperature indicator labels for medical purposes; implantable 
subcutaneous drug delivery devices; diagnostic apparatus for medical purposes; contraceptives, non-chemical.

Cl.34;Electronic cigarettes; oral vaporizers for smokers; cigarette filters; filtering tows for cigarettes; cigarettes 
containing tobacco substitutes, not for medical purposes; liquid solutions for use in electronic cigarettes; flavorings, 
other than essential oils, for use in electronic cigarettes; cigarette paper; cigarette tips; cigarette cases.
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Priority claimed from 22/03/2018; Application No. : 017878771 ;European Union 

3969099    26/03/2018
[International Registration No. : 1426551]
Banco Santander, S.A.

Paseo de Pereda, 9-12 E-39004 Santander (Cantabria) Spain

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic recording media, digital 
recording media; mechanisms for coin-operated apparatus; data processing equipment, computers; software; software 
[recorded programs]; electronic publications, namely newspapers and magazines, downloadable onto mobile devices, 
tablets and computers; downloadable mobile application for mobile devices, tablets and computers; cloud downloadable 
software for mobile devices, tablets and computers; downloadable software for mobile devices, tablets and computers; 
downloadable computer databases.

Cl.35;Advertising; commercial business management; commercial administration; office functions; advisory services 
for business management; business management assistance; business management and organization consultancy; 
business auditing; financial and accounting auditing; accounting advice for tax preparation; price comparison services; 
market studies; economic forecasting; promotion of products and services through the sponsoring of sports events; 
financial risk management; business planning consulting; organization and management of customer loyalty programs; 
administrative services relating to credit card registration; database management, data processing.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; insurance consulting; insurance 
brokerage; insurance management services; insurance processing; leasing and renting; consultancy, advice and 
information on financial matters; financial evaluation [insurance, banking, real estate]; investment services for money, 
capital and funds; investment advice; financial banking; banking services and activities; on-line banking and private 
banking; safe deposit services; financial sponsorship; granting of scholarships for studies; issuance of credit and debit 
cards; check verification; debt collection services [factoring]; factoring; crowdfunding; charitable fund raising; 
exchanging money; actuarial services; buying and selling of stocks; brokerage services; property brokerage; securities 
brokerage; securities (stocks and bonds) brokerage; brokerage of stocks, bonds and securities; deposits of valuables; 
exchanging money; clearing house operations; real-estate advice and consulting; real property appraisal.

Cl.41;Education; training; entertainment services; sporting and cultural activities; education information; organization 
of educational talks; organization of educational competitions; organization of conferences and symposiums; training 
courses relating to banking, business and finance; organization of training activities; publication of books; supply of 
electronic publications online, not downloadable; publication of texts other than advertising texts; electronic publication 
of books and newspapers online; conducting of exhibitions for entertainment purposes; conducting of sports, culture, 
entertainment and educational events; entertainment information; recreational activities; recreation information.

Cl.42;Scientific and technological services, as well as research and associated design services; industrial analysis and 
research services; design and development of computer equipment and software; programming, implementing, 
installation and maintenance of software; software consultancy; rental of software; computer programming; development, 
updating and maintenance of database systems; data storage; technical support services; hosting of servers; hosting 
computer sites (websites); creation and maintenance of websites; web portal services (designing or hosting); industrial 
design; computer security services; monitoring of computer systems; recovery of computer data; provision of online non-
downloadable software; design and integration (programming) of applications and development of programs for 
computers and mobile computing devices (smart phones and computers in tablet form); consultancy and information 
services relating to information technology; provision of information relating to technology; research of software, 
hardware, computer programs, information technology and data processing.
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3969100    26/06/2018
[International Registration No. : 1426578]
Siemens Industry, Inc.

1000 Deerfield Parkway Buffalo Grove IL 60089 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Variable-speed fluid pumps for industrial or commercial chiller plants and other heating, ventilation and air 
conditioning units, sold separately or as a component part of such units; variable-speed motor drivers for industrial or 
commercial chiller plants and other heating, ventilation and air conditioning units, sold separately or as a component part 
of such units.

Cl.9;Computer software for controlling electro-mechanical control equipment and other components in the field of 
industrial or commercial chiller plants and other heating, ventilation and air conditioning (HVAC) units to reduce the 
energy consumption while maintaining or increasing the performance of the chiller plants or HVAC units.

Cl.11;Variable-speed chillers, variable-speed cooling tower fans for industrial or commercial chiller plants and other 
heating, ventilation and air conditioning units, sold separately or as a component part of such units.

Cl.42;Engineering consulting and design services for reducing the energy consumption while maintaining or increasing
the performance of industrial or commercial chiller plants and other heating, ventilation and air conditioner systems.
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Priority claimed from 25/04/2018; Application No. : 716526 ;Switzerland 

3969109    23/07/2018
[International Registration No. : 1426504]
WEY Technology AG

Dorfstrasse 57 CH-8103 Unterengstringen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software for trading securities electronically; communication servers (computer 
hardware); monitors (computer hardware); special mounting racks for computer hardware; computer hardware and 
software; software and telecommunication apparatus, including modems, to enable connection to databases, computer 
networks and the Internet; multifunction computer keyboards; computer hardware and software for providing secure 
remote access to computer and communication networks; computer hardware for telecommunication; software for 
controlling the operation of audio and video devices.

Cl.42;Updating and maintenance of software; software customization; services provided by technical consultants 
relating to software installation and maintenance; testing of computer hardware and software; maintenance of computer 
software; customized design of computer hardware and software; computer hardware testing.
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3969116    02/02/2018
[International Registration No. : 1426510]
KERLINK

1 rue Jacqueline Auriol F-35235 THORIGNE FOUILLARD France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, optical or sound recording disks; compact 
disks, DVDs and other digital recording media; equipment for data processing and computers; software (recorded 
programs); computer peripheral devices; electric batteries; detectors; electric wires; electric relays; integrated circuit 
cards [smart cards]; connection terminals for wireless or cable networks; gateways for the communication of range 
finding reports; gateways for collection and management of data; embedded calculators; communications networks; 
communications processors; communications servers [computer hardware]; real-time location systems; communications 
beacons; software platforms for monitoring and remote maintenance; connection platforms for equipment remote from 
information systems; telecommunications base station (relay antenna); software dedicated to objects connected to a 
global computer network; data communication apparatus; software for telecommunication systems; data communication 
software; radio network controllers; meters for energy or fluid or liquids connected to a telecommunications network or a 
global computer network; receivers [audio, video]; videoconferencing apparatus; video devices; video telephones; video 
processors.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging subscriptions to telecommunication services for others; services for subscription to computer databases; 
presentation of goods on all communication media, for retail sale; business management and organization consultancy; 
accounting; document reproduction; employment agencies; computer file management; organization of exhibitions for 
commercial or advertising purposes; online advertising on a computer network; rental of advertising time on all 
communication media; publication of advertising texts; rental of advertising space; dissemination of advertisements; 
public relations; none of the aforesaid services being in connection with chemicals or the chemical industry.

Cl.37;Construction; maintenance, installation and repair of communications networks; technical assistance for the 
installation and maintenance of communication networks; assistance for the installation of network infrastructure, 
especially for networks of objects connected to a telecommunications network or a global computer network.

Cl.38;Telecommunications; information on telecommunications; communications services via intranet sites, extranet 
sites, the Internet and other electronic media; communications by computer terminals or by fiber-optic networks; 
communications by radio or telephone; cellular telephone communication services; provision of user access to global 
computer networks; provision of access to Internet chat rooms; provision of access to databases; electronic bulletin 
board services (telecommunication services); connection by telecommunications to a global computer network; news or 
information agencies; rental of telecommunication apparatus; transmission (or broadcasting) of radio or television 
programs; teleconferencing services; electronic messaging services; rental of access time to global computer networks.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computer hardware and software; assistance in the development of 
telecommunications products; design and development of software; custom design services; design and development of 
computer hardware, software, computer systems (software), web applications (software) and intranet systems (software); 
updating, upgrading, installation and implementation of software and web applications (software); technical project study;
engineering; research and development of new products for others; engineering services relating to the design of 
communication systems; information system security services; monitoring of computer systems by remote access; 
advice in information and communication technology, especially for objects connected to a global computer network; 
dimensioning and planning infrastructures for networks of objects connected to a telecommunications network or a 
global computer network; remote operational management and monitoring of infrastructures for networks of objects 
connected to a telecommunications network or a global computer network; computer system integration and analysis; 
energy auditing; advice related to energy saving; computer system design; information technology (IT) consultancy; 
telecommunication technology consultancy services; technological consultancy services; quality control; outsourced 
services relating to information technology; information relating to information technology and programming by means of 
websites; software as a service [SaaS]; maintenance of computer software; remote maintenance; monitoring of computer 
systems by remote access; technical supervision services via a web interface; advice and information concerning the 
aforesaid services; none of the aforesaid services being in connection with chemicals or the chemical industry; remote 
management.
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Priority claimed from 20/10/2017; Application No. : UK00003264993 ;United Kingdom 

3969126    18/04/2018
[International Registration No. : 1425613]
Nasmyth Group Limited

Nasmyth House, Coventry Road Exhall, Coventry CV7 9FT United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials and elements of metal; unprocessed and semi-processed materials of metal; 
metal hardware; metal building materials; non-electric cables and wires of common metal; ironmongery, small items of 
metal hardware; nuts, bolts and fasteners of metal; pipes, tubes, hoses and valves of metal; ores; additive common 
metals and their alloys for use in the production of iron or steel; common metals and their alloys; common metals and 
their alloys in powder form; metals in powder form; metal powders used in manufacturing; metals in foil, wire or powder 
form for additive manufacturing machines.

Cl.7;Machines and machines tools for the treatment of materials and for manufacturing; cutting, drilling, abrading, 
sharpening and surface treatment machines and apparatus; machines, tools and apparatus for fastening and joining; 
precision machine tools; precision parting tools [machines]; welding machines; fusion welding machines; casting 
machines; assembly machines; sheet metal assembly machines; automated assembly machines; machine tools; 
machines for machining and shaping metals and plastics; machines for solid machining; tool setting systems and tool 
setting arms for machine tools; boring bars; additive manufacturing machines (3D printers); casting and moulding 
machines; vacuum casting machines; injection moulding machines; blow moulding machines; industrial robots; vacuum 
mixers; selective laser melting and sintering machines; rapid manufacturing and rapid prototyping machines for 
fabricating metal and plastics components; filters and filter housings for additive manufacturing machines; filters for 
machines; robotic handling apparatus; milling machines; multi-access milling machines; grinding machines; hydraulic 
presses for metalworking; parts and fittings for all the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus, measuring apparatus and instruments; scanning apparatus, 
instruments and machines, coordinate measuring machines, gauging machines, other than for medical use; measuring 
probes, scanning probes, surface finish probes, surface measurement probes other than for medical use; machine 
checking gauges; gauges; computer aided design (CAD) apparatus and software; computers and computer software for 
industrial design and for product design; computer aided manufacturing (CAM) apparatus and software; computers and 
computer software for controlling manufacturing processes; computer hardware; computer software; computer firmware; 
software downloadable from the internet; downloadable electronic publications; application software; computer 
application software; parts and fittings for all the aforesaid goods.

Cl.37;Maintenance and repair of industrial and technical apparatus and instruments; maintenance and repair of 
measuring apparatus and instruments; maintenance and repair of machine tools; maintenance and repair of tool setting 
systems and tool setting arms for machine tools; machinery retrofit services; retrofit services for coordinate measuring 
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machines and machine tools; information and advisory services relating to the aforementioned services.

Cl.40;Custom manufacturing services; custom manufacture and assembly services; machining parts for others; solid 
machining parts for others; sheet metal assembly services; casting services; metal casting services; water jet cutting 
services; contract manufacturing services; sub-contracted manufacturing services; custom manufacture of goods; metal 
fabrication and finishing services; metal manipulation services; fabrication of metal and plastic components using 
additive manufacturing, casting, moulding, shaping, rapid manufacturing, rapid prototyping, selective laser melting and 
selective laser sintering techniques; welding services; fusion welding services; rental of industrial and technical 
machines; rental of assembly machine equipment; information and advisory services relating to the aforementioned 
services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; engineering services; precision engineering services; industrial design services; product design services; 
design of products for fabrication by additive manufacturing; design of additive manufacturing and rapid prototyping 
machines; design of machines for casting, moulding and shaping metals and plastics materials; design of selective laser 
melting and sintering machines and heating and melting apparatus; design and development of computer hardware and 
software; calibration services; computer diagnostic services; testing, authentication and quality control services; 
consultancy services relating to metrology; information and advisory services relating to the aforementioned services.
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Priority claimed from 17/01/2018; Application No. : 87758762 ;United States of America 

3969143    13/07/2018
[International Registration No. : 1426117]
PLOTAGRAPH, INC.

1215 S. Kihei Rd., Suite O 1074 Kihei HI 96753 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for creating and editing digital animation and special effects of images, graphics, photographs, 
illustrations and paintings; computer software for exporting animated images, graphics, photographs, illustrations and 
paintings to any electronic device and digital platform, namely, websites, emails, social media platforms and digital 
billboards; downloadable cloud-based software for creating digital animation and special effects of images, graphics, 
photographs, illustrations and paintings; computer software for altering images, graphics, photographs, illustrations and 
paintings to create a new image, graphic or illustration; computer software for transforming images and graphics to 
create different images and graphics; downloadable software application software for mobile electronic devices, mobile 
phones, handheld computers, tablet computers and wireless devices for creating and editing digital animation and special
effects of images, graphics, photographs, illustrations and paintings; downloadable software application software for 
mobile electronic devices, mobile phones, handheld computers, tablet computers and wireless devices for exporting 
animated images, graphics, photographs, illustrations and paintings to any electronic device and digital platform, namely, 
websites, emails, social media platforms and digital billboards; downloadable software application software for mobile 
electronic devices, mobile phones, handheld computers, tablet computers and wireless devices for altering images, 
graphics, photographs, illustrations and paintings to create a new image, graphic or illustration.

Cl.42;Providing temporary use of online downloadable cloud based software for creating digital animation and special 
effects of images, graphics, photographs, illustrations and paintings; software as a service (SAAS) services featuring 
software for creating digital animation, 3D animation and special effects of images, graphics, photographs, illustrations 
and paintings; providing temporary use of non-downloadable cloud based software for creating digital animation and 
special effects of images, graphics, photographs, illustrations and paintings; software as a service (SAAS) featuring 
software for creating digital animation, 3D animation and special effects of images, graphics, photographs, illustrations 
and paintings; software as a service (SAAS) featuring software for exporting animated images, graphics, photographs, 
illustrations and paintings to any electronic device and digital platform, namely, websites, emails, social media platforms 
and digital billboards; design and development of computer software for creating digital animation, 3D animation and 
special effects of images, graphics, photographs, illustrations and paintings; providing online non-downloadable cloud 
based software for creating digital animation and special effects of images, graphics, photographs, illustrations and 
paintings; computer graphics design services, namely, creating 3D video and photographs, computer conversion of 
captured 3D images into virtual 3D images and the video display of processed 3D images.
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3969171    27/03/2018
[International Registration No. : 1426298]
Tails Limited

61/63 Lower Essex Street Birmingham B5 6SN United Kingdom

Proposed to be Used
IR DIVISION
Cl.32;De-alcoholised cocktails flavoured with spirits [alcohol content of 0.5% or less (by volume)]; de-alcoholised 
cocktails flavoured with wine [alcohol content of 0.5% or less (by volume)]; de-alcoholised cocktails flavoured with gin 
[alcohol content of 0.5% or less (by volume)]; cocktails, non-alcoholic.

Cl.33;Alcoholic beverages [except beer]; cocktails based on spirits [alcohol content of 0.5-1.2% (by volume)]; cocktails 
based on wines [alcohol content of 0.5-1.2% (by volume)]; cocktails containing gin [alcohol content of 0.5-1.2% (by 
volume)]; cocktails containing wine [alcohol content of 0.5-1.2% (by volume)]; cocktails having a spirit base [alcohol 
content of 0.5-1.2% (by volume)]; cocktails with a wine base [alcohol content of 0.5-1.2% (by volume)]; cocktails [alcohol 
content of more than 1.2% (by volume)]; cocktails based on spirits [alcohol content of more than 1.2% (by volume)]; 
cocktails based on wines [alcohol content of more than 1.2% (by volume)]; cocktails containing gin [alcohol content of 
more than 1.2% (by volume)]; cocktails containing wine [alcohol content of more than 1.2% (by volume)]; cocktails having 
a spirit base [alcohol content of more than 1.2% (by volume)]; cocktails predominantly of milk and having an alcohol 
content of more than 1.2% (by volume); cocktails with a wine base [alcohol content of more than 1.2% (by volume)]; 
cocktails.
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3969172    29/03/2018
[International Registration No. : 1426335]
BEIJING DABEINONG BIOTECHNOLOGY CO., LTD.

No. 49 Building, Institute for Application of Atomic Energy, Institute of Plant Protection, No. 2 Yuanmingyuan West Road Haidian 
District, Beijing China

Proposed to be Used
IR DIVISION
Cl.1;Soil conditioning preparations; nitrogenous fertilizers; calcium cyanamide [fertilizer]; fertilizers; fertilizing 
preparations; plant growth regulating preparations; chemical fertilizer; vegetable fertilizer; animal fertilizer; soil 
amendments for agricultural purposes.

Cl.5;Preparations for destroying noxious animals; insecticides; insect repellents; herbicides; preparations for 
destroying noxious plants; weedkillers; soil-sterilising preparations; vermin destroying preparations; pesticides; 
fungicides for agricultural purposes.

Cl.29;Edible fats; oils for food; fat-containing mixtures for bread slices; corn oil for food; seeds, prepared; albumen for 
culinary purposes; tofu; bean curd goods.

Cl.30;Cereal preparations; corn flour; soya flour; groats for human food; corn, milled; corn, roasted; chips [cereal 
products]; hominy; corn steep liquor; popcorn; starch for food; gluten prepared as foodstuff.

Cl.31;Maize; bean (raw); fresh bean; cereal seeds, unprocessed; seed germ for botanical purposes; seeds for planting; 
seeds for sowing; crop seeds; seeds for agricultural purposes; animal foodstuffs; oil cake; grains for animal 
consumption; maize cake for cattle; algarovilla for animal consumption.

Cl.42;Technical research; conducting technical project studies; scientific laboratory services; scientific research; 
technical writing; scientific research and development; biological research.
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Cl.44;Vermin exterminating for agriculture, aquaculture, horticulture and forestry; pest control services for agriculture, 
aquaculture, horticulture and forestry.

8578



Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

 

3970131    05/04/2018
[International Registration No. : 1426647]
Allegis Group, Inc.

7301 Parkway Drive Hanover MD 21076 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services in the field of recruitment and placement of personnel; employment agency 
services, namely, filling the temporary and permanent staffing needs of businesses; employment hiring, recruiting, 
placement, staffing and career networking services; marketing services; professional staffing and recruiting services; 
providing an employer with candidates or potential employees to fill temporary, contract and permanent positions; 
advertising employment opportunities via an on-line searchable database; providing advertising for employment 
opportunities and employment content via an on-line searchable database.

Cl.42;Computer project management services; product development and engineering services for others.
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Priority claimed from 09/10/2017; Application No. : 4394963 ;France 

3970132    03/04/2018
[International Registration No. : 1426701]
DECATHLON

4 Boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Personal protective devices against accidents, protective helmets for sporting use, protective masks, gloves for 
protection against accidents, mouth guards, electronic devices for counting steps, lap counters.

Cl.18;Sports bags, bags with wheels, backpacks, travel bags, trunks.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear; underwear, tank tops, pullovers, sweatshirts, pants, 
shorts, underpants, jackets, coats, windbreakers, t-shirts, belts, gloves [clothing], bonnets, mufflers, caps, bucket caps, 
visors, bonnets, headbands [clothing], wristbands [clothing]; socks, tights, spats; sports shoes, overshoes; studs for 
shoes, soles for footwear.

Cl.28;Games; toys; gymnastic and sporting articles (excluding clothing, footwear, mats); game balls, rugby balls, ball 
bags, ball nets, ball caddie; nets for sports; rugby tees; protective devices for sports use, namely, chest protectors, face 
masks (sports articles), reflective armbands, protective shields for rugby, neck protectors, shoulder pads, elbow guards, 
rib guards, hip guards, protective shells, leggings, thigh guards, tailbone protectors, foot, knee, shin and ankle 
protectors; sports gloves, masks (sporting goods); resin for sports use; flying disks (toys); equipment for sports fields, 
namely, sideline shelters (sheds), goals, goal covers, rugby posts, pole bindings, bound marks for team sports fields, 
rugby tackle bags; athletic training accessories, including hoops, slalom cones, slalom pickets, blocks and markers for 
blocks, trellis.
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Priority claimed from 06/09/2017; Application No. : 87598286 ;United States of America 

3970138    27/02/2018
[International Registration No. : 1426671]
WeWork Companies Inc.

115 West 18th Street NEW YORK NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business operation of offices and office space; advisory services relating to business management and business 
operations; business advisory services, consultancy and information; business management and organization 
consultancy; real estate marketing analysis; providing electronic tracking of real estate assets to others for business 
purposes; providing office support staff services; business consulting services in the fields of spatial layout and 
infrastructure architecture and interior design; business management consulting services, namely advising businesses 
and organisations on how to best manage, arrange, utilize and operate commercial spaces to optimize business process 
efficiency and decision-making; computer-aided optimization and management, namely, managing logistics of making 
physical space available in a way that maximizes business productivity and employee collaboration and that ensures a 
high physical space utilization rate.

Cl.36;Real estate management services; assessment and management of real estate; financial valuation of real estate; 
financial analysis, namely, analyzing statistics, data and other sources of information for financial purposes.

Cl.37;Building construction; building repair and maintenance; installation services, namely, installation of lighting 
apparatus, security systems, doors, HVAC, flooring, wiring, machinery and audiovisual equipment; construction 
supervision; construction project management services.

Cl.41;Educational services, namely, organizing, conducting and arranging training, classes, seminars, workshops, 
conferences and exhibitions in the fields of business, technology and entrepreneurship; arranging, organizing, 
conducting and hosting social entertainment events; health club services, namely, providing instruction and equipment in 
the field of physical exercise; providing fitness and exercise facilities; conducting fitness classes; providing swimming 
pools; libraries; movie theaters; providing facilities for entertainment purposes, namely, providing media room facilities 
featuring audio-visual equipment; sporting and cultural activities, namely, organizing community sporting and cultural 
events; rental services for audio and video equipment; educational and entertainment services, namely, providing 
motivational and educational speakers; educational services, namely, conducting seminars, workshops, lectures and 
classes in the fields of media, science, engineering, mathematics, entrepreneurship, popular culture, civics and public 
advocacy, publishing, psychology, exercise, fitness, and professional advancement.

Cl.42;Architectural design; interior design services; design of specialty interior and exterior environment settings; 
graphic design services; industrial design services; engineering services for building and property condition assessment, 
facility management, repair and restoration and building instrumentation; information and data analysis relating to 
planning and laying out design for the interior space and fixtures of buildings and offices; planning of buildings and 
infrastructure systems for buildings; provision of temporary use of an online non- downloadable computer software 
platform for the purposes of monitoring, analyzing and controlling temperature and air purity and by use of devices in the 
nature of sensors for controlling temperature, pressure, air quality and lighting within a building, facility, and grounds of 
designated spatial area, and for reporting temperature and air purity data with the goal of maximizing business 
productivity and ensuring a high physical space utilization rate; provision of temporary use of an online non-
downloadable computer software platform for facilities management, namely for controlling building temperature, 
pressure, air quality and lighting, building access, and building security systems; provision of temporary use of an online 
non-downloadable computer software platform for spatial mapping of floor plans and fixtures; provision of temporary use 
of an online non-downloadable software platform and software as a service (SAAS) featuring software for administering 
leases, tracking lease negotiations and tracking lease documentation; online non-downloadable software platform and 
software as a service (SAAS) featuring technology enabling users to remotely view, monitor, program, operate and 
control electrical systems and security systems in offices; planning and layout design services for interior space of 
business establishments; planning and layout design services for interior space of business establishments; planning 
and layout design services for interior space of business establishments; provision of temporary use of non- 
downloadable visitor registration computer software that records entry and exit of visitors and collects visitor 
information; provision of temporary use of non-downloadable visitor registration computer software that enables 
preparation and distribution of signed electronic visitor registration documents; provision of temporary use of non-
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downloadable visitor registration computer software that enables the printing of visitor badges with photos; provision of 
temporary use of non-downloadable visitor registration computer software that notifies others of the arrival of a visitor; 
provision of temporary use of non-downloadable visitor registration computer software that prepares reports of visitors; 
planning and design of real estate construction projects for third parties; construction planning.

Cl.43;Providing conference, exhibition and meeting facilities; cafe, bar and restaurant services; coffee bar services; 
cafeteria services; providing of food and drink; providing conference, and meeting facilities; providing community centers
for social gatherings and meetings; rental of social function facilities for social events, namely, events at which people 
gather to celebrate a special occasion or participate in a special event; catering services.

Cl.44;Medical, hygienic and beauty care services; health care services, namely, wellness programs; providing 
information in the fields of health and wellness; providing information regarding healthy living and lifestyle wellness via a 
website; providing medical information of the benefits of making health, wellness and nutritional changes in daily living to 
enable businesses to increase productivity and lower health care costs; nutrition counseling; providing information in the 
field of nutrition; wellness and health-related consulting services; health spa services for health and wellness of the body 
and spirit offered at a health club facility.

Cl.45;Online social networking services; personal concierge services for others comprising making requested personal 
arrangements and reservations and providing customer-specific information to meet individual needs.
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Priority claimed from 30/08/2017; Application No. : UK00003253512 ;United Kingdom 

3970152    05/02/2018
[International Registration No. : 1426139]
Genesis Brands Limited

7 Ellerbeck Way, Stokesley Business Park Stokesley, North Yorkshire TS9 5JZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Profiles and finishing profiles (of metal or of metal alloys); finishing profiles (of metal or of metal alloys) for wall, 
floor or stair installations; edgings, cappings, covings, spacers, skirtings, trim, ramps, joints and joining strips, nosings, 
listellos (all of metal or of metal alloys); metal building materials, ironmongery, small items of metal hardware, metal 
discs; metal anti-slip discs; metal studs being flooring materials; paving materials (metal); metal flooring; metal flooring 
materials; tile floorings of metal; finishing materials (of metal or of metal alloys) for use in building and decorating.

Cl.8;Hand tools and hand operated implements; parts and fittings for the aforesaid goods.

Cl.17;Sealing materials; insulating materials; adhesive strips and adhesive tapes, other than stationery and not for 
medical or household purposes; seals and sealing strips; seals and sealing strips for domestic or household use; seals 
and sealing strips for sealing around the edges of basins, sinks, shower units, baths and swimming pools.

Cl.19;Building materials, namely, trim, trim strips, edging, grips, and finishing strips all for use with floor coverings; 
building materials, namely, trim, trim strips, edging, grips, movement joints and finishing strips; building materials, 
namely, fillets, listels, listellos, (being construction materials), battens and coving; all the aforesaid goods not being 
metal.
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Priority claimed from 25/01/2018; Application No. : 4020180011609 ;Republic of Korea 

3970155    17/07/2018
[International Registration No. : 1426581]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 25/01/2018; Application No. : 4020180011758 ;Republic of Korea 

3970156    18/07/2018
[International Registration No. : 1426620]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 25/01/2018; Application No. : 4020180011615 ;Republic of Korea 

3970159    17/07/2018
[International Registration No. : 1426582]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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3970162    21/06/2018
[International Registration No. : 1425944]
Maria Giustina Mozzanega

355 Devon Mansions, Tooley street City of London, London SE1 2XG United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Gemstones, pearls and precious metals, and imitations thereof; jewellery; jewellery boxes and watch boxes; key 
rings and key chains, and charms therefor; time instruments; chronometric instruments; jewels; ornaments, made of or 
coated with precious or semi-precious metals or stones, or imitations thereof; statues and figurines, made of or coated 
with precious or semi-precious metals or stones, or imitations thereof; boxes of precious metal; ceramic discs for use as 
tokens of value; coins; collectible coins; commemorative boxes of precious metal; commemorative coins; 
commemorative shields; commemorative statuary cups made of precious metal; copper tokens; decorative articles 
[trinkets or jewellery] for personal use; decorative boxes made of precious metal; fancy keyrings of precious metals; gold 
bullion; gold bullion coins; grave markers of precious metal; identification bracelets [jewelry]; identity plates of precious 
metal; iridium alloys; meditation beads; metal tokens used for mass transit; misbaha [prayer beads]; monetary coin sets 
for collecting purposes; non-monetary coins; trinkets coated with precious metal; trinkets of bronze; trophies coated with 
precious metal alloys; trophies coated with precious metals; trophies made of precious metal alloys; trophies made of 
precious metals; works of art of precious metal; silver objets d'art; silver alloys; ruthenium alloys; rosaries; rhodium 
alloys; prize cups of precious metals; prayer beads; objet d'art made of precious stones; objet d'art of enamelled gold; 
objet d'art of enamelled silver; osmium alloys; palladium alloys.

Cl.18;Animal skins; luggage, bags, wallets and other carriers; saddlery, whips and apparel for animals; umbrellas and 
parasols; boxes made of leather; boxes of leather or leatherboard; butts [parts of hides]; card holders made of imitation 
leather; card holders made of leather; cases of leather or leatherboard; casings, of leather, for springs; cattle skins; 
chamois leather, other than for cleaning purposes; chin straps, of leather; curried skins; document cases of leather; faux 
fur; fur; furniture coverings of leather; furs sold in bulk; girths of leather; goldbeaters' skin; harness fittings; imitation 
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leather; imitation leather hat boxes; imitation leather sold in bulk; industrial packaging containers of leather; kid; labels of 
leather; leather and imitations of leather; leather cloth; leather for furniture; leather for harnesses; leather for shoes; 
leather laces; leather luggage straps; leather sold in bulk; leather straps; leather twist; leather, unworked or semi-worked; 
leatherboard; moleskin [imitation of leather]; polyurethane leather; rawhide chews for dogs; reins for guiding children; 
semi-worked fur; sheets of imitation leather for use in manufacture; sheets of leather for use in manufacture; shoulder 
belts; shoulder belts [straps] of leather; shoulder straps; straps for skates; straps for soldiers' equipment; straps made of 
imitation leather; studs of leather; tefillin [phylacteries]; toiletry bags sold empty; trimmings of leather for furniture; valves
of leather; worked or semi-worked hides and other leather.

Cl.25;Clothing; footwear; headgear.
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Priority claimed from 25/01/2018; Application No. : 4020180011664 ;Republic of Korea 

3970167    17/07/2018
[International Registration No. : 1426619]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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3970168    02/07/2018
[International Registration No. : 1425895]
TECHNO BAM

Domaine du Petit Arbois, Batiment MEGIE Avenue Louis Philibert F-13100 AIX-EN-PROVENCE France

Proposed to be Used
IR DIVISION
Cl.21;Electric or electronic devices against insects; electronic or non-electronic apparatus and devices for capturing 
and killing insects; mosquito sensor.

Cl.37;Installation, maintenance and updating of apparatus and devices for disinsection; disinsection consulting, other 
than for agriculture, aquaculture, horticulture and forestry; consultancy services in the field of insect eradication.

Cl.42;Research in connection with insecticides; research relating to the control of insects; evaluation and scientific 
evaluation of the grounds for the optimization of the insect eradication; research and development of products and 
apparatus for disinsection; scientific and technical research; technical inspection of apparatus for disinsection; design of 
products and apparatus for disinsection; study and scientific evaluation of nuisance zones to be treated against insects; 
scientific analysis and implementation of disinsection strategies; development, installation, update or rental of software; 
analysis and design of computer systems; chemical, biochemical and electronic research and analysis; computer service 
for analysis of technical or scientific data; scientific analysis of disinsection needs; design of machines and software in 
the field of disinsection; design of machines and software; behavioral analysis of insects for scientific research purposes.
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3970169    08/05/2018
[International Registration No. : 1425861]
STER Przedsiebiorstwo Prywatne Maciej Szymanski

ul. Czluchowska 12 PL-60-434 Poznan Poland

Proposed to be Used
IR DIVISION
Cl.12;Body panels for vehicles; bodywork parts for vehicles; parts and fittings for vehicles; parts and fittings for land 
vehicles; parts and fittings for water vehicles; safety seats for vehicle; vehicles; safety belts for vehicle seats; land 
vehicles and conveyances; car seats; coverings for car seats; seats for railway cars; seat covers for vehicles; fitted 
covers for vehicles; vehicle seat covers [fitted]; vehicle seat covers [shaped]; fitted vehicle covers; car seat harnesses; 
children's safety belts for use in vehicles.

Cl.37;Fitting of replacement vehicle parts; assembly [installation] of parts for vehicles; repair and maintenance of motor
vehicles and parts thereof and of engines for motor vehicles and parts thereof; maintenance of parts and fittings for 
commercial motor land vehicles; maintenance and repair of chassis parts and bodies for vehicles; building construction 
supervision; upholstering of vehicle seats; automobile repair and maintenance.
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3970210    11/07/2018
[International Registration No. : 1426131]
RATTI S.p.A.

Via Guanzate, 30 I-22070 GUANZATE (CO) Italy

Proposed to be Used
IR DIVISION
Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; glass cloths [towels]; face 
towels [made of textile materials]; towels of textile; bath linen, except clothing; linens; bed linen; table linen, not of paper; 
diapered linen; brocades; calico; canvas for tapestry or embroidery; tablemats of textile; haircloth [sackcloth]; bed 
covers; bed covers of paper; travelling rugs [lap robes]; curtain holders of textile material; bed linen; dimity; cotton 
fabrics; crepe [fabric]; crepon; damask; labels of textile; handkerchiefs of textile; pillowcases; mattress covers; felt; 
sanitary flannel; flannel [fabric]; hat linings, of textile, in the piece; coverings for furniture; cushion covers; shams; fitted 
toilet lid covers of fabric; linings [textile]; flags of textile or plastic; gauze [cloth]; bath mitts; jersey [fabric]; cheviots 
[cloth]; bed sheets; marabouts [cloth]; filtering materials of textile; plastic material [substitute for fabrics]; textile material; 
drugget; billiard cloth; printers' blankets of textile; wall hangings of textile; eiderdowns [down coverlets]; door curtains; 
tick [linen]; furniture coverings of plastic; furniture coverings of textile; sleeping bags [sheeting]; textile coasters; bunting 
of textile or plastic; bolting cloth; banners of textile or plastic; woven fabrics; lining fabric for footwear; woollen fabric; 
fabric, impervious to gases, for aeronautical balloons; table runners; shrouds; taffeta [cloth]; tablecloths, not of paper; 
moleskin [fabric]; hemp cloth; printed calico cloth; ticks [mattress covers]; oilcloth for use as tablecloths; gummed cloth, 
other than for stationery purposes; cheese cloth; buckram; curtains of textile or plastic; shower curtains of textile or 
plastic; fabrics; adhesive fabric for application by heat; hemp fabric; jute fabric; flax fabrics; rayon fabric; ramie fabric; 
silk cloth; silk fabrics for printing patterns; esparto fabric; elastic woven material; fabric of imitation animal skins; 
fiberglass fabrics, for textile use; knitted fabric; non-woven textile fabrics; upholstery fabrics; fabric for footwear; lingerie 
fabric; fabrics for textile use; traced cloths for embroidery; chenille fabric; frieze [cloth]; place mats, not of paper; textile 
napkins; napkins, of cloth, for removing make-up; trellis [cloth]; quilts; tulle; velvet; curtains; mosquito nets; zephyr 
[cloth].

Cl.25;Coats; jackets [clothing]; trousers; skirts; tops; mackintoshes; topcoats; waist belts; braces for clothing 
[suspenders]; gowns; heavy jackets; sweaters; denim jeans; gowns; cloaks; parkas; shirts; undershirts; cardigans; 
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underwear; baby doll nighties; robes; bathing wear; negligees; swimming costumes; robes; shawls; scarves; sashes for 
wear; neckties; neckties; sweat shirts; undershirts; polo shirts; leotards; trousers shorts; combinations [clothing]; 
wedding dresses; stockings; socks; shoes; slippers; covers for shoes; galoshes; clogs; outsoles for footwear; shoe 
uppers; boots; ski boots; snow boots; half-boots; espadrilles; sandals; bath sandals; gloves [clothing]; fingerless gloves; 
hats and caps; peaks (cap-).
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3970240    02/05/2018
[International Registration No. : 1426166]
Merck KGaA

Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Filter materials in chemical and non-chemical substances, as included in this class; chemical filter materials for 
water; filter materials [mineral substances]; ion exchange resins [chemical preparations]; ion exchange resins for use in 
water preparation; ion exchange substances; membranes in ion exchange resins [chemical preparations]; chemical 
products for commercial uses; chemical products for scientific use; clarification chemicals; clarification agents; reagents 
for scientific use; reagents for medical research; reagents for commercial use; reagents for water samples; chemical 
substances, chemical materials and chemical preparations and natural elements, namely chemical compositions and 
materials for use in science, chemical compositions and materials for use in the manufacture of cosmetics, chemical 
compositions for water treatment; analytically pure water; laboratory grade water; highly purified water; distilled water; 
distilled water for reagents; buffers [chemicals]; unprocessed plastics; plastics in the form of granules; media for use in 
chromatography [non-medical]; solvents; fluorescent chemicals; fluorescing substances; chemicals for water 
purification; chemicals for gas purification; proteins for industrial use; chemical substances for laboratory analysis, 
except for medical and veterinary purposes; chemical preparations for water purification; gas detergents; buffers 
[chemicals] for biochemical experiments and purification processes [not for the manufacture of chemical compounds for 
medical and veterinary purposes]; chemical compounds for biochemical experiments and purification procedures [not for 
the manufacture of chemical compounds for medical and veterinary purposes]; chemical compounds for use a solvent 
[not for medical and veterinary use]; filter material [chemical products] for water purification; chemical solvents for the 
use of sample preparation in pure water systems; chemicals for scientific analysis, namely fluorescent compounds and 
markers; filter material [chemical products]; filter materials [unprocessed plastics]; chemical substances for laboratory 
analysis [other than for medical and veterinary purposes]; cell reagents for laboratory use; cultures of microorganisms 
for commercial purposes; microorganisms for use in water preparation; cultures of microorganisms, except for medical 
or veterinary purposes.

Cl.7;Filtering machines; filters; filters for machines; filters as motor parts; water separators; inserts for filtering 
machines; filter machines, separators and centrifuges; machines and apparatus for the processing and preparation of 
food and beverages; pumps; pumps [machines]; discharge machines; water pumps; flaps for machines; pressure control 
valves as machine parts; pressure valves [machine parts]; water pumps for water filter units; machines and machine tools 
for material processing and production; electrical universal food processors; electromechanical machines for the 
chemical industry; air condensers; components and accessories for equipment to remove pollutants form water or 
liquids, as including in this class; filters as motor parts, particularly filters for the purification of cooling air [for motors]; 
components and accessories for all above-mentioned articles, as included in this class.

Cl.9;Apparatus for scientific research and laboratories, teaching apparatus and simulators; ultra-filtration membranes 
for laboratory apparatus; chromatography equipment for laboratory; chromatography columns; chromatography 
equipment for laboratory or scientific purposes; automatic ion exchange chromatography equipment for laboratory use; 
electronic carbon dioxide monitoring equipment [except for medical purposes]; filter systems for laboratory purposes; 
switches; cells; power supply; main boards; leak detectors; testing and quality control equipment; membranes for 
scientific apparatus; laboratory filters; furniture especially made for laboratories and parts and accessories, as included 
in this class; chemistry apparatus and instruments; apparatus and instruments for physics; all the above-named goods 
for scientific use; ultrapure water manufacturing devices used for laboratory purposes; fluorescence analysers; 
measurement, detection and monitoring instruments, devices and regulators; ph-value electrodes; test tubes and reaction 
tubes; chargers; software; computer software for remote diagnosis of water purification equipment; gas analysis 
equipment; dosimeter; micrometers; precision measurement equipment; water quality analyser; control equipment 
[regulator]; flow quantity meter; mass flow sensors; all the above articles are designed for scientific use and for the 
laboratory; components and accessories for all above-mentioned articles, as included in this class.

Cl.10;Membranes for filtration [medical]; filters for blood and blood components; components and accessories for all 
above-named good as included in this class; separating cartridges for chromatography for medical purposes [laboratory 
medicine]; medical and veterinary apparatus and instruments; cell culture equipment for medical purposes; 
chromatographical medical apparatus; chromatography instruments for medical purposes; chromatography plates for 
medical purposes; chromatography columns for medical purposes; pumps for use in liquid chromatography [medical]; 
intravenous administration instruments for medical purposes; artificial membranes as replacement skin; reverse osmosis 
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membranes for medical purposes; artificial membranes; dialysis membranes.

Cl.11;RO water purifiers; reverse osmosis filter equipment [water preparation equipment]; water purification apparatus; 
water filters [systems] and associated mounts, as included in this class; valves used for water supply; regulation and 
safety equipment for water and gas systems; water purifiers for clinical analyzers; cartridges for water purification 
apparatus and water filtration apparatus; waste water purifiers; waste water purification equipment; water purification, 
desalination and preparation systems; water purification devices; water purification apparatus; filters for water 
purification equipment; water purification units; filters, filter cartridges, filter housing and associated parts, as included in 
this class; ultrafiltration membranes and filters; cartridges for the above-named goods; water preparation filters; filters for 
removing contaminants from water; purification elements for removing contaminants from water; air purification 
apparatus; chromatography equipment for industrial purposes; liquid purification systems; sterilising grade filter 
cartridge unit for use in the pharmaceutical, biopharmaceutical and food and beverage industries; sterilisation apparatus; 
ultrafiltration filters; ultrafiltration water filters; filters to remove biological material, RNase, DNase, enzymes and peptides 
from water; ultrafiltration water filter used to remove RNase, DNase and pyrogens from water for use by scientists in 
laboratories to prevent any interference in experiments using such water; disinfection systems; equipment for water 
desalination using reverse osmosis; reverse osmosis filter equipment [equipment for water preparation]; filters for the 
removal of endocrine disruptor molecules from water; filters used for water purification devices; water sterilisers; filters 
for sterilizing air and gas streams; apparatus for water filtering; water filtration equipment; water filter systems; point of 
use purified water dispenser; water purification devices with ion exchange resins; cartridge filter equipment [equipment 
for water preparation]; filters for industrial and household use; water supply systems; water preparation equipment; water 
preparation systems; water purification equipment for analytical grade water; ultraviolet ray lamps, not for medical 
purposes; ultraviolet sterilisation water dispenser; pipes as parts of sanitary systems; parts and accessories for the 
above-named goods, as included in this class; point of use dispenser; purifying machines.

Cl.35;Data administration services and updating of databases, including online databases; systematisation and 
compilation of data in computer databases.

Cl.41;Education and training services of all types and levels.

Cl.42;Software development, programming and implementation, namely advisory services in the field of product 
development and quality improvement of software, advisory services relating to the use of computer software, application 
system testing consultancy, calibration services relating to computer software, computer program updating services, 
computer programming and maintenance of computer programs, design and development of computer software for use 
with medical technology, development of computer programmes, scientific computer programming services; computer 
rental; computer software rental; installation and updating of software, software tools and software packages; computer 
programming; provision for temporary use [transitional or trial] of software, software tools and software packages to 
clients; technical and/or scientific consultancy in the sector of filters, bioreactors, chemical and pharmaceutical 
preparation as well as pharmaceutical and biopharmaceutical projects.
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Priority claimed from 02/04/2018; Application No. : 87859809 ;United States of America 

3970267    26/07/2018
[International Registration No. : 1426745]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video game software.

Cl.41;Entertainment services, namely, providing on-line computer games; entertainment services, namely, providing 
online video games.
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Priority claimed from 27/02/2018; Application No. : UK00003293040 ;United Kingdom 

3970268    24/07/2018
[International Registration No. : 1425907]
Glencoe Software Inc.

800 5th Avenue 101-259 Seattle WA 98104-3102 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software downloadable from the Internet; software tools; data access tools; data 
management tools; downloadable electronic publications; all the aforesaid being for use in connection with the 
accessing, visualisation, analysis, management, publication, sharing, storage and manipulation of biological and 
biomedical data and images, all being for use in the field of healthcare, life science and biomedical science.

Cl.35;Business services; data processing services; all the aforesaid services relating to the accessing, visualisation, 
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all 
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy 
services in connection with the aforesaid services.

Cl.42;Design and development of computer software, software tools, data access tools and data management tools; 
computer programming; installation, maintenance and repair of computer software; design of computer websites and 
maintenance thereof; software as a service [SAAS]; all the aforesaid services relating to the accessing, visualisation, 
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all 
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy 
services in connection with the aforesaid services.

Cl.45;Licensing of computer software for use in connection with the accessing, visualisation, analysis, management, 
publication, sharing, storage and manipulation of biological and biomedical data and images, all being for use in the field 
of healthcare, life science and biomedical science; information, advisory and consultancy services in connection with the 
aforesaid services.
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Priority claimed from 14/05/2018; Application No. : 302018000016916 ;Italy 

3970306    22/05/2018
[International Registration No. : 1426501]
OERLIKON GRAZIANO S.P.A.

Via Cumiana, 14 Rivoli I-10098 Torino Italy

Proposed to be Used
IR DIVISION
Cl.7;Gears, other than for land vehicles; transmission shafts other than for land vehicles; steering gear casings for cars;
hydraulic, mechanical and electric gear changing devices other than for land vehicles; torque converters other than for 
land vehicles; axles other than for land vehicles; reduction gears [parts of cars] other than for land vehicles; motor 
reducers other than for land vehicles; synchronizers other than for land vehicles; clutches, other than for land vehicles; 
differentials other than for land vehicles.

Cl.12;Gears for land vehicles; transmission shafts for land vehicles; steering gear casings for land vehicles; hydraulic, 
mechanical, automatic, hybrid and electric gear changing devices for land vehicles; torque converters for land vehicles; 
axles for land vehicles; reduction gears [parts of cars] for land vehicles; reduction gears and motor reducers for land 
vehicles; synchronizers for land vehicles; differentials for land vehicles.
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Priority claimed from 21/02/2018; Application No. : 87805962 ;United States of America 

3970317    09/08/2018
[International Registration No. : 1426951]
WowWee Group Limited

92 Granville Road, Tsim Sha Tsui East, Kowloon Hong-Kong China

Proposed to be Used
IR DIVISION
Cl.14;Key chains; decorative key fobs.

Cl.16;Stationery, namely, stationery boxes, stationery folders, stationery writing paper and envelopes, paper gift cards, 
paper stationery, seals, adhesive for stationery purposes, pencil ornaments, glitter glue for stationery purposes, glitter 
pens for stationery purposes, adhesive tapes for stationery purposes, office stationery, organizational kits containing 
calendars, stationery, planning folders, templates and printed guidelines for planning social events, file pockets, 
dispensers for adhesive tapes for stationery or household purposes, self-adhesive tapes for stationery or household 
purposes; stamps; postcards; stickers.

Cl.28;Games, toys and playthings namely, talking electronic press-down toy, talking toys, card games, educational card
games, balls, arcade games, amusement game machines, standalone video game machines, toy candy dispensers, party 
favors in the nature of small toys, novelty toys for playing jokes, toy imitation cosmetics; board games; playsets for toy 
figures, electronic action toys; children's multiple activity toys, battery operated action toys; collectible toy figures; 
molded toy figures; toy figures; plush toys.
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Priority claimed from 22/12/2017; Application No. : 30 2017 033 891 ;Germany 

3970318    12/06/2018
[International Registration No. : 1426865]
BASF Colors & Effects GmbH

An der Rheinschanze 1 67059 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in the colorant industry; chemicals for the manufacture of paints; chemicals for the manufacture of 
varnishes; chemicals for the manufacture of lacquers; chemicals for the manufacture of dyes; chemicals for the 
manufacture of pigments; chemicals for the manufacture of colorants; chemicals for the manufacture of mordants; 
chemicals for the manufacture of printing ink; unprocessed plastics.

Cl.2;Paints; varnishes; lacquers; dyes; pigments; colorants; mordants; aluminium powder for painting; bronze powder 
for painting; coatings; printing ink.
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3970322    09/07/2018
[International Registration No. : 1426366]
Desenio AB

Högbergsgatan 44 SE-118 26 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.16;Graphic representations; printed visuals; posters; posters made of paper; adhesive wall decorations of paper; 
pictures; paintings [pictures], framed or unframed; photographs; photographs [printed]; photographic or art mounts; 
graphic representations; photographs [printed]; prints in the nature of pictures; art prints; graphic art prints.

Cl.20;Picture frames; holders for photographs [frames]; display frames; photograph frames; photograph frames of 
metal; photograph frames of wood; picture and photograph frames.

Cl.35;Retail services in relation to printed matter; retail services in relation to stationery supplies; online ordering 
services; online retailing relating to furnishings; provision of an on-line marketplace for buyers and sellers of goods and 
services; electronic commerce services, namely, providing information about products via telecommunication networks 
for advertising and sales purposes; electronic order processing; retail services in relation to furnishings; retail services in 
relation to art materials.

Cl.42;Design of printed material.

8601



Trade Marks Journal No: 1872 ,   22/10/2018           Class 99 
 

Priority claimed from 25/01/2018; Application No. : 4020180011709 ;Republic of Korea 

3970325    18/07/2018
[International Registration No. : 1426590]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 23/03/2018; Application No. : 30 2018 007 733 ;Germany 

3970332    16/08/2018
[International Registration No. : 1426995]
MONTBLANC-SIMPLO GMBH

Hellgrundweg 100 22525 HAMBURG Germany

Proposed to be Used
IR DIVISION
Cl.9;Leather and imitation leather, goods made in these materials and not included in other classes, namely cover cases
for mobile phones.

Cl.16;Leather and imitation leather, goods made in these materials and not included in other classes, namely organiser 
covers.

Cl.18;Leather and imitation leather, goods made in these materials and not included in other classes, namely 
handbags, travelling bags, bags for sports, back packs, bags, duffle bags, wheeled bags, trolleys, wallets, purses, credit 
card holders, briefcases, attaché-cases, business card cases and holders, coin cases, luggage tags, key holders, trays 
made of leather, travelling trunks, vanity cases (not fitted), handbags, boxes of leather or leather board, trunks and 
suitcases, bags for packaging, wash bags sold empty, toiletry bags sold empty.
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Priority claimed from 17/01/2018; Application No. : 30 2018 100 491 ;Germany 

3970337    16/06/2018
[International Registration No. : 1426858]
IMM Maschinenbau GmbH

Robert-Bosch-Straße 9 72585 Riederich Germany

Proposed to be Used
IR DIVISION
Cl.7;Belt grinders (machines); belt grinding devices (machines); belt sanding machines; machines and apparatus for 
polishing [electric]; grinding machines; deburrers (power tools); milling machines and grinding machines for ceramics 
and metal; machines and machine tools for material processing and production; machines for deburring; machines for 
polishing; polishing machines and devices [electric]; grinding machines; grinding machines [electric]; grinding machines 
[machine tools]; grinding machines [for metalworking]; fully automatic grinding machines; machine tools; machine tools 
for metalworking; machine tools for grinding off; machine tools for grinding; saw mills.

Cl.8;Manually operated devices and tools for material processing, especially manually operated belt grinders and 
polishing machines.

Cl.35;Marketing, sales promotion and advertising; online advertising for services and goods on websites; online 
advertising for goods and services on website; online advertising in computer-aided communication networks; 
advertising; advertising through advertising literature; advertising for goods and services on websites [online]; 
advertising in magazines; brochures and newspapers; advertising, including online advertising via a computer network; 
advertising, marketing or sales promotion; advertising, marketing and sale promotion.

Cl.37;Maintenance and installation of machines.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

1969330 1969330 - (1831-0) - TYPOGRAPHICAL ERROR IN THE NAME OF THE PROPRIETOR IS 
CORRECTED TO READ AS "ICON ENGINEERS PVT. LTD." INSTEAD OF "ICON 
ENGINEERING PVT. LTD." 

2089791 2089791 - (1854-0) 
Amended as per TM 16 dated 13/09/2016. 

2212357 2212357 - (1745-0) 
Errors corrected as per TM 1. 

2261337 2261337 - (1748-0) 
Errors corrected as per TM 1. 

2509623 2509623 - (1678-0) 
Errors corrected as per TM 1. 

2520996 2520996 - (1866-0) 
The address changed as per TM M. 

2534182 2534182 - (1756-0) 
Errors corrected as per TM 1. 

2538088 2538088 - (1829-0) - TYPOGRAPHICAL ERROR IN THE NAME OF THE PROPRIETOR IS 
CORRECTED TO READ AS "OM OIL & FLOUR MILLS LIMITED" INSTEAD OF "OM OIL & 
FLOUR LIMITED" 

2597614 2597614 - (1670-0) Errors corrected as per TM 1. 

2597617 2597617 - (1757-0) 
Errors corrected as per TM 1. 

2650016 2650016 - (1866-0) 
Clerical errors amended. 

2854962 2854962 - (1855-0)PROPRIETOR NAME READ AS- Association Des Anciens Eleves De 
L"ecole Centrale Des Arts Et Manufactures 
TRADE DESCRIPTION READ AS - Manufacturers, Merchants and Services Providers 
LEGAL STATUS READ AS - an association organized under the laws of France 

2866316 2866316 - (1855-0)PROPRIETOR DETAILS (Proprietor Name, Address, Trading as & 
Trade Description) READ AS- Henkel AG & Co. KGaA, HENKELSTRASSE 67 40589 
DÜSSELDORF GERMANY, MANUFACTURERS AND MERCHANTS 

2866317 2866317 - (1855-0) PROPRIETOR DETAILS (Proprietor Name, Address, Trading as & 
Trade Description) READ AS- Henkel AG & Co. KGaA, HENKELSTRASSE 67 40589 
DÜSSELDORF GERMANY, MANUFACTURERS AND MERCHANTS and GOODS 
DESCRIPTION READ AS - BLEACHING PREPARATIONS AND OTHER SUBSTANCES 
FOR LAUNDRY USE, RINSING AGENTS FOR LAUNDRY AND TABLEWARE, STAIN 
REMOVING PREPARATIONS; CLEANING, POLISHING, SCOURING AND ABRASIVE 
PREPARATIONS, CHEMICAL AGENTS FOR CLEANING METAL, ENAMELED SHEET 
METAL, WOOD, CORK, PORCELAIN, CERAMIC, GLASS, PLASTIC, LEATHER AND 
TEXTILES; SPOT REMOVER; SOAPS NOT FOR PERSONAL USE, PERFUMERY, 
ESSENTIAL OILS. 

2866318 2866318 - (1855-0)PROPRIETOR DETAILS (Proprietor Name & Trading as) READ AS- 
Henkel AG & Co. KGaA 

3573388 3573388 - (1853-0) 
Clerical errors corrected as per TM 1. 

3881929 3881929 - (1863-0) 
The mark amended as per TM A. 
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626224 631177 631517 633802 647505

694754 707853 707899 738500 739604

760332 769049 773025 798143 827207

833121 843437 858168 861032 889484

897540 899036 914176 920778 928416

929708 933269 937046 938244 950763

965904 975833 999319 999448 1021153

1057823 1066203 1069418 1090549 1144256

1187993 1213105 1223656 1250223 1408741

1446753 1491789 1516359 1565967 1599504

1637090 1650548 1676458 1676459 1678605

1702297 1707681 1722258 1728074 1728631

1744447 1754456 1765809 1778140 1816883

1819101 1823494 1827695 1831844 1848612

1848614 1848615 1848618 1855512 1863984

1868622 1871509 1871818 1879473 1932682

1947998 1959187 1966593 1967860 1985749

1987821 1989503 1991366 1997754 1998408

2018988 2043159 2046081 2050159 2050457

2054630 2054817 2078103 2080835 2088692

2092842 2097919 2100067 2102741 2102882

2103394 2112830 2114104 2128022 2129995

2132323 2142717 2155077 2155691 2189542

2189545 2189548 2192250 2193743 2198993

2199372 2199569 2199657 2205797 2208770

2216349 2217278 2223961 2226434 2226703

2228301 2233882 2241653 2243485 2243696

2252194 2253808 2256981 2260698 2262559

2263024 2263211 2269360 2271784 2274267

2274608 2275087 2276971 2278054 2279825

2281544 2281555 2281558 2286294 2289625

2290969 2290970 2291196 2299018 2302433

2302586 2304441 2305048 2305806 2306722

2306724 2306752 2306761 2306762 2306765

2308310 2310884 2311007 2311008 2311165

2311721 2311725 2312733 2312922 2314121
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2316058 2316689 2317063 2317241 2317252

2318129 2318956 2321561 2322913 2323695

2324399 2324570 2324830 2325218 2326006

2326689 2326740 2327124 2329601 2332232

2332235 2337661 2338208 2339401 2341721

2349721 2353928 2360164 2360225 2360315

2362174 2363197 2364071 2365095 2365893

2367074 2369767 2371594 2374502 2374506

2381162 2381382 2381864 2384474 2384493

2389576 2389792 2391812 2392218 2392477

2392478 2395111 2396612 2396615 2396616

2397198 2397284 2397286 2397287 2398278

2398332 2398418 2398998 2399025 2399261

2399265 2400449 2400942 2401033 2401049

2401185 2401313 2401942 2403703 2403715

2404055 2406070 2406184 2406513 2406797

2407092 2408484 2409671 2410333 2410679

2411418 2411839 2413295 2413309 2413721

2414072 2414252 2414254 2414257 2414264

2414265 2414266 2414267 2414395 2415257

2415986 2416035 2416042 2416161 2416286

2416507 2416577 2416601 2416871 2416971

2417149 2417455 2417790 2417961 2417962

2417967 2418490 2418497 2418709 2418712

2418717 2418731 2418762 2418778 2418820

2418912 2418944 2418948 2419046 2419047

2419049 2419601 2420098 2420100 2420239

2420251 2420267 2420665 2420666 2420853

2420863 2421111 2421766 2422034 2422345

2422387 2422451 2423567 2423570 2424534

2424922 2424930 2424941 2424951 2425016

2425082 2425086 2425103 2425111 2425157

2425372 2425374 2425515 2425696 2426095

2426455 2429392 2431271 2432904 2432905

2434510 2441715 2442917 2449170 2452501

2453406 2456023 2456444 2457209 2457586
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2457644 2457686 2460035 2460610 2460661

2461738 2462531 2462553 2463177 2463181

2463505 2463509 2463511 2463517 2464374

2464381 2464903 2466032 2466816 2467023

2467033 2467045 2467363 2467364 2467587

2469950 2470031 2470125 2470281 2470282

2470468 2475261 2475341 2475343 2477920

2478862 2480097 2480410 2482691 2483592

2484320 2484449 2485328 2489040 2489059

2489500 2490193 2490443 2490545 2490546

2490547 2490728 2490769 2491943 2492652

2493192 2493281 2493834 2493987 2494269

2495065 2495069 2495070 2495071 2495073

2495100 2495337 2495524 2495526 2495568

2496377 2496477 2496701 2497040 2497076

2497172 2497252 2497259 2497777 2498152

2498531 2498638 2498852 2498855 2498856

2498905 2498948 2498952 2499118 2499518

2499757 2500105 2500106 2500387 2500439

2500463 2500473 2500499 2501190 2501198

2501531 2501587 2501846 2501850 2501851

2501860 2501920 2501923 2501936 2501939

2502011 2502013 2502505 2502574 2502597

2502711 2502712 2502880 2502884 2503412

2503413 2503414 2503469 2503660 2503661

2503831 2503844 2503845 2503846 2504036

2504142 2504381 2504474 2504607 2504614

2504618 2504621 2504892 2504893 2504894

2504952 2504956 2504991 2505038 2505343

2505610 2506096 2506207 2506209 2506210

2506292 2506296 2506297 2506300 2506312

2506369 2506370 2506373 2506440 2506441

2506486 2506487 2506488 2506606 2506624

2506625 2506636 2506737 2506738 2506753

2506776 2506777 2506959 2507031 2507068

2507101 2507102 2507103 2507126 2507129
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2507132 2507134 2507141 2507148 2507162

2507163 2507170 2507181 2507202 2507275

2507288 2507290 2507291 2507370 2507378

2507443 2507531 2507535 2507537 2507538

2507542 2507707 2507752 2507755 2507756

2507758 2508018 2508081 2508123 2508273

2508286 2508294 2508337 2508364 2508372

2508373 2508401 2508408 2508425 2508429

2508498 2508539 2508555 2508601 2508623

2508667 2508871 2509072 2509231 2509339

2509364 2509499 2509577 2509914 2510163

2510164 2510208 2510229 2510372 2510483

2510535 2510536 2510537 2510575 2510589

2510596 2510632 2510766 2510851 2510861

2510894 2511012 2511118 2511215 2511244

2511307 2511320 2511321 2511323 2511324

2511325 2511326 2511333 2511379 2511399

2511400 2511441 2511444 2511445 2511542

2511569 2511591 2511597 2511598 2511602

2511610 2511616 2511657 2511694 2511695

2511696 2511697 2511770 2511934 2512186

2512242 2512251 2512296 2512297 2512446

2512447 2512448 2512458 2512463 2512538

2512548 2512601 2512659 2512679 2512680

2512681 2512721 2512760 2512987 2513089

2513192 2513399 2513486 2513498 2513541

2513543 2513571 2513578 2513580 2514632

2516107 2516130 2517130 2518445 2518446

2518447 2518520 2519241 2524936 2524937

2524938 2528577 2529922 2530477 2532118

2532335 2533857 2535675 2538104 2538742

2543344 2543345 2547644 2549810 2551001

2552449 2552450 2552780 2552877 2552921

2552995 2555320 2556685 2559875 2563648

2565784 2570874 2574614 2574903 2575815

2577732 2585467 2585468 2593949 2595568
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2597376 2597620 2598747 2598818 2604155

2610219 2610537 2611184 2614645 2617746

2618504 2621530 2621718 2627462 2627774

2629634 2631479 2631480 2632784 2633071

2633075 2637954 2638987 2640024 2640025

2640079 2642007 2642008 2644887 2646310

2646314 2647345 2647394 2648448 2649255

2649456 2650505 2651663 2651669 2654530

2654536 2654592 2657296 2657297 2657319

2657382 2657384 2657616 2657690 2657983

2658077 2658275 2658480 2659997 2659999

2660503 2660547 2660681 2660728 2662525

2662589 2662808 2662968 2663422 2663980

2664030 2664699 2665587 2665938 2666783

2666949 2668803 2669257 2669372 2669909

2670025 2674107 2674124 2674125 2675697

2675698 2675776 2676214 2676224 2676728

2676942 2677574 2677576 2678478 2678837

2678982 2679343 2680323 2680889 2683484

2683859 2683891 2684856 2686982 2687605

2687966 2687971 2687973 2688576 2689226

2689866 2691005 2691297 2691729 2692129

2693579 2694241 2695107 2695108 2695336

2697175 2697894 2699981 2700742 2700813

2700905 2700955 2702555 2702984 2703560

2703749 2704430 2704843 2704844 2705119

2705120 2705380 2705391 2706196 2706434

2706651 2706837 2707047 2707048 2707306

2707592 2710113 2710115 2710116 2710120

2710122 2711943 2712134 2714140 2714375

2714533 2714537 2714581 2714670 2714910

2714941 2717998 2719272 2719837 2721313

2722396 2722510 2723400 2723605 2724548

2725255 2725309 2725364 2725897 2725937

2725968 2726358 2727409 2727997 2727998

2731085 2731501 2731872 2733139 2733646
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2734058 2734086 2734261 2734303 2735063

2735118 2735125 2735126 2735490 2736128

2736149 2736150 2736195 2737020 2737022

2737028 2737029 2737034 2737035 2737345

2737910 2738241 2738843 2739024 2740607

2741010 2741122 2742324 2742373 2746062

2746069 2746070 2746071 2747049 2749174

2749355 2750099 2750100 2750407 2750470

2750810 2751375 2751383 2751385 2751386

2753368 2753504 2753706 2753767 2756748

2757751 2758580 2760013 2761122 2763762

2766859 2766860 2769040 2769111 2770654

2770756 2771537 2774718 2778586 2779164

2779166 2780899 2781931 2783410 2784120

2787108 2787109 2787428 2789490 2791945

2792838 2794956 2795052 2795404 2795541

2795565 2795567 2795985 2796042 2796057

2796183 2796358 2796360 2796363 2796365

2796549 2796699 2797221 2797222 2797398

2797621 2797750 2799271 2799383 2799752

2799753 2800828 2801359 2801433 2801924

2802476 2802572 2803083 2803587 2803790

2803840 2803948 2803949 2803950 2804583

2805007 2805570 2806279 2811609 2811614

2816579 2816891 2816989 2817202 2820010

2820011 2820014 2820018 2820032 2820034

2820056 2820067 2827854 2828736 2829304

2829496 2829518 2829521 2831106 2832106

2833447 2836295 2838298 2847438 2851915

2856648 2856649 2856929 2857723 2860455

2860993 2863350 2863355 2863380 2863475

2863481 2863482 2863805 2863885 2863889

2864184 2864747 2865537 2865655 2865712

2865717 2865719 2865752 2866485 2866604

2866808 2867973 2867974 2869118 2869125

2869428 2869832 2869838 2870148 2870150
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2870151 2870155 2870157 2870158 2870159

2870160 2870405 2870474 2870958 2871177

2871676 2871916 2872017 2872169 2872172

2872173 2872174 2872179 2872242 2872243

2872244 2872275 2872448 2872449 2872450

2872453 2872455 2872456 2872474 2872514

2872518 2872656 2872709 2872716 2872756

2872759 2872764 2872827 2872832 2872845

2873041 2873042 2873050 2873074 2873075

2873076 2873079 2873082 2873097 2873141

2873151 2873154 2873157 2873159 2873350

2873358 2873424 2873425 2873426 2873450

2873452 2873467 2873470 2873476 2873479

2873483 2873488 2873493 2873504 2873507

2873509 2873512 2873515 2873586 2873590

2873591 2873592 2873593 2873657 2873658

2873660 2873725 2873731 2873733 2873734

2873784 2873786 2873871 2873924 2874004

2874009 2874011 2874030 2874044 2874093

2874101 2874102 2874133 2874149 2874150

2874159 2874188 2874204 2874291 2874292

2874303 2874304 2874373 2874498 2874501

2874511 2874526 2874551 2874555 2874575

2874576 2874586 2874587 2874588 2874589

2874591 2874592 2874649 2874785 2874838

2874866 2875009 2875118 2875141 2875206

2875221 2875231 2875244 2875261 2875263

2875270 2875271 2875272 2875273 2875312

2875314 2875317 2875380 2875381 2875389

2875394 2875398 2875399 2875405 2875406

2875411 2875414 2875598 2875631 2875656

2875680 2875721 2875722 2875724 2875725

2875726 2875801 2875924 2875925 2875926

2875928 2875931 2875932 2875934 2875962

2876030 2876082 2876109 2876122 2876125

2876189 2876197 2876198 2876204 2876222
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2876260 2876261 2876518 2876519 2876583

2876588 2876589 2876594 2876636 2876695

2876700 2876706 2876708 2876709 2876712

2876713 2876721 2876731 2876775 2876927

2876981 2876983 2876985 2876986 2876992

2877363 2877374 2877386 2877439 2877870

2877874 2878173 2878248 2878251 2878254

2878257 2878269 2878271 2878302 2878435

2878437 2878454 2878463 2878470 2878484

2878492 2878496 2878498 2878499 2878514

2878517 2878599 2878608 2878679 2878714

2878716 2878729 2878734 2878741 2878901

2878904 2878924 2878925 2878934 2878935

2879074 2879076 2879080 2879153 2879154

2879189 2879192 2879201 2879203 2879206

2879365 2879372 2879460 2879462 2879640

2879644 2879785 2879793 2879810 2879850

2879860 2879870 2879958 2879968 2880726

2903699 2915986 2921893 2921894 2925389

2925390 2926267 2930939 2934754 2934774

2935192 2935942 2937223 2937245 2937373

2937374 2937732 2938334 2940661 2941036

2941119 2941120 2941122 2941402 2941403

2941892 2941949 2942088 2942689 2942761

2943349 2943351 2943358 2944332 2944864

2946558 2946561 2946562 2947209 2948169

2950868 2950882 2951832 2952288 2952289

2952316 2952485 2952486 2952526 2953168

2953173 2953517 2954487 2954834 2956190

2956205 2956247 2956253 2956350 2956351

2956930 2957588 2957649 2957941 2958083

2958116 2958119 2958161 2958313 2958319

2958323 2958508 2958645 2958647 2958648

2958649 2958651 2958652 2958653 2958655

2958679 2958969 2958970 2959295 2959439

2959659 2959660 2959670 2959671 2959672
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2959673 2960542 2960903 2960945 2960946

2961831 2961835 2961837 2963043 2963046

2963047 2963049 2963078 2963079 2963083

2963087 2964345 2964378 2964633 2964634

2964769 2964772 2964868 2965041 2965050

2966073 2966075 2966076 2966077 2966078

2966680 2966995 2967018 2967020 2967021

2967023 2967340 2967350 2967367 2967718

2968368 2968371 2968413 2968872 2968874

2968875 2968876 2968878 2968879 2969314

2969320 2969679 2970682 2970825 2970832

2970842 2970937 2970938 2971046 2971311

2971312 2971313 2971416 2971658 2972086

2972087 2972092 2972168 2972342 2972375

2972643 2973051 2973618 2974329 2974336

2974337 2974338 2974382 2974499 2975113

2976516 2977347 2977352 2977677 2977679

2977682 2977837 2978990 2979133 2979962

2980119 2980180 2980235 2981216 2981283

2981290 2981297 2981299 2982806 2982808

2982815 2984065 2984067 2984069 2984074

2984283 2984291 2984297 2984834 2985994

2985996 2985999 2986003 2986004 2986005

2986009 2986011 2986014 2986016 2986017

2986018 2986025 2986026 2986028 2986032

2986315 2987087 2987089 2987107 2988062

2988064 2988066 2988484 2988485 2988486

2988850 2988936 2988943 2988948 2989635

2991032 2991195 2991903 2991904 2991908

2991910 2994770 3010257 3020790 3040913

3055921 3087441 3107984 3108295 3123394

3139929 3146876 3153366 3160907 3163789

3171161 3176331 3176333 3194013 3235985

3250702 3255679 3281397 3314415 3321142

3321178 3331625 3344309 3360021 3387629

3388971 3389043 3391425 3396741 3397741
 
 

 

8614



Trade Marks Journal No: 1872 ,   22/10/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

3398247 3398651 3399865 3402815 3403620

3405383 3407940 3408510 3409758 3410650

3413192 3414991 3415068 3418675 3423731

3423877 3425444 3425447 3426336 3426337

3426344 3426382 3426702 3431300 3431342

3434359 3434549 3434617 3435200 3435787

3437053 3439485 3440419 3443357 3445530

3448530 3448638 3451114 3452004 3452720

3453273 3453472 3454929 3454982 3454984

3454985 3454988 3454991 3454993 3454994

3454995 3454996 3454997 3455399 3455464

3459960 3460331 3461710 3461711 3461712

3461714 3461715 3461716 3461717 3461718

3463129 3464474 3465148 3465379 3465745

3466016 3466359 3467114 3467115 3467116

3467117 3467118 3467123 3467125 3467126

3467777 3467868 3469611 3471066 3471480

3471482 3471483 3471774 3472029 3472030

3472464 3473200 3473964 3473973 3474783

3476575 3477205 3477400 3477917 3478884

3480088 3482637 3483115 3485044 3489225

3489231 3490503 3492585 3494467 3498248

3502326 3502328 3507508 3510239 3510240

3524485 3544864 3555323 3555518 3560880

3562587 3579951 3583460 3584245 3590301

3591066 3594065 3604074 3605124 3605938

3606875 3607042 3607696 3609263 3609663

3611059 3612819 3620991 3625528 3631495

3633105 3633403 3635123 3637579 3641392

3646988 3653338 3653340 3655681 3658701

3662483 3662893 3664396 3665910 3666976

3668153 3669004 3669058 3671247 3673381

3677069 3682830 3685557 3687147 3687899

3687904 3690056 3691606 3692329 3692634

3693306 3694853 3695956 3697820 3699615

3703087 3703958 3710626 3710896 3713255
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3714655 3714656 3715540 3715582 3715875

3716507 3717558 3718278 3718279 3718280

3718281 3718300 3719152 3719539 3719561

3719850 3720163 3723394 3723844 3724625

3724973 3726780 3729244 3730767 3733107

3739971 3740900 3742902 3743109 3743557

3744290 3744524 3749008 3750554 3750904

3752853 3752854 3752857 3752858 3754847

3754936 3755123 3755127 3755854 3755938

3756674 3756733 3756852 3758134 3758140

3758567 3758780 3758785 3758909 3759090

3760488 3761113 3761223 3762008 3762149

3763126 3763398 3763788 3766441 3766749

3766981 3767247 3767519 3767590 3769014

3769325 3770348 3771347 3771652 3772489

3772756 3772779 3774081 3774374 3774377

3774415 3774957 3775180 3775210 3776513

3776586 3776793 3776877 3776878 3778323

3778858 3779010 3779699 3779739 3779839

3779985 3780735 3780787 3780788 3781493

3781715 3782327 3782328 3782329 3782330

3782338 3782410 3782465 3783944 3783956

3784488 3785191 3785192 3786908 3786937

3787005 3787441 3788812 3788870 3790945

3792173 3792453 3792518 3792545 3792613

3793008 3793049 3793169 3793651 3793652

3793654 3794526 3796051 3796127 3796308

3796313 3796533 3796828 3796848 3796849

3796909 3796942 3796954 3797340 3798095

3798973 3798974 3798980 3799079 3799286

3799463 3799464 3799466 3799467 3799469

3799473 3799476 3799695 3799841 3799843

3800057 3800162 3800164 3800166 3800243

3800294 3800321 3800544 3800552 3800599

3800702 3801277 3801281 3801552 3801554

3801556 3801559 3801572 3801695 3801765
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3801863 3801864 3801865 3801866 3801926

3802004 3802038 3802150 3802322 3802362

3802468 3802493 3802555 3802567 3802568

3802570 3802599 3802607 3802655 3802709

3802716 3802764 3802769 3802773 3802805

3802806 3802810 3802811 3802812 3802814

3802815 3802898 3802905 3802915 3802990

3803000 3803005 3803006 3803017 3803196

3803197 3803249 3803252 3803265 3803459

3803485 3803489 3803500 3803502 3803515

3803567 3803620 3803621 3803623 3803626

3803635 3803637 3803768 3803769 3803771

3803775 3803777 3803829 3803971 3804095

3804096 3804125 3804130 3804141 3804197

3804198 3804202 3804203 3804276 3804278

3804296 3804325 3804386 3804452 3804457

3804460 3804463 3804466 3804468 3804470

3804477 3804503 3804515 3804517 3804518

3804519 3804522 3804525 3804526 3804527

3804528 3804531 3804565 3804566 3804569

3804570 3804623 3804643 3804644 3804653

3804724 3804736 3804841 3804875 3804877

3804890 3804892 3804893 3804895 3804899

3804910 3804929 3804930 3804932 3804933

3804934 3804936 3804937 3804950 3805039

3805078 3805080 3805081 3805083 3805085

3805088 3805115 3805125 3805221 3805230

3805235 3805238 3805246 3805292 3805293

3805346 3805353 3805354 3805355 3805370

3805377 3805378 3805383 3805384 3805386

3805387 3805389 3805390 3805401 3805406

3805412 3805414 3805453 3805478 3805480

3805481 3805483 3805484 3805485 3805489

3805503 3805515 3805523 3805560 3805565

3805579 3805605 3805606 3805617 3805639

3805643 3805658 3805660 3805662 3805700
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3805701 3805702 3805705 3805706 3805707

3805708 3805711 3805712 3805713 3805714

3805715 3805716 3805720 3805721 3805722

3805725 3805729 3805737 3805753 3805780

3805810 3805812 3805815 3805816 3805817

3805818 3805822 3805823 3805826 3805827

3805830 3805832 3805833 3805835 3805836

3805838 3805839 3805855 3805857 3805861

3805866 3805897 3805918 3805930 3805934

3805943 3805944 3805946 3805947 3805952

3805954 3805955 3805956 3805962 3805964

3805965 3805968 3805969 3805971 3805980

3805987 3805994 3805995 3806008 3806011

3806012 3806014 3806016 3806017 3806021

3806022 3806023 3806025 3806026 3806030

3806048 3806059 3806063 3806064 3806065

3806075 3806099 3806104 3806120 3806123

3806137 3806138 3806147 3806151 3806158

3806162 3806173 3806183 3806188 3806190

3806191 3806192 3806194 3806195 3806215

3806216 3806217 3806218 3806222 3806223

3806224 3806225 3806227 3806229 3806236

3806241 3806244 3806249 3806252 3806253

3806256 3806260 3806261 3806262 3806263

3806264 3806266 3806268 3806273 3806283

3806284 3806286 3806287 3806288 3806301

3806311 3806322 3806324 3806335 3806336

3806337 3806338 3806339 3806340 3806341

3806342 3806344 3806348 3806349 3806352

3806359 3806360 3806361 3806365 3806367

3806370 3806371 3806375 3806403 3806411

3806414 3806418 3806420 3806423 3806424

3806426 3806427 3806429 3806430 3806431

3806433 3806435 3806436 3806438 3806439

3806440 3806441 3806445 3806446 3806450

3806454 3806455 3806460 3806468 3806469
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3806473 3806482 3806483 3806487 3806489

3806490 3806491 3806494 3806495 3806505

3806508 3806516 3806518 3806519 3806521

3806522 3806525 3806527 3806528 3806530

3806542 3806545 3806547 3806555 3806560

3806563 3806568 3806569 3806573 3806578

3806582 3806583 3806585 3806596 3806599

3806616 3806617 3806645 3806646 3806650

3806653 3806657 3806661 3806671 3806678

3806689 3806690 3806692 3806700 3806701

3806702 3806705 3806709 3806716 3806724

3806740 3806741 3806743 3806744 3806746

3806747 3806748 3806754 3806761 3806768

3806777 3806781 3806784 3806787 3806792

3806793 3806794 3806795 3806811 3806812

3806814 3806817 3806820 3806822 3806823

3806824 3806827 3806828 3806830 3806833

3806836 3806837 3806838 3806840 3806841

3806842 3806843 3806844 3806855 3806857

3806859 3806865 3806866 3806868 3806869

3806870 3806871 3806873 3806876 3806877

3806882 3806889 3806892 3806893 3806899

3806904 3806910 3806911 3806912 3806913

3806917 3806918 3806919 3806920 3806921

3806923 3806928 3806931 3806932 3806936

3806938 3806942 3806945 3806946 3806947

3806948 3806950 3806958 3806961 3806965

3806966 3806967 3806972 3806977 3806980

3806983 3806993 3806995 3806997 3806998

3806999 3807000 3807001 3807002 3807009

3807020 3807024 3807028 3807038 3807049

3807051 3807052 3807057 3807058 3807066

3807075 3807076 3807079 3807086 3807087

3807090 3807093 3807096 3807101 3807108

3807110 3807114 3807116 3807117 3807128

3807138 3807139 3807142 3807143 3807144
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3807146 3807150 3807152 3807160 3807161

3807162 3807164 3807177 3807181 3807182

3807183 3807188 3807191 3807192 3807196

3807197 3807201 3807207 3807212 3807213

3807214 3807216 3807219 3807222 3807224

3807225 3807228 3807231 3807233 3807240

3807243 3807246 3807247 3807249 3807250

3807251 3807254 3807264 3807266 3807269

3807270 3807271 3807272 3807273 3807285

3807296 3807297 3807303 3807304 3807306

3807307 3807313 3807314 3807315 3807317

3807323 3807331 3807335 3807336 3807339

3807340 3807341 3807343 3807344 3807345

3807346 3807348 3807351 3807353 3807359

3807360 3807361 3807366 3807367 3807368

3807371 3807374 3807375 3807381 3807384

3807385 3807386 3807387 3807388 3807389

3807390 3807392 3807393 3807398 3807399

3807404 3807405 3807407 3807411 3807413

3807415 3807416 3807418 3807424 3807426

3807427 3807433 3807450 3807451 3807453

3807455 3807456 3807458 3807459 3807461

3807464 3807481 3807484 3807485 3807486

3807493 3807497 3807501 3807509 3807510

3807511 3807515 3807518 3807519 3807521

3807522 3807523 3807528 3807529 3807531

3807532 3807538 3807542 3807544 3807551

3807554 3807556 3807559 3807562 3807563

3807565 3807568 3807577 3807587 3807591

3807592 3807593 3807595 3807596 3807597

3807598 3807600 3807601 3807603 3807606

3807607 3807608 3807611 3807613 3807617

3807639 3807640 3807643 3807644 3807651

3807652 3807678 3807679 3807686 3807691

3807692 3807693 3807694 3807695 3807696

3807697 3807698 3807699 3807700 3807701
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3807702 3807703 3807704 3807705 3807706

3807707 3807708 3807709 3807710 3807711

3807712 3807713 3807714 3807715 3807716

3807717 3807718 3807719 3807720 3807721

3807722 3807723 3807724 3807725 3807727

3807728 3807729 3807730 3807731 3807732

3807733 3807734 3807736 3807758 3807764

3807765 3807766 3807767 3807770 3807772

3807773 3807774 3807775 3807776 3807777

3807778 3807779 3807780 3807781 3807782

3807783 3807784 3807785 3807786 3807787

3807793 3807794 3807795 3807796 3807797

3807798 3807803 3807808 3807812 3807813

3807814 3807816 3807817 3807819 3807820

3807822 3807823 3807824 3807825 3807827

3807828 3807829 3807830 3807831 3807832

3807833 3807853 3807863 3807864 3807865

3807866 3807867 3807868 3807875 3807880

3807881 3807918 3807919 3807934 3807936

3807943 3807953 3807959 3807971 3807975

3807976 3807977 3807979 3807980 3807981

3807983 3807984 3807985 3807988 3807993

3807996 3808000 3808006 3808007 3808008

3808009 3808010 3808013 3808017 3808018

3808023 3808024 3808025 3808027 3808029

3808030 3808031 3808034 3808037 3808038

3808039 3808040 3808041 3808042 3808047

3808051 3808053 3808054 3808056 3808058

3808067 3808072 3808080 3808081 3808084

3808085 3808086 3808087 3808088 3808090

3808093 3808094 3808096 3808098 3808106

3808109 3808110 3808111 3808114 3808115

3808117 3808120 3808122 3808130 3808131

3808135 3808140 3808141 3808142 3808143

3808144 3808145 3808148 3808151 3808152

3808153 3808154 3808155 3808156 3808157
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3808160 3808161 3808162 3808165 3808168

3808180 3808184 3808185 3808187 3808192

3808195 3808197 3808204 3808219 3808220

3808224 3808225 3808227 3808232 3808233

3808240 3808243 3808246 3808253 3808254

3808265 3808267 3808269 3808273 3808275

3808276 3808277 3808278 3808283 3808287

3808294 3808296 3808297 3808303 3808319

3808325 3808334 3808335 3808336 3808337

3808340 3808343 3808350 3808355 3808359

3808361 3808363 3808366 3808367 3808371

3808372 3808374 3808375 3808380 3808385

3808395 3808398 3808399 3808401 3808402

3808408 3808409 3808411 3808418 3808432

3808433 3808435 3808437 3808438 3808440

3808442 3808445 3808448 3808449 3808452

3808454 3808456 3808462 3808465 3808476

3808477 3808481 3808483 3808487 3808492

3808497 3808505 3808506 3808507 3808508

3808509 3808510 3808511 3808529 3808530

3808534 3808535 3808538 3808539 3808541

3808542 3808543 3808545 3808546 3808552

3808553 3808554 3808556 3808557 3808558

3808559 3808560 3808561 3808562 3808564

3808565 3808566 3808568 3808570 3808571

3808574 3808575 3808590 3808596 3808597

3808599 3808602 3808610 3808615 3808619

3808621 3808623 3808625 3808629 3808630

3808631 3808642 3808643 3808644 3808645

3808646 3808650 3808651 3808652 3808653

3808654 3808655 3808658 3808662 3808667

3808668 3808671 3808673 3808674 3808675

3808685 3808686 3808687 3808688 3808691

3808703 3808728 3808729 3808730 3808731

3808734 3808735 3808736 3808737 3808738

3808740 3808741 3808743 3808744 3808745
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3808746 3808747 3808748 3808749 3808750

3808755 3808756 3808757 3808759 3808760

3808762 3808766 3808772 3808773 3808777

3808778 3808780 3808790 3808812 3808816

3808817 3808819 3808820 3808827 3808828

3808832 3808833 3808837 3808861 3808865

3808866 3808871 3808872 3808889 3808890

3808894 3808902 3808903 3808904 3808905

3808915 3808916 3808917 3808918 3808920

3808921 3808922 3808923 3808924 3808925

3808927 3808928 3808930 3808932 3808934

3808935 3808936 3808938 3808946 3808947

3808950 3808954 3808956 3808959 3808962

3808963 3808968 3808972 3808973 3808977

3808988 3809000 3809003 3809023 3809024

3809026 3809032 3809033 3809044 3809049

3809055 3809059 3809062 3809064 3809067

3809071 3809074 3809075 3809076 3809080

3809083 3809102 3809121 3809122 3809124

3809127 3809135 3809136 3809172 3809178

3809181 3809182 3809184 3809186 3809188

3809189 3809191 3809194 3809195 3809203

3809209 3809210 3809211 3809214 3809220

3809222 3809224 3809226 3809227 3809233

3809234 3809235 3809238 3809239 3809240

3809241 3809245 3809249 3809251 3809252

3809253 3809254 3809255 3809256 3809258

3809259 3809260 3809262 3809263 3809264

3809265 3809268 3809269 3809270 3809284

3809286 3809289 3809294 3809300 3809309

3809318 3809319 3809321 3809322 3809323

3809324 3809325 3809340 3809341 3809342

3809343 3809344 3809345 3809346 3809348

3809350 3809351 3809353 3809354 3809361

3809362 3809364 3809365 3809366 3809367

3809371 3809376 3809377 3809380 3809384
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3809396 3809397 3809398 3809399 3809400

3809401 3809402 3809413 3809423 3809425

3809436 3809443 3809450 3809467 3809485

3809499 3809500 3809501 3809507 3809515

3809521 3809524 3809534 3809535 3809536

3809537 3809551 3809556 3809588 3809591

3809593 3809595 3809600 3809607 3809618

3809622 3809625 3809631 3809633 3809634

3809635 3809637 3809638 3809643 3809647

3809650 3809652 3809662 3809670 3809672

3809674 3809676 3809677 3809686 3809689

3809690 3809696 3809697 3809701 3809711

3809712 3809717 3809719 3809720 3809728

3809732 3809766 3809770 3809782 3809786

3809792 3809794 3809795 3809798 3809799

3809804 3809805 3809807 3809809 3809810

3809824 3809836 3809839 3809840 3809841

3809842 3809843 3809844 3809845 3809846

3809847 3809848 3809850 3809851 3809856

3809857 3809858 3809859 3809860 3809861

3809862 3809867 3809869 3809871 3809873

3809892 3809898 3809902 3809904 3809912

3809913 3809914 3809916 3809917 3809918

3809919 3809925 3809926 3809927 3809931

3809932 3809933 3809937 3809938 3809939

3809940 3809941 3809942 3809943 3809944

3809945 3809946 3809948 3809960 3809961

3809962 3809964 3809965 3809966 3809967

3809968 3809972 3809974 3809977 3809982

3809983 3809985 3809986 3809987 3809991

3810001 3810002 3810003 3810004 3810010

3810011 3810014 3810016 3810017 3810025

3810026 3810031 3810033 3810036 3810037

3810046 3810047 3810054 3810055 3810063

3810064 3810065 3810067 3810078 3810081

3810082 3810083 3810085 3810089 3810101
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3810133 3810134 3810135 3810138 3810145

3810152 3810156 3810158 3810161 3810167

3810168 3810170 3810174 3810175 3810176

3810177 3810182 3810194 3810197 3810198

3810200 3810201 3810202 3810204 3810205

3810206 3810213 3810216 3810230 3810236

3810241 3810242 3810243 3810247 3810251

3810260 3810263 3810283 3810284 3810285

3810287 3810291 3810300 3810301 3810309

3810310 3810312 3810316 3810317 3810320

3810321 3810323 3810324 3810325 3810334

3810341 3810357 3810360 3810361 3810363

3810408 3810432 3810441 3810457 3810460

3810463 3810464 3810465 3810467 3810481

3810484 3810501 3810506 3810508 3810515

3810531 3810532 3810533 3810535 3810539

3810541 3810543 3810550 3810553 3810555

3810558 3810559 3810569 3810570 3810575

3810576 3810580 3810583 3810584 3810585

3810587 3810588 3810590 3810591 3810592

3810598 3810599 3810602 3810603 3810604

3810605 3810606 3810607 3810609 3810646

3810657 3810671 3810679 3810687 3810708

3810709 3810713 3810715 3810718 3810719

3810720 3810722 3810723 3810724 3810725

3810727 3810728 3810729 3810739 3810742

3810753 3810754 3810759 3810769 3810797

3810802 3810811 3810836 3810845 3810854

3810855 3810857 3810861 3810881 3810896

3810897 3810898 3810900 3810903 3810904

3810906 3810907 3810937 3810939 3810943

3810949 3810966 3810967 3810969 3810973

3810975 3810976 3810980 3810983 3810986

3810992 3810993 3810994 3811011 3811012

3811013 3811014 3811015 3811017 3811018

3811020 3811027 3811035 3811037 3811041
 
 

 

8625



Trade Marks Journal No: 1872 ,   22/10/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

3811042 3811048 3811051 3811057 3811060

3811066 3811068 3811070 3811102 3811104

3811113 3811130 3811132 3811133 3811134

3811135 3811136 3811138 3811139 3811140

3811143 3811145 3811147 3811151 3811152

3811154 3811155 3811156 3811160 3811172

3811174 3811175 3811176 3811177 3811178

3811180 3811181 3811182 3811186 3811187

3811188 3811189 3811191 3811192 3811193

3811200 3811202 3811203 3811211 3811233

3811243 3811248 3811250 3811254 3811255

3811256 3811257 3811262 3811265 3811267

3811268 3811269 3811281 3811283 3811286

3811288 3811291 3811295 3811296 3811297

3811298 3811299 3811305 3811311 3811317

3811319 3811323 3811325 3811326 3811328

3811330 3811347 3811349 3811350 3811354

3811355 3811359 3811360 3811361 3811401

3811405 3811406 3811407 3811413 3811416

3811435 3811445 3811446 3811458 3811461

3811463 3811464 3811465 3811490 3811492

3811507 3811508 3811509 3811510 3811511

3811512 3811513 3811515 3811518 3811522

3811523 3811524 3811528 3811529 3811530

3811535 3811536 3811537 3811539 3811540

3811541 3811542 3811545 3811547 3811550

3811558 3811561 3811566 3811567 3811578

3811590 3811594 3811596 3811599 3811601

3811616 3811633 3811650 3811655 3811656

3811658 3811659 3811660 3811662 3811666

3811675 3811679 3811681 3811682 3811683

3811684 3811686 3811689 3811691 3811692

3811693 3811782 3811790 3811796 3811797

3811841 3811847 3811848 3811856 3811871

3811873 3811886 3811890 3811891 3811893

3811897 3811898 3811899 3811900 3811901
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3811902 3811904 3811908 3811911 3811914

3811938 3811939 3811940 3811941 3811945

3811947 3811948 3811950 3811952 3811959

3812041 3812079 3812080 3812083 3812084

3812088 3812091 3812115 3812126 3812133

3812187 3812188 3812296 3812308 3812352

3819478 3820842 3830026 3948361
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Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE

101885 5 11/10/2018

101886 5 11/10/2018

101887 5 11/10/2018

103129 30 06/11/2018

143630 5 17/05/2017

149166 11 28/05/2018

151425 10 10/11/2018

151426 9 10/11/2018

151427 8 10/11/2018

151428 7 10/11/2018

151429 6 10/11/2018

151430 3 10/11/2018

173132 7 13/02/2015

175001 5 28/06/1976

182990 7 08/01/2017

192606 3 08/10/2018

192885 7 21/10/2018

193046 7 28/10/2018

193048 12 28/10/2018

193729 5 18/12/2018

193765 5 22/12/2018

235982 20 23/06/2008

238202 7 12/10/2018

238203 7 12/10/2018

239854 3 06/01/2019

240523 12 14/02/2019

256760 7 14/05/2014

279165 1 29/03/2017

291329 2 08/10/2018

291353 33 09/10/2018

291354 33 09/10/2018

291356 33 09/10/2018

291357 33 09/10/2018

291456 11 15/10/2018

291517 5 17/10/2018

291673 1 26/10/2018

292261 32 21/11/2018

293002 
313159 
313401 

26 
5 
5 

20/12/2018
17/03/2014 
25/03/2014 

344842 25 16/01/2017

354141 34 04/10/2019
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359895 20 24/03/2018

364895 5 12/08/2018

367159 3 06/10/2018

367235 30 07/10/2018

367602 17 16/10/2018

367605 20 16/10/2018

367624 16 16/10/2018

368071 12 30/10/2018

369973 33 22/12/2018

372648 7 24/02/2019

380055 34 26/08/2019

381796 7 06/10/2019

431810 8 04/01/2016

437381 12 06/05/2015

469354 13 17/03/2018

474665 24 06/07/2018

476838 7 13/08/2017

479473 9 07/10/2018

479508 9 07/10/2018

479523 20 07/10/2018

479533 16 07/10/2018

479583 16 08/10/2018

479595 5 09/10/2018

479596 30 09/10/2018

479597 29 09/10/2018

479600 29 09/10/2018

479610 30 09/10/2018

479611 29 09/10/2018

479768 14 14/10/2018

479920 5 19/10/2018

479921 5 19/10/2018

479925 5 19/10/2018

480010 5 20/10/2018

480457 3 02/11/2018

480458 5 02/11/2018

480868 7 11/11/2018

480869 12 11/11/2018

480950 11 12/11/2018

481958 16 01/12/2018
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482638 5 14/12/2018

482798 12 16/12/2018

482835 5 14/12/2018

483064 12 21/12/2018

483067 12 21/12/2018

483113 12 21/12/2018

485680 24 12/02/2019

485913 33 16/02/2019

490783 28 09/05/2019

493727 11 30/06/2019

493730 6 30/06/2019

496025 7 16/08/2019

497937 9 19/09/2018

499200 25 11/10/2018

499505 5 17/10/2018

501793 33 05/12/2018

501793 33 05/12/2018

501844 23 06/12/2018

501847 26 06/12/2018

538694 9 22/10/2014

560150 
563523 

9 
5 

11/10/2018
10/12/2015 

572453 
587339 

25 
5 

01/05/2012
24/12/2012 

599952 2 22/06/2017

616982 
623823 
623825 
623826 
623829 
623835 
623839 

5 
5 
5 
5 
5 
5 
5 

19/01/2018
30/03/2014 
30/03/2014 
30/03/2014 
30/03/2014 
30/03/2014 
30/03/2014 

623888 7 30/03/2018

623889 9 30/03/2018

623890 11 30/03/2018

627387 16 06/05/2014

641845 21 03/10/2018

642356 25 07/10/2018

642487 25 10/10/2018

643342 7 18/10/2018

643431 12 19/10/2018

643537 11 20/10/2018

644452 3 31/10/2004

644683 9 02/11/2018

644964 6 08/11/2018

646300 24 22/11/2018

647069 2 29/11/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE

648334 11 09/12/2018

648336 9 09/12/2018

648460 11 12/12/2018

651728 4 11/01/2019

653552 27 30/01/2005

654395 28 03/02/2019

654396 25 03/02/2019

656058 5 20/02/2019

662780 3 19/04/2015

662853 
668252 

9 
14 

19/04/2005
06/06/2009 

738385 3 05/03/2007

755408 9 29/04/2017

756130 32 20/06/2017

759959 5 10/07/2017

768170 21 14/10/2017

768704 30 08/09/2007

771167 9 31/10/2017

771167 9 31/10/2017

771441 3 06/10/2017

781888 1 11/12/2017

781888 1 11/12/2017

782384 5 15/12/2017

782384 5 15/12/2017

785891 32 12/01/2018

794035 34 06/03/2018

794813 30 12/03/2018

800048 7 27/04/2018

800049 1 27/04/2018

802530 6 18/05/2018

806590 24 17/06/2018

808988 12 06/07/2018

809174 5 08/07/2018

809782 9 13/07/2018

810856 5 20/07/2018

811424 5 22/07/2018

812363 10 29/07/2018

812364 10 29/07/2018

819428 9 16/09/2008

820339 3 22/09/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

821105 29 28/09/2018

821123 30 28/09/2018

821581 9 01/10/2018

821582 16 01/10/2018

821706 29 05/10/2018

821707 29 05/10/2018

821708 29 05/10/2018

821717 5 05/10/2018

821754 30 05/10/2018

821755 30 05/10/2018

821857 25 06/10/2018

821975 30 06/10/2018

822005 16 06/10/2018

822130 7 07/10/2018

822183 1 08/10/2018

822184 2 08/10/2018

822273 12 08/10/2018

822316 7 09/10/2018

822384 20 09/10/2018

822472 1 09/10/2018

822509 29 12/10/2018

822525 30 12/10/2018

822526 29 12/10/2018

822534 31 12/10/2018

822535 29 12/10/2018

822537 31 12/10/2018

822668 1 12/10/2018

822676 1 12/10/2018

822679 1 12/10/2018

822838 16 13/10/2018

822980 25 13/10/2018

823227 24 14/10/2018

823280 19 15/10/2018

823413 30 15/10/2018

823414 30 15/10/2018

823557 10 16/10/2018

823558 5 16/10/2018

823694 5 16/10/2018

823709 5 20/10/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

823710 5 20/10/2018

823712 5 20/10/2018

823714 5 20/10/2018

823954 7 21/10/2018

824036 9 22/10/2018

824045 9 22/10/2018

824115 3 23/10/2018

824200 5 23/11/2018

824354 14 26/10/2018

824379 12 26/10/2018

824539 9 27/10/2018

825018 9 28/10/2018

825019 12 28/10/2018

825020 9 28/10/2018

825091 16 29/10/2018

825195 5 30/10/2018

825197 5 30/10/2018

825270 3 30/10/2018

825271 3 30/10/2018

825463 32 02/11/2018

825529 25 02/11/2018

825553 3 02/11/2018

825561 3 02/11/2018

826084 5 05/11/2018

826275 3 06/11/2018

826585 3 09/11/2018

826832 5 10/11/2018

826833 5 10/11/2018

826834 5 10/11/2018

826837 5 10/11/2018

826842 5 10/11/2018

826843 5 10/11/2018

826869 25 10/11/2018

827280 34 13/11/2018

827332 11 13/11/2018

827333 9 13/11/2018

827334 31 13/11/2018

827810 19 17/11/2018

827918 9 17/11/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

828187 7 18/11/2018

828654 16 23/11/2018

828655 16 23/11/2018

829164 9 24/11/2018

829287 7 25/11/2018

829637 21 27/11/2018

829662 24 27/11/2018

829663 26 27/11/2018

829664 26 27/11/2018

830656 34 04/12/2018

830682 6 04/12/2018

830683 6 04/12/2018

830684 6 04/12/2018

830685 6 04/12/2018

830687 6 04/12/2018

830689 6 04/12/2018

830690 6 04/12/2018

830691 6 04/12/2018

831718 20 10/12/2018

831719 6 10/12/2018

831721 20 10/12/2018

831920 9 11/12/2018

831926 11 11/12/2018

831965 34 11/12/2018

832433 12 15/12/2018

832929 5 18/12/2018

832930 5 18/12/2018

833254 25 21/12/2018

833367 3 21/12/2018

833434 11 22/12/2018

833680 9 23/12/2018

833681 16 23/12/2018

833683 25 23/12/2018

833684 28 23/12/2018

833864 34 24/12/2018

833866 31 24/12/2018

833872 34 24/12/2018

833873 34 24/12/2018

833874 34 24/12/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

833875 34 24/12/2018

834028 3 28/12/2018

834029 3 28/12/2018

834030 3 28/12/2018

834031 3 28/12/2018

834516 1 29/12/2018

834644 34 30/12/2018

834646 34 30/12/2018

838093 12 25/01/2019

840126 9 05/02/2019

840846 9 11/02/2019

840847 16 11/02/2019

840977 30 12/02/2019

840978 30 12/02/2019

841417 6 17/02/2019

841419 16 17/02/2019

841420 18 17/02/2019

841421 24 17/02/2019

841422 25 17/02/2019

841423 3 17/02/2019

841424 6 17/02/2019

841425 9 17/02/2019

841426 14 17/02/2019

841427 18 17/02/2019

841429 24 17/02/2019

841430 25 17/02/2019

841431 26 17/02/2019

841432 28 17/02/2019

841701 9 18/02/2019

844431 4 09/03/2019

844432 3 09/03/2019

844433 3 09/03/2019

844600 3 10/03/2019

844919 6 12/03/2019

844920 9 12/03/2019

844921 16 12/03/2019

844922 18 12/03/2019

844924 25 12/03/2019

845370 25 15/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

845371 25 15/03/2019

845890 28 17/03/2019

846405 30 19/03/2019

847149 9 24/03/2019

847150 9 24/03/2019

847694 3 09/02/2019

847695 6 09/02/2019

847696 9 09/02/2019

847697 14 09/02/2019

847698 18 09/02/2019

847699 21 09/02/2019

847700 24 09/02/2019

847702 26 09/02/2019

850786 9 12/04/2019

853527 9 28/04/2019

855534 14 10/05/2019

855770 9 11/05/2019

855788 9 11/05/2019

855799 9 11/05/2019

861727 12 18/06/2019

864681 7 08/07/2019

866449 34 19/07/2019

866627 30 19/07/2019

866628 30 19/07/2019

866702 19 19/07/2019

866703 19 19/07/2019

867800 34 26/07/2019

867802 34 26/07/2019

868357 24 28/07/2019

870511 12 10/08/2019

875972 18 10/09/2019

877015 8 17/09/2019

879018 19 29/09/2019

879913 30 05/10/2019

895852 24 04/01/2010

913107 28 27/03/2010

937029 5 05/07/2010

937055 25 05/07/2010

963329 5 13/10/2010
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

965433 25 20/10/2010

967795 5 02/11/2010

967797 5 02/11/2010

1068067 34 20/12/2011

1081118 7 15/02/2012

1113740 9 24/06/2012 13:20:07

1125736 19 12/08/2012

1156654 7 09/12/2012

1167452 30 17/01/2013

1173712 16 07/02/2013

1173713 9 07/02/2013

1207177 30 18/06/2013

1211925 29 07/07/2013

1229049 7 29/08/2013 14:53:00

1229050 7 29/08/2013

1229051 12 29/08/2013

1229052 12 29/08/2013

1229053 7 29/08/2013

1240699 7 30/09/2013

1242594 12 10/10/2013

1254339 41 10/12/2013

1282240 5 05/05/2014

1361428 21 03/06/2015

1373967 11 26/07/2015

1410677 9 02/01/2016

1481978 7 25/08/2016

1484465 14 05/09/2016

1512505 35 12/12/2016

1518999 5 27/12/2016

1524331 16 18/01/2017 14:25:00

1530407 7 13/02/2017

1544310 99 28/03/2017

1567444 9 12/06/2017 12:56:00

1575660 25 04/07/2017

1607746 16 03/10/2017

1611033 99 12/10/2017

1611242 32 15/10/2017

1612068 9 16/10/2017

1615633 9 26/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1619326 30 01/10/2008

1625552 28 28/11/2017 15:45:29

1630498 5 13/12/2017

1630714 5 13/12/2017

1637475 5 03/01/2018

1638010 36 04/01/2018

1643592 23 21/01/2018

1649921 30 05/02/2018

1655600 7 19/02/2018

1657949 37 25/02/2018

1658590 5 27/02/2018

1672893 35 07/04/2018

1673417 21 08/04/2018

1674533 31 10/04/2018

1674534 31 10/04/2018

1676065 35 15/04/2018

1678452 5 22/04/2018

1681539 7 29/04/2018

1683225 3 05/05/2018

1683759 3 05/05/2018

1683760 29 05/05/2018

1684793 32 07/05/2018

1686279 99 12/05/2018

1686280 99 12/05/2018

1686281 99 12/05/2018

1686282 99 12/05/2018

1686284 99 12/05/2018

1686871 10 13/05/2018

1687421 5 15/05/2018

1687910 35 15/05/2018

1692155 24 28/05/2018

1693741 6 02/06/2018

1697072 42 10/06/2018

1697073 30 10/06/2018

1697074 42 10/06/2018

1697075 30 10/06/2018

1697568 41 11/06/2018

1700606 12 19/06/2018

1702419 11 23/06/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1705327 24 01/07/2018

1705363 99 01/07/2018

1705531 30 01/07/2018

1714312 36 25/07/2018

1717791 11 05/08/2018

1719225 42 08/08/2018

1721330 3 13/08/2018

1722465 21 18/08/2018

1722977 42 20/08/2018

1723041 5 20/08/2018

1723048 5 20/08/2018

1726471 39 28/08/2018

1726699 30 29/08/2018

1727071 42 29/08/2018

1728037 20 03/09/2018

1728413 39 04/09/2018

1730813 9 11/09/2018

1731686 14 12/09/2018

1735358 5 22/09/2018

1735956 4 24/09/2018

1735957 3 24/09/2018

1736042 14 24/09/2018

1736043 35 24/09/2018

1736044 42 24/09/2018

1736206 14 24/09/2018

1736207 35 24/09/2018

1737343 20 26/09/2018

1737348 14 26/09/2018

1737349 14 26/09/2018

1737390 5 26/09/2018

1737391 5 26/09/2018

1737774 30 26/09/2018

1737800 35 26/09/2018

1738209 36 29/09/2018

1738276 7 29/09/2018

1738478 41 29/09/2018

1738687 11 30/09/2018

1738738 41 30/09/2018

1739106 9 30/09/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1739150 37 30/09/2018

1739208 37 30/09/2018

1739363 11 01/10/2018

1739458 30 01/10/2018

1739505 8 01/10/2018

1739608 35 03/10/2018

1739609 30 03/10/2018

1739612 5 03/10/2018

1739615 5 03/10/2018

1739639 41 03/10/2018

1739771 3 03/10/2018

1739777 42 03/10/2018

1739799 9 03/10/2018

1739816 6 03/10/2018

1739825 42 03/10/2018

1739859 24 03/10/2018

1739875 18 03/10/2018

1739925 5 03/10/2018

1739961 7 03/10/2018

1740014 42 03/10/2018

1740139 43 03/10/2018

1740140 43 03/10/2018

1740148 35 03/10/2018

1740151 41 03/10/2018

1740157 25 03/10/2018

1740158 6 03/10/2018

1740195 14 03/10/2018

1740196 18 03/10/2018

1740197 24 03/10/2018

1740198 25 03/10/2018

1740199 26 03/10/2018

1740200 35 03/10/2018

1740235 25 06/10/2018

1740236 38 06/10/2018

1740260 25 06/10/2018

1740265 25 06/10/2018

1740329 41 06/10/2018

1740330 41 06/10/2018

1740368 35 06/10/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1740369 35 06/10/2018

1740370 35 06/10/2018

1740374 34 06/10/2018

1740390 29 06/10/2018

1740432 1 06/10/2018

1740442 36 06/10/2018

1740468 42 06/10/2018

1740472 27 06/10/2018

1740507 5 06/10/2018

1740511 34 06/10/2018

1740512 34 06/10/2018

1740528 21 06/10/2018

1740533 37 06/10/2018

1740534 42 06/10/2018

1740568 30 06/10/2018

1740656 25 06/10/2018

1740658 31 06/10/2018

1740659 17 06/10/2018

1740664 12 06/10/2018

1740672 29 06/10/2018

1740673 30 06/10/2018

1740703 37 06/10/2018

1740704 36 06/10/2018

1740710 16 06/10/2018

1740711 16 06/10/2018

1740713 30 06/10/2018

1740714 30 06/10/2018

1740715 30 06/10/2018

1740716 30 06/10/2018

1740806 20 07/10/2018

1740808 37 07/10/2018

1740810 41 07/10/2018

1740854 23 07/10/2018

1740877 2 07/10/2018

1740888 17 07/10/2018

1740919 24 07/10/2018

1740945 24 07/10/2018

1740946 25 07/10/2018

1740966 25 07/10/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1740968 9 07/10/2018

1740981 30 07/10/2018

1740983 30 07/10/2018

1740984 30 07/10/2018

1740985 30 07/10/2018

1740986 30 07/10/2018

1740991 9 07/10/2018

1741003 31 07/10/2018

1741063 7 07/10/2018

1741064 9 07/10/2018

1741166 42 07/10/2018

1741199 25 07/10/2018

1741217 5 07/10/2018

1741227 6 07/10/2018

1741229 8 07/10/2018

1741233 41 07/10/2018

1741269 1 07/10/2018

1741270 1 07/10/2018

1741271 5 07/10/2018

1741396 26 08/10/2018

1741406 25 08/10/2018

1741414 12 08/10/2018

1741420 7 08/10/2018

1741423 99 08/10/2018

1741429 25 08/10/2018

1741430 41 08/10/2018

1741454 16 08/10/2018

1741467 45 08/10/2018

1741506 20 08/10/2018

1741514 5 08/10/2018

1741551 5 08/10/2018

1741591 24 08/10/2018

1741707 42 08/10/2018

1741709 25 08/10/2018

1741712 30 08/10/2018

1741717 25 08/10/2018

1741769 2 08/10/2018

1741802 99 08/10/2018

1741803 99 08/10/2018
 
 

8642



Trade Marks Journal No: 1872 ,   22/10/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1741816 6 10/10/2018

1741820 7 10/10/2018

1741821 9 10/10/2018

1741822 6 10/10/2018

1741823 6 10/10/2018

1741860 9 10/10/2018

1741891 6 10/10/2018

1741970 36 10/10/2018

1742035 4 10/10/2018

1742040 7 10/10/2018

1742042 11 10/10/2018

1742043 21 10/10/2018

1742047 1 10/10/2018

1742049 11 10/10/2018

1742053 33 10/10/2018

1742054 33 10/10/2018

1742066 31 10/10/2018

1742067 99 10/10/2018

1742068 99 10/10/2018

1742110 99 10/10/2018

1742126 45 10/10/2018

1742128 7 10/10/2018

1742129 10 10/10/2018

1742130 11 10/10/2018

1742131 12 10/10/2018

1742171 5 10/10/2018

1742177 4 10/10/2018

1742178 6 10/10/2018

1742180 19 10/10/2018

1742200 6 10/10/2018

1742202 35 10/10/2018

1742259 5 10/10/2018

1742260 5 10/10/2018

1742263 5 10/10/2018

1742264 5 10/10/2018

1742273 25 10/10/2018

1742279 30 10/10/2018

1742284 37 10/10/2018

1742299 35 13/10/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1742325 30 13/10/2018

1742348 9 13/10/2018

1742378 32 13/10/2018

1742390 34 13/10/2018

1742395 41 13/10/2018

1742396 42 13/10/2018

1742399 30 13/10/2018

1742400 9 13/10/2018

1742401 27 13/10/2018

1742402 39 13/10/2018

1742403 18 13/10/2018

1742405 25 13/10/2018

1742406 1 13/10/2018

1742408 31 13/10/2018

1742409 20 13/10/2018

1742410 3 13/10/2018

1742412 27 13/10/2018

1742413 31 13/10/2018

1742414 1 13/10/2018

1742415 30 13/10/2018

1742417 35 13/10/2018

1742418 24 13/10/2018

1742419 23 13/10/2018

1742420 21 13/10/2018

1742471 5 13/10/2018

1742486 7 13/10/2018

1742488 9 13/10/2018

1742503 5 13/10/2018

1742506 5 13/10/2018

1742508 5 13/10/2018

1742512 5 13/10/2018

1742513 5 13/10/2018

1742515 5 13/10/2018

1742520 5 13/10/2018

1742521 5 13/10/2018

1742524 5 13/10/2018

1742525 5 13/10/2018

1742550 5 13/10/2018

1742568 30 13/10/2018
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APPL NO CLASS RENEWAL DATE

1742573 1 13/10/2018

1742574 2 13/10/2018

1742575 3 13/10/2018

1742576 4 13/10/2018

1742577 5 13/10/2018

1742578 6 13/10/2018

1742579 8 13/10/2018

1742580 9 13/10/2018

1742581 10 13/10/2018

1742582 11 13/10/2018

1742583 13 13/10/2018

1742584 14 13/10/2018

1742585 15 13/10/2018

1742586 16 13/10/2018

1742587 17 13/10/2018

1742588 18 13/10/2018

1742589 19 13/10/2018

1742590 20 13/10/2018

1742591 21 13/10/2018

1742592 22 13/10/2018

1742593 23 13/10/2018

1742594 24 13/10/2018

1742595 25 13/10/2018

1742596 26 13/10/2018

1742597 27 13/10/2018

1742598 28 13/10/2018

1742599 33 13/10/2018

1742600 34 13/10/2018

1742601 35 13/10/2018

1742602 36 13/10/2018

1742603 37 13/10/2018

1742604 38 13/10/2018

1742605 39 13/10/2018

1742606 40 13/10/2018

1742607 41 13/10/2018

1742608 42 13/10/2018

1742651 1 13/10/2018

1742652 2 13/10/2018

1742653 3 13/10/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1742654 4 13/10/2018

1742655 5 13/10/2018

1742656 6 13/10/2018

1742657 7 13/10/2018

1742658 8 13/10/2018

1742659 9 13/10/2018

1742660 10 13/10/2018

1742661 11 13/10/2018

1742662 12 13/10/2018

1742663 13 13/10/2018

1742664 14 13/10/2018

1742665 15 13/10/2018

1742666 16 13/10/2018

1742667 17 13/10/2018

1742668 18 13/10/2018

1742669 19 13/10/2018

1742670 20 13/10/2018

1742671 21 13/10/2018

1742672 22 13/10/2018

1742673 23 13/10/2018

1742674 24 13/10/2018

1742675 25 13/10/2018

1742676 26 13/10/2018

1742677 27 13/10/2018

1742678 28 13/10/2018

1742679 29 13/10/2018

1742680 30 13/10/2018

1742681 31 13/10/2018

1742682 32 13/10/2018

1742688 38 13/10/2018

1742689 39 13/10/2018

1742690 40 13/10/2018

1742691 41 13/10/2018

1742692 42 13/10/2018

1742693 7 13/10/2018

1742694 12 13/10/2018

1742696 24 13/10/2018

1742699 24 13/10/2018

1742700 5 13/10/2018
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1742765 9 13/10/2018

1742798 5 13/10/2018

1742811 21 13/10/2018

1742822 25 13/10/2018

1742823 25 13/10/2018

1742899 6 13/10/2018

1742900 35 13/10/2018

1742901 42 13/10/2018

1742907 39 13/10/2018

1742908 39 13/10/2018

1742909 39 13/10/2018

1742910 39 13/10/2018

1742911 39 13/10/2018

1742912 39 13/10/2018

1742913 39 13/10/2018

1742914 39 13/10/2018

1742915 99 13/10/2018

1742916 99 13/10/2018

1742917 99 13/10/2018

1742933 9 13/10/2018

1742936 7 13/10/2018

1742963 41 14/10/2018

1742964 16 14/10/2018

1742965 9 14/10/2018

1742968 9 14/10/2018

1742970 9 14/10/2018

1742971 16 14/10/2018

1742972 41 14/10/2018

1742975 9 14/10/2018

1742977 16 14/10/2018

1743150 99 14/10/2018

1743237 5 14/10/2018

1743281 5 14/10/2018

1743282 5 14/10/2018

1743283 5 14/10/2018

1743307 99 14/10/2018

1743318 3 14/10/2018

1743360 8 14/10/2018

1743374 9 14/10/2018
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1743380 12 14/10/2018

1743401 33 14/10/2018

1743441 5 14/10/2018

1743446 5 14/10/2018

1743604 6 15/10/2018

1743646 25 15/10/2018

1743647 24 15/10/2018

1743652 42 15/10/2018

1743670 6 15/10/2018

1743674 5 15/10/2018

1743675 5 15/10/2018

1743802 5 15/10/2018

1743830 99 15/10/2018

1743911 12 15/10/2018

1743919 9 15/10/2018

1743942 19 15/10/2018

1743945 11 15/10/2018

1743949 36 15/10/2018

1744192 29 16/10/2018

1744193 30 16/10/2018

1744194 32 16/10/2018

1744416 3 16/10/2018

1744544 3 16/10/2018

1744545 3 16/10/2018

1744547 3 16/10/2018

1744549 3 16/10/2018

1744551 3 16/10/2018

1744552 3 16/10/2018

1744583 30 17/10/2018

1744652 24 17/10/2018

1744656 24 17/10/2018

1744756 6 17/10/2018

1744865 39 17/10/2018

1744879 28 17/10/2018

1744931 35 17/10/2018

1744940 5 17/10/2018

1744942 12 17/10/2018

1744961 5 17/10/2018

1745010 1 17/10/2018
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1745011 5 17/10/2018

1745012 5 17/10/2018

1745019 35 17/10/2018

1745020 35 17/10/2018

1745057 30 17/10/2018

1745125 12 20/10/2018

1745126 7 20/10/2018

1745211 41 20/10/2018

1745454 5 20/10/2018

1745455 5 20/10/2018

1745456 5 20/10/2018

1745457 5 20/10/2018

1745458 5 20/10/2018

1745459 5 20/10/2018

1745460 5 20/10/2018

1745554 24 20/10/2018

1745555 18 20/10/2018

1745582 18 20/10/2018

1745584 18 20/10/2018

1745585 18 20/10/2018

1745586 18 20/10/2018

1745621 99 20/10/2018

1745742 36 20/10/2018

1745743 24 20/10/2018

1745966 42 21/10/2018

1745981 7 21/10/2018

1746010 40 21/10/2018

1746012 20 21/10/2018

1746052 12 21/10/2018

1746065 37 21/10/2018

1746066 36 21/10/2018

1746075 99 21/10/2018

1746146 30 21/10/2018

1746147 29 21/10/2018

1746148 30 21/10/2018

1746149 29 21/10/2018

1746165 35 21/10/2018

1746190 42 21/10/2018

1746191 42 21/10/2018
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1746192 42 21/10/2018

1746193 42 21/10/2018

1746194 42 21/10/2018

1746195 42 21/10/2018

1746196 42 21/10/2018

1746197 42 21/10/2018

1746198 42 21/10/2018

1746199 42 21/10/2018

1746200 42 21/10/2018

1746201 42 21/10/2018

1746202 42 21/10/2018

1746203 42 21/10/2018

1746204 42 21/10/2018

1746283 25 21/10/2018

1746491 99 21/10/2018

1746561 41 22/10/2018

1746686 41 22/10/2018

1746876 39 22/10/2018

1746910 29 22/10/2018

1746911 30 22/10/2018

1747106 36 23/10/2018

1747132 35 23/10/2018

1747133 35 23/10/2018

1747187 9 23/10/2018

1747222 30 23/10/2018

1747315 16 23/10/2018

1747316 41 23/10/2018

1747317 42 23/10/2018

1747379 99 23/10/2018

1747467 5 23/10/2018

1747515 25 23/10/2018

1747665 5 24/10/2018

1747667 5 24/10/2018

1747668 5 24/10/2018

1747669 5 24/10/2018

1747670 5 24/10/2018

1747671 5 24/10/2018

1747673 5 24/10/2018

1747675 5 24/10/2018
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1747676 5 24/10/2018

1747679 5 24/10/2018

1747680 5 24/10/2018

1747681 5 24/10/2018

1747682 5 24/10/2018

1747686 5 24/10/2018

1747687 5 24/10/2018

1747688 5 24/10/2018

1747689 5 24/10/2018

1747690 5 24/10/2018

1747694 5 24/10/2018

1747695 5 24/10/2018

1747697 5 24/10/2018

1747698 5 24/10/2018

1747699 5 24/10/2018

1747725 25 24/10/2018

1747819 35 24/10/2018

1747820 5 24/10/2018

1747821 35 24/10/2018

1747822 5 24/10/2018

1747824 11 24/10/2018

1747989 6 24/10/2018

1747997 41 24/10/2018

1748116 9 27/10/2018

1748152 36 27/10/2018

1748190 41 27/10/2018

1748194 25 27/10/2018

1748204 34 27/10/2018

1748325 43 27/10/2018

1748326 43 27/10/2018

1748339 14 27/10/2018

1748368 12 27/10/2018

1748426 9 27/10/2018

1748427 11 27/10/2018

1748428 17 27/10/2018

1748429 19 27/10/2018

1748430 35 27/10/2018

1748737 11 29/10/2018

1748738 1 29/10/2018
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1748771 33 29/10/2018

1748772 33 29/10/2018

1748815 99 29/10/2018

1749038 41 30/10/2018

1749105 25 30/10/2018

1749155 42 30/10/2018

1749156 10 30/10/2018

1749157 10 30/10/2018

1749158 10 30/10/2018

1749171 30 30/10/2018

1749172 30 30/10/2018

1749174 30 30/10/2018

1749175 30 30/10/2018

1749176 30 30/10/2018

1749177 30 30/10/2018

1749179 30 30/10/2018

1749183 99 30/10/2018

1749228 25 30/10/2018

1749250 7 31/10/2018

1749270 42 31/10/2018

1749345 20 31/10/2018

1749347 20 31/10/2018

1749348 20 31/10/2018

1749349 20 31/10/2018

1749350 20 31/10/2018

1749352 20 31/10/2018

1749358 5 31/10/2018

1749359 35 31/10/2018

1749439 29 31/10/2018

1749440 29 31/10/2018

1749441 29 31/10/2018

1749457 30 31/10/2018

1749458 9 31/10/2018

1749459 35 31/10/2018

1749460 35 31/10/2018

1749653 20 03/11/2018

1749740 5 03/11/2018

1749743 5 03/11/2018

1749755 5 03/11/2018
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1749954 12 03/11/2018

1750088 24 03/11/2018

1750089 24 03/11/2018

1750273 1 03/11/2018

1750329 42 04/11/2018

1750631 99 04/11/2018

1750632 99 04/11/2018

1750933 12 05/11/2018

1751202 16 05/11/2018

1751203 16 05/11/2018

1751278 42 06/11/2018

1751385 35 06/11/2018

1751427 25 06/11/2018

1751609 29 07/11/2018

1751626 5 07/11/2018

1751627 5 07/11/2018

1751635 25 07/11/2018

1751741 29 07/11/2018

1751742 10 07/11/2018

1751846 99 07/11/2018

1751869 9 07/11/2018

1751923 11 07/11/2018

1751946 5 07/11/2018

1751947 5 07/11/2018

1751948 5 07/11/2018

1751977 99 07/11/2018

1752306 4 10/11/2018

1752435 99 10/11/2018

1752439 10 10/11/2018

1752516 9 10/11/2018

1752552 1 11/11/2018

1752599 7 11/11/2018

1752601 12 11/11/2018

1752602 35 11/11/2018

1752603 38 11/11/2018

1752604 42 11/11/2018

1752670 42 11/11/2018

1752696 9 11/11/2018

1752745 7 11/11/2018
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1752746 9 11/11/2018

1752747 35 11/11/2018

1752748 36 11/11/2018

1752749 39 11/11/2018

1752750 40 11/11/2018

1752751 41 11/11/2018

1752752 42 11/11/2018

1752773 99 11/11/2018

1752788 1 11/11/2018

1752868 10 11/11/2018

1753107 16 12/11/2018

1753108 41 12/11/2018

1753389 99 12/11/2018

1753390 99 12/11/2018

1753676 30 14/11/2018

1753765 99 14/11/2018

1753845 43 14/11/2018

1753876 99 14/11/2018

1753879 7 14/11/2018

1753881 99 14/11/2018

1753947 9 14/11/2018

1754013 18 14/11/2018

1754182 24 17/11/2018

1754462 10 17/11/2018

1754463 10 17/11/2018

1754935 10 18/11/2018

1755063 35 18/11/2018

1755209 38 19/11/2018

1755210 35 19/11/2018

1755252 9 19/11/2018

1755281 42 19/11/2018

1755379 4 19/11/2018

1755380 7 19/11/2018

1755515 12 19/11/2018

1755560 3 19/11/2018

1755714 99 19/11/2018

1755768 5 20/11/2018

1755869 3 20/11/2018

1755999 33 20/11/2018
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1756065 5 20/11/2018

1756521 9 21/11/2018

1757009 37 24/11/2018

1757033 5 24/11/2018

1757039 5 24/11/2018

1757042 5 24/11/2018

1757045 5 24/11/2018

1757049 5 24/11/2018

1757061 5 24/11/2018

1757062 5 24/11/2018

1757196 99 24/11/2018

1757253 36 24/11/2018

1757254 36 24/11/2018

1757255 36 24/11/2018

1757256 36 24/11/2018

1757339 3 24/11/2018

1757340 3 24/11/2018

1757417 11 24/11/2018

1757613 25 25/11/2018

1757682 35 25/11/2018

1757752 99 25/11/2018

1757753 33 25/11/2018

1757754 9 25/11/2018

1757755 9 25/11/2018

1757756 9 25/11/2018

1757758 9 25/11/2018

1757759 9 25/11/2018

1757760 9 25/11/2018

1757761 9 25/11/2018

1757762 9 25/11/2018

1757763 99 25/11/2018

1757764 99 25/11/2018

1757817 7 25/11/2018

1757819 7 25/11/2018

1757821 7 25/11/2018

1757823 7 25/11/2018

1757824 7 25/11/2018

1757886 3 26/11/2018

1757892 12 26/11/2018
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1758108 99 26/11/2018

1758405 9 27/11/2018

1758406 16 27/11/2018

1758407 25 27/11/2018

1758408 28 27/11/2018

1758409 41 27/11/2018

1758595 42 28/11/2018

1758596 42 28/11/2018

1758597 42 28/11/2018

1758891 39 02/12/2018

1759024 99 02/12/2018

1759595 5 03/12/2018

1759621 99 03/12/2018

1759769 27 03/12/2018

1759913 30 04/12/2018

1759970 11 04/12/2018

1760032 12 04/12/2018

1760033 12 04/12/2018

1760034 12 04/12/2018

1760035 12 04/12/2018

1760036 12 04/12/2018

1760037 12 04/12/2018

1760162 16 04/12/2018

1760214 25 04/12/2018

1760215 35 04/12/2018

1760594 99 05/12/2018

1760646 41 05/12/2018

1760757 12 05/12/2018

1761099 12 06/12/2018

1761787 33 08/12/2018

1761800 11 08/12/2018

1761831 7 08/12/2018

1762015 9 10/12/2018

1762049 35 10/12/2018

1762723 20 11/12/2018

1763003 3 11/12/2018

1763290 9 12/12/2018

1763304 5 12/12/2018

1763415 39 12/12/2018
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1763416 40 12/12/2018

1763417 41 12/12/2018

1763418 42 12/12/2018

1763476 38 12/12/2018

1763501 99 12/12/2018

1763905 7 15/12/2018

1764461 5 16/12/2018

1764592 35 17/12/2018

1765096 9 17/12/2018

1765103 5 17/12/2018

1765104 5 17/12/2018

1765105 5 17/12/2018

1765107 5 17/12/2018

1765108 5 17/12/2018

1765109 5 17/12/2018

1765110 5 17/12/2018

1765111 5 17/12/2018

1765112 5 17/12/2018

1765492 22 18/12/2018

1765493 20 18/12/2018

1765494 17 18/12/2018

1765495 9 18/12/2018

1765496 6 18/12/2018

1765497 22 18/12/2018

1765498 20 18/12/2018

1765499 17 18/12/2018

1765500 6 18/12/2018

1765502 20 18/12/2018

1765503 17 18/12/2018

1765504 6 18/12/2018

1765549 5 18/12/2018

1765550 5 18/12/2018

1765655 7 18/12/2018

1765839 5 19/12/2018

1765965 99 19/12/2018

1766488 14 22/12/2018

1766892 5 22/12/2018

1766893 5 22/12/2018

1766894 5 22/12/2018
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1766895 5 22/12/2018

1766896 5 22/12/2018

1766897 5 22/12/2018

1767074 3 23/12/2018

1767075 3 23/12/2018

1767076 3 23/12/2018

1767077 3 23/12/2018

1767078 3 23/12/2018

1767079 3 23/12/2018

1767080 3 23/12/2018

1767081 3 23/12/2018

1767082 3 23/12/2018

1767083 3 23/12/2018

1767609 5 24/12/2018

1767735 41 24/12/2018

1767744 12 24/12/2018

1767955 10 24/12/2018

1768434 12 26/12/2018

1768655 5 29/12/2018

1769762 99 31/12/2018

1769992 24 01/01/2019

1770022 11 01/01/2019

1770108 2 01/01/2019

1770313 5 02/01/2019

1770491 99 02/01/2019

1770984 3 05/01/2019

1771432 16 06/01/2019

1771433 11 06/01/2019

1771434 21 06/01/2019

1771471 29 06/01/2019

1772048 3 07/01/2019

1772568 99 09/01/2019

1772569 99 09/01/2019

1772756 6 09/01/2019

1773043 25 12/01/2019

1773066 34 12/01/2019

1773251 99 12/01/2019

1773333 3 12/01/2019

1774090 41 14/01/2019
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1775034 19 16/01/2019

1775672 14 19/01/2019

1776059 34 20/01/2019

1776060 34 20/01/2019

1776262 5 20/01/2019

1776541 25 21/01/2019

1776722 7 21/01/2019

1776723 7 21/01/2019

1776725 7 21/01/2019

1776726 7 21/01/2019

1776727 7 21/01/2019

1776729 7 21/01/2019

1777297 5 23/01/2019

1777298 5 23/01/2019

1777300 5 23/01/2019

1777421 25 23/01/2019

1777422 25 23/01/2019

1777872 14 27/01/2019

1778158 12 27/01/2019

1778594 24 28/01/2019

1778595 14 28/01/2019

1779052 9 29/01/2019

1779053 42 29/01/2019

1779867 7 02/02/2019

1779960 34 02/02/2019

1780209 21 02/02/2019

1780210 11 02/02/2019

1781897 45 05/02/2019

1782038 35 05/02/2019

1782320 99 06/02/2019

1782445 42 06/02/2019

1783214 11 09/02/2019

1783216 11 09/02/2019

1783217 11 09/02/2019

1783488 7 10/02/2019

1783489 7 10/02/2019

1783490 7 10/02/2019

1783491 7 10/02/2019

1783492 7 10/02/2019
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1783493 7 10/02/2019

1783494 7 10/02/2019

1783495 7 10/02/2019

1783496 7 10/02/2019

1783497 7 10/02/2019

1783653 30 10/02/2019

1784745 21 12/02/2019

1785557 30 16/02/2019

1785946 5 16/02/2019

1787190 10 19/02/2019

1787911 9 20/02/2019

1788975 5 24/02/2019

1791159 30 02/03/2019

1791326 25 02/03/2019

1791452 34 03/03/2019

1791453 30 03/03/2019

1791454 29 03/03/2019

1791577 7 03/03/2019

1792013 25 04/03/2019

1792671 29 05/03/2019

1792672 29 05/03/2019

1793586 30 09/03/2019

1794817 19 12/03/2019

1795298 10 13/03/2019

1796300 12 17/03/2019

1796508 99 17/03/2019

1797800 5 20/03/2019

1797801 5 20/03/2019

1799295 30 24/03/2019

1799296 32 24/03/2019

1799297 29 24/03/2019

1799298 31 24/03/2019

1800036 9 26/03/2019

1802288 5 01/04/2019

1802293 5 01/04/2019

1802377 41 02/04/2019

1802572 29 02/04/2019

1802573 29 02/04/2019

1802575 29 02/04/2019
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1802576 29 02/04/2019

1802577 29 02/04/2019

1802578 29 02/04/2019

1802579 29 02/04/2019

1802580 29 02/04/2019

1802581 29 02/04/2019

1802582 29 02/04/2019

1802583 29 02/04/2019

1802584 29 02/04/2019

1802585 29 02/04/2019

1802586 29 02/04/2019

1802587 29 02/04/2019

1804894 99 09/04/2019

1804916 37 09/04/2019

1805569 36 13/04/2019

1805942 25 14/04/2019

1806700 3 15/04/2019

1807010 35 15/04/2019

1807094 16 15/04/2019

1807095 35 15/04/2019

1808137 9 17/04/2019

1810459 29 23/04/2019

1810460 29 23/04/2019

1810461 29 23/04/2019

1812084 7 28/04/2019

1812085 25 28/04/2019

1812089 35 28/04/2019

1812622 35 29/04/2019

1813939 5 04/05/2019

1814384 11 04/05/2019

1814522 19 05/05/2019

1816111 24 08/05/2019

1816930 35 12/05/2019

1819775 99 19/05/2019

1823464 19 29/05/2019

1823784 35 29/05/2019

1824259 7 01/06/2019

1826216 30 05/06/2019

1826217 30 05/06/2019
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1830358 3 18/06/2019

1839661 32 14/07/2019

1843509 19 24/07/2019

1844676 5 28/07/2019

1845226 42 29/07/2019

1845720 19 30/07/2019

1846700 7 03/08/2019

1846701 7 03/08/2019

1846702 7 03/08/2019

1846703 7 03/08/2019

1846803 25 03/08/2019

1849062 5 10/08/2019

1849540 42 11/08/2019

1852790 34 20/08/2019

1853089 35 21/08/2019

1853090 42 21/08/2019

1853093 41 21/08/2019

1853894 39 24/08/2019

1853895 39 24/08/2019

1853896 43 24/08/2019

1854014 6 24/08/2019

1854016 19 24/08/2019

1854017 27 24/08/2019

1854018 6 24/08/2019

1854020 19 24/08/2019

1854021 27 24/08/2019

1854022 6 24/08/2019

1854024 19 24/08/2019

1854025 27 24/08/2019

1855153 25 26/08/2019

1855154 25 26/08/2019

1855846 10 28/08/2019

1855847 10 28/08/2019

1857265 9 01/09/2019

1858119 41 03/09/2019

1859912 41 08/09/2019

1861234 5 10/09/2019

1864852 5 22/09/2019

1866168 5 23/09/2019
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1866170 5 23/09/2019

1866171 5 23/09/2019

1867355 5 25/09/2019

1867357 5 25/09/2019

1867406 99 29/09/2019

1868053 10 29/09/2019

1868081 99 29/09/2019

1868082 99 29/09/2019

1869928 42 06/10/2019

1869956 5 06/10/2019

1870298 12 06/10/2019

1870299 12 06/10/2019

1871015 43 08/10/2019
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SNo. NOTIFICATION 

1 2960306 (1870-0) OUT DOOR CATERING SERVICES FOR FOOD AND DRINK IN THE 
STATE OF GUJARAT ONLY. 
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SUBSEQUENT PROPRIETORS REGISTERED  

1039965 - 21, 1039966 - 30: Proprietor Altered to PIMARKS LIMITED , JERSEY OF 12 CASTLE 
STREET, St. HELIER, JE2 3RT 
PATCHI S. A. L.

119771 - 25: Proprietor Altered to PACIFIC BRANDS CLOTHING PTY. LTD , Level 3, 290 Burwood 
Road, Hawthorn, Victoria 3122 Australia 
ANSELL LIMITED

1336187 - 24, 1336189 - 14, 1336188 - 25, 1473468 - 14, 1336190 - 35: Proprietor Altered to PARAS 
DEVRAJ SHAH , LAXMI BUILDING, 6 SHOORJI VALLABHDAS MARG, BELLARD ESTATE, 
MUMBAI - 400 001. , 35/37, PERIN NARIMAN STREET, RATAN HOUSE, 2 MD FLOOR, FORT, 
MUMBAI - 400001., 35/37, Perin Nariman Street, Ratan House, Fort, Mumbai- 400 001., LAXMI 
BUILDING, 6, SHOORJI VALLABHDAS MARG, BALLARD ESTATE, MUMBAI - 400 001.  
AJAHARA, KHATAU INTERNATIONAL LTD., KHATAU INTERNATIONAL LTD., DEEP VIJAY 
TRADING PRIVATE LIMITED

1041733 - 9: Proprietor Altered to VISESH INFOTECNICS LTD , 508, ARUNACHAL BUILDING, 19 
BARAKHAMBA ROAD, NEW DELHI-110001 
MPS TECHNO SOFT LIMITED

804440 - 25: Proprietor Altered to CLASSIC MEDIA DISTRIBUTION LIMITED , 3rd Floor Royalty 
House,72- 
74 Dean Street, London, W1D 3SG, United Kingdom 
ENID BLYTON LIMITED,

1041732 - 16: Proprietor Altered to VISESH INFOTECNICS LTD , 508, ARUNACHAL BUILDING, 19 
BARAKHAMBA ROAD, NEW DELHI-110001 
MPS TECHNO SOFT LIMITED

963102 - 16: Proprietor Altered to MW CUSTOM PAPERS INC. , CORPORATION TRUST CENTER, 
1209 ORANGE STREET, CITY OF WILMINGTON, COUNTRY OF NEW CASTLE, U.S.A. 
THE MEAD CORPORATION

1325486 - 25: Proprietor Altered to RAMNIKLAL VORA , 15, Balgopal Industrial Estate, 
Kasturchand Mill Compound, Opposite Ramgopal Industrial Estate, Dadar (W), Mumbai—400 028. 
DRESS - ART

1058415 - 5: Proprietor Altered to SUNITA MARATHE , PLOT NO. 72, KUNDAIM INDUSTRIAL 
ESTATE, KUNDAIM, GOA., 3, BHUSHAN APARTMENT, MOHANJI SUNDERJI ROAD, RAGHUNATH 
NAGAR, TEEN HATH NAKA, THANE (W) - 400 604.  
TOP HEALTHCARE PVT. LTD., TOP HEALTHCARE PVT. LTD.

804441 - 28: Proprietor Altered to CLASSIC MEDIA DISTRIBUTION LIMITED , 3rd Floor Royalty 
House,72- 
74 Dean Street, London, W1D 3SG, United Kingdom 
ENID BLYTON LIMITED,

1055695 - 16, 1055696 - 16, 1055700 - 16, 1055701 - 16, 1055694 - 16, 1055699 - 1, 1055702 - 1: 
Proprietor Altered to CP-D ACQUISITION COMPANY, LLC , 12701 SOUTH RIDGEWAY AVENUE 
ALSIP IL 60802 USA 
DAUBERT VCI, INC.,, DAUBERT VCI, INC.,

742962 - 16: Proprietor Altered to OGILVY & MATHER WORLDWIDE NEWCO, LLC , 636 11TH 
AVENUE, NEW YORK, NEW YORK 10036 
OGILVY & MATHER WORLDWIDE, INC.

119771 - 25: Proprietor Altered to BERLEI IP LIMITED , Unit 1001, 10'th Floor, Star House, 3 
Salisbury' Road, 
Tsimshatsui, Kowloon, Hong Kong 
PACIFIC BRANDS CLOTHING PTY. LTD

716545 - 7: Proprietor Altered to RAMESH GUPTA,NAVNEET GUPTA,VIVEK GUPTA trading as 
LAXMI INDUSTRIES , D-117, FOCAL POINT EXTN., JALANDHAR-144004 (PB.) 
LAXMI INDUSTRIES

963102 - 16: Proprietor Altered to ONYX SPECIALTY PAPERS, INC. , 40 WILLOW STREET, SOUTH 
LEE, MASSACHUSETTS 01260, U.S.A. 
MW CUSTOM PAPERS LLC.

1531839 - 99: Proprietor Altered to AUDIOVISUEL EXTERIEUR DE LA FRANCE , 21 RUE CAMILLE 
DESMOULINS, ISSY LES MOULINEAUX, 92441, FRANCE. 
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FRANCE 24

139521 - 9: Proprietor Altered to BELDEN INC , 1 NORTH BRENTWOOD BOULEVARD,15TH 
FLOOR,ST.LOUIS,MISSOURI 63105,USA 
BELDEN TECHNOLOGIES, LLC

324288 - 30: Proprietor Altered to MR. C K SREENATHAN,MR. C S NITIN,MRS SRILATHA 
SREENATHAN trading as Cothas Coffee Co. , 609-560/1,609-560/2 & 323 Part B, Jigani 
Bommasandra Link road, jigani Ind. Area Anekal Taluk,Bangalore- 562105 
COTHA"S COFFEE SERVICE.

725091 - 10: Proprietor Altered to GREINER BIO-ONE GMBH , Bad Haller Strasse 32, 4550 
Kremsmünster, Österreich, Austria 
GREINE LABORTECHNIK GMBH

725093 - 20: Proprietor Altered to GREINER BIO-ONE GMBH , Bad Haller Strasse 32, 4550 
Kremsmünster, Österreich, Austria 
C. A. GREINER & SOHNE, GESELLSCHAFT M. B. H.

716456 - 12, 716463 - 7, 716457 - 16: Proprietor Altered to MOOG INC. , Seneca Street and 
Jamison Road, East Aurora, New York 14052, U.S.A. 
MOOG CONTROLS LIMITED

95692 - 16, 95695 - 16, 157766 - 16, 163359 - 16, 382419 - 16, 413244 - 16, 532605 - 16, 549214 - 16, 
583600 - 16, 586638 - 16, 626305 - 16: Proprietor Altered to EUROPE BRANDS S.À R.L. , 412F, 
route d'Esch, L-2086 Luxembourg 
EUROPE BRANDS S.A R.L., PARKER PEN PRODUCTS, PARKER PEN PRODUCTS, PARKER PEN 
PRODUCTS

1646671 - 19, 1370900 - 19, 1287126 - 19, 1124527 - 19, 1101937 - 19, 1048298 - 19, 1043421 - 19, 
1025971 - 19: Proprietor Altered to PARDEEP KUMAR,SANDEEP KUMAR trading as MODERN 
WOOD INDUSTRIES , JHOTA ROAD, JAGADHRI, DISTT. YAMUNAGAR (HARYANA) 
MODERN WOOD INDUSTRIES, MODERN WOOD INDUSTRIES., MODERN WOOD INDUSTRIES, 
MODERN WOOD INDUSTRIES, MODERN WOOD INDUSTRIES., MODERN WOOD INDUSTRIES, 
MODERN WOOD INDUSTRIES

417639 - 30: Proprietor Altered to SAFFIRE FOOD PRODUCTS PRIVATE LIMITED , No.02 St. 
Laurent Bazar Street Annex, Pondicherry-605001, AUROVILLE 
605010 ,PONDICHERRY ,TAMILNADU INDIA.  
AUROFOOD PRIVATE LIMITED

159666 - 34, 160554 - 34, 168364 - 34, 160555 - 34: Proprietor Altered to ALLANOORKHAN 
HYDERALIKHAN AIRANI,MANZOORAHED KHAN ABDUL REHMANKHAN AIRANI trading as M/S 
A.A. AIRANI & SONS , RANEBENNUR-581115,DISTRICT HAVERI, KARNATKA 
FAIZE BEEDI FACTORY., FAIZE BEEDI FACTORY.

1009701 - 7, 1121004 - 11, 222706 - 7: Proprietor Altered to GRUNDFOS HOLDING A/S. , POUL 
DUE JENSENS VEJ 7, 8850 BJERRINGBRO, DENMARK. 
GRUNDFOS A/S, GRUNDFOS A/S, GRUNDFOSS BJERRINGBRO PUMPEFABRIK A/S

1032955 - 16, 1237708 - 42: Proprietor Altered to TRYP HOTELS WORLDWIDE, INC. , 22 SYLVAN 
WAY PARSIPPANY NEW JERSEY 07054 USA 
DORPAN, S. L., DORPAN, S.L

620967 - 30, 751698 - 30: Proprietor Altered to POST FOODS, LLC , 800 Market 
Street, St. Louis, Missouri 63101, USA, 
KRAFT FOODS GLOBAL, INC.,

620967 - 30, 751698 - 30: Proprietor Altered to KRAFT FOODS GLOBAL, INC., , THREE LAKES 
DRIVE NORTHFIELD, ILLINOIS 60093 USA 
KRAFT FOODS HOLDINGS INC, KRAFT FOODS HOLDINGS, INC.

964235 - 9, 964234 - 28, 964233 - 16: Proprietor Altered to ARCHIES LIMITED , A - 17, NARAINA 
INDUSTRIAL AREA, PHASE - II, NEW DELHI - 110028 
ARCHIES ONLINE. COM LTD., ARCHIES ONLINE.COM LTD.

424138 - 12: Proprietor Altered to DIESEL ENGINE RETARDERS INC. , 16 WEST MAIN 
STREET,CHRISTIANA, DELAWARE 19702 U.S.A. 
JACOBS VEHICLE EQUIPMENT COMPANY

424138 - 12: Proprietor Altered to JACOBS VEHICLE SYSTEMS, INC. , 22 east Dudley town road, 
Bloomfeild, Connecticut, 06002 U.S.A. 
DIESEL ENGINE RETARDERS INC.

424138 - 12: Proprietor Altered to JACOBS BRAKE MANUFACTURING COMPANY , 22 EAST 
DUDLEY TOWN, ROAD, BLOOMFEILD CONNECTICUT 06002, U.S.A. 
THE JACOBS MANUFACTURING COMPANY.

1331919 - 5: Proprietor Altered to WOCKHARDT LIMITED , WOCKHARDT TOWERS, BANDRA 
KURLA COMPLEX, BANDRA (EAST), MUMBAI-400051 
INDCHEMIE HEALTH SPECIALITIES PVT. LTD.

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
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FORM ARE SHOWN HERE IN ITALICS  

1675391 - 5, 1675392 - 5: Proprietor Name Altered to ZOETIS BELGIUM S. A. 
PFIZER ANIMAL HEALTH SA
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742699 - 5: Proprietor Name Altered to TAKEDA PHARMACEUTICAL COMPANY LIMITED 
TAKEDA CHEMICAL IND. LTD.

963102 - 16: Proprietor Name Altered to MW CUSTOM PAPERS LLC. 
MW CUSTOM PAPERS INC.

1098040 - 10, 1047250 - 10: Proprietor Name Altered to PFIZER HEALTH AB 
PHARMACIA AB

1992950 - 99: Proprietor Name Altered to SOCIEDADE NACIONAL DE COMBUSTIVEIS DE 
ANGOLA TRADING AS SONANGOL EP 
SOCIEDADE NACIONAL DE COMBUSTIVEIS DE ANGOLA SONANGOL EP

804441 - 28: Proprietor Name Altered to DREAMWORKS DISTRIBUTONN LIMITED 
CLASSIC MEDIA DISTRIBUTION LIMITED

1041732 - 16: Proprietor Name Altered to MPS TECHNO SOFT LIMITED 
POLAR SOFTWARE LIMITED.

742962 - 16: Proprietor Name Altered to OGILVY & MATHER WORLDWIDE, LLC 
OGILVY & MATHER WORLDWIDE NEWCO, LLC

424138 - 12: Proprietor Name Altered to JACOBS VEHICLE EQUIPMENT COMPANY 
JACOBS BRAKE MANUFACTURING COMPANY

743237 - 24: Proprietor Name Altered to JOHN GALLIANO 
JOHN GALLIANO SA.

804440 - 25: Proprietor Name Altered to DREAMWORKS DISTRIBUTION LIMITED 
CLASSIC MEDIA DISTRIBUTION LIMITED

119771 - 25: Proprietor Name Altered to ANSELL LIMITED 
PACIFIC DUNLOP (UK) LIMITED

1531839 - 99: Proprietor Name Altered to FRANCE MEDIAS MONDE 
AUDIOVISUEL EXTERIEUR DE LA FRANCE

1041733 - 9: Proprietor Name Altered to MPS TECHNO SOFT LIMITED 
POLAR SOFTWARE LIMITED.

2141572 - 11: Proprietor Name Altered to TERRENCE ENERGY CO LTD 
TERRENCE TRUBILITY (CHANGZHOU) GAS EQUIPMENT CO., LTD

1015631 - 6, 1015634 - 20, 1015637 - 7, 1015632 - 7, 1015635 - 20, 1015638 - 6: Proprietor Name 
Altered to VEOLIA PROPRETE 
ONYX

1001220 - 12, 1001219 - 7: Proprietor Name Altered to TOYOTA MATERIAL HANDLING EUROPE 
AB 
BT INDUSTRIES AB

1015631 - 6, 1015638 - 6, 1015637 - 7, 1015632 - 7, 1015635 - 20, 1015634 - 20: Proprietor Name 
Altered to ONYX 
CGEA ONYX.

432441 - 10, 432440 - 9, 432439 - 8, 432438 - 7, 1522626 - 7: Proprietor Name Altered to AIR 
COMPRESSORS & TOOLS LTD 
DESOUTTER LIMITED.

1685586 - 12, 732940 - 9, 732938 - 7, 732939 - 9, 743139 - 9, 743138 - 7, 743140 - 11: Proprietor 
Name Altered to BORGWARNER BERU SYSTEMS GMBH 
BERU AKTIENGESELLSCHAFT

743140 - 11, 743138 - 7, 743139 - 9, 732939 - 9: Proprietor Name Altered to BERU 
AKTIENGESELLSCHAFT 
BERU RUPRECHT GMBH & CO. KG.

743140 - 11, 743139 - 9, 743138 - 7, 732939 - 9, 732938 - 7, 732940 - 9, 1685586 - 12: Proprietor 
Name Altered to BORGWARNER LUDWIGSBURG GMBH 
BORGWARNER BERU SYSTEMS GMBH

743204 - 7, 1002463 - 7, 229594 - 7: Proprietor Name Altered to CATERPILLAR GLOBAL MINING 
LLC 
BUCYRUS INTERNATIONAL INC.
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1050945 - 6, 1075340 - 6: Proprietor Name Altered to BHUSAN POWER & STEEL LIMITED 
BHUSHAN LIMITED

1075340 - 6, 1050945 - 6: Proprietor Address Altered to 4th Floor, Tolstoy House, 15-17, Tolstoy 
Marg, Connauaht Place, New Delhi-110001, INDIA. 
BHUSAN POWER & STEEL LIMITED

743237 - 24: Proprietor Address Altered to 40 rue Francois 1er, 75008 Paris, France 
JOHN GALLIANO

422979 - 4: Proprietor Address Altered to 44 RIVERSIDE II,SIR THOMAS LONGLEY 
ROAD,ROCHESTER, KENT,ME2 4DP, UNITED KINGDOM 
DUSSEK CAMPBELL LTD.

438580 - 19: Proprietor Address Altered to "C-19, Friends Colony East, New Delhi 110065 
HITKARI POTTERIES LIMITED,

1980270 - 99: Proprietor Address Altered to F-4 INDUSTRIAL AREA, PHASE-1,NEW DELHI-
110020. 
FUN FOODS PVT. LTD.

1531839 - 99: Proprietor Address Altered to 80 RUE CAMILLE DESMOULINS, ISSY LES 
MOULINEAUX,92130, FRANCE. 
FRANCE MEDIAS MONDE

1055817 - 16: Proprietor Address Altered to 3150 SABRE DRIVE, SOUTHLAKE, TEXAS 76092, 
UNITED STATES OF AMERICA 
TRAVELOCITY.COM L. P.

1490368 - 11, 1490367 - 11: Proprietor Address Altered to 42-46 POUND ROAD W, DANDENOG 
SOUTH, VIC 3175, AUSTRALIA. 
FANTECH PTY LIMITED

2141572 - 11: Proprietor Address Altered to No 219, Talshan Road, Hi- Ted: Zone, Changzhou 
City, Jiangsu Province, P. R. China. 
TERRENCE ENERGY CO LTD

424212 - 25: Proprietor Address Altered to 4th Floor, 11-12 Pall Mall, London SW1Y 5LU, United 
Kingdom 
REEBOK INTERNATIONAL LIMITED.

1018200 - 11: Proprietor Address Altered to 9 Orchard Road, Suite 111, Lake Forest, California, 
92630, United States of Amcrica 
WATER HEALTH INTERNATIONAL ,INC.
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963102 - 16: Proprietor Address Altered to 11013 WEST BOARD, GLEN ALLEN, VIRGINIA 
23060, U.S.A. 
MW CUSTOM PAPERS LLC. 

1017437 - 29: Proprietor Address Altered to 198, NANGLI SAKRAWATI,NAJAFGARH, NEW 
DELHI-110043 
VIJAY OIL MILLS 

1009936 - 11: Proprietor Address Altered to 4753, DEPUTY GANJ, SADAR BAZAR, DELHI-
110006 
RAAJ TRADING CO 

1047210 - 5: Proprietor Address Altered to 7-COMMUNITY CENTER, 2nd & 3rd FLOOR, EAST 
OF KAILASH, NEW DELHI-1100065 
COROMANDEL AGRICO PRIVATE LIMITED 

1937577 - 99, 1987172 - 99: Proprietor Address Altered to 699 EIGHT STREET, SAN 
FRANCISCO, CALIFORNIA-94103, USA. 
ZYNGA INC. 

432441 - 10, 432439 - 8, 432438 - 7, 432440 - 9, 1522626 - 7: Proprietor Address Altered to 
Zodiac — Unit 4 Boundary Way, Hemel Hempstead Industrial Estate,Hemel Hempstead, 
Hertfordshire, HP2 7SJ 
AIR COMPRESSORS & TOOLS LTD 

1539885 - 42, 1539884 - 41, 1539882 - 38, 1539881 - 37, 1539880 - 36, 1539879 - 35, 1539878 - 
20, 1539877 - 19, 1539876 - 6: Proprietor Address Altered to 409, 4th Floor DLF Tower-A 
Jasola New Delhi 110025. 
SOUL SPACE PROJECTS LIMITED 

CANCELLATION OF REGISTRED TRADE MARK  

1668400 - 9: The Entry in the register in respect of this Trade mark is cancelled by the virtue 
of an affidavit of Dated 

1653857 - 41: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

1632413 - 35: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

142847 - 30: The Entry in the register in respect of this Trade mark is cancelled by the virtue 
of an affidavit of Dated 

1668398 - 9: The Entry in the register in respect of this Trade mark is cancelled by the virtue 
of an affidavit of Dated 

1985475 - 4: The Entry in the register in respect of this Trade mark is cancelled by the virtue 
of an affidavit of Dated 

1996188 - 42: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

1998674 - 5: The Entry in the register in respect of this Trade mark is cancelled by the virtue 
of an affidavit of Dated 

2005368 - 28: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

2022028 - 41: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 
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2005371 - 38: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

2142036 - 5: The Entry in the register in respect of this Trade mark is cancelled by the virtue 
of an affidavit of Dated 

2022031 - 38: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

1994224 - 99: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

1723609 - 99: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

1810130 - 3: The Entry in the register in respect of this Trade mark is cancelled by the virtue 
of an affidavit of Dated 

2022029 - 16: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

1955416 - 45: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

GOODS AND SERVICES DELETED IN THE REGISTERED TRADE MARK  

1753214 - 16:  
the designation of goods in respect of which this trademark is restricted by striking out the 
goods 'PAPER, CARDBOARD AND GOODS FROM THESE MATERIALS, NOT INCLUDED IN 
OTHER CLASSES; PRINTED MATTER, BOOK-BINDING MATERIAL; PHOTOGRAPHS; 
STATIONERY; ADHESIVE FOR STATIONERY OR HOUSEHOLD PURPOSE; ARTISTS, 
MATERIALS; PAINT BRUSHES; TYPE WRITERS AND OFFICE REQUISITES (EXCEPT 
FURNITURE); INSTRUCTIONAL AND TEACHING MATERIAL (EXCEPT APPARATUS); 
PLASTIC MATERIALS FOR PACKAGING (NOT INCLUDED IN OTHER CLASSES); PLAYING 
CARDS; PRINTERS TYPES; PRINTING BLOCKS. ' of class 16 from the goods for which the 
trademark is registered. 

1609964 - 33:  
the designation of goods in respect of which this trademark is restricted by striking out the 
goods 'WHISKY, RUM, JIN, VODKA, BACARDI AND OTHER ALCOHOLIC BEVERAGES. ' of 
class 33 from the goods for which the trademark is registered. 

LABLE ALTERED IN THE REGISTERED TRADE MARK  

1727880 - 3: The Trademark has been altered to DIP-IT

                                     
1004231 - 9: The Trademark has been altered to the form as shown below

1709530 - 99: The Trademark has been altered to GLOBAL IT INNOVATOR

1075340 - 6: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA, 

1491400 - 99: Address for Service is altered to ABU-GHAZALEH INTELLECTUAL PROPERTY 
TMP AGENTS INDIA PVT.LTD. HL ARCADE-3RD FLOOR, PLOT NO 14, SEC-V (MLU) ABOVE 
AXIS BANK, DWARKA, NEW DELHI 110075, 

742699 - 5: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA, remfry-
sagar@remfry.com 

1039489 - 5: Address for Service is altered to 208A/6A, IST FLOOR SAVITRI NAGAR 
MALVIYA NAGAR NEW DELHI-17, 
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1490408 - 5: Address for Service is altered to 219, SAFFRON COMPLEX, FATEHGUNJ, 
VADODARA-390 002,

1298335 - 42: Address for Service is altered to EXPRESS TOWERS, 4TH FLOOR, NARIMAN 
POINT, MUMBAI - 400 021.,

742833 - 12: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com

742962 - 16: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014, 
info@zeusip.com

1039697 - 9: Address for Service is altered to 8, NEW KITCHLU NAGAR, LANE, LUDHIANA -141 
001. (PB.).,

963102 - 16: Address for Service is altered to 53, SYED AMIR ALI AVENUE, 4TH FLOOR, 
KOLKATA - 700 019, WEST BENGAL.,

2228308 - 37: Address for Service is altered to A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -
110092.,

1985714 - 3: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
GANDHI NAGAR, ADAYAR, CHENNAI 600 020,

1034781 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com

1039334 - 1: Address for Service is altered to 1408/26-A, DARBARI LAL BUILDING, IST FLOOR, 
CHOWK TILAK BAZAR, DELHI-6,

1024796 - 3: Address for Service is altered to 52,SUKHDEV VIHAR, MATHURA ROAD, NEW 
DELHI-1120 025.,

1041801 - 12: Address for Service is altered to 4, FIRST FLOOR, SYNDICATE COMPLEX, 
BINDRABAN ROAD, CIVIL LINES, LUDHIANA-1,

1039351 - 5: Address for Service is altered to DEEPAK GUPTA, FLAT NO. S-3, IIND FLOOR, II-
A/20, NEHRU NAGAR, (NR. JAIN MANDIR CROSSING) GHAZIABAD,

1490270 - 42: Address for Service is altered to MERCHANT CHAMBER, 6TH FLOOR, 
41, SIR VITHALDAS THACKERSY ROAD, CHURCHGATE, MUMBAI-400 020.,

2110458 - 19: Address for Service is altered to NATIONAL COLLEGE OF POLYTECHNIC NEAR 
NEW POLICE LINES AMBALA ROAD JAGADHRI DISTT YAMUNA NAGAR HARYANA,

1994682 - 17: Address for Service is altered to C/310, ANTOP HILL WAREHOSUING COMPANY 
LTD., V.I.T. COLLEGE ROAD, WADALA (E), MUMBAI - 400 037.,

718086 - 8: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com

1039350 - 5: Address for Service is altered to DEEPAK GUPTA, FLAT NO. S-3, IIND FLOOR, II-
A/20, NEHRU NAGAR, (NR. JAIN MANDIR CROSSING) GHAZIABAD,

1995656 - 1: Address for Service is altered to 5/1, FIRST FLOOR, KALKAJI EXTENSION., NEW 
DELHI - 110 019. INDIA.,

1047887 - 1: Address for Service is altered to 8 NEW KITCHLU NAGAR LANE HAMBRAN ROAD 
LUDHIANA PB,

1541205 - 9: Address for Service is altered to BLOCK-B4/SUNRISE HOUSE, GALI NO -9,  
KANSAL MARG, HARSH VIHAR, DELHI-110093. 
Email ID: sunriseipr@gmail.com 
Cont. no- 9818383866 , 8800368866,

1630716 - 42: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com

1302549 - 10: Address for Service is altered to 38 A/B, JOLLY MAKER II, 3RD FLOOR, 225 
NARIMAN POINT, MUMBAI-400 021., ip@legasis.in

1955416 - 45: Address for Service is altered to Z-29 Lower Ground, Hauz Khas, New Delhi 110016,

2170213 - 7: Address for Service is altered to 1ST FLOOR, SATLAJ TOWER, CEMETARY ROAD, 
FOUNTAIN CHOWK, CIVIL LINES, LUDHIANA.,
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2092809 - 11: Address for Service is altered to 5/1, FIRST FLOOR, KALKAJI EXTENSION., NEW 
DELHI - 110 019. INDIA.,

2132859 - 9, 2132858 - 10: Address for Service is altered to D-17, N.D.S.E.-II NEW DELHI-49,

743237 - 24: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032., trademark@depenning.com

716545 - 7: Address for Service is altered to B-XVIII/18 PURIAN MOHALLA BATALA 143505 (PB),

1025126 - 5: Address for Service is altered to 208A/6A, IST FLOOR SAVITRI NAGAR MALVIYA 
NAGAR NEW DELHI-17,

1537486 - 35: Address for Service is altered to 1961, KATRA SHAHN-SHAHI, CHANDNI CHOWK, 
DELHI - 110 006.,

1033028 - 16: Address for Service is altered to 120 VELACHERY MAIN ROAD GUINDY CHENNAI 
600032 INDIA, trademark@depenning.com

1051443 - 21: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India,

725490 - 5: Address for Service is altered to 17 CHAKRABERIA ROAD (SOUTH), KOLKATA 
700025,WEST BENGAL,INDIA.,
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119771 - 25: Address for Service is altered to M-19A, 2ND FLOOR, SOUTH EXTENSION-II, NEW 
DELHI - 110 049.,

951073 - 9: Address for Service is altered to 1st & 11th FLOORS, MOHAN DEV BUILDING, 13 
TOLSTOY MARG, NEW DELHI-110001,

1047250 - 10: Address for Service is altered to D-17, N.D.S.E.-II NEW DELHI-49, 
trademarks@indiaip.com

417639 - 30, 1369459 - 30, 418319 - 30: Address for Service is altered to B-3, KESAVAN ORCHID 
(3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.,

1536977 - 5: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 
025, INDIA.,

976432 - 9, 953631 - 9: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, 
CHENNAI - 600 032., trademark@depenning.com

1591281 - 32, 1591282 - 32, 1591283 - 32, 1591284 - 32: Address for Service is altered to REMFRY 
HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL 
CAPITAL REGION INDIA, remfry-sagar@remfry.com

950178 - 16, 950179 - 16, 950176 - 9, 950177 - 9: Address for Service is altered to 109, SECTOR-44, 
GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA,

432438 - 7, 432439 - 8, 432440 - 9, 432441 - 10: Address for Service is altered to PLOT.NO. B-28, 
SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.,

718379 - 4, 718381 - 9, 718383 - 21: Address for Service is altered to 2B, Ground Foor, Solitaire 
Plaza, M G Road, Gurgaon 122002, trademark@depenning.com

716455 - 9, 716456 - 12, 716457 - 16, 716463 - 7: Address for Service is altered to K - 4, SOUTH 
EXTENSION - II, NEW DELHI - 110 049.,

1256811 - 5, 1260295 - 29, 1256810 - 29, 428816 - 5: Address for Service is altered to D-17, 
N.D.S.E.-II NEW DELHI-49, info@IndiaIP.com

1054599 - 5: Address for Service is altered to 208A/6A, IST FLOOR SAVITRI NAGAR MALVIYA 
NAGAR NEW DELHI-17,
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

104050 34 15/10/2018 16:35:32

104052 34 15/10/2018 16:36:56

483324 32 16/10/2018 11:11:06

562518 3 15/10/2018 14:35:43

563707 3 15/10/2018 16:14:44

564909 34 16/10/2018 11:37:07

565232 11 16/10/2018 11:50:19

565336 20 16/10/2018 11:52:33

565679 12 16/10/2018 12:27:50

566470 9 16/10/2018 14:42:00

566609 5 16/10/2018 14:54:57

568995 29 17/10/2018 16:18:35

568996 30 17/10/2018 16:20:03

569074 19 17/10/2018 16:21:11

569216 5 17/10/2018 16:32:03

646080 30 15/10/2018 14:26:58

646098 5 15/10/2018 14:28:05

646250 11 15/10/2018 14:28:31

646263 34 15/10/2018 14:29:00

646287 25 15/10/2018 14:29:35

646303 3 15/10/2018 14:29:58

646375 9 15/10/2018 14:30:26

646463 12 15/10/2018 14:31:00

646607 17 15/10/2018 14:38:22

646612 3 15/10/2018 14:40:43

646617 16 15/10/2018 14:44:43

646780 3 15/10/2018 14:45:54

646979 7 15/10/2018 14:51:51

647126 29 15/10/2018 14:52:21

647341 16 15/10/2018 14:54:03

647399 3 15/10/2018 15:58:46

647436 2 15/10/2018 15:59:40

647461 5 15/10/2018 16:02:02

647465 28 15/10/2018 16:02:35

647545 3 15/10/2018 16:02:59

647599 9 15/10/2018 16:03:25

647857 11 15/10/2018 16:06:49

648117 5 15/10/2018 16:08:06

648156 1 15/10/2018 16:08:33

648173 28 15/10/2018 16:09:02
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

648208 12 15/10/2018 16:15:52

648227 19 15/10/2018 16:16:34

648318 23 15/10/2018 16:18:44

648575 12 15/10/2018 16:19:37

648582 29 15/10/2018 16:30:19

648599 32 15/10/2018 16:30:44

648667 32 15/10/2018 16:39:33

648668 32 15/10/2018 16:40:03

648669 33 15/10/2018 16:40:26

648671 32 15/10/2018 16:40:56

648754 3 15/10/2018 16:41:23

648759 16 15/10/2018 16:41:48

648787 5 15/10/2018 16:42:23

648909 7 16/10/2018 10:21:13

648971 25 16/10/2018 10:22:25

648979 10 16/10/2018 10:22:50

648980 16 16/10/2018 10:23:20

648981 9 16/10/2018 10:23:52

649011 3 16/10/2018 10:25:27

649013 3 16/10/2018 10:24:31

649353 5 16/10/2018 10:29:10

649406 30 16/10/2018 10:29:37

649444 1 16/10/2018 10:30:01

649476 17 16/10/2018 10:32:23

649506 31 16/10/2018 10:32:47

649513 31 16/10/2018 10:33:17

649643 25 16/10/2018 10:55:32

649715 11 16/10/2018 10:56:07

649716 7 16/10/2018 10:56:40

649730 12 16/10/2018 10:57:05

649738 29 16/10/2018 10:57:33

649800 3 16/10/2018 11:12:57

649806 18 16/10/2018 11:13:33

649807 14 16/10/2018 11:14:11

649830 19 16/10/2018 11:14:44

649850 25 16/10/2018 11:15:28

650116 29 16/10/2018 11:16:01

650117 29 16/10/2018 11:16:26

650119 30 16/10/2018 11:18:27
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

650161 5 16/10/2018 11:23:41

650162 25 16/10/2018 11:24:39

650165 7 16/10/2018 11:25:24

650167 21 16/10/2018 11:25:51

650205 23 16/10/2018 11:26:18

650266 5 16/10/2018 11:26:42

650286 9 16/10/2018 11:27:04

650294 9 16/10/2018 11:27:30

650572 25 16/10/2018 11:27:51

650778 25 16/10/2018 11:37:35

650785 34 16/10/2018 11:38:03

651022 20 16/10/2018 11:38:34

651030 29 16/10/2018 14:32:55

651133 12 16/10/2018 11:39:30

651134 12 16/10/2018 11:40:04

651234 7 16/10/2018 11:53:13

651264 24 16/10/2018 11:53:45

651310 24 16/10/2018 11:54:18

651314 23 16/10/2018 11:55:18

651569 16 16/10/2018 11:55:52

651570 1 16/10/2018 11:56:25

651612 30 16/10/2018 11:57:41

651623 34 16/10/2018 11:58:25

651829 29 16/10/2018 12:19:40

651914 5 16/10/2018 12:20:11

651930 4 16/10/2018 12:20:41

651961 21 16/10/2018 12:21:08

651982 5 16/10/2018 12:21:37

652015 16 16/10/2018 12:22:37

652246 16 16/10/2018 12:28:36

652248 24 16/10/2018 12:29:05

652254 3 16/10/2018 12:29:46

652255 25 16/10/2018 12:30:12

652256 21 16/10/2018 12:31:00

652280 25 16/10/2018 12:31:31

652298 31 16/10/2018 12:32:05

652424 2 16/10/2018 12:32:56

652433 3 16/10/2018 12:33:21

652496 31 16/10/2018 14:11:09
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

652497 29 16/10/2018 14:11:42

652506 5 16/10/2018 14:12:07

652508 5 16/10/2018 14:12:41

652662 5 16/10/2018 14:13:09

652728 14 16/10/2018 14:19:56

652776 34 16/10/2018 14:20:44

652777 34 16/10/2018 14:21:24

652917 29 16/10/2018 14:22:27

652936 9 16/10/2018 14:22:54

652938 9 16/10/2018 14:23:31

652939 9 16/10/2018 14:24:13

652944 23 16/10/2018 14:24:46

652945 23 16/10/2018 14:25:16

652963 2 16/10/2018 14:25:47

652978 5 16/10/2018 14:26:16

653048 5 16/10/2018 14:33:27

653110 5 16/10/2018 14:33:54

653114 5 16/10/2018 14:34:50

653222 6 16/10/2018 14:36:09

653285 24 16/10/2018 14:36:40

653364 11 16/10/2018 14:37:26

653458 1 16/10/2018 14:49:10

653510 5 16/10/2018 14:49:38

653515 99 16/10/2018 14:50:25

653621 5 16/10/2018 14:50:55

653624 5 16/10/2018 14:51:20

653633 17 16/10/2018 14:51:51

653667 5 16/10/2018 14:52:39

653776 5 16/10/2018 14:57:37

653928 3 16/10/2018 14:58:35

653932 7 16/10/2018 14:59:31

653945 30 16/10/2018 15:00:03

653954 7 16/10/2018 15:00:31

653958 6 16/10/2018 15:01:14

653973 14 16/10/2018 15:24:35

654162 5 16/10/2018 15:25:00

654305 5 16/10/2018 16:11:46

654306 6 16/10/2018 16:12:16

654307 7 16/10/2018 16:12:39
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

654309 9 16/10/2018 16:13:02

654310 10 16/10/2018 16:13:25

654314 14 16/10/2018 16:13:54

654315 15 16/10/2018 16:14:21

654317 17 16/10/2018 16:14:50

654318 18 16/10/2018 16:15:14

654319 19 16/10/2018 16:15:43

654325 25 16/10/2018 16:18:09

654327 27 16/10/2018 16:18:33

654329 29 16/10/2018 16:18:58

654332 32 16/10/2018 16:19:43

654333 33 16/10/2018 16:20:33

654365 13 16/10/2018 16:21:01

654386 5 16/10/2018 16:21:26

654563 30 16/10/2018 16:24:31

654689 11 16/10/2018 16:25:00

654707 3 16/10/2018 16:25:27

654770 1 16/10/2018 16:30:01

654771 1 16/10/2018 16:30:38

654778 20 16/10/2018 16:31:03

654781 3 16/10/2018 16:31:27

654783 29 16/10/2018 16:31:54

654785 4 16/10/2018 16:32:23

654809 12 16/10/2018 16:32:49

654836 30 16/10/2018 16:33:35

655077 25 16/10/2018 16:34:02

655116 25 16/10/2018 16:34:30

655294 5 17/10/2018 11:19:30

655493 21 17/10/2018 11:20:17

655746 1 17/10/2018 11:21:27

655757 5 17/10/2018 11:22:01

656155 10 17/10/2018 11:43:34

656156 10 17/10/2018 11:44:14

656159 5 17/10/2018 11:44:52

656175 34 17/10/2018 11:45:40

656186 26 17/10/2018 11:46:15

656360 5 17/10/2018 11:47:01

656529 25 17/10/2018 11:59:08

656530 25 17/10/2018 11:59:34
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656685 5 17/10/2018 11:59:57

656815 19 17/10/2018 12:00:24

656895 9 17/10/2018 12:00:57

656964 25 17/10/2018 14:44:49

657027 29 17/10/2018 14:46:38

657030 28 17/10/2018 14:48:19

657041 30 17/10/2018 14:48:57

657219 5 17/10/2018 14:49:37

657220 5 17/10/2018 14:50:09

657224 5 17/10/2018 14:50:35

657229 5 17/10/2018 14:51:01

657289 5 17/10/2018 15:16:21

657318 11 17/10/2018 15:16:47

657379 25 17/10/2018 15:17:54

657521 5 17/10/2018 15:19:05

657601 9 17/10/2018 16:21:56

657603 9 17/10/2018 16:22:28

657700 31 17/10/2018 16:22:54

657845 22 17/10/2018 16:23:22

657849 26 17/10/2018 16:23:54

658150 11 17/10/2018 16:24:39

658295 25 17/10/2018 16:32:44

658783 1 17/10/2018 16:33:27

658784 1 17/10/2018 16:33:59

658915 31 17/10/2018 16:34:31

658917 25 17/10/2018 16:35:05

660519 9 17/10/2018 15:15:47

668435 5 16/10/2018 11:59:27

669593 16 16/10/2018 14:13:52

669775 9 16/10/2018 14:29:05

675351 25 16/10/2018 16:35:25

693731 25 16/10/2018 11:59:53
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     Trade Marks Journal No: 1872,   22/10/2018

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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